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H. SANJEEV| 1301, Extension[Execution Petition EX COMM-583/2023 02.12.2023 IMODERN CREDIT LTD. VS| 0654854905 01.12.2023
UMAR Block, Tis Hazari IHARTHAR POLYMERS IGOYAL
IAGGARWAL, Courts, Delhi [Legal.pranavgoyal@g
IDISTRICT JUDGE| Imail.com
(COMMERCIAL 301, Extension[Petition U/s 34 of Arbitration &OMP COMM-175/23 04.12.2023 RAM KISHORE VS. RAHUIJKAUSHAL 0811101934 02.12.2023
ICOURT)-o01 Block, Tis HazariConciliation Act, 1996 IFASHION PVT. LTD. IGAUTAM
Courts, Delhi officeofkaushalgauta
Im@gmail.com
1301, Extension|Suit for Recovery CS COMM-1553/2023 05.12.2023 IDARSHAN KUMAR ARORA VS[RAJIVMEHRA (90811164491 04.12.2023
Block, Tis Hazari [KUMAR SONS AUTO PVT. LTD.
Courts, Delhi rajivmehraadv@yaho
o.com
1301, ExtensionfSuit for Recovery ICS COMM-1562/2023 08.12.2023 ISTATE BANK OF INDIA VS. AMRINIBANKE BIHARI9718621607 07.12.2023
Block, Tis Hazari [KHAN ISHARMA
Courts, Delhi ladvocatebkmassociat
les@rediffmail.com
301, Extension|Suit for Recovery CS COMM-1581/23 14.12.2023 IMARICA AGRONOMICS VS. DESAIJAGRITI JAIN (7042312972 13.12.2023
Block, Tis Hazari JAGRIFOODS LTD.
Courts, Delhi unlegalgroup@gmail.
com
1301, Extension[Execution Petition [EX COMM-601/2023 15.12.2023 S.P.P  FOOD PRODUCTS VS.BHARAT 0811935158 14.12.2023
Block, Tis Hazari ISANWA BUSINESS LTD. JARORA
Courts, Delhi aroragouravi77@gma
fil.com
1301, Extension|Petition U/s 9 of Arbitration &OMP (I) COMM-788/23 18.12.2023 TATA CAPITAL FINANICAL VS/ANISH BHOLA 9811452022 16.12.2023
Block, Tis HazariConciliation Act, 1996 UAIN ENTERPRISES
Courts, Delhi lanishbhola1y@yahoo.
com
1301, Extension|Suit for Recovery ICS COMM-1617/2023 20.12.2023 [S. CHAND AUTO LTD. VS. PUSHPRAJESH 0810195013 19.12.2023
Block, Tis Hazari ILATA SHARMA IKUMAR
Courts, Delhi kumarrajeshadv@yah
loo.com
1301, Extension|Suit for Recovery CS COMM-1637/2023 23.12.2023 ISTATE BANK OF INDIA VS. ANKITIGOPAL CHAND9871922265 22.12.2023
Block, Tis Hazari UAIN ISHARMA
Courts, Delhi lgcsharma@gmail.co
m
1301, Extension|Suit for Recovery CS COMM-1638/2023 23.12.2023 IAMIT KHANNA VS. MD. TOFIQ IVIKAS BHATIA (9811379676 22.12.2023
Block, Tis Hazari
Courts, Delhi
vksbht6 @gmail.com
IDR. KAMINI LAU,/CENTRAL @ OMP(COMM) 174/2023 04-12-2023 [Ramotar Ram Singh Vs Mahindra &Hakim Khan 9560800427 02-12-2023
IDISTRICT JUDGE Imahindra Finance *
(COMMERCIAL lhakimkhan82@gmail
COURT)-O2 .com
] [EX(COMM) 588/2023 06-12-2023 Viraj Vadehra Vs Square Dorcom Pvtphunesh singh (9810149006 05-12-2023

ILtd

INA
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9 ICS(COMM) 1566/2023 00-12-2023 IMOHAMMAD TEHSEEN VSISH RAJESH|9312400662 08-12-2023
IMOHAMMED MOHSIN ISHARMA
thecaltrade@gmail.co
Im
] IOMP(I)(COMM) 777/2023 13-12-2023 IHDFC BANK LTD VSANISH BHOLA (9811452022 12-12-2023
IDHARMENDER SINGH
Anish_bhola17@yaho
o.com
] OMP(I)(COMM) 778/2023 13-12-2023 [HDFC BANK LTD VS AFZAUANISH BHOLA (9811452022 12-12-2023
[HUSAIN
Anish_bhola17@yaho
o.com
] OMP(COMM) 178/2023 18-12-2023 [nfinite Bio Energ Vs Rama ElectricsRajinder Singh (9810827672 17-12-2023
lAnd Machinery And Others
INA
9 M DL 808/2023 18-12-2023 bank of baroda Vs Prabhu Dayal [Eram Khan 9717099220 17-12-2023
eramadv2000@grt;~
lail.com
] CS(COMM) 1602/2023 18-12-2023 Viscom Systems Lpp Through ItsHEMANT 0818182925 17-12-2023
[Partner Vs Simpkins School IMANJANI
lhemantmanjaniadv@
lgmail.com
9 IOMP(I)(COMM) 791/2023 19-12-2023 [dfc First Bank Vs Sumant KumarANISH BHOLA [9811452022 18-12-2023
Agarwal 2900
Anish_bhola17@yaho
o.com
6 OMP(I)(COMM) 792/2023 19-12-2023 [dfc First Bank Vs Bhagat Singhl/ANISH BHOLA (9811452022 18-12-2023
[Saggu 3104
Anish_bhola17@yaho
o.com
6 IM.DJ 811/2023 19-12-2023 [Shib Dass And Sons Pvt Ltd VsDeepak Kohli |9811192957 18-12-2023
[Haryana Machinery Store
eepak@hotmail.com
6 CS(COMM) 1608/2023 19-12-2023 IManish  Sukhija Vs MunicipallSh. Vidya Sagar [8279971561 18-12-2023
ICorporation Of Delhi
INA
9 CS(COMM) 1620/2023 20-12-2023 kanchan fashion Vs Sudhir KumarSubhash 0810459344 19-12-2023
[Tuteja IChandra
chandraadvo31@gma
lil/com
9 CS(COMM) 1630/2023 22-12-2023 [Punjab National Bank Vs Srb GroupVED PRAKAH (9711900673 21-12-2023
IOf Company
IADVOCATEPRAKAS
IHVED@GMAIL.COM
] CS(COMM) 1626/2023 21-12-2023 Chirag Gupta Vs  MeenakshiDr. Rita9953413632 20-12-2023
[Electricals [Sanghavi
JADV.RITA.SANGHA

Vi@ GMAIL.COM
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9 IOMP (I) (COMM.) 808/2023 21-12-2023 dcb Vs Indresh Kumar Singh JANISH BHOLA [9811452022 20-12-2023
Anish_bhola17@yaho
o.com
IMS. ILLA RAWAT,CENTRAL (303, Extension|Suit for Recovery ICS COMM-1579/2023 13.12.2023 INARENDER SINGH V/S SANJEEVISURYA UPPAL (9745804588 11.12.2023
IDISTRICT JUDGE, Block, Tis Hazari IKUMAR @GOLDY
ICOMMERCIAL Courts, Delhi IADVOCATESURYAU
ICOURT-03 PPAL@GMAIL.COM
1303, Extension(Suit for Recovery ICS COMM-1594/2023 15.12.2023 UITENDER PLASTICE VS ACERAKESH 9711771000 14.12.2023
Block, Tis Hazari [FOOT MARK PVT LTD IKUMAR
Courts, Delhi RAKESHADVOCATE
18@GMAIL.COM
1303, Extension|Suit for Recovery ICS COMM-1601/2023 18.12.2023 ISARTHAK SARDANA VS RAJNISHINEERAJ 0899426760 16.12.2023
Block, Tis Hazari [KUMAR IYADAV
Courts, Delhi IADCOVATENEERAJ
(@GMAIL.COM
1303, Extension|Suit for Recovery ICS COMM-1609/2023 19.12.2023 BANK OF INDIA VS ASHA JAIN U KSHARMA (9811161300 16.12.2023
Block, Tis Hazari IADVOCATEVARUNS
Courts, Delhi IHARMA@GMAIL.CO
IM
1303, Extension|Suit for Recovery CS COMM-1624/2023 21.12.2023 ICHIRAG GUPTA PROP. OF KENTIANITA 9953413632 20.12.2023
Block, Tis Hazari INDUSTRIES VS TRIMULASINGHAL IADVOCATEANITASI
Courts, Delhi [ENTERPRISES INGHAL@GMAIL.CO
M
1303, Extension|Suit for Recovery CS COMM-1631/2023 22.12.2023 ICANARA BANK VS SAGEETA &PARAS 0211448899 21.12.2023
Block, Tis Hazari IORS
Courts, Delhi PARASSONS@GMAI
IL.COM
1303, ExtensionU/S 9 ARBITRATION OMP(I)COMM-766/2023 06.12.2023 IDCB BANK VS AMAN KUMAR JANISH BHOLA (9811452022 06.12.2023
Block, Tis Hazari
Courts, Delhi ANISHBHOLA17@Y
AHOO.COM
1303, Extension[U/S 9 ARBITRATION OMP(I)COMM-784/2023 18.12.2023 ITATA CAPITAL FINANCEANISH BHOLA 9811452022 16.12.2023
Block, Tis Hazari ISERVICES VS AMARJEET]
Courts, Delhi IEARTHMOVERS IANISHBHOLA17@Y
AHOO.COM
1303, Extension[U/S 9 ARBITRATION OMP(I)COMM-785/2023 18.12.2023 IDCB BANK VS MOHD. NAIM JANISH BHOLA (9811452022 16.12.2023
Block, Tis Hazari
Courts, Delhi ANISHBHOLA17@Y
AHOO.COM
303, Extension/APP. U/O XLVII & SEC. 114CPC  MIS.DJ. 774/2023 4..12.2023 IPRADEEP KUMAR TYAGI VS SHIVVASUDEV 0810021690 03.12.2023
Block, Tis Hazari [BATRA
Courts, Delhi IADVOCATE.VASUDE|
V@HOTMAIL.COM
1303, Extension/APP. U/S 21 FOR REALIZATIONMIS.DJ. 794/2023 09.12.2023 [CICI BANK LTD VS RITU RAJ IAMRENDER 9811802239 08.12.2023
Block, Tis HazariOF ENTIRE AMOUNT [KUMAR
Courts, Delhi indolexlaw@gmail.co
Im
S ANIL KUMARICENTRAL 304 EXTENSIONMISC EX M Ex/796/2023 11.12.2023 [CICI BANK LIMITED VSAMRENDER (9871040589 11.12.2023

ISODIA, DISTRICT]

UDGE,
OMMERCIAL

BLOCK THC

ASHWANI KUMAR

KUMAR

INDOLEXLAW@GM

AIL.COM
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BLOCK THC

ISHANKAR KUMAR MAHTO

IMAHAJAN

Imayank_mahajanos

304 EXTENSIONMISC EX M Ex/797/2023 11.12.2023 [CICI BANK LIMITED VSAMRENDER 9871040589 11.12.2023
BLOCK THC ISUSHMITA DUTT IKUMAR

INDOLEXLAW@GM

AIL.COM
1304 EXTENSIONRECOVERY ICS(COMM)1572/2023 12.12.2023 IM/S TARA CHAND WALAITI RAM[DOLLY 0810383385 08.12.2023
BLOCK THC IVS. M/S K.P. ENTERPRISES

INA
1304 EXTENSIONRECOVERY ICS(COMM)1574/2023 12.12.2023 IM/S R.P SINGHAL BUILDERS PVTA.K. TRIVEDI [9810104312 07.12.2023
BLOCK THC ILTD VS. MUNICIPAL

ICORPORATION OF DELHI ICOMMISSIONER @

IMCD.NIC.IN
1304 EXTENSIONARBITRATION IOMP NO /779/2023 14.12.2023 [HDFC BANK LTD VS. ANKURANISH BHOLA (9811452022 12.12.2023
BLOCK THC TYAGI

ANISH_BHOLA17@

IYAHOO.COM
1304 EXTENSIONRECOVERY ICS (COMM)1588/2023 15.12.2023 IM/S SUDHIR ROAD CARRIERS VSIN.C.SHARMA [90810145572 12.12.2023
BLOCK THC IM/S JCT LIMITED

ISHARMAADVOCAT

[E@GMAIL.COM
1304 EXTENSIONARBITRATION OMP I (COMM)787/2023 18.12.2023 IDCB BANK LTD VS., PRAVENDRAJANISH BHOLA (9811452022 12.12.2023
BLOCK THC ISINGH & ORS

ANISH_BHOLA17@

IYAHOO.COM
1304 EXTENSIONMISCDJ IMISC DJ/814/2023 20.12.20323 ISANJAY GOEL VS. AMIT GUPTA PUST JURIS 0810945207 15.12.2023
BLOCK THC

PUSTJURISOFC@G

IMAIL.COM
304 EXTENSIONRECOVERY ICS(COMM)1618/2023 20.12.2023 ISH. MAHENDER KUMAR GUPTASS.K. GUPTA 0810298124 18.12.2023
IBLOCK THC IVS. IQBAL SINGH CHHACHI

IVIKAS_6687@YAHO

0.CO.IN
1304 EXTENSIONRECOVERY CS (COMM) 1635/2023 22.12.2023 ARPIT PAPERS PVT LTD VSPYOTI 0310250694 15.12.2023
BLOCK THC IMANISH ENTERPRISES ISHARMA

UYOTI.LAW811@GM

AIL.COM
1304 EXTENSIONRECOVERY CS (COMM) 1636/2023 23.12.2023 IRADHA KASERA VS. CROWN[SH. SUMIT9818621098 18.12.2023
BLOCK THC [ENTERPRISES KUMAR RANA

ladsumitrana@gmail.d

om
1304 EXTENSIONRECOVERY CS (COMM) 1639/2023 23.12.2023 IM/S SOUTH DELHI PHARMA VS./SWATI JINDAL 9911232024 22.12,.2023
BLOCK THC INTERLINKS OVERSEAS PVT LTD

INA
304 EXTENSIONEXECUTION [EX (COMM) 586/2023 05.12.2023 [CICI BANK LIMITED VS. RAVIMANISH 9911083183 05.12.2023
BLOCK THC ISHANKAR MAKHIJA DEWAN

INA
304 EXTENSIONARBITRATION OMP I (COMM)795/2023 19.12.2023 [IDFC FIRST BANK LTD VSMAYANK 9873347330 18.12.2023

(@yahoo.com
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304 EXTENSIONARBITRATION IOMP 179/2023 19.12.2023 IREHMAN ALI VS. HDFC BANK LTDIPRAKHAR 9868206903 18.12.2023
IBLOCK THC ISHARMA
info@indiantm.com
1304 EXTENSIONEXECUTION EX (COMM) 604/2023 19.12.2023 ICICI BANK LIMITED VS.,SUNITA 8920586266 15.12.2023
BLOCK THC IKUNAL MAHESHWARI SINGH
sunitasingh666@gmal
lil.com
1304 EXTENSIONEXECUTION EX (COMM) 605/2023 19.12.2023 ICICI BANK LIMITED VS,SUNITA 8920586266 15.12.2023
IBLOCK THC IPAWAN KUMAR SINGH
sunitasingh666 @gma
lil.com
1304 EXTENSION|COUNTER CLAIM Counter claim 78/2023 22.12.2023 ICMR GREEN TECHNOLOGIES LTDjgulafsha gupta (9891404883 22.12.2023
BLOCK THC IVS. GLOBUS TRANSITOS PRIVATE]|
ILIMITED eulafshaguptaio@gm
lail.com
ISH. UMED SINGH|CENTRAL (305 EXTENSIONRECOVERY CS (COMM)/1569/2023 11-12-2023 ILANDSEA IMPEX LIMITED Vs|Neelam 23-01-2024
IGREWAL DISTRICT] BLOCK THC JASMINE SUITS AND FABRICSMalik(P),
JUDGE IPVT LTD
(COMMERCIAL
ICOURT)-05
1305 EXTENSIONRECOVERY CS (COMM)/1570/2023 11-12-2023 ICentral Bank of India Vs Raj Kumar |Ramraghvendra 27-02-2024
IBLOCK THC kumar(P),
1305 EXTENSIONRECOVERY ICS (COMM)/1548/2023 02-12-2023 IM/s Horn Ok Please Media Vs M/SMAYANK 20-01-2024
BLOCK THC ISpg Consumer Products Pvt Ltd IAHUJA(P),
305 EXTENSIONRECOVERY CS (COMM)/1555/2023 05-12-2023 IBANK OF BARODA Vs Hiral Lal ICHITRA 08793815146 08-02-2024
BLOCK THC IMALHOTRA(P),
[P@ASHOKALAW.C
OM
1305 EXTENSIONRECOVERY CS (COMM)/1564/2023 09-12-2023 INALINI GUPTA Vs DEUTCHEANJALI 22-01-2024
BLOCK THC IBANK INEHRA(P),
1305 EXTENSIONISPECIFIC PERFORMANCE IOMP (I) (COMM)/772/2023 [06-12-2023 IDCB BANK LTD Vs AKIL KHAN IANISH 18-01-2024
BLOCK THC BHOLA(P),
305 EXTENSIONRECOVERY CS (COMM)/1563/2023 00-12-2023 SANJAY GOEL Vs PRADEEPSANTOSH 19-01-2024
BLOCK THC IKUMAR KUMAR(P),
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305 EXTENSIONRECOVERY CS (COMM)/1567/2023 00-12-2023 IM/S SHREEDAYAL ENTERPRISESSANJAY 22-01-2024
IBLOCK THC IPVT LTD Vs NAND LAL UMAR(P),
1305 EXTENSIONRECOVERY CS (COMM)/1573/2023 12-12-2023 IBAKSHI BROS AGENCIES PVT LTDIVAIBHAV 9540197757 22-01-2024
BLOCK THC Vs AVS PRODUCTS INDIA PVT LTD|YADAV(P),

ICJSNJURIS@GMAIL|

.COM
1305 EXTENSIONRECOVERY CS (COMM)/1576/2023 13-12-2023 [TTIRUPATI INDUSTRIES VsArun Arun(P), (9811452022 02-02-2024
IBLOCK THC ISUDHIR AGARWAL

JANISh_bhola17@yah

loo.com
1305 EXTENSIONEXECUTION [Execution (Comm)/598/2023[14-12-2023 IDurgesh Kohli Vs Shaheed Abbas ITANUSHKA 0811452022 07-02-2024
BLOCK THC [KOHLI(P),

ANish_bholai7@yah

loo.com
1305 EXTENSIONEXECUTION [Execution (Comm)/599/2023[15-12-2023 [UMESH JAIN Vs MUNICIPAIljsatyendra 0811452022 24-01-2024
BLOCK THC ICORPORATION OF DELHI kumar singh(P),

JANIsh_bhola17@yah

loo.com
1305 EXTENSIONSPECIFIC PERFORMANCE IOMP (I) (COMM)/786/2023 [18-12-2023 TATA CAPITAL FINANCIALJANISH 0811452022 03-02-2024
BLOCK THC ISERVICES LTD Vs SHREE MALANBHOLA(P),

IBAI CONSTRUCTION CO JANISH_ bhola1y@yah|

loo.com
1305 EXTENSIONEXECUTION [Execution (Comm)/603/2023[18-12-2023 IM/s HARSHRINGAR Vs M/SKumar 18-01-2024
BLOCK THC ISHAILJA PARK LIMITED k(hubham

ushwaha(P),

1305 EXTENSIONRECOVERY CS (COMM)/1607/2023 19-12-2023 Vivek Bansal Vs Rajesh Kumar [Hardik 26-02-2024
BLOCK THC IAggarwal(P),
1305 EXTENSIONRECOVERY CS (COMM)/1613/2023 20-12-2023 JAmit Khanna Vs Shankar Saxena Vikas Bhatia(P), 9811452022 15-02-2024
BLOCK THC

JANISH_ bhola1y@yabh|

loo.com
1305 EXTENSIONRECOVERY CS (COMM)/1612/2023 20-12-2023 JAMIT KHANNA Vs Mahrendra Vikas Bhatia(P), 9811452022 15-02-2024
IBLOCK THC

JANISH_ bhola1y@yah|

loo.com
1305 EXTENSION|SPECIFIC PERFORMANCE Misc DJ/813/2023 20-12-2023 IRUKMANI POLYMER PVT LTD VSs[SAI DEEP] 31-01-2024
BLOCK THC [ENN TEE INTERNATIONAL LTDKAUSHIK(P),

AND ANR

305 EXTENSIONRECOVERY CS (COMM)/1634/2023 22-12-2023 IM/S PRESTO STANTEST PVT LTDISUNIL 24-02-2024
BLOCK THC Vs Sandeep Singh ISINGH(P),
1305 EXTENSIONRECOVERY CS (COMM)/1633/2023 22-12-2023 ICanara Bank Vs Uday Kaur [Pratap Chandra 9810481021 24-01-2024
BLOCK THC Rana(P),
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1305 EXTENSIONISPECIFIC PERFORMANCE Misc DJ/823/2023 23-12-2023 ICICI BANK LTD Vs TRISHULVIPUL 09-02-2024
BLOCK THC [TOWERS PVT LTD IGOEL(P),
1305 EXTENSIONSPECIFIC PERFORMANCE OMP (COMM)/181/2023 23-12-2023 IShri Sidhi Vinayak Enterprises VsAnubhav 22-01-2024
IBLOCK THC [Textiles India [Tyagi(P),
6 MS. BARKHAICENTRAL |COURT ROOMSUIT FOR RECOVERY 1550/2023 05.12.2023 IPINKY SUIT VS NIYAJ KHAN IHITENDRA 0811218876 03.12.2023
IGUPTA, DISTRICT] K10 [KUMAR
JUDGE,
(COMMERCIAL
ICOURT)
IOFFICE@ACECONSI
ILIUM.COM
COURT ROOMISUIT FOR RECOVERY 1551/2023 05.12.2023 IHEMANT GUPTA VS NEERAJ IRAKESH 0718353555 03.12.2023
k1o
IADVRAKESH@GMA
[L.COM
COURT ROOMIOMPi 773/2023 08.12.2023 [DFC BANK VS TANYA IMAYANK 0811330059 06.12.2023
K10 IMAHAJAN
IMAHAJANADV1993
(@GMAIL.COM
COURT ROOMOMPi 774/2023 08.12.2023 IDFC BANK VS SOMNATH IMAYANK 0811330059 01.12.2023
K10 IMAHAJAN
IMAHAJANADV1993
(@GMAIL.COM
COURT ROOMIOMPi 775/2023 08.12.2023 [DFC BANK VS CHAND BABU IMAYANK 0811330059 01.12.2023
K410 IMAHAJAN
IMAHAJANADV1993
(@GMAIL.COM
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COURT ROOMMISC DJ 795/2023 11.12.2023 IPUNJAB DISTRIBUTORS VSATUL RAWAT (9999132159 07.12.2023
Z510) ISWARAN ENGINERING
IRAWATADV@GMAI
IL.COM
COURT ROOMSUIT FOR RECOVERY 1600/2023 16.12.2023 IM/S SAURABH INTERNET VSYASH KOTAK [NA 11.12.2023
K10 INOIDA
INA
COURT ROOMSUIT FOR RECOVERY 1615/2023 19.12.2023 IRAJDEEP STEELS VSINEERAJ 0555654545 11.12.2023
Z510) VARDHAMAN ISHARMA
INA
COURT ROOMSUIT FOR RECOVERY 1610/2023 20.12.2023 ISBI VS ARUN KUMAR BANKE BIHARINA 11.12.2023
K10 ISHARMA
ISHARMABANKE@G
MAIL.COM
COURT ROOMIOMPi 799/2023 20.12.2023 IDCB BANK VS JASWANT JANISH BHOLA (9513069789 12.12.2023
Z510)
ANISHBHOLAADV@
IGMAIL.COM
COURT ROOMIOMPi 800/2023 20.12.2023 [DCB BANK VS RAHISUDDIN JANISH BHOLA (9513069789 12.12.2023
k1o
ANISHBHOLAADV @
IGMAIL.COM
COURT ROOMIOMPi 801/2023 20.12.2023 IDCB BANK VS TANIYA JANISH BHOLA (9513069789 14.12.2023
Z510)
ANISHBHOLAADV@
IGMAIL.COM
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ILTD.

COURT ROOMSUIT FOR RECOVERY 1616/2023 20.12.2023 TEKNODOME INDIA VS CYBE KARAMVEER 9654531730 17.12.2023
Z510)
ADVKARAMBEER@
IGMAIL.COM
COURT ROOMSUIT FOR RECOVERY 1629/2023 22.12.2023 IDELHI JAL BOARD VS M/SINARESH 0811087091 22.12.2023
K10 ICHINAR SHIPPING ISHARMA
IADVNARESHSHAR
IMA@GMAIL.COM
MS. KAVERICENTRAL |COURT ROOMISUIT FOR RECOVERY CS(COMM) 1549/2023 02.12.2023 ICANARA BANK VS KISHORSANJAY 0811179171 01.12.2023
[BAWEJA, DISTRICT] 1302 ISHARMA AGGARWAL
JUDGE,
ICOMMERCIAL
ICOURT-07 legalyukti6s@gmail.c
om
COURT ROOMISUIT FOR RECOVERY IMISC. DJ 773/2023 04.12.2023 IRAHUL DEV VS CHHAVI PARASARIDEEPAK RAO 9899090801 01.12.2023
1302
[deepakraoadvocate@
mail.com
COURT ROOMISUIT FOR RECOVERY ICS(COMM) 1557/2023 07.12.2023 IM/S R.K. GOEL ABHAY KUMARA.K. TRIVEDI (9871441764 02.12.2023
302 JAIN VS MUNICIPAL CORP. OH
IDELHI
aktrivedilawoffices@g|
Imail.com
COURT ROOMSUIT FOR RECOVERY IARB.A.(COMM) 5/2023 08.12.2023 IPAAVNI ENGINEERING VS UGROIMON 0818774088 04.12.2023
1302 ICAPITAL LTD. BHATTACHAR
IYA
imon.bhattacharya@
lgmail.com
COURT ROOMSUIT FOR RECOVERY ICS(COMM) 1568/2023 11.12.2023 ISUNIL. KUMAR VS JITENDRAJS BPANDEY (9313780408 06.12.2023
1302 ISINGH
sbpandey7@yahoo.co
Im
COURT ROOMISUIT FOR RECOVERY ICS(COMM) 1587/2023 14.12.2023 INEW INDIA COLOUR COMPANY[KAJAL 0667489743 13.12.2023
1302 ILTD. VS TEX SHADOW PRIVATE[CHANDRA

kajal.chandra@yahoo

. com
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COURT ROOMSEC. 34 ARBTN. OMP(COMM) 177/2023 15.12.2023 HITESH KUMAR VS SHRIRAM] 7557244244 13.12.2023
1302 [TRANSPORT FINANCE CO. LTD. [BHUTANI
ladvocate.sbhutani@g
Imail.com
COURT ROOMSUIT FOR RECOVERY ICS(COMM) 1606/2023 19.12.2023 ARPIT PAPERS PVT. LTD. VSPYOTI 0310250694 13.12.2023
1302 IPRACHI PAPERS AND CARDS ISHARMA
jyoti.law811@gmail.c
om
COURT ROOMSEC. 9 ARBTN. OMP(I)COMM 793/2023 19.12.2023 [DFC FIRST BANK LTD. VS ANITAMAYANK 9873347330 18.12.2023
1302 IBALKISHAN IMAHAJAN
Imayank_mahajanos
(@yahoo.com
COURT ROOMSEC. g ARBTN. OMP(I)COMM 794/2023 19.12.2023 IDFC FIRST BANK LTD. VS MEENUMAYANK 0873347330 18.12.2023
1302 IGULSHAN IMAHAJAN
Imayank_mahajanos
(@yahoo.com
COURT ROOMISUIT FOR RECOVERY ICS(COMM) 1625/2023 21.12.2023 HITESH KHURANA VS KANWARRAJESH 0810294894 18.12.2023
1302 [ENTERPRISES P. LTD. IBANATI
rajeshbanati
(@yahoo.co.in
COURT ROOMISEC. 9 ARBTN. OMP(I) COMM 806/2023  [21.12.2023 [HDFC BANK LTD. VSANISH BHOLA (9811452022 20.12.2023
1302 IDHARMENDER SINGH
Anish_bhola17@yaho
o.com
8 SH. AMIT KUMAR,Central INIL
IDISTRICT JUDGE,
ICOMMERCIAL
ICOURT-08
) ISH. DEEPAK GARG,/Central 1309 THIRDICS (COMM.) CS(COMM)1552/2023 05-12-2023 [Bank Of Baroda Vs Renuka Mishra |CHITRA 0212888057 04.12.2023
IDISTRICT JUDGE,| IFLOOR IMALHOTRA(P),)
ICOMMERCIAL EXTENTION
ICOURT-09 IBLOCK
IChitramalhotralegal
(@gmail.com
1309 THIRDIOMP(I) (COMM.) OMP(I) (COMM.) 765/2023 [05-12-2023 IDcb Bank Ltd Vs Rahul Keshavdutt |ANISH 0811452022 04.12.2023
IFLOOR BHOLA(P),
EXTENTION
IBLOCK
Anish
bhola17@yahoo.com
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(@gmail.com

1309 THIRDICS (COMM.) ICS(COMM)1578/2023 13-12-2023 IMuneer Khan Vs Zubair Ahmed [Feroz Khan(P), 9210804751 12.12.2023
IFLOOR
EXTENTION
IBLOCK
1309 THIRD(CS (COMM.) ICS(COMM)1591/2023 15-12-2023 [Pet Kraft Through Its Partner ShRAJESH 0953538322 14.12.2023
FLOOR Ayan Alam Vs Ankur GoyalKUMAR
EXTENTION [Proprietor Dazz Daicor IPANDEY(P),
IBLOCK
1309 THIRD|CS (COMM.) ICS(COMM)1599/2023 16-12-2023 Arpit Papers Pvt Ltd Vs N S Cardjyoti sharma(P), 9310250694 15.12.2023
FLOOR [Through Its Proprietor Mohd Najmul
[EXTENTION
IBLOCK
Uyoti.law811@gmail.c
om
1309 THIRDICOUNTER CLAIM ICOUNTER CLAIM/77/2023 [22-12-2023 ISEDAN ENGINEERINGSHIVANG 22.12.2023
IFLOOR IENTERPRISES AND ANR VSSHARMA(P),
EXTENTION JARANKA INDUSTRIES PRIVATE
IBLOCK ILIMITED
1309 THIRDMISC. DJ IMISC. DJ/824/2023 23-12-2023 ICICI BANK Vs Khalid IChetna 22.12.2023
IFLOOR [Bhalla(P),
EXTENTION
BLOCK
1309 THIRDMISC. DJ IMISC. DJ/772/2023 04-12-2023 [Mehrab Logistics And AviationMD. MUZAHIR9810272564
FLOOR [Limited VS Mahindra And MahindraHUSSAIN
EXTENTION [Financial Services Limited
IBLOCK
1309 THIRDMISC. DJ IMISC. DJ/776/2023 04-12-2023 [Mehrab Logistics And AviationMD. MUZAHIR9810272564
FLOOR [Limited VS Mahindra And MahindraHUSSAIN
EXTENTION [Financial Services Limited
IBLOCK
1309 THIRDEX/COMM [EX/COMM/594/2023 12-12-2023 IM/S R K ENTERPRISES Vs BOSESH. VIKAS
IFLOOR IDESIGN PVT LTD ISHARMA
EXTENTION
IBLOCK
10 ISH. AJAY PANDEY /Central 1307 Civil CS (COMM)/1545/2023 01-12-2023 [Pooja Designers Pvt Ltd Vs M/s|Swadesh Bansal 9899848679 20-11-2023
IDISTRICT JUDGE, [Dulhan Suit Collection
ICOMMERCIAL
ICOURT
swadeshbansal73804
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filing

130-11-2023

ladvocate.lalit@lalitm

lathur.co.in
307 Civil CS (COMM)/1560/203 07-12-2023 SHAMAN AGGARWAL Vs SYEDVarun Gupta [9873721515 04-12-2023
IMOHAMMED RAFI
varungupta.adv@gmal
fil.com
1307 Misc DJ Misc DJ/787/2023 07-12-2023 [[CICI BANK LTD. Vs TRANZLEASE|Chetna Bhalla (9818280772 25-11-2023
[HOLDING INDIA PVT LTD
punitbhalla@gmail.c
om
1307 Civil CS (COMM)/1575/2023 12-12-2023 [Kavish Satija Vs SKCC Personal Care [Kamra 80818636833 22-11-2023
JAssociates
Office.advocate.sanje
ev@gmail.com
1307 Civil CS (COMM)/1577/2023 13-12-2023 IMunshiram Manoharlal PublishersPratap Sahani (9871437605 09-12-2023
Vs Manohar Publishers Distributors
pratapsahni@yahoo.c
o.in
1307 Civil IOMP (I) (COMM.)/783/2023 [14-12-2023 [HDFC BANK LTD Vs DIPIKAAnish Bhola 0811452022 12-12-2023
ISHARMA
lanish_bhola17@yaho
o.com
1307 Civil CS (COMM)/1597/2023 15-12-2023 [HERO INVESTCORP PVT LTD VsgPramod Kumar9718209970 13-12-2023
ASHOK KUMAR Singh
laastha@thelegist.com
1307 Civil CS (COMM)/1589/2023 15-12-2023 SHIV GOEL Vs CHARAN DASSJuhi Arora @9654652295 12-12-2023
IDINESH KUMAR ANR. JAssociates
ladvjuhi.arora@gmail.
com
1307 Civil CS (COMM)/1604/2023 18-12-2023 IM/s BHALOTIA TRADING CO. VsAnant Rao 09999421467 16-12-2023
INAVARAM
lanantyadavss5@gma

fil.com
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1307 IOMP (1) (COMM.)/789/2023 [18-12-2023 IDCB BANK LTD Vs FIRASAT ALI  |Anish Bhola 0811452022 16-12-2023
lanish_bhola1y@yaho
o.com
1307 Civil IOMP (I) (COMM.)/809/2023 [21-12-2023 IM/s. BANSAL CREDITS LTD. VgVikas Sehgal 0873828306 19-12-2023
ISANJAY BHATLA
vikki.sehgal @gmail.c
om
1307 Civil IOMP (I) (COMM.)/810/2023 [21-12-2023 [M/s. BANSAL CREDITS LTD. VgVikas Sehgal 0873828306 19-12-2023
ISANJAY BHATLA
vikki.sehgal @gmail.c
om
307 Civil IOMP (1) (COMM.)/811/2023 [|21-12-2023 IM/s. BANSAL CREDITS LTD. VsVikas Sehgal 9873828306 19-12-2023
IVIJAY KUMAR
vikki.sehgal @gmail.c
om
1307 Civil IOMP (I) (COMM.)/812/2023 [21-12-2023 IM/s. BANSAL CREDITS LTD. VsVikas Sehgal 0873828306 19-12-2023
IVIJAY KUMAR
vikki.sehgal @gmail.c
om
1307 Civil CS (COMM)/1632/2023 22-12-2023 Vani Prakashan Group Vs DigibookRitwik Parikh 9999320409 15-12-2023
[Technologies Pvt. Ltd.
ritwikoff@outlook.co
Im
1307 Civil CS (COMM)/1641/2023 23-12-2023 JAmit Khanna Vs Pawan Girdhar IVikas Bhatia 0811379676 18-12-2023
vksbht6 @gmail.com
11 ISH. SANJAY|Central ICOURT ROOM 310|CS (COMM) (CS (COMM)/1571/2023 11-12-2023 Ashok  Gupta Vs TrapthedealVivek Gupta(P), 708484777 04.12.2023
ISHARMA, DISTRICT] [[nternet Private Limited
UUDGE,
ICOMMERCIAL
ICOURT ladvvivekguptad1io@g
Imail.com
ICOURT ROOM 310(CS (COMM) CS (COMM)/1558/2023 07-12-2023 Rishav Agency Through Its SpalLokesh Jha(P), |9910515215 06.12.2023
[Holder Vs Ms Srimander Dass And|
[Sons Through Its Partners
ladvlokesh86@gmail.(|

om
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COURT ROOM 310ARB A (COMM) IARB A (COMM)/8/2023 13-12-2023 Vinod Kumar Goyal Vs M/s EquitasDeepak 9999980081 06.12.2023
ISmall Finance Bank Ltd lYadav(P),
[DeepakYadavAdvocat
le @Gmail.Com
COURT ROOM 310ARB A (COMM) IARB A (COMM)/6/2023 00-12-2023 Vinod Kumar Goyal Vs M/s EquitasDeepak 9999980081 07.12.2023
ISmall Finance Bank Ltd lYadav(P),
IDeepakYadavAdvocat
e @Gmail.Com
ICOURT ROOM 310ARB A (COMM) IARB A (COMM)/7/2023 09-12-2023 IVinod Kumar Goyal Vs M/s EquitasDeepak 9999980081 07.12.2023
[Small Finance Bank Ltd IYadav(P),
IDeepakYadavAdvocat
e @Gmail.Com
ICOURT ROOM 3100MP (COMM) (OMP (COMM)/176/2023 11-12-2023 [nder Juneja Vs Sbi Cards Andl%ishi 9718844435 08.12.2023
[Payment Service Limited umar(P),
ladv.rishikr@gmail.co
ICOURT ROOM 310(CS (COMM) CS (COMM)/1586/2023 14-12-2023 State Bank Of India Vs LyndaBANKE BIHARI9718621607 11.12.2023
IChingthianmawi Hangzo ISHARMA(P),
ladvocatebkmassociat
es@gmail.com
ICOURT ROOM 310(CS (COMM) CS (COMM)/1593/2023 15-12-2023 [shwar Chand Goel Vs Charan DassJUHI 0654652295 12.12.2023
[Dinesh Kumar JARORA(P),
ladvjuhi.arora@gmail.
com
ICOURT ROOM 310|CS (COMM) CS (COMM)/1596/2023 15-12-2023 IM/s Banwari Lal Arora And Sons Vs{Shivam 8586834657 14.12.2023
S R Foils And Hygiene PrivatefJasra(P),
[Limited
injlawoffices@gmail.c
om
ICOURT ROOM 3100OMP (I)(COMM) OMP (I) (COMM)/790/2023 [18-12-2023 [Hdfc Bank Ltd Vs Gaurav Sanjay ANISH 0811452022 15.12.2023
BHOLA(P),
Anish_bhola17@yaho
o.com
ICOURT ROOM 310(CS (COMM) CS (COMM)/1621/2023 21-12-2023 [Punjab National Bank Vs AnmollAkshay  Singh{8872113907 18.12.2023
ICreations And Ors [Rajawat(P),
llawclinicoffice@gmail
.com
https://rd.apowersoft]
.com/4sxg
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ICOURT ROOM 310[(0OMP (I)(COMM) IOMP (I) (COMM)/814/2023 [21-12-2023 IDCB BANK LTD Vs DharmendraANISH 0811452022 19.12.2023
[Kumar IBHOLA(P),
Anish_ bhola17@yaho
o.com
ICOURT ROOM 310(CS (COMM) CS (COMM)/1628/2023 21-12-2023 Amir Chand Jain Prop Of RoopHIMANSHU  [7827141819 19.12.2023
IChand Amir Chand Jain Vs M/s[Verma(P),
[Rajdeep Paper House And Anr
verma.himanshu294
(@gmail.com
ICOURT ROOM 3100MP (I)(COMM) IOMP (I) (COMM)/813/2023 [21-12-2023 [Hdfc Bank Ltd Vs Afzal Hussain IANISH 0811452022 19.12.2023
BHOLA(P),
Anish_bhola17@yaho
o.com
ICOURT ROOM 3100MP (COMM) (OMP (COMM)/180/2023 02-12-2023 INidhi Pandey And Another VSRAJIV 0810479344 21.12.2023
[Sabharwal (sole Arbitrator BHASIN(P),
rejindergulatioy@gm
lail.com
12 ISH. RAVINDER(Central ko1 ICS(COMM) 1546/2023 01-12-2023 ILIFE STYLE V/S ABDUL WAHIDSHREYAK 0711424345 24-11-2023
IBEDI, DISTRICT] [SMAIL PAWAR IGUPTA
JUDGE,
ICOMMERCIAL
ICOURT
shreyak guplta
ko1 CS(COMM) 1544/2023 01-12-2023 JASCH FOILS V/S  SUNNYASHISH JAIN [7838656755 0-11-2023
IMANGLANI
laashish
legalhub@yahoo.com
ko1 ICS(COMM) 1554/2023 l5-12-2023 IM/S SUPER CASETTESK.K. KHETAN (9810389109 17.03.2020
INDUSTRIES V/S M/S
IBHIMAVARAM COMMUNITY]
INETWORK
kkkhetan @tseris.net
ko1 OMP(I) COMM 767/2023 5-12-2023 IDCB BANK LTD V/S SUBHAMIANISH BHOLA [9811452022 k4.12.2023
IKALLU & ORS
lanishbhola17@yahoo.
lcom
Kho1 OMP(I) COMM 768/2023 5-12-2023 IDCB BANK LTD V/S SURESH PAL&ANISH BHOLA (9811452022 4.12.2023
IORS
lanishbhola17@yahoo.
com
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ko1 ICS(COMM) 1556/2023 6-12-2023 BANK OF BARODA V/S M/SCHITRA 0212888057 25.11.2023
IBIKASH ENTERPRISES IMALHOTRA
chitramalhotralegal@
lgmail.com
ko1 OMP(I) COMM 771/2023 6-12-2023 IDCB BANK LTD V/S JUMEDINANISH BHOLA (9811452022
[UMARRAJAN & ORS
lanishbhola1y@yahoo.
lcom
ko1 ICS(COMM) 1583/2023 14.12.2023 RITESH BANSAL V/S RADHEY[KALPANA 9211033533 13.12.2023
ISHYAM AGRAWAL IHINGORANI
IADVOCATE_KALPA
INA@YAHOOMAIL.C
oM
o1 ICS(COMM) 1584/2023 14.12.2023 ISTATE BANK OF INDIA V/S AR IPLAB 0811767517 11.12.2023
IKUMAR UMAR
IMUKHERJEE
IADVOCATEBKM @G
IMAIL.COM
ko1 [EXEC(COMM) 597/2023 14.12.2023 IMETAL FORGINGS PVT. LTD. V/SUDIT KUMRA (9899900345 13.12.2023
IM/S SHREE JEE GENERATOR|
ISPARES & ANR.
JUDITKUMRA@GMA
[L.COM
ko1 CS(COMM) 1580/2023 13.12.2023 IPRAMILA JAIN V/S CHANDRAPATJRAM PRAKASH|9958430361 12.12.2023
ISEXENA ISONI
INFO@PSLEGALSO
ILUTION.COM
ko1 OMP(I) COMM 708/2023 19.12.2023 [IDFC FIRST BANK V/S RAJESHMAYANK 9873347330 18.12.2023
IRAM KUMAR IMAHAJAN
Imayan_mahajanos@
ahoo.com
ko1 OMP(I) COMM 797/2023 10.12.2023 IDFC FIRST BANK V/S DEEPAKMAYANK 0873347330 18.12.2023
JARORA IMAHAJAN
Imayan_mahajanos@
ahoo.com
ko1 OMP(I) COMM 796/2023 19.12.2023 IDFC FIRST BANK V/S YUGALMAYANK 9873347330 18.12.2023

ISHARMA

IMAHAJAN

Imayan_mahajanos@

ahoo.com
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ko1 ICS(COMM) 1614/2023 20.12.2023 ISH. GOVIND TRADING COMPANYJASMINE 0910632676 18.12.2023
IV/S NKS FOODS VENTURES PVIIDETWANI
ILTD
INil
Kho1 CS(COMM) 1622/2023 21.12.2023 IPARAS RICE PRODUCTS P LTD V/SAJAY GUPTA [9810226738 16.12.2023
IPOONAM BANSAL & ORS
lajaygs57@yahoo.com
ko1 [EX(COMM) 607/2023 21.12.2023 ANI MARBALE & GRANITE V/S|[VEER SINGH (9968474458 18.12.2023
IM/S SIMPLEX]
INFRASTRUCTURES LTD & ORS
INTL
o1 OMP(I) COMM 805/2023 21.12.2023 IDCB BANK LTD V/S MURSALINIANISH BHOLA |9811452022 20.12.2023
INIJAMUDDIN
lanishbhola17@yahoo.
lcom
ko1 ICS(COMM) 1640/2023 23.12.2023 INARINDER SINGHV/S BALJEETISHOURYA 8285614615 22.12.2023
ISINGH ARORA [UPPAL
ladvocate.shouryaupp
al@gmail.com
ko1 CS(COMM) 1502/2023 15.12.2023 BANK OF BARODA V/S RAMICHITRA 9212888057 11.12.2023
[HANUMANJI TRADING CO. IMALHOTRA
chitramalhotralegal@
mail.com
ko1 ICS(COMM) 1642/2023 23.12.2023 IMANISH SUKHIJA V/S MCD ISATYENDRA 9811161525 20.12.2023
KUMAR SINGH
sksingh116 @gmail.co
m
13 ISH. SANJEEV[Central ko2 Civil CS (COMM)/1543/2023 01-12-2023 IM/s Envougue Furnishings India PvtjVir Chandj9811594839 21-11-2023
[KUMAR SINGH,| [Ltd Vs M/s Soham Agency lYadav(P),
IDISTRICT JUDGE,
ICOMMERCIAL
ICOURT ve.yadav.co@gmail.col
m
ko2 |Arbitration IOMP (I) (COMM)/764/2023 [01-12-2023 IDCB BANK LTD Vs ShehnajANISH 09811452022 28-11-2023
PJahoorkhan BHOLA(P),
lanishbhola17@yahoo.
com
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ko2 |Arbitration IOMP (I) (COMM)/763/2023 [01-12-2023 IDCB BANK LTD Vs Pardeep ANISH 9811452022 25-11-2023
Paibirsingh IBHOLA(P),
lanishbhola17@yahoo.
lcom
ko2 Civil Execution [Execution (Comm)/596/2023[13-12-2023 IR P Builder Vs Mcd INadeem 9654567373 28-11-2023
Khan(P),
Inadeemkhannassocia
tes@gmail.com
ko2 |Arbitration OMP (I) (COMM)/769/2023 [05-12-2023 IDCB BANK LTD Vs Bhupinder Singh|ANISH 9811452022 02-12-2023
BHOLA(P),
lanishbhola17@yahoo.
com
ko2 |Arbitration IOMP (1) (COMM)/770/2023 |06-12-2023 IDCB BANK LTD Vs Mohd Aslam IANISH 9811452022 04-12-2023
BHOLA(P),
lanishbhola17@yahoo.
com
ko2 Civil CS (COMM)/1561/2023 08-12-2023 IM/S KRBL LTD Vs M/S SAGARSHARVAN 9990389539 07-12-2023
JOVERSEAS IKUMAR
BANSAL(P),
unitedmark@uniteda
Indunited.com
ko2 Civil CS (COMM)/1565/2023 09-12-2023 [Rakesh Arora Vs Noida PolychemMAYANK 9953040048 07-12-2023
IPvt Ltd IMAINI(P),
lawemchambers@gm
lail.com
ko2 Civil Execution [Execution (Comm)/593/2023[12-12-2023 [Paras Traders Vs Akash ElectroteklRakesh 9891194404 08-12-2023
[Engineers Private Limited Kumar(P),
rksharmas4@gmail.c
om
ko2 Civil CS (COMM)/1582/2023 14-12-2023 [Ratan Lal Bansal Vs Radhey Shyam|KALPANA 0211033533 12-12-2023
Agrawal [HINGORANI(P)
ladvocate_kalpana@y
lahoomail.com
ko2 Civil CS (COMM)/1598/2023 16-12-2023 IDABUR INDIA LIMITED Vs BAJAJ[Umang 9999178173 12-12-2023
ICONSUMER CARE LTD [Tyagi(P),
OFFICE@UMANGTY
AGL.COM
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ko2 Civil CS (COMM)/1585/2023 14-12-2023 INARINDER  SINGH Vs  RR|Shourya 8285614615 12-12-2023
IAGENCIES Uppal(P),
JADVOCATE.SHOUR
IYAUPPAL@GMAIL.C
oM
ko2 Civil CS (COMM)/1595/2023 15-12-2023 [Hero Motocorp Ltd Vs Ashok Kumar jaastha 9718209970 13-12-2023
lsharma(P),
aastha@thelegist.com|
ko2 Civil ICS (COMM)/1605/2023 19-12-2023 [Trishna Trading And Another Vs OmiSUBHASH 9810564087 13-12-2023
[Traders ICHANDRA
ICHAUHAN(P),
krvip1972@gmail.co
Im
ko2 Civil CS (COMM)/1602/2023 18-12-2023 IManoj Kumar Aggarwal Vs RupashilLALIT(P), 9312272721 16-12-2023
[Shah
JAdvocate.lalit@lalitm
athur.co.in
ko2 Civil CS (COMM)/1611/2023 20-12-2023 [Reeta Agarwal Vs Jatinder Gupta [Sameer 0810134864 16-12-2023
[Dewan(P),
lsameerdewan123@re
diffmail.com
14 ISH. ASHUTOSH|West 201 [EX [Execution (Comm)/465/2023[01-12-2023 Anuj Dhingra Vs Mahender Singh  [Rajesh 0811331125 23-11-2023
[IKUMAR, DISTRICT] [Extn Block [Bhatia(P),
JUDGE rbhatia_advocate@ya|
(COMMERCIAL hoo.co.in
ICOURT) 201 OMP OMP (COMM)/30/2023 06-12-2023 Manoj Kumar Vs Shri RamANIL 7053427046 04-12-2023
[Extn Block [Transport Finance Co Ltd [KASHYAP(P),
INot given
201 CS CS (COMM)/930/2023 19-12-2023 INDIAN OVERSEAS BANK Vs RAVIBRIJESH 9899658074 06-10-2023
[Extn Block IKHARBANDA IKUMAR officeof
[TAMBER(P), brijesktamber@gmail
.com
201 EX [Execution (Comm)/477/2023[19-12-2023 ggdos Ayurveda Pvt Ltd Vs Sanjay[Rajesh 9999848264 12-12-2023
[Extn Block poor [Bansal(P),
legallexis18 @gmail.c
om
201 CS CS (COMM)/931/2023 19-12-2023 [CICI BANK Vs AMIT KUMAR IMANISH 0213905829 03-10-2023
[Extn Block [KUMAR
IDEWAN(P), Imanish@klfindia.co

m




S.No Court

District

Court Room

Case Type

Case Number

Date
Registration

ofPetitioner Name VS Respondent
Name

Advocate

Advocate
Number

MobileAdvocate email id

Date of e-
filing

201 EX [Execution (Comm)/480/2023|23-12-2023 IMessrs Salasar Ompex Ltd VsMUKESH 08103682372 21-12-2023
[Extn Block IMukesh Kumar Garg IKUMAR(P),
shekhawatilegal@yah
oo.in
201 EX [Execution (Comm)/479/2023[23-12-2023 IM R B Steel Indusstries Vs Shiva SaiRATTANDIP 8178357127 21-12-2023
Extn Block [Engineering Works INGH(P),
lawyer@tripakshalitig|
aton.com
15 IlltiiL HEMANIWest 209 ICS(COMM) 887/2023 07.12.2023 ISUPER SIGN INDUSTRIES VS.SANJAY 9968010672 07.12.2023
HOTRA, [Extn Block RAJ GUPTA UMAR
IDISTRICT JUDGE
(COMMERCIAL
ICOURT)-02 209 ICS COMM 888/2023 07.12.2023 STATE BANK OF INDIA VS/ASHOK 8800725748 07.12.2023
Extn Block ISUNITA TYAGI [KUMAR
sbiog111@sbi.co.in
209 ICS COMM 889/2023 07.12.2023 STATE BANK OF INDIA VS/ASHOK 8800725748 07.12.2023
[Extn Block SURESH [KUMAR
sbiog111@sbi.co.in
209 ICS COMM 898/2023 11.12.2023 [KARBI LTD. VS. SAGARSHRAVAN 989952802 11.12.2023
[Extn Block IOVERSEAS IBANSAL
shravanbansali24@g
Imail.com
209 ICS COMM 915/2023 15.12.2023 STATE BANK OF INDIA VS.,ASHOK 9810019814 15.12.2023
[Extn Block IVIMLA DEVI UMAR
AHL bahlassociates1995@
lgmail.com
209 ICS COMM 016/2023 15.12.2023 STATE BANK OF INDIA VS/ASHOK 9810019814 15.12.2023
[Extn Block ISOURAB BAURI UMAR
IBAHL bahlassociates1995@
lgmail.com
209 OMP(I)/ COMM 459/2023 15.12.2023 SHRIRAM TRANSPORT VS.%ANOJ 0811133644 23.11.2023
[Extn Block SANDEEP KUMAR UMAR
Imanojk.adv@gmail.c
om
209 CS COMM 021/2023 18.12.2023 [UNION BANK OF INDIA VSJARUN 0811177238 04.11.2023
[Extn Block IGURDEEP SINGH INISCHAL
sanjaychadhabsklegal
Lorg
209 ICS COMM 922/2023 18.12.2023 IMOHAN MEAKIN LTD. VS. KUBERB.P. SHARMA (7428650450 05.12.2023
[Extn Block IPROPCON PVT. LTD.
support@spnlegal.co
m
209 CS COMM 923/2023 18.12.2023 SUSHIL KUMAR GARG VS/SUNIL KUMAR (9311515886 8.12.2023
[Extn Block RELIANCE DIGITAL PLATFORM]
JAND PROJECT SERVICES
sunilknb@gmail.com
209 OMP(I)/ COMM 464/2023 19.12.2023 SHRIRAM TRANSPORT VS.,MANOJ 0811133644 19.12.2023
[Extn Block IKULDEEP TOUR ANDKUMAR
TRAVELS PVT. LTD Imanojk.adv@gmail.c
om
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209 OMP(I)/ COMM 465/2023 19.12.2023 SHRIRAM TRANSPORT VS| 0J 9811133644 19.12.2023
Extn Block IMOHD. HAROON IKUMAR

Imanojk.adv@gmail.c

om
209 OMP(I)/ COMM 467/2023 19.12.2023 SHRIRAM TRANSPORT VS./MANOJ 0811133644 19.12.2023
[Extn Block WULHUK [KUMAR

Imanojk.adv@gmail.c

om
209 OMP(I)/ COMM 468/2023 19.12.2023 [HDFC BANK LTD. VS. RASHIDMANISH 965081426 19.12.2023
[Extn Block RAFIQ IVERMA

Imsvermachambers@

lgmail.com
209 OMP(I)/ COMM 462/2023 19.12.2023 [HDFC BANK LTD. VS. PRASHIMANISH 965081426 19.12.2023
Extn Block INFRA SOLUTION IVERMA

Imsvermachambers@

lgmail.com
209 OMP(I)/ COMM 463/2023 19.12.2023 HDFC BANK LTD. VS. ARTIMANISH 965081426 19.12.2023
[Extn Block IRAJKUMAR IVERMA

Imsvermachambers@

lgmail.com
209 CS COMM 934/2023 20.12.2023 IPUNJAB NATIONAL BANK VS/A.K. SHAKYA [9810362626 20.12.2023
[Extn Block [RATAN CHAND

akshakyao1@gmail.c

om
209 ICS COMM 935/2023 20.12.2023 ICANARA BANK VS. SHALU IANSHUMAN (086822334 20.12.2023
[Extn Block ISRIVASTAVA

sri.anshu83@gmail.c

om
209 CS COMM 936/2023 20.12.2023 JANSA INTERIORS VS. ZAHIBSUMIT RAJPUT|9650415415 20.12.2023
[Extn Block SHAWL

partners@sandspartn

lers.in
209 ICS COMM 043/2023 22.12.2023 JASHOK JAWA VS. LUXUR CABLES|VIJAY KR.9818376231 22.12.2023
[Extn Block IPVT. LTD WADHWA

Inwlawassociates@gm

lail.com
209 CS COMM 944/2023 22.12.2023 IPLASTOCRAFT SANITARY INDIAKAPIL KHER (9891072729 22.12.2023
[Extn Block [PVT. VS. SUPERTECH LTD

anilkher @gmail.com
209 ICS COMM 945/2023 22.12.2023 INOOR ENTERPRISES VS. NRIMOHD. IRFAN |9711707685 22.12.2023
Extn Block IBUILDTECH INDIA PVT. LTD

Imohd.anishg62@gm

lail.com
209 CS COMM 046/2023 22.12.2023 JAGNI DEVICE VS. R.KJADITYA 0811081980 22.12.2023
[Extn Block INDUSTRIES IMATHUR

Imail@wrbindia.com
209 CS COMM 947/2023 22.12.2023 ISUNIL KUMAR SISODIYA VSNITIN RANA [9811135392 22.12.2023
[Extn Block [EXECUTIVE ENGINEER MCD

nitinrana750@gmail.

lcom
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209 ICS COMM 61/2023 22.12.2023 IPARAMJEET SINGH VS. NISHASURESH 0810061558 22.12.2023|
[Extn Block AGNTHOTRI ICHAND
ISINGHAL scsinghal @rediffmail.
com
209 ICS COMM 0952/2023 23.12.2023 IASHOKSEHRAWAT VSINITIN RANA  [7011113458 23.12.2023
Extn Block [EXECUTIVE ENGG. MCD
Initinrana756@gmail.
com
16 ISH. DIG VIJAY|West 203 Civil CS (COMM)/883/2023 04-12-2023 ISTATE BANK OF INDIA Vs Bimla |JASHOK INIL 01-12-2023
ISINGH, DISTRICT] [Extn Block IKUMAR BAHIL
JUDGE (P)
(COMMERCIAL INTL
ICOURT)-03 03 Civi Execution [Execution (Comm)/468/2023/04-12-2023 Uasvinder Kaur Vs Sailander Kumar [Sushil Kumar |--- 01-12-2023
[Extn Block IGulati(P),
203 Civi Execution [Execution (Comm)/469/2023|04-12-2023 Shri Sushil Kumar Vs SailanderSushil Kumar [--- 01-12-2023
[Extn Block [Kumar Gulati(P),
203 Civi Execution [Execution (Comm)/467/2023|04-12-2023 Vinod Kumar Vs Sailander Kumar  |Sushil Kumar [--- 01-12-2023
[Extn Block IGulati(P),
203 Civi Execution [Execution (Comm)/470/2023|05-12-2023 [Sushil Kumar Vs Sailander Kumar  [Sushil Kumar [--- 02-12-2023
[Extn Block Gulati(P),
203 Civil ICS (COMM)/886/2023 06-12-2023 Airens Marketing Private Ltd VsYogesh 8447592082 04-12-2023
[Extn Block [Radhe Krishna Industries Vidyakar(P),
IYOGESHK088@GM
AIL.COM
203 Civil ICS (COMM)/895/2023 09-12-2023 [Rakesh Arora Vs Mks Exim SolutionsfMAYANK 0953040048 07-12-2023
[Extn Block IMAINI(P),
ILAWCMCHAMBERS
(@GMAIL.COM
203 |Arbitration IOMP (1) (COMM)/450/2023 |09-12-2023 [Shriram Finance Ltd Vs SurvinderManoj 0811133644 06-12-2023
[Extn Block Singh Kumar(P),
INIL
203 |Arbitration OMP (I) (COMM)/451/2023 |09-12-2023 Shriram Finance Ltd Vs SureshManoj 0811133644 06-12-2023
[Extn Block [Kumar Kumar(P),
INTL
203 Civi Execution [Execution (Comm)/472/2023[09-12-2023 ICars24 Financial Services Pvt Ltd Vsllalit pandey(P), |--- 07-12-2023
[Extn Block [Kanishk Pawar
203 Civil CS (COMM)/894/2023 09-12-2023 Ozell Cooner Paints Vs Begum Hajra HEMANT 9810857495 08-12-2023
Extn Block |Alias Hazra Begum HATURVEDI(
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203 Civi Execution [Execution (Comm)/471/202309-12-2023 IM/S MITHAS FOREVER Vs AirDeepak 08-12-2023
[Extn Block ICommand Eco Cooling Pvt Ltd Vuttsya(P),
203 Civi Execution [Execution (Comm)/474/2023[11-12-2023 IGoel Construction India Pvt Ltd Vs[Nadeem -~ 08-12-2023
[Extn Block [Ramky Infrastructure Limited [Khan(P),
203 Civi Execution Execution (Comm)/473/2023[11-12-2023 [Techwell Enterprisesthrough ItANIL -~ 06-12-2023
[Extn Block IProp Sh Anil Kant Vs Anexa Home[KUMAR(P),
Appliances India Pvt Ltd
203 Civil CS (COMM)/906/2023 13-12-2023 State Bank Of India Vs Shivam RAMESH --- 12-12-2023
[Extn Block IGUPTA(P),
203 Civil CS (COMM)/905/2023 13-12-2023 IModern Engineering Works VsADITYA 0818286708 11-12-2023
[Extn Block [Elegance Baby JOBEROI(P),
IRENUSINGH_o09@Y
AHOO.CO.IN
203 Civil CS (COMM)/911/2023 14-12-2023 IM/s Daima And Co Vs BhupinderDeepika INO PHYCIAL FILE FILLED
Extn Block Singh Jaggi IAdvocate(P),
203 Civil ICS (COMM)/910/2023 14-12-2023 IDigital Patang Private Limited VsHarish Gaur(P), 9774700001 13-12-2023
[Extn Block Mendy Electronics And|
ICommunications IHARISH.GAUR@HO
[TMAIL.COM
203 Civil ICS (COMM)/917/2023 15-12-2023 ISTATE BANK OF INDIA Vs Rajveer JASHOK INIL 13-12-2023
Extn Block KUMAR BAHL
(P)
203 Civil ICS (COMM)/926/2023 18-12-2023 [Union Bank Of India Vs AkshitaARUN 0811563623 14-12-2023
[Extn Block Gupta INISCHAL(P),
INTL
203 Civil CS (COMM)/925/2023 18-12-2023 Sukhvinder Kaur Vs M/s AniRajeev -~ 15-12-2023
[Extn Block lOverseas Agarwal(P),
203 Civil CS (COMM)/924/2023 18-12-2023 Om Logistics Limited Vs Preciaom logistics(P), [NIL 15-12-2023
[Extn Block IPharma Private Limited
203 |Arbitration IOMP (I) (COMM)/474/2023 [19-12-2023 [HDFC BANK Vs Zaheer Khan IMANISH 0650810426 15-12-2023
[Extn Block ISHANKER
IVERMA(P), IMSVERMACHAMBE
RS@GAMIL.COM
203 |Arbitration IOMP (I) (COMM)/478/2023 [19-12-2023 [HDFC BANK Vs Shekhar RamMANISH 0650810426 15-12-2023
[Extn Block IChander ISHANKER
IVERMA(P), IMSVERMACHAMBE
RS@GAMIL.COM
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JUDGE

(COMMERCIAL

Ir.tewari88 @gmail.co

203 |Arbitration IOMP (I) (COMM)/470/2023 [19-12-2023 [HDFC BANK Vs Ayub Khan IMANISH 0650810426 15-12-2023
[Extn Block ISHANKER
VERMA(P), IMSVERMACHAMBE
RS@GAMIL.COM
203 |Arbitration OMP (I) (COMM)/475/2023 [19-12-2023 [HDFC BANK Vs Varun Chand IMANISH 0650810426 15-12-2023
[Extn Block ISHANKER
VERMA(P), IMSVERMACHAMBE
RS@GAMIL.COM
203 |Arbitration IOMP (I) (COMM)/476/2023 [19-12-2023 I[HDFC BANK Vs Vishwajit Chaurasia MANISH 90650810426 15-12-2023
[Extn Block ISHANKER
VERMA(P), IMSVERMACHAMBE
IRS@GAMIL.COM
203 |Arbitration OMP (1) (COMM)/473/2023 [19-12-2023 [HDFC BANK Vs Tofik TayyubMANISH 0650810426 15-12-2023
[Extn Block [Hussain ISHANKER
IVERMA(P), IMSVERMACHAMBE
RS@GAMIL.COM
203 |Arbitration IOMP (I) (COMM)/477/2023 [19-12-2023 ISHRIRAM FINANCE LTD Vs AnnufManoj 0811133644 16-12-2023
[Extn Block [Sharma [Kumar(P),
INTL
203 |Arbitration OMP (I) (COMM)/471/2023 [19-12-2023 SHRIRAM FINANCE LTD VsManoj 0811133644 16-12-2023
[Extn Block Krishan Pal Kumar(P),
INTL
203 |Arbitration IOMP (I) (COMM)/472/2023 [19-12-2023 ISHRIRAM FINANCE LTD Vs Vika]ﬁ\élanoj 0811133644 16-12-2023
[Extn Block Singh umar(P),
INTL
203 Civil ICS (COMM)/933/2023 19-12-2023 manash life style p Itd Vs SgmNAGESHWAR (9818823289 17-12-2023
[Extn Block [Trading Co KUMHAR(P),
INFO@DEYANDKU
IMAHAR.COM
203 Civil ICS (COMM)/941/2023 21-12-2023 IKUMAR AND KUMAR Vs KUMAR [Subodh Kumar9811375940 19-12-2023
Extn Block Singh(P), IADVSUBHODHKUM
IARSINGH@GMAIL.
ICOM
203 Civil CS (COMM)/949/2023 22-12-2023 INeptune  Container Line AndManish 7200911000 20-12-2023
[Extn Block [Logistics Private Limited Vs V SKhurana(P),
[Techno OFFICE@KLYSLEGA|
IL.COM
203 Civil CS (COMM)/948/2023 22-12-2023 Inteirocraft Pvt Ltd Vs Abs SeatingMUKESH 0810719101 20-12-2023
[Extn Block IPvt Ltd ISHARMA(P),
YJITUMUKESH@YAH
00.IN
203 Civil CS (COMM)/957/2023 23-12-2023 [CICI BANK Vs Manovar Jahan IMANISH -~ 21-12-2023
[Extn Block IDEWAN(P),
17 ISH. SANJAY|West 202 CS (COMM) ICS (COMM)/879/2023 01-12-2023 IM/S ZETA BUILDTECH PVT LTDRAJEEV KJ{9312276651 30-11-2023
WINDAL, DISTRICT] [Extn Block Vs M/S POPULAR SPIRITS LLP ITEWARI

m
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202 ICS (COMM) CS (COMM)/884/2023 05-12-2023 IM/S PLATINEX DB VALVES INDIAISTUTI WASON (9811227766 03-12-2023
[Extn Block IPVT LTD Vs M/S DBN OVERSEAS
asonandwason@gm
lail.com
202 CS (COMM) ICS (COMM)/885/2023 06-12-2023 JALROCS LIFESTYLE PVT LTD VSRISHAB 7503414900 03-12-2023
[Extn Block ISOHIL AHMAD ISINGHAL
rsinghal3062@gmail.
com
202 CS (COMM) ICS (COMM)/891/2023 07-12-2023 State Bank Of India Vs Ajit SinghlASHOK 9811896060 06-12-2023
Extn Block Through Its Lrs Vs Ajit Singh [KUMAR
[Deceased Through Its Lrs lkumarashokadvoveat
e@gmail.com
202 CS (COMM) CS (COMM)/892/2023 07-12-2023 [Tarlok Singh Vs M/s Mechmaark FilAMARJEET 0818186704 06-12-2023
Extn Block [Tech India Pvt Ltd ISINGH
IGMBHIR
jeetmrts@yahoo.com
202 ICS (COMM) CS (COMM)/893/2023 07-12-2023 Super Sign Industries Vs SunriseSANJAY 9968010672 06-12-2023
[Extn Block Agencies [KUMAR
lawver.saniay@gmail.
com
202 CS (COMM) CS (COMM)/902/2023 12-12-2023 A°P S SURGICALS PVT LTD VSsSIIASHI 0818500675 11-12-2023
[Extn Block ISHIVANSH RATHORE IPRAKASH
ray.pankaj@yahoo.co
.11
202 ICS (COMM) CS (COMM)/904/2023 13-12-2023 [HARSO STEELS PVT LTD Vs(MADHAYV 9560366379 11-12-2023
[Extn Block ICOMRACK INFONET PVT LTD UMAR)
ladvmadhavkumar@g
Imail.com
202 CS (COMM) CS (COMM)/912/2023 14-12-2023 ISURESH CHANDRA INFRATECHANIL SHARMA (9811006742 12-12-2023
[Extn Block IPVT LTD Vs M/S S.S TOTAL
ICONSTRUCTION INDIA PVT. LTD annisharmals@gmaﬂ
.com
202 IOMP (I) (COMM) IOMP (I) (COMM.)/480/2023[19-12-2023 HDFC BANK LIMITED  VsMANISH 0650810426 15-12-2023
[Extn Block IABUSYED FAIZ HUSSAINI IVERMA
Imsvermachambers@
lgmail.com
202 CS (COMM) CS (COMM)/932/2023 19-12-2023 IBANK OF BARODA Vs MANISHSUMIT ANAND (9953154353, 15-12-2023
[Extn Block IDUTTA
suprapartnerslegal @g|
Imail.com
202 IOMP (I) (COMM) IOMP (I) (COMM.)/455/2023 [15-12-2023 ISHRIRAM FINANCE LTD Vs SHIVMANOJ 0811133644 13-12-2023
[Extn Block IKR KUSHWAHA KUMAR
Imanojk.adv@gmail.c
om
202 CS (COMM) CS (COMM)/913/2023 14-12-2023 IPREETT SHARMA Vs PRASHANTMK SINHA 0810138385 12-12-2023
[Extn Block SHARMA
Imjksinha@gmail.com
202 (OMP (I) (COMM) IOMP (I) (COMM.)/479/2023 [19-12-2023 ISHRIRAM FINANCE LIMITED VsMANOJ 0811133644 16-12-2023
[Extn Block ISATYENDRA 5215 KUMAR

Imanojk.adv@gmail.c

jom
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202 ICS (COMM) CS (COMM)/953/2023 23-12-2023 IM/S BONGCHINDIA PVT LTD V: 818040003, 22-12-2023
[Extn Block IMANOJ KUMAR ETC
govind.rishi@acumen
juris.com
202 CS (COMM) ICS (COMM)/954/2023 23-12-2023 IM/S VERMA STAINLESS STEEL VSASHU RALHAN 582628330 22-12-2023
[Extn Block IM/S ARTS OF WOODS
IPRESENTATIES lashu.ralhan14@gmail
.com
202 ICS (COMM) CS (COMM)/955/2023 23-12-2023 Om Logistics Limited Vs MODESARUN 0810163624 21-12-2023
[Extn Block RETAILS SALES ANDIAGGARWAL
IMARKETING ladvmadhavkumar@g
Imail.com
202 CS (COMM) ICS (COMM)/956/2023 23-12-2023 Om Logistics Limited Vs SAIARUN 0810163624 21-12-2023
[Extn Block IPARENTRAL LIMITED IAGGARWAL
ladvmadhavkumar@g
Imail.com
18 SH. AJAY GUPTA[West 210 OMP (I) (COMM)/449/2023 449/2023 04-12-2023 IM/S SHINKOLITE FINANCE V.,B.B.SHRAMA (0891887145 01-12-2023
IDISTRICT JUDGEH [Extn Block IGARIMA
(COMMERCIAL
ICOURT) INOT PROVIDED
210 ICOUNTER CLAIM/59/2023 [59/2023 05-12-2023 ISAKIR V. ZAARA JANKUR 0811126091 04-12-
[Extn Block ISINGHAL 2323
lankursinghaladvocate|
(@gmail.com
210 ICS (COMM)/877/2023 877/2023 01-12-2023 IM/S VINTAGE CREDIT V. ANILGAURAV 9999797220 29.11.2023
[Extn Block [KUMAR IMALHOTRA Imalhotra-
gaurav1976@yahoo.c
o.in
210 ICS (COMM)/876/2023 876/2023 01-12-2023 IM/S VINTAGE CREDIT V. RAMIGAURAV 9999797220 29.11.2023
[Extn Block INIWAS IMALHOTRA Imalhotra-
lgauravig76@yahoo.c
o.in
210 OMP (COMM.)/30/2023 30/2023 06-12-2023 IManoj Kumar Vs Shri Ram|SANDEEP KOLI|9560195044 04-12-
[Extn Block [Transport Finance Co Ltd 2023
INOT PROVIDED
210 OMP (COMM.)/31/2023 31/2023 06-12-2023 Vimarsh ~ Marketing Vs  LavaRAKESH 9911116314 05-12-
[Extn Block [[nternational Limited ISRIVASTAVA 2023
ladvocaterakeshsrivast]
lava@gmail.com
210 OMP (COMM.)/32/2023 32/2023 07-12-2023 IChandubhai Parshottamdas Patel VsTushar Giri 0717689172 05-12-
Extn Block IM/s Sbi Cards And Payment Service| 2023
[Limited tushargirilegal @gmai
l.com
210 ICS (COMM)/890/2023 890/2023 07-12-2023 Super Sign Industries VsSanjay Kumar 9968010672 06-12-
[Extn Block Aadhishakthi Agencies 2023
lawyer.sanjay@gmail.
lcom
210 ICS (COMM)/900/2023 900/2023 12-12-2023 Om Logistics Limited Vs GopaneArun Aggarwal (9810163624 11-12-2023
[Extn Block IConsumer Product Private Limited
ladvocatearun23@gm
jail.com
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210 ICS (COMM)/901/2023 901/2023 12-12-2023 State Bank Of India Vs Manish Ashok  Kumar9810019614 11-12-2023
[Extn Block [Bahl

bahl.associates1995@

mail.com

210 ICS (COMM)/903/2023 842/2023 13-12-2023 State Bank Of India. VS. Roshan Lal [Nidhi Pandey [7982685292 12-12-2023
[Extn Block

nidhipandeykn@gma

lil.com
210 ICS (COMM)/914/2023 914/2023 15-12-2023 IMohan Meakin Limited Vs Shalini|B.P. Sharma 7428650450 13-12-2023
[Extn Block Securities Private Limited

support@spnlegal.co

Im
210 ICS (COMM)/918/2023 918/2023 16-12-2023 [Max Engineering And MarketingJitender Kumar9811273040 14-12-2023
Extn Block Private Limited Vs Amarjeet Singh  |[Dhingra

Pkdhingra2o014@gma

lil.com
210 ICS (COMM)/919/2023 919/2023 16-12-2023 [Union Bank Of India Vs Ravi Sudan |Arun Nischal (9811563623 14-12-2023
[Extn Block

larunnischal @gmail.c

om
210 IOMP (I) (COMM.)/460/2023 |460/2023 18-12-2023 [Hdfc Bank Limited Vs Rafeek SaheedManish Shankarj9650810426 15-12-2023
[Extn Block Verma

Imsvermachambers@

lgmail.com
210 IOMP (I) (COMM.)/456/2023 |456/2023 15-12-2023 [Shriram Finance Ltd Vs Vikal Singh [Manoj Kumar [9811133644 13-12-2023
[Extn Block

IMANOJK.ADV@GM

ATL.COM
210 OMP (I) (COMM.)/457/2023 457/2023 15-12-2023 Shriram Finance Ltd Vs AnnuManoj Kumar [9811133644 13-12-2023
[Extn Block [Sharma

IMANOJK.ADV@GM

AIL.COM
210 IOMP (I) (COMM.)/458/2023 |458/2023 15-12-2023 Shriram Finance Ltd Vs KuldeepManoj Kumar [9811133645 13-12-2023
[Extn Block [Tour And Travels Pvt Ltd

IMANOJK.ADV@GM

AIL.COM
210 ICS(Comm.)/929/2023 929/2023 19-12-2023 [Parvinder kaur chawla Vs Rachnallgbal Singh 8586925160 16-12-2023
[Extn Block copy house

ladvocateigbalgz@gm

lail.com
210 IOMP (I) (COMM.)/466/2023 |466/2023 19-12-2023 [HDFC Bank Ltd. Vs Amar Singh IManish Shankarg650810426 15-12-2023
Extn Block Verma

Imsvermachambers@

lgmail.com
210 ICS (COMM)/940/2023 940/2023 21-12-2023 Ganpati Spring and Foam Ind. VsSabhay 0871567339 19-12-2023
[Extn Block Sajiya IChoudhary

sabhay@lexindigo.in
210 ICS (COMM)/950/2023 950/2023 23-12-2023 ICanara Bank Vs Anoop IChitra Malhotra (9212888057 18.12.2023
[Extn Block

chitramalhotra@gami|

l.com
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210 ICS (COMM)/951/2023 951/2023 23-12-2023 [Bharat Arora Vs Asfak Ahmed [Radhey Shyam (9811041494 19.12.2023
[Extn Block
radheyshyamavd@g
Imail.com
19 ISH. NARESHWest ko3 ICS (COMM)/878/2023 ICS (COMM)/878/2023 01-12-2023 [CICI BANK LIMITED Vs SUNILUMANISH 0213905829 18-09-
UMAR [Extn Block ISINGH IKUMAR 2023
HOTRA, IDEWAN
IDISTRICT JUDGE
(COMMERCIAL 103 [Execution (Comm.)/466/2023  |[Execution 02-12-2023 Boorent Enterprises Vs Krishna
ICOURT) [Extn Block (Comm.)/466/2023 [Techno Engineers
ko3 CS (COMM)/880/2023 CS (COMM)/880/2023 02-12-2023 [Rajesh Arora, Proprietor Vs GoldRAJESH 9810294894 29-11-2023
Extn Block Star Dry Offset Pvt. Ltd. [BANATI
rajeshbanati@yahoo.
iIcCom
ko3 ICS (COMM)/881/2023 ICS (COMM)/881/2023 04-12-2023 Vintage Credit And Leasing Pvt LtdGAURAV 9999797229 01-12-2023|
Extn Block Vs Simmi Aggarwal IMALHOTRA
ko3 CS (COMM)/882/2023 CS (COMM)/882/2023 04-12-2023 [Hero Motocorp Ltd Vs Owner /AASTHA 0810481016 29-11-2023
Extn Block [Proprietor ISHARMA
Imail @thelegist.com
ko3 IOMP (I) (COMM.)/453/2023 IOMP (1) (COMM.)/453/2023 |09-12-2023 [Shriram Finance Limited Vs RajeshMANOJ 0811133644 06/12/23
[Extn Block IS/o Sh Ram Chand [KUMAR
ko3 OMP (I) (COMM.)/454/2023 OMP (I) (COMM.)/454/2023 |09-12-2023 Shriram  Finance Limited VSMANOJ 0811133644 06/12/23
[Extn Block [Sangeeta Sharma KUMAR
ko3 ICS (COMM)/897/2023 ICS (COMM)/897/2023 09-12-2023 ICanara Bank Vs Neeru Dewan INITESH 0873706792 08/12/23
[Extn Block [KUMAR
ritumishra.advocate
(@gmail.com
ko3 CS (COMM)/899/2023 CS (COMM)/899/2023 11-12-2023 [Rajesh Kumar Narang Vs CareAMIT KUMAR(9871897844 08/12/23
[Extn Block [Health Insurance Ltd IMATHAN
savlawassociate@gm
lail.com
ko3 CS (COMM)/907/2023 CS (COMM)/907/2023 13-12-2023 State Bank Of India Vs Kappu(LRs) [RAJIV KUMAR9990781015 11/12/23
[Extn Block THAKUR
thakur.rajivio85@gm
lail.com
ko3 ICS (COMM)/908/2023 CS (COMM)/908/2023 13-12-2023 State Bank Of India Vs Ravi RAMESH 0718025439 12/12/23
[Extn Block IGUPTA
Ipandeynidhikn @gma
lil.com
ko3 CS (COMM)/920/2023 CS (COMM)/920/2023 18-12-2023 [Bank Of Baroda Vs Ankur Sharma [PRATYUSH 9953154353 04/12/23
[Extn Block IPARIMAL
suprapartnerslegal @g

Imail.com
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ko3 ICS (COMM)/927/2023 ICS (COMM)/927/2023 18-12-2023 IMohan Meakin Limited Vs JagatBISHAN 0810552424 13/12/23
[Extn Block [Realcon Private Limited ISHARMA
support@spnlegal.co
Im
ko3 ICS (COMM)/928/2023 ICS (COMM)/928/2023 18-12-2023 IMohan Meakin Limited Vs KunalBISHAN 0810552424 11/12/23
[Extn Block IMehta ISHARMA
support@spnlegal.co
Im
ko3 IOMP (I) (COMM.)/469/2023 IOMP (I) (COMM.)/469/2023 [19-12-2023 Shriram Finance Ltd Vs HarpreetMANOJ 0811133644 16/12/23
[Extn Block Singh [KUMAR
ko3 (OMP (I) (COMM.)/481/2023 IOMP (I) (COMM.)/481/2023 [19-12-2023 [Hdfc Bank Limited Vs Anil Kumar [MANISH 0650810426 15/12/23
[Extn Block ISHANKER
IVERMA Imsvermachambers@
lgmail.com
ko3 IOMP (1) (COMM.)/482/2023 IOMP (1) (COMM.)/482/2023 [19-12-2023 [Hdfc Bank Limited Vs YogendraMANISH 9650810426 15/12/23
Extn Block Singh ISHANKER
IVERMA Imsvermachambers@
lgmail.com
ko3 ICS (COMM)/937/2023 ICS (COMM)/937/2023 20-12-2023 Patinder Dev Seth Proprietor Of [RAJOO GUPTA (9810719339 16/12/23
[Extn Block IM/S Jaydee Enterprises Vs M/S
IDangus RM India Company
[Through Its Proprietor Ms. Archana
ko3 ICS (COMM)/938/2023 ICS (COMM)/938/2023 20-12-2023 ICanara Bank Vs M/s AnvishaARUN YADAV (9910431437 19/12/23
[Extn Block [Enterprises
arunyadav8o3@gmai
l.com
ko3 ICS (COMM)/939/2023 ICS (COMM)/939/2023 21-12-2023 ISARAOGI SUPER SALES PVT. LTDVARUN BEDI (8285672608 15/12/23
[Extn Block Vs Manish Kumar Ranka
ladvocatevarunbedi@
lgmail.com
ko3 ICS (COMM)/942/2023 ICS (COMM)/942/2023 21-12-2023 IM/s Dev Knit And Sales Vs M/sSUSHIL 0643089237 19/12/23
Extn Block Vidyarthi Sethi School Wear [TTWARI
20 ISH. ANURAG SAIN,/NEW DELHI OMP(COMM) 169/2023 02.12.2023 IM/S ASK PROMOTION ANDPDR. HARSH|011-49272100 18.11.2023
IDISTRICT JUDGEDISTRICT TRADING VS. M/S BAUSCH &SURANA
(COMMERCIAL ILOMB INDIAN ]ega]@surana]awofﬁc
COURT)-OI les.com
it IMISC.DJ 1625/2023 04.12.2023 IM.D. ENTERPRISES VS. CALPRO|SH. RAJNESH(9315525308 01.12.2023
ISPECIALITIES KUMAR
INOT GIVEN
it CS(COMM) 669/2023 07.12.2023 IBHAGWATI LOGISTICS VS. LASSH. SUNIL KR.[9990030968 21.10.2023
ICARGO PVT. LTD. ISHARMA
[Sunil_sharma_adv@
ahoo.com
it IMISC.DJ 1630/2023 08.12.2023 IM/S MGS FINCORP VS{SH. H. N,8826188244, 04.12.2023
ISUMANJEE IPANDEY 0810775345
[Suryakant18 @outloo
k.com
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ICS(COMM) 684/2023 11.12.2023 IPOONAM VASUDEVA VS. OXIRICHANIRUDH 0871877755 &lanirudhbhatia1i3@gm|09.12.2023
REALTORS PVT. LTD. IBHATIA 89818666566 lail.com,
ISHREYA SETHI shreyasethiog3@gma
fil.com
it OMP(I)COMM 119/2023 13.12.2023 [HERO FINCORP VS. VINLINEMAYANK 0873347330 13.12.2023
I[ENGIEERING IMAHAJAN &
CO. [Mayank_mahajanos
(@yahoo.com
it IOMP(COMM) 120/2023 13.12.2023 JALLIANCE TALENET PVT. LTD. VS|YUDHVIR 0953860121 13.12.2023
[UNION OF INDIA ISINGH
CHAUHAN & kunalmanav2o10@g
IKUNAL MANAYV| Imail.com
it ICS(COMM) 687/2023 14.12.2023 ICANARA BANK VS. MR. CHNDRA[EKANT 8376841313 05.12.2023
IGUPT SINGH NAGPAL & ORS. ILUTHRA [EKANTLUTHRAAND|
IASSOCIATES@GMAI|
IL.COM
it ICS(COMM) 688/2023 14.12.2023 ICANARA BANK VS. MR. KAVITA[EKANT 8376841313 05.12.2023
IDHAMA & ORS. ILUTHRA IEKANTLUTHRAAND|
IASSOCIATES@GMAT]|
IL.COM
it CS(COMM) 689/2023 15.12.2023 IMR. MOH. HAROON JAPANIGAURAV 0811297368 14.12.2023
WALAL & ORS. VS. MR. SHYAMIDUGGAL
[TANDON IGAURAV@DGSASSO
ICIATES.IN
it OMP(I)COMM 127/2023 15.12.2023 [HERO FINCORP VS. SUDHIRAHAJAN & CO. (9873347330 13.12.2023
IMOTORS & ANR.
IMayank Mahajanos
(@gmail.com
it OMP(I)COMM 126/2023 15.12.2023 [KOTAK MAHINDRA VSJAMIT KR.[9990659331 14.12.2023
IKISHANPAL SINGH ISINHA
[KMPSPARTNER@G
IMAIL.COM
it EX(COMM) 277/2023 15.12.2023 IMY INBOX MEDIA PVT. LTD. VS[IMRAN ALI & S/9212696986 15.12.2023
IM/S UNICKO REAL ESTATES IKUKSAL
IMRAN.HRIN@GMA|
[L.COM
il [EX(COMM) 278/2023 15.12.2023 IM/S PNSS INFRASTRUCTURE VS [KUNWAR 9311577904 14.12.2023
IGNCTD ICHANDRESH
IKUNWAR.CHANDR
IESH@GMAIL.COM
it [EX(COMM) 279/023 15.12.2023 VAHID HUSSAIN VS. UNION OFKUNWAR 0311577904 14.12.2023
INDIA ICHANDRESH
[KUNWAR.CHANDR
IESH@GMAIL.COM
it CS(COMM) 692/2023 16.12.2023 IGUARDIAN HEALTHCAREMANISH 997177226 14.12.2023
ISERVICES PVT. LTD. Vs VINAY|GANDHI
IMEHTA @VINAY MEHATA IMANISHGANDHI11
(@GMAIL.COM
it CS(COMM) 603/2023 16.12.2023 ILEVI STRAUSS VS. ASHOK KUMARISHRAVAN KR.9990605966 15.12.2023
IBANSAL JUNITEDMARK@UN
ITEDANDUNITED.C

oM
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ICS(COMM) 695/2023 16.12.2023 ICANARA BANK VS. MOHD, 8376841313 12.12.2023
IKHLAKH CLOTH HOUSE & ORS. [LUTHRA [EKANTLUTHRAAND|
IASSOCIATES@GMAI|
IL.COM
it ICS(COMM) 6908/2023 190.12.2023 INEHA BANSAL VS. ANCHITISAMEER 0810134864 16.12.2023
IGUPTA IDEWAR ISAMEERDEWAN123
(@REDIFFMAIL.CO
IMM
1 ICS(COMM) 702/2023 20.12.2023 IM/S ANDSLITE PVT. LTD. VS[B.K. PANDEY [90811576230 16.12.2023
TRENTEEK ELECTRONICS PVT|
ILTD. IBASHISHTHAPAND
IEY@GMAIL.COM
it [EX(COMM) 280/2023 20.12.2023 AXALTA  COATING  SYSTEMSVIVEK 873156155/981133 16.12.2023
INDIA PVT. LTD. VS. LIBRASINHA/VIVEK [3941
AUTOMOTIVES PVT. LTD IMALIK/ INFO@VMALEGAL.I
ISHUBHAM/ N
it ICS(COMM) 701/2023 20.12.2023 IM/S HERO INVESTCORP PVT/ANIL KUMAR9810134793 16.12.2023
ILTD. VS. ASHOK KUMAR ISAHU
ALLIPCARE@GMAI
IL.COM
it CS(COMM) 705/2023 21.12.2023 IPAHARPURCOOLING TOWERSATANU SAIKIA 9810463278 14.12.2023
ILTD. VS. SHAKTI API FOODS PVT.,
ILTD. ILAWYER.SAIKIA@G
IMAIL.COM
it ICS(COMM) 707/2023 22.12.2023 ICANARA BANK VS. SANJAY SINGHKUMAR 0718909886, 20.12.2023
ISAITHALA & ORS. IVISHWAJEET (8882642450
ADV.VISHWJEET @
IGMAIL.COM
it CS(COMM) 708/2023 22.12.2023 IM/S JAGAN NATH INDUSTRIESSHWETAN  K9899239930 18.12.2023
THROUGH ITS PARTNER MR|SHARMA
ISAURABH ANAND VS. M/S SHREE [EXISLEGAL@GMIL.
IGRAPHICS SOLUTIONS lcoM
it ICS(COMM) 714/2023 23.12.2023 ICANARA BANK VS. TUNNA KR. KUMAR 9718909886, 22.12.2023
IVISHWAJEET (8882642450
ADV.VISHWJEET @
IGMAIL.COM
il CS(COMM) 717/2023 23.12.2023 ICANARA BANK VS. SATNAMKUMAR 9718909886, 22.12.2023
ISINGH & ANR. IVISHWAJEET (8882642450
ADV.VISHWJEET @
IGMAIL.COM
it ICS(COMM) 718/2023 23.12.2023 ICANAR BANK VS. SANJAY SINGH [KUMAR 9718909886, 22.12.2023
IVISHWAJEET (8882642450
ADV.VISHWJEET @
IGMAIL.COM
it CS(COMM) 719/2023 23.12.2023 ICANARA BANK VS. VIRENDRAKUMAR 9718909886, 22.12.2023
ISAH & ORS. IVISHWAJEET (8882642450
ADV.VISHWJEET @
IGMAIL.COM
it CS(COMM) 715/2023 22.12.2023 [RAGESHREE RAJMOHAN VS. M/SVAIBHAV 9971576500 20.12.2023
JAHRA CREATIONS & ANR. IVUTTS,
ANUPRIYA [EMAIL@VUTTS.CO
ISHYAM M
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INEW DELHI}25 IOMP (COMM) 167/2023 01/12/23 iGagan Sachdeva Vs Rbl BankiNadeem 9654567373 20-11-2023
IDISTRICT [Limited an(P),
Inadeemkhannassocia
tes@gmail.com
25 [Execution (Comm) 272/2023 02-12-2023 l[cici Bank Ltd Vs Harsh Lata Sunita Singh(P), 9871040589, 01-12-2023
9999243349
indolexlaw@gmail.co
Im
25 ICS (COMM) 667/2023 04-12-2023 st LIMITED Vs SUMA TRADEX[Arun 90999020047, I30-11-2023
IPVT LTD [Sharma(P), 9716528911
contactus@akjlaw.in
25 IOMP (I) (COMM) 112/2023 06-12-2023 IMarvel Transport And LogisticsAYUSH 8802728269 01-12-2023
[Through Its Propreitor Shri BrahmaMANGAL
INand Thakur Vs Xavient SoftwareGUPTA(P), mang]a]andmanga]]a
Solutions India woffices@gmail.com
25 IOMP (COMM) 173/023 07-12-2023 IM/s Fiitjee Ltd Vs Sujay Kumar Jha [Mohit Gupta(P),|9312833620 4-12-2023
Imohitadv@yahoo.co.
25 IOMP (COMM) 171/2023 07-12-2023 INarender Kumar Vs GENERAUAvinash Kumar9871441764 30-11-2023
IMANAGER [Trivedi(P),
aklrivedilawoffice@g
Imail.com
25 ICS (COMM) 671/2023 07-12-2023 State Bank Of India Vs Riyasat AliShiv Tyagi(P), [90811059032 06-12-2023
[Proprietor M/s Sufiya Enterprises
shivktyagii@gmail.co
Im
25 CS (COMM) 670/2023 07-12-2023 State Bank Of India Vs Salim/Shiv Tyagi(P), [9811059032 06-12-2023
[Proprietor M/s Juned Garments
shivktyagii@gmail.co
m
25 IOMP (COMM) 172/2023 07-12-2023 ILAXMI SETH Vs M/SHarshit 058270573 26-10-2023
TRADEBULLA SECURITIESSShishodia(P),
IPRIVATE LTD
INot provided
25 ICS (COMM) 675/2023 08-12-2023 State Bank Of India Vs Jatin BansalShiv Tyagi(P), (9811059032 06-12-2023
[Proprietor M/s Bansal Enterprises
shivktyagii@gmail.co
m
25 IOMP (COMM) 174/2023 08-12-2023 kumar infratech and constructionkamal singh(P), 8076028046 08-12-2023
pvt Itd Vs U O I Through The
[Executive Engineer leromlaw1956 @gma]l
com
25 IOMP (I) (COMM) 115/2023 08-12-2023 Shriram Finance Ltd Vs RajivSunny Arora(P), 9810574027 08-12-2023
[Sharma
lalbuslawfirm@gmail.
com
25 (OMP (I) (COMM) 116/2023 08-12-2023 Shriram Finance Ltd Vs SandeepfSunny Arora(P), (9810574027 08-12-2023
[Kumar Prop Khaira Tourist Service
lalbuslawfirm@gmail.

icom
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25 CS (COMM) 676/2023 08-12-2023 State Bank Of India Vs Md Zeeshan|Shiv Tyagi(P), (9811059032 06-12-2023
[Khan Proprietor M/s Mb Foods
shivktyagii@gmail.co
Im
25 CS (COMM) 674/2023 08-12-2023 IPAHARPUR COOLING TOWERSATANU 0810463278 02-12-2023
ILTD Vs ROOTS COOLINGISAIKIA(P),
ISYSTEMS PVT LTD lawyer.sainik@gmail.
com
25 OMP (COMM) 175/2023 00-12-2023 ISAFDARJUNG CLUB Vs KRANTI[Lav Dhawan(P), [8744022322 06-12-2023
ANAND
nayyaradi@gmail.co
Im
25 CS (COMM) 681/2023 11-12-2023 IPRIYA SETHI Vs OXIRICHANIRUDH 0871877755 09-12-2023
IREALTORS PRIVATE LIMITED BHATIA(P),
lanirudhbhatiiz@gma
fil.com
25 ICS (COMM) 680/2023 11-12-2023 HT MEDIA LTD Vs DIGAMBARMadhur 9999467283 04-12-2023
SINGH PROP PRACHAR MEDIADingra(P),
ISOLUTIONS rakesh@amsassociate|
s.co.in
25 CS (COMM) 682/2023 11-12-2023 IMEENAKSHI KATARIA VSANIRUDH 9871877755 09-12-2023
JOXIRICH REALTORS PRIVATEBHATIA(P),
ILIMITED anirudhbhatii3@gma
fil.com
25 ICS (COMM) 685/2023 13-12-2023 [KAOMNI TRADINGH PVT LTD VsRishabh 9899511131 01-12-2023
[Mizal Polymers IManocha(P),
Imanochaqrishabh26
(@gmail.com
25 IOMP (COMM) 176/2023 13-12-2023 INDO ALUSYS INDUSTRIES PVTRAJESH 0810294894 11-12-2023
ILTD Vs SS GROUP PVT LTD BANATI(P),
rajeshbanati@yahoo.
com
25 ICS (COMM)/686/2023 686/2023 14-12-2023 ICANARA BANK Vs SKY DIGITALEkant 8376841313 05-12-2023
IHD CABLE TV [Luthra(P),
ekantluthraandassoci
ates@gmail.com
25 IOMP (COMM) 177/2023 14-12-2023 IGURU GOVIND SINGH GOVTJikas saini(P), (9911483692 14-12-2023
[HOSPITAL Vs Sarvesh Security]
Services Pvt Ltd officeofadvsushikeshk]
umar@gmail.com
25 IOMP (I) (COMM) 124/2023 15-12-2023 [HERO FINCORP LTD Vs OM SAIMAYANK 0873347330 13-12-2023
IMOTORES AND ANR IMAHAJAN(P),
Imayan_mahayano5@
ahoo.com
25 IOMP (I) (COMM) 114/2023 08-12-2023 Pnb Housing Finance Ltd VsJasmine 0818311929 I30-11-2023
[Surendra Nagnath Parwade [Damkewala(P),
jasmin_damkenala@
lhotmail.com
25 [Execution (Comm) 274/2023 09-12-2023 ATTREE HIRE PURCHASE ANDNITESH 0810276875 7-12-2023

IORS

ILEASING Vs MOHD TAHIR ANDKUMAR(P),

Imatloob_adv@yahoo.

icom




S.No Court

District

Court Room

Case Type

Case Number

Date
Registration

ofPetitioner Name VS RespondentAdvocate

Name

Advocate
Number

MobileAdvocate email id

Date of e-
filing

25 IOMP (1) (COMM) 111/2023 02-12-2023 IM/s Charming Embroideries PrivatelArjun Sanjay(P),[Not Provided 01.12.2023
[Limited Vs Paliwal Real Estate]
[Limited
INot provided
25 [Execution (Comm) 276/2023 11-12-2023 ICJ DARCL LOGISTICS LTD Vs JMD|Karan Jain(P), (9810367549 09-12-2023
IGLOBAL FORWARDERS INC PVT]
LTD ladvocatekj@gmail.co
Im
25 IOMP (I) (COMM) 122/2023 15-12-2023 [KOTAK MAHINDRA PRIM VSAMIT KUMAR(Q990659331 14-12-2023
IBUNIYAD ALI ISINHA(P),
kmpspartner@gmail.
com
25 IOMP (I) (COMM) 123/2023 15-12-2023 IHERO FINCORP LTD Vs HI LINKIMAYANK 0873347330 12-12-2023
JAUTO AND ANR IMAHAJAN(P),
mayan_mahayanos@
ahoo.com
25 IOMP (I) (COMM) 125/2023 15-12-2023 [HERO FINCORP LTD Vs AUTOMAYANK 9873347330 13-12-2023
IMATRIX AND ANR IMAHAJAN(P),
Imayan_mahayano5@
ahoo.com
25 IOMP (COMM) 178/2023 15-12-2023 INAGAR PALIKA NOKHA VSNIRAJ KUMAR 9810512928 15-12-2023
[ENVIRO INFRA ENGINEERS PVTSINGH(P),
LTD deesaysing_17@yaho
o.com
25 IOMP (I) (COMM) 121/2023 15-12-2023 [KOTAK MAHINDRA PRIM VSAMIT KUMAR(Q990659331 14-12-2023
JAAMIR ABDUL REHMAN ISINHA(P),
kmpspartner@gmail.
com
25 CS (COMM) 600/2023 16-12-2023 IPUNJAB NATIONAL BANK Vslindra Narain(P),9311824970 12-12-2023
IRINKI DEVI PROP Of M/s Great
[ndia Fashion associatenarayan2a@
lgmail.com
25 CS (COMM) 691/2023 16-12-2023 ICANARA BANK Vs PLANET CAST|Ekant 8376841313 16-12-2023
IMEDIA SERVICE LTD [Luthra(P),
ekantluthraandassoci
ates@gmail.com
25 CS (COMM) 694/2023 16-12-2023 ISTATE BANK OF INDIA Vs LALITIADAITA 9999132159 12-12-2023
IGIRI KUMAR
IROUT(P), id_akrwtadvcate@gm|
lail.com
25 IOMP (COMM) 179/2023 16-12-2023 [UNION OF INDIA Vs AGARWALASHISH 0313471929 15-12-2023
IAND CO KUMAR
ISHARMA(P), lashishsharma379@g
Imail.com
25 CS (COMM) 697/2023 19-12-2023 INeeraj Proprietor Quality Interior VsMukund 828520235 19-12-2023
IPRIME TELECOME LTD lYadav(P),
harish@barahamilegal
Iservices.com
25 Counter Claim 45/2023 19-12-2023 [Himanshu Seth Vs Jyoti Sharma AndHIMANSHU (9319913749 02-12-2023
Ors ISETHI
sethhimanshu4s5@gm

jail.com
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25 CS (COMM) 700/2023 20-12-2023 [Excelling Geo And EngineeringRakesh 0910280608 20-12-2023
IConsultant Private Limited Vs C S[Kumar(P),
Construction  Company  Private| rksharma@gmail.co
[Limited Im
25 CS (COMM) 703/2023 21-12-2023 ISANVIK ENGINEERS (INDIA) PVTAshish 0811122114 21-12-2023
ILTD Vs Asian Hotels North Ltd [Kumar(P),
jai@jsechambers.com
25 ICS (COMM) 704/2023 21-12-2023 IPAHARPUR COOLING TOWERSATANU 0810463278 16-12-2023
ILTD Vs SHANKARA SHANKARASSAIKIA(P),
ISANKUL lawyer.saikia@gmail.
com
25 [Execution (Comm) 281/2023 21-12-2023 IM/s Pragati Construction|[Vivekanand 0810149231 21-12-2023
IConsultants Vs Union Of India ISemwal(P),
vivekanandlaw@gmail
l.com
25 [Execution (Comm) 282/2023 22-12-2023 IGARG BUILDERS Vs Union Of IndiaRAHUL 0899218215 15-12-2023
IMALHOTRA(P),
rahulmalhotra@gmai
l.com
25 CS (COMM) 713/2023 22-12-2023 [Fairwealth Financial Services Ltd VsTaran Aggarwal (9899032907 18-12-2023
AGARWAL KUMAR
tarangagarwal @agar
waljetley.com
25 ICS (COMM) 712/2023 22-12-2023 IHT MEDIA Vs Atul Deo RAHUL 0899218215 15-12-2023
IMALHOTRA(P),
rahulmalhotra@gmai
l.com
25 CS (COMM) 711/2023 22-12-2023 [Devsai Construction Pvt Ltd VSRAVI  SINGH|9873082662 20-12-2023
[Indiabulls Hosuing Finance Limited [PAWAR(P),
ladvrspawardel@gmai
l.com
25 ICS (COMM) 709/2023 22-12-2023 ICanara Bank Vs Shree Balaji FruitKUMAR 9718909886 21-12-2023
IAnd Vegetable Processing Industries VISHWJEET(P)
, ladv.vishwajeet@gmai
l.com
25 CS (COMM) 706/2023 22-12-2023 ICanara Bank Vs Atul Jaiswal [KUMAR 9718909886 21-12-2023
IVISHWJEET(P)
s ladv.vishwajeet@gmai
l.com
25 OMP (I) (COMM 128/2023 22-12-2023 [Kotak Mahindra Prime Ltd VSAMIT KUMAR9990659331 16-12-2023
IManish D ISINHA(P),
kmpspartner@gmail.
com
25 IOMP (I) (COMM) 129/2023 22-12-2023 [Kotak Mahindra Prime Ltd Vs KamalAMIT KUMAR9990659331 16-12-2023
[Khurana ISINHA(P),
kmpspartner@gmail.
com
25 (OMP (I) (COMM) 130/2023 22-12-2023 [Kotak Mahindra Prime Ltd Vs AnandAMIT KUMAR/9990659331 16-12-2023
[Kumar ISINHA(P),
kmpspartner@gmail.

icom
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25 ICS (COMM) 720/2023 23-12-2023 ICanara Bank Vs ChakaravatiKUMAR 9718909886 23-12-2023
Ministries AND ORS IVISHWJEET(P)
s ladv.vishwajeet@gmai
l.com
25 CS (COMM) 721/2023 23-12-2023 ICanara Bank Vs Manoj Kumar andKUMAR 9718909886 23-12-2023
ors IVISHWJEET(P)
, ladv.vishwajeet@gmai
l.com
25 [Execution (Comm) 284/2023 23-12-2023 IM/s Chowdhry Trading Company VsiSameer 0810134864 23-12-2023
IM/s Tracaxx Tractors Pvt Ltd [Dewan(P),
sameerdewan123@
25 IOMP (COMM) 185/2023 23-12-2023 IBALAJI AGRO PVT LTD Vs UNION|Ashish Khorana [9810006115 20-12-2023
OF INDIA
[Khoraaassociates@g
Imail.com
25 IOMP (COMM) 184/2023 23-12-2023 [Refop India Company Vs In VogueNIRAJ 9810009829 23-12-2023
Apparel ISINGH(P),
nirajsinshadv@gmail.
lcom
25 OMP (I) (COMM) 132/2023 23-12-2023 [Shriram Finance Ltd Vs Sudhir Vats |[Sunny Arora(P), (9999589067, 23-12-2023
9910574027
albuslawfirm@gmail.
com
25 Misc DJ 1666/2023 20-12-2023 [Laxmi Kant Gupta Vs JitenderfMohinder Singh[Not Provided 20.12.2023
[Sharma [Kaushik(P),
INot provded
22 IMS. VINEETANEW DELHI]24 Suit for Trademarks ICS (COMM)/662/2023 01-12-2023 [Hero Investcorp Pvt Ltd Vs Ownerjaastha 9718209970 21-11-2023
IGOYAL, DISTRICTDISTRICT [Proprietor sharma(P),
WUDGE
(COMMERCIAL
ICOURT)-03 IAASTHA89SHARMA
(@GMAIL.COM
24 Suit for Trademarks CS (COMM)/661/2023 01-12-2023 IM/s Asian Travel Company Pvt Lt(éil}\(/lunal 0899632870 00-11-2023
Vs M/s Mahua Broadcasting PrivateMadan(P),
ILtd
[Kuwalmadang3@gm
lail.com
24 Objection U/s 34 ArbitrationOMP (COMM)/168/2023 01-12-2023 IM/s Showcraft Productions Pvt LtdViren Bansal(P),|0433433333 29-11-2023
Conciliation Act Vs Sahitya Kala Parishad
virenbansali@gmail.c
om
24 Suit for Trademarks ICS (COMM)/664/2023 02-12-2023 [Rspl Limited Vs Harshvardhan JainSanjeev 0810122176 20-11-2023
[Tarding As Ms Rahul Udhyog Singh(P),
[Email. D not|

lavailable
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24 Suit for Trademarks ICS (COMM)/666/2023 02-12-2023 atri Tillpatti Bhandar Pvt Ltd VsAbhishek 9910271290 30-11-2023
[Radha Devi Khatri [Singh(P),
ladvocate@lai-
law.com
24 Suit for Trademarks ICS (COMM)/665/2023 02-12-2023 IGreenply Industries Ltd Vs John DoefS Karthik(P), |9577211995 27-11-2023
JAshok Kumar
skarthikg141@gmail.d
om
24 Objection U/s 34 ArbitrationOMP (COMM)/170/2023 05-12-2023 [Union Of India Vs Mahipal Singh IAJAY 9953098101 02-12-2023
Conciliation Act IBIDHURI(P),
[Email. D not
lavailable
24 Suit for Trademarks CS (COMM)/668/2023 06-12-2023 IMold Tek Packaging Limited VsShravan 0810017859 04-12-2023
[Pronton Plast Pack Private Limited [Bansal(P),
skbansalipr@gmail.c
om
24 Suit for Recovery CS (COMM)/673/2023 07-12-2023 IM/s Ceeco Technologies Pvt Ltd Vsyvikas 0212416114 25-11-2023
IM/s Inspira Enterprise India Ltd chhabra(P),
chhabravikas440@g
Imail.com
24 Suit for Recovery CS (COMM)/672/2023 07-12-2023 State Bank Of India Vs Ajmal Khan|Shiv Tyagi(P), [9643242952 25-11-2023
[Proprietor Alfaiz Garments
[Email. D not
lavailable
24 Suit for Recovery ICS (COMM)/677/2023 08-12-2023 ISbi Vs Mohd Shahid [Shiv Tyagi(P), (9643242952 21-11-2023
[Email. D not|
lavailable
24 Suit for Recovery ICS (COMM)/678/2023 08-12-2023 Sbi Vs Rizwan Alam Proprietor M/sShiv Tyagi(P), (9643242952 21-11-2023
[Hassan Enterprises
[Email. D not|
lavailable
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24 Suit for Trademarks CS (COMM)/679/2023 00-12-2023 IRSPL. Vs ANIL UDHAWDASShravan 0810017859 08-12-2023
IRAIKESH [Bansal(P),
skbansalipr@gmail.c
om
24 Suit for Recovery ICS (COMM)/683/2023 11-12-2023 JAmit Chopra Vs Oxirich Realtors PviiANIRUDH 0871877755 23-11-2023
Ltd IBHATIA(P),
[Email. D not
lavailable
24 Suit for Recovery ICS (COMM)/696/2023 16-12-2023 ICanara Bank Vs Ram Metals [Ekant 8376841313 04-12-2023
[Luthra(P),
ekant23 @gmail.com
24 Objection U/s 34 ArbitrationOMP (COMM)/181/2023 16-12-2023 [Union Of India Vs Agrawal And Co |ASHISH 0313471929 14-12-2023
Conciliation Act KUMAR
ISHARMA(P),
lashishsharma379@g
Imail.com
24 Objection U/s 34 ArbitrationOMP (COMM)/180/2023 16-12-2023 [Union Of India Vs Agrawal And Co |ASHISH 0313471929 14-12-2023
Conciliation Act [KUMAR
ISHARMA(P),
lashishsharma37o@g
Imail.com
24 Suit for Trademarks ICS (COMM)/699/2023 19-12-2023 [The Supreme Industries Limited VJANUBHAV 9811852189 15-12-2023
[Rekha Polypipes IMEHROTRA(P)
mehrotranubhav@g
Imail.com
24 Objection U/s 34 ArbitrationOMP (COMM)/182/2023 20-12-2023 Gyan Bharti Institute Of  SkillVipin Pillai(P), (9213528073 15-12-2023
Conciliation Act [Development Vs Government Of Nct
Of Delhi Through Director
JAcademics Department Of Training
[Technical Education
1980adv@gmail.com
24 Objection U/s 34 ArbitrationOMP (COMM)/183/2023 20-12-2023 [Rossell India Limited Vs ERNSTJAsmita 0821015761 18-12-2023

Conciliation Act

AND YOUNG LLP

INarula(P),

[Email. D not|

lavailable
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24 Suit for Recovery ICS (COMM)/710/2023 22-12-2023 IHT MEDIA LTD Vs Deepti Singhal |RAHUL 0899218215 14-12-2023
IMALHOTRA(P),
IRAHULSSMALHOTR|
A@GMAIL.COM
24 Suit for Recovery ICS (COMM)/716/2023 22-12-2023 ICanara Bank Vs Jagat Pal Singh KUMAR 9418909886 20-12-2023
IVISHWJEET(P)
255VISHWJEET@G
IMAIL.COM
24 Suit for Recovery CS (COMM)/722/2023 23-12-2023 ICanara Bank Vs Sandhya Yadav [KUMAR 9418909886 14-12-2023
IVISHWJEET(P)
255VISHWJEET@G
IMAIL.COM
23 IMS. SAVITA RAO,SOUTH 12, New CourtiExecution Petition [Execution (Comm)/317/2023 [04-12-2023 Medical Devices Endoscopy Vsyvibhor 9711961483 02.12.2023
IDISTRICT Block-1 INestiva Medicare Pvt Ltd verdhan(P),
JUDGE(COMMERCI vibhor_vardhan@yah|
AL COURT) loo.com
12, New Court|Civil Case CS (COMM)/677/2023 23-12-2023 [Union Bank Of India Vs AmanjArvind Sinha(P),9810618195 20.12.2023
Block-1 [Khandelwal
larvindsihai@gmail.c
om
24 IMS. ANURADHASOUTH 6, New  CourtiCommercial CS (COMM)/633/2023 01.12.2023 ISIEMENS INDUSTRY VS YUVRAJ SIARSHIA BEHL (9818061242 29.11.2023
ISHUKLA Block-I IBORATE
BHARDWAJ,
IDISTRICT INOT PROVIDED
WUDGE(COMMERCI 6, New CourtiCommercial OMP (I) (COMM.)2932/202301.12.2023 IKOTAK MAHINDRA PRIME VS[RAJESH 9958726491 9.11.2023
AL COURT) Block-I ISHARIF ASIM HANGRA IDELHL.JANGRAADV
OCATE@GMAIL.CO
IM
6, New  CourtiCommercial CS (COMM)/634/2023 04-12-2023 ISUBODH KUMAR VS DIRECTOR,SIDDHANT 9312059057 02.12.2023
Block-I [GL LIMITED IGAUTAM
ISIDDHANTGAUTAM
CEC@GMAIL.COM
6, New  CourtiCommercial [Execution 04-12-2023 [KRANTI ANAND VS SAFDARJUNGUEEVESH 9350720673 25-11-2023
Block-I (Comm.)/318/2023 ICLUB IMEHTA
ADVNIHITDALMIA
(@GAMIL.COM
6, New  CourtiCommercial CS (COMM)635/2023 04-12-2023 IFFCO MC CROP VS BANSAL AGRASHUBHAM 0407223677 11-10-2023
Block-I ISAIGAL
ISHUBHAMSAIGAL®@)
USLAW.IN
6, New  CourtiCommercial CS (COMM)/636/2023 04-12-2023 ISONTA & CO VS ASHOK TANWAR [SANGEETA 9810156556 29-11-2023
Block-T IGULATI ISANGEETA.GULATI
(@ AUREUSLAW.CO
IM
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6, New  CourtiCommercial OMP (IDjo4-12-2023 IHDFC BANK LTD VS HARDEEPSSANJEEV 8285002845 29-11-2023
Block-I (COMM.)/2933/2023 ISINGH IPATHAK
ILITIGATION@SRCS
ILEGAL.COM
6, New  CourtiCommercial OMP (Djo4-12-2023 [HDFC BANK LTD VS GOVINDISANJEEV 8285002845 20-11-2023
Block-I (COMM.)/2934/2023 [KAPOOR [PATHAK
ILITIGATION@SRCS
ILEGAL.COM
6, New  CourtiCommercial OMP (Ijo4-12-2023 [Hdfc Bank Ltd Vs Aabid Hussain ISANJEEV 8285002845 20-11-2023
Block-I (COMM.)/2935/2023 IPATHAK
ILITIGATION@SRCS
ILEGAL.COM
6, New  CourtiCommercial OMP (Djog4-12-2023 HDFC BANK LTD VS NISHANTSANJEEV 8285002845 29-11-2023
Block-1 (COMM.)/2936/2023 IKUMAR SHARMA PATHAK
ILITIGATION@SRCS
ILEGAL.COM
6, New  CourtCommercial OMP (Djog4-12-2023 [HDFC BANK LTD VS YAHAYASANJEEV 8285002845 29-11-2023
Block-I (COMM.)/2937/2023 [KHAN [PATHAK
ILITIGATION@SRCS
ILEGAL.COM
6, New  CourtiCommercial OMP (Ifo4-12-2023 IHDFC BANK LTD VS AZRUDDIN [SANJEEV 8285002845 20-11-2023
Block-I (COMM.)/2938/2023 PATHAK
ILITIGATION@SRCS
ILEGAL.COM
6, New  CourtiCommercial OMP (Dft1-12-2023 [HDFC BANK LTD VS BISHAN PAL [SANJEEV 8285002845 28.11.2023
Block-I (COMM.)/2957/2023 IPATHAK
ILITIGATION@SRCS
ILEGAL.COM
6, New  CourtiCommercial OMP (Df11-12-2023 [Hdfc Bank Ltd Vs TALIM SIRDAR [SANJEEV 8285002845 28.11.2023
Block-I (COMM.)/2958/2023 PATHAK
ILITIGATION@SRCS
ILEGAL.COM
6, New  CourtiCommercial OMP (Dft1-12-2023 [HDfc Bank ILtd Vs SAURABH|SANJEEV 8285002845 28.11.2023
Block-I (COMM.)/2959/2023 ISINGH CHAUHAN IPATHAK
ILITIGATION@SRCS
ILEGAL.COM
6, New  CourtiCommercial OMP (Df11-12-2023 HDfc Bank Ltd Vs WASEEMISANJEEV 8285002845 28.11.2023
Block-I (COMM.)/2960/2023 IAKRAM IPATHAK
ILITIGATION@SRCS
ILEGAL.COM
6, New  CourtiCommercial OMP (Df11-12-2023 [ARC VS VIJAY PRATAP SINGH [KUSUM BHATT|[9599624216 04.12.2023
Block-I (COMM.)/2961/2023
ASHIM.BHATT17@G
IMAIL.COM
6, New  CourtiCommercial CS (COMM)/641/2023 11-12-2023 ICANARA BANK VS JUGALNILENDER 9999050853 05.12.2023
Block-I IKISHORE SINGH IVATSYAYAN
INILENDERVATSYAY|
AN@GMAIL.COM
6, New  CourtiCommercial CS (COMM)/642/2023 11-12-2023 ISTUDIO ELEVEN CONSTRUCTION|ICHANDAN 6204117127 05.12.2023
Block-1 VS JASPREET SINGH DHANJAL [KUMAR
INKADVOCATE81@G
IMAIL.COM
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6, New  CourtiCommercial CS (COMM)/644/2023 11-12-2023 IGANT AB VS ASHOK KUMAR IS.K.BANSAL 1126843455 05.12.2023
Block-I
unitedmark@uniteda
Indunited.com
6, New  CourtiCommercial ICS (COMM)/645/2023 11-12-2023 [RSPL LTD VS RJ NAMKINOS IS.K.BANSAL (1126843455 08.12.2023
Block-1
unitedmark @uniteda
Indunited.com
6, New  CourCommercial OMP (Dfr2-12-2023 BMW INDIA VS ASCO AGENCIES [RAHUL 8376049807 18.11.2023
Block-I (COMM.)/2966/2023 IBHARDWAJ
ADVOCATEASHOK.1
(@GMAIL.COM
6, New  CourtiCommercial OMP (Df12-12-2023 BMW INDIA VS ABHINAV BANSAL[RAHUL 8376049807 18.11.2023
Block-I (COMM.)/2967/2023 BHARDWAJ
IADVOCATEASHOK.1
(@GMAIL.COM
6, New  CourtCommercial OMP (Dfr2-12-2023 BMW INDIA VS PUNEETRAHUL 8376049807 18.11.2023
Block-I (COMM.)/2968/2023 IAGGARWAL IBHARDWAJ
ADVOCATEASHOK.1
(@GMAIL.COM
6, New  CourtiCommercial CS (COMM)/646/2023 12-12-2023 [PUNJAB NATIONAL BANK VSSARVJEET 0711785812 06.12.2023
Block-1 IMRIDUL THIRANI IYADAV
ISARVJEETYADAV08
(@YAHOO.COM
6, New  CourtiCommercial OMP (Df2-12-2023 [HDFC BANK VS ADITYA KUMAR [SANJEEV 8285002845 23.11.2023
Block-I (COMM.)/2969/2023 IPATHAK
ILITIGATION@SRCS
ILEGAL.COM
6, New  CourtiCommercial OMP (Df12-12-2023 HDfc Bank Ltd Vs SIMRANJEETISANJEEV 8285002845 23.11.2023
Block-I (COMM.)/2970/2023 ISINGH PATHAK
ILITIGATION@SRCS
ILEGAL.COM
6, New  CourtiCommercial OMP (Df12-12-2023 [HDFC Bank Ltd Vs NARENDERSANJEEV 8285002845 23.11.2023
Block-I (COMM.)/2971/2023 IKUMAR VASHISHT IPATHAK
ILITIGATION@SRCS
ILEGAL.COM
6, New  CourtiCommercial OMP (Df12-12-2023 HDfc Bank Ltd Vs BIRAMPAULSANJEEV 8285002845 23.11.2023
Block-I (COMM.)/2972/2023 ISINGH IPATHAK
ILITIGATION@SRCS
ILEGAL.COM
6, New  CourtiCommercial OMP (Df2-12-2023 [HDfc Bank Ltd Vs SHRI KRISHAN [SANJEEV 8285002845 23.11.2023
Block-I (COMM.)/2973/2023 PATHAK
ILITIGATION@SRCS
ILEGAL.COM
6, New  CourtiCommercial OMP (Dji2-12-2023 [HDFc Bank Ltd Vs BRIJESH GUPTA|[SANJEEV 8285002845 23.11.2023
Block-I (COMM.)/2974/2023 IPATHAK
ILITIGATION@SRCS
ILEGAL.COM
6, New  CourtiCommercial OMP (Df12-12-2023 [HDFc Bank Ltd Vs TOFEEQ ISANJEEV 8285002845 23.11.2023
Block-I (COMM.)/2975/2023 PATHAK
ILITIGATION@SRCS

ILEGAL.COM




S.No Court

District

Court Room

Case Type

Case Number

Date
Registration

ofPetitioner Name VS RespondentAdvocate

Name

Advocate
Number

MobileAdvocate email id

Date of e-
filing

6, New  CourCommercial [EXecution 14.12.2023 IRAJDHANI PVT LTD VSIMAYANK GOEL{9999340256 09.12.2023
Block-I (Comm.)/325/2023 IPOWERCON MANAGEMENT
IMNGLAWOFFICE@
IGMAIL.COM
6, New  CourtiCommercial OMP (Df14.12.2023 IYES BANK VS GUNJANSACHIN 0811015339 25.10.2023
Block-I (COMM.)/3005/2023 IMALHOTRA KATYAL
IKATYALSACHIN200
8@GMAIL.COM
6, New  CourCommercial OMP (Df14.12.2023 IYES BANK VS SACHIN SHARMA  [SACHIN 0811015339 25.10.2023
Block-I (COMM.)/3006/2023 [KATYAL
IKATYALSACHIN200
B@GMAIL.COM
6, New  CourtiCommercial OMP (Df14.12.2023 IYES BANK VS SURANDER KUMAR [SACHIN 0811015339 25.10.2023
Block-I (COMM.)/3007/2023 KATYAL
IKATYALSACHIN200
8@GMAIL.COM
6, New  CourtCommercial OMP (Df14.12.2023 IYES BANK VS SURENDER KUMAR [SACHIN 0811015339 25.10.2023
Block-I (COMM.)/3008/2023 [KATYAL
IKATYALSACHIN200
8B@GMAIL.COM
6, New  CourtiCommercial OMP (D14.12.2023 IKOTAK MAHINDRA PRIME VSRAJESH 0058726491 06.12.2023
Block-1 (COMM.)/3009/2023 ILUV KUMAR JANGRA IDELHI.JANGRAADV
JOCATE@GMAIL.CO
IM
6, New  CourtiCommercial OMP (Df14.12.2023 IKOTAK MAHINDRA PRIME VSRAJESH 9958726491 06.12.2023
Block-1 (COMM.)/3010/2023 ISURJEET SINGH JANGRA IDELHI.JANGRAADV
OCATE@GMAIL.CO
IM
6, New  CourtiCommercial OMP (I) (COMM.)/3011/2023[14.12.2023 [KOTAK MAHINDRA PRIME VSRAJESH 9958726491 06.12.2023
Block-I IDINESH KUMAR HANGRA IDELHLJANGRAADV
OCATE@GMAIL.CO
IM
6, New  CourtiCommercial OMP (Df14.12.2023 IKOTAK MAHINDRA PRIME VSRAJESH 9958726491 06.12.2023
Block-I (COMM.)/3012/2023 REJAUL KARIM JANGRA IDELHI.JANGRAADV
OCATE@GMAIL.CO
IM
6, New  CourtiCommercial CS (COMM)/648/2023 14.12.2023 [UMLESH SHARMA VSCHONGPIAYUSH GUPTA 9818402326 05.12.2023
Block-I IMISAO
layush@gutalegal.in
6, New  CourtiCommercial ICS (COMM)/650/2023 14.12.2023 [RSPL LTD VS SIMMY AGGARWAL [S.K.BANSAL [1126843455 13.12.2023
Block-1
lunitedmark@uniteda
Indunited.com
6, New  CourtiCommercial CS 15.12.2023 JARUN RAI VS ABSOLUT INFORINANDKISHOR (9868959937 17.11.2023
Block-I (COMM)656/2023 ISYSTEMS
INKSHARMA.ADV134]
(@GMAIL.COM
6, New  CourtiCommercial CS 15.12.2023 IMARTECHNOFY VS CALLXP[VEDIKA 0971052800 05.12.2023
Block-I (COMM)/657/2023 ICOMMUNICATION ISHARMA
IVEDIKAADVOCATE
(@GMAIL.COM
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6, New  CourCommercial [Execution 15.12.2023 VAS HEALTHCARE VS MEDEORAJAY GARG 0811109663 01.12.2023
Block-I (Comm.)/327/2023 [HOSPITAL
IAJAYGARGADVOCA
TE@GMAIL.COM
6, New  CourtiCommercial OMP (I) 15.12.2023 IDHARA MOTORS FINANCE VSJ.K.YADAV INOT PROVIDED 14.12.2023
Block-I (COMM.)/3069/2023 JAARTF ALI IADVJITENDERYAD
IAV2017@GMAIL.CO
IM
6, New  CourCommercial OMP (I) 15.12.2023 IDHARA MOTORS FINANCE VSJ.K.YADAV INOT PROVIDED 14.12.2023
Block-I (COMM.)/3070/2023 IFAIMUDDIN IADVJITENDERYAD
AV2017@GMAIL.CO
IM
6, New  CourtiCommercial OMP (1) 16.12.2023 IDHARA MOTORS FINANCE VSJ.K.YADAV INOT PROVIDED 07.12.2023
Block-I (COMM.)/3071/2023 [FIROZ KHAN IADVJITENDERYAD
IAV2017@GMAIL.CO
IM
6, New  CourtCommercial OMP (I) 16.12.2023 [KOTAK MAHINDRA PRIME VSRAJESH 9958726491 14.12.2023
Block-I (COMM.)/3072/2023 [RAHUL RANA JANGRA IDELHIL.JANGRAADV
OCATE@GMAIL.CO
IM
6, New  CourtiCommercial OMP (1) 16.12.2023 IKOTAK MAHINDRA PRIME VSRAJESH 0058726491 14.12.2023
Block-I (COMM.)/3073/2023 IKIRPAL SINGH JANGRA IDELHIL.JANGRAADV
JOCATE@GMAIL.CO
IM
6, New  CourtiCommercial OMP (I) 16.12.2023 TOYOTA FINANCIAL VS GAGANRAJESH 9958726491 14.12.2023
Block-1 (COMM.)/3074/2023 IPARAMJIT SINGH JANGRA IDELHL.JANGRAADV
OCATE@GMAIL.CO
IM
6, New  CourtiCommercial OMP (I) 16.12.2023 TOYOTA FINANCIAL VS YOGESH|RAJESH 9958726491 14.12.2023
Block-1 (COMM.)/3075/2023 IGHATKAR JANGRA IDELHI.JANGRAADV
OCATE@GMAIL.CO
IM
6, New  CourtiCommercial OMP (I) 16.12.2023 TOYOTA FINANCIAL VS BHARATRAJESH 9958726491 14.12.2023
Block-I (COMM.)/3076/2023 JU SOLANKI JANGRA IDELHI.JANGRAADV
OCATE@GMAIL.CO
IM
6, New  CourtiCommercial OMP (1) 16.12.2023 TOYOTA FINANCIAL VS PAPPURAJESH 9958726491 14.12.2023
Block-I (COMM.)/3077/2023 IMADHUKAR JANGRA IDELHIL.JANGRAADV
OCATE@GMAIL.CO
IM
6, New  CourtiCommercial OMP (I) 16.12.2023 TOYOTA FINANCIAL VS AMITRAHUL 8376049807 18.11.2023
Block-1 (COMM.)/3078/2023 IKUMAR SINGH BHARDWAJ
IADVOCATEASHOK.1
(@GMAIL.COM
6, New  CourtiCommercial OMP (I) 16.12.2023 TOYOTA FINANCIAL VS TARUNRAHUL 8376049807 18.11.2023
Block-I (COMM.)/3079/2023 INAYYAR BHARDWAJ
ADVOCATEASHOK.1
(@GMAIL.COM
6, New  CourtiCommercial OMP (1) 16.12.2023 TOYOTA FINANCIAL VSRAHUL 8376049807 20.11.2023
Block-1 (COMM.)/3080/2023 INDERJEET SINGH BHARDWAJ
IADVOCATEASHOK.1
(@GMAIL.COM
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6, New  CourtiCommercial OMP (I) 16.12.2023 TOYOTA FINANCIAL VS MANOJRAHUL 8376049807 20.11.2023
Block-I (COMM.)/3081/2023 INARWAD IBHARDWAJ
IADVOCATEASHOK.1
(@GMAIL.COM
6, New  CourtiCommercial OMP (I) 16.12.2023 TOYOTA FINANCIAL VS RAJESH KRAHUL 8376049807 20.11.2023
Block-1 (COMM.)/3082/2023 IS VERLEKAR IBHARDWAJ
IADVOCATEASHOK.1
(@GMAIL.COM
6, New  CourCommercial OMP (I) 16.12.2023 TOYOTA FINANCIAL VS SUNDARRAHUL 8376049807 20.11.2023
Block-I (COMM.)/3083/2023 ILAL IBHARDWAJ
ADVOCATEASHOK.1
(@GMAIL.COM
6, New  CourtiCommercial OMP (I) 16.12.2023 TOYOTA FINANCIAL VS|RAHUL 8376049807 20.11.2023
Block-1 (COMM.)/3084/2023 IARSHDEEP SINGH BHARDWAJ
IADVOCATEASHOK.1
(@GMAIL.COM
6, New  CourtCommercial OMP(COMM) 68/2023 16.12.2023 IRIOSH TECHNOLOGIES VSIMAYANK 9958101765 15.12.2023
Block-I IMEDZAK HEALTHCARE [TUSHAMAR
ADV.MAYANKo1@Y
AHOO.COM
6, New  CourtiCommercial CS (COMM)/659/2023 16.12.2023 IRAJ KUMAR DHINGRA VS TARUNMAYANK 0910092484 15.12.2023
Block-1 IGIDHWANI ISHARMA
ISMSMAYANK@YAH
00.COM
6, New  CourtiCommercial CS (COMM)/658/2023 16.12.2023 ISURENDER GUPTA VS L &T SUCGVIKRAM 0818551023 04.12.2023
Block-I PV CC27y ISINGH
ICOCDIARY @CIRCLE]
IOFCOUNSELS.COM
6, New  CourtiCommercial OMP(T)(COMM)1/2023 16.12.2023 IMANU UPADHYAY VS MEGACOSM|DEEPANSHI (8800433733 15.12.2023
Block-1 ICOGNITIONS PVT ISHAR
ISHAR.DEEPANSHI
(@GMAIL.COM
6, New  CourtiCommercial OMP (Df18.12.2023 IYES BANK VS AJIT SINGH ISANJEEV 8285002845 17.11.2023
Block-I (COMM.)/3050/2023 [PATHAK
ILITIGATION@SRCS
ILEGAL.COM
6, New  CourtiCommercial OMP (I)18.12.2023 [DFC VS MANI ENTERPRISES ISANJEEV 8285002845 22.11.2023
Block-I (COMM.)/3051/2023 IPATHAK
ILITIGATION@SRCS
ILEGAL.COM
6, New  CourtiCommercial OMP (Df18.12.2023 IDFC VS DINESH SINDHURAJ ISANJEEV 8285002845 22.11.2023
Block-I (COMM.)/3052/2023 PATHAK
ILITIGATION@SRCS
ILEGAL.COM
6, New  CourtiCommercial OMP (Dj8.12.2023 IDFC VS MANISH KUMAR[SANJEEV 8285002845 22.11.2023
Block-I (COMM.)/3053/2023 IKASHYAP IPATHAK
ILITIGATION@SRCS
ILEGAL.COM
6, New  CourtiCommercial OMP (I)18.12.2023 [DFC VS RANDHIR KUMAR ISANJEEV 8285002845 22.11.2023
Block-I (COMM.)/3054/2023 PATHAK
ILITIGATION@SRCS
ILEGAL.COM
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6, New  CourtiCommercial OMP (I)18.12.2023 [DFC VS MOHD REHAN ISANJEEV 8285002845 22.11.2023
Block-I (COMM.)/3055/2023 IPATHAK
ILITIGATION@SRCS
ILEGAL.COM
6, New  CourtiCommercial OMP (Df18.12.2023 [DFC VS RAJENDER JEET ISANJEEV 8285002845 22.11.2023
Block-I (COMM.)/3056/2023 [PATHAK
ILITIGATION@SRCS
ILEGAL.COM
6, New  CourCommercial OMP (Df18.12.2023 [DFC VS REENA RANI ISANJEEV 8285002845 22.11.2023
Block-I (COMM.)/3057/2023 IPATHAK
ILITIGATION@SRCS
ILEGAL.COM
6, New  CourtiCommercial OMP (Df18.12.2023 IDFC VS SHABAJ MOHDISANJEEV 8285002845 22.11.2023
Block-1 (COMM.)/3058/2023 ISARFUDDIN PATHAK
ILITIGATION@SRCS
ILEGAL.COM
6, New  CourtCommercial OMP (Df18.12.2023 [DFC VS AMIT SUNIL KUMAR ISANJEEV 8285002845 22.11.2023
Block-I (COMM.)/3059/2023 [PATHAK
ILITIGATION@SRCS
ILEGAL.COM
6, New  CourtiCommercial CS (COMM)/654/2023 18.12.2023 IBISLERI INTERNATIONAL PVT VSRRIT ARORA 7838737001 07.12.2023
Block-1 IT G LEISURE AND RESORT
RITARORA91@GMA
[L.COM
6, New  CourtiCommercial OMP (Df18.12.2023 IYES BANK VS SUKHPREET SINGH [SANJEEV 8285002845 08.12.2023
Block-I (COMM.)/3063/2023 IPATHAK
ILITIGATION@SRCS
ILEGAL.COM
6, New  CourtiCommercial OMP (I)18.12.2023 IYES BANK VS SOMYA GAURI ISANJEEV 8285002845 08.12.2023
Block-I (COMM.)/3064/2023 PATHAK
ILITIGATION@SRCS
ILEGAL.COM
6, New  CourtiCommercial OMP (Df18.12.2023 IYES BANK VS ASHISH KUMAR ISANJEEV 8285002845 08.12.2023
Block-I (COMM.)/3065/2023 IPATHAK
ILITIGATION@SRCS
ILEGAL.COM
6, New  CourtiCommercial OMP (I)18.12.2023 IYES BANK VS GAURAV KUMAR  [SANJEEV 8285002845 08.12.2023
Block-I (COMM.)/3066/2023 IPATHAK
ILITIGATION@SRCS
ILEGAL.COM
6, New  CourtiCommercial OMP (Df18.12.2023 IYES BANK VS AFTAB MISHRA ISANJEEV 8285002845 08.12.2023
Block-I (COMM.)/3067/2023 PATHAK
ILITIGATION@SRCS
ILEGAL.COM
6, New  CourtiCommercial OMP (Dj8.12.2023 IYES BANK VS JAPNEET SINGH ISANJEEV 8285002845 08.12.2023
Block-I (COMM.)/3068/2023 IPATHAK
ILITIGATION@SRCS
ILEGAL.COM
6, New  CourtiCommercial CS (COMM)/660/2023 10.12.2023 IGURBHEJ KAUR VS SONAL SINGH[RISHI SOOD  [9650133112 16.12.2023
Block-1
IRISHISOODADVOC
ATE@GMAIL.COM
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6, New  CourCommercial CS (COMM)/661/2023 19.12.2023 ICHANDRAHAS KUCHYA VS INSTA 0810034712 05.12.2023
Block-I IPOWER LTD UMAR
ISHARMA IGABSLAWASSOCIAT]
[ES@GMAIL.COM
6, New  CourtiCommercial OMP (€9 19.12.2023 TOYOTA FINANCIAL VS DEEPARAHUL 8376049807 20.11.2023
Block-1 (COMM.)/3085/2023 ISITARAM IBHARDWAJ
IADVOCATEASHOK.1
(@GMAIL.COM
6, New  CourCommercial OMP (09 19.12.2023 TOYOTA FINANCIAL VS RAJVEERRAHUL 8376049807 20.11.2023
Block-I (COMM.)/3086/2023 SINGH BHARDWAJ
ADVOCATEASHOK.1
(@GMAIL.COM
6, New  CourtiCommercial OMP (€9 19.12.2023 TOYOTA FINANCIAL VS|RAHUL 8376049807 20.11.2023
Block-1 (COMM.)/3087/2023 JIGNESHBHAI GAJUBHAI BHARDWAJ
IADVOCATEASHOK.1
(@GMAIL.COM
6, New  CourtCommercial OMP (09 19.12.2023 TOYOTA FINANCIAL VS CHETANRAHUL 8376049807 20.11.2023
Block-I (COMM.)/3088/2023 ISHIVAJI IBHARDWAJ
ADVOCATEASHOK.1
(@GMAIL.COM
6, New  CourtiCommercial OMP (D 19.12.2023 [TOYOTA FINANCIAL VS PATELJRAHUL 8376049807 20.11.2023
Block-I (COMM.)/3089/2023 JUPIN BHARDWAJ
IADVOCATEASHOK.1
(@GMAIL.COM
6, New  CourtiCommercial OMP (09 19.12.2023 TOYOTA FINANCIAL VS SUNITARAHUL 8376049807 20.11.2023
Block-I (COMM.)/3090/2023 ISINGH IBHARDWAJ
ADVOCATEASHOK.1
(@GMAIL.COM
6, New  CourtiCommercial OMP(E)(COMM)03/2023 19.12.2023 TOYOTA FINANCIAL VS RAMSIYARAHUL 8376049807 20.11.2023
Block-1 ISHARMA BHARDWAJ
IADVOCATEASHOK.1
(@GMAIL.COM
6, New  CourtiCommercial OMP (€3] 19.12.2023 IDFC VS RANJU DEVI ISANJEEV 8285002845 12.12.2023
Block-I (COMM.)/3091/2023 [PATHAK
ILITIGATION@SRCS
ILEGAL.COM
6, New  CourtiCommercial OMP D 19.12.2023 [DFC VS ARUN SUBHASH ISANJEEV 8285002845 12.12.2023
Block-I (COMM.)/3092/2023 IPATHAK
ILITIGATION@SRCS
ILEGAL.COM
6, New  CourtiCommercial OMP (€8] 19.12.2023 IDFC VS RANJEET KUMAR ISANJEEV 8285002845 12.12.2023
Block-I (COMM.)/3093/2023 PATHAK
ILITIGATION@SRCS
ILEGAL.COM
6, New  CourtiCommercial OMP (09)] 19.12.2023 [DFC VS PHOOL SINGH ISANJEEV 8285002845 12.12.2023
Block-I (COMM.)/3094/2023 IPATHAK
ILITIGATION@SRCS
ILEGAL.COM
6, New  CourtiCommercial OMP (D 10.12.2023 [IDFC VS IMRAN BABU ISANJEEV 8285002845 12.12.2023
Block-I (COMM.)/3095/2023 PATHAK
ILITIGATION@SRCS

ILEGAL.COM
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6, New  CourtiCommercial OMP D 19.12.2023 IDFC VS TUSHAR RAMESH ISANJEEV 8285002845 12.12.2023
Block-I (COMM.)/3096/2023 IPATHAK
ILITIGATION@SRCS
ILEGAL.COM
6, New  CourtiCommercial OMP (€9 19.12.2023 [DFC VS RAJARAM MAHTO ISANJEEV 8285002845 12.12.2023
Block-I (COMM.)/3097/2023 [PATHAK
ILITIGATION@SRCS
ILEGAL.COM
6, New  CourCommercial CS (COMM)/664/2023 20.12.2023 ISRIVASTAVA INFRA VS INDIANJANUJ KUMAR(Q910644063 19.12.2023
Block-I OIL. CORPORATION IPANDEY
AKPOFFICE0o7@GM
AIL.COM
6, New  CourtiCommercial CS (COMM)/665/2023 20.12.2023 ISRIVASTAVA INFRA VS INDIANJANUJ KUMARI9910644063 19.12.2023
Block-1 IOIL CORPORATION PANDEY
AKPOFFICEo7@GM
AIL.COM
6, New  CourtCommercial CS (COMM)/671/2023 22.12.2023 ICANARA BANK VS JAY BISHNU|SANJEEV 9711142200 09.12.2023
Block-I ISHARMA ICHOPRA
ICHOPRA6791@GMA
[L.COM
6, New  CourtiCommercial CS (COMM) 670/2023 22.12.2023 R. S. ADVERTISING VS UNIT 83K.G.SHARMA [NOT PROVIDED 20.12.2023
Block-1 IADVERTISING
INOT PROVIDED
6, New  CourtiCommercial CS (COMM)/669/2023 22.12.2023 IPALU VS OMPAL ISUDESH 9355033033 16.12.2023
Block-1 IKUMAR
IADVSK33@GMAIL.C
OM
6, New  CourtiCommercial CS (COMM)/668/2023 22.12.2023 SMALL FARMERS VS ALPRINEDALIP SINGH (9810197092 20.12.2023
Block-1 IFRESH
IDSDAV13@GMAIL.C
oM
6, New  CourtiCommercial OMP (€3] 22.12.2023 TOYOTA FINANCIAL VS NILESH|RAJESH 9958726491 14.12.2023
Block-I (COMM.)/3120/2023 [KUMAR JANGRA IDELHI.JANGRAADV
OCATE@GMAIL.CO
IM
6, New  CourtiCommercial OMP D 22.12.2023 [KOTAK MAHINDRA PRIME VSRAJESH 9958726491 14.12.2023
Block-I (COMM.)/3121/2023 ISANDEEP KAUR JANGRA IDELHIL.JANGRAADV
OCATE@GMAIL.CO
IM
6, New  CourtiCommercial OMP (€8] 22.12.2023 IKOTAK MAHINDRA PRIME VSRAJESH 0958726491 14.12.2023
Block-1 (COMM.)/3122/2023 IMEENAXI GUNJAN JANGRA IDELHI.JANGRAADV
OCATE@GMAIL.CO
IM
6, New  CourtiCommercial OMP (09)] 22.12.2023 IKOTAK MAHINDRA PRIME VSRAJESH 9958726491 18.12.2023
Block-I (COMM.)/3123/2023 ISANJAY KUMAR JANGRA IDELHIL.JANGRAADV
OCATE@GMAIL.CO
M
6, New  CourtiCommercial OMP (D 22.12.2023 HDfc Bank Ltd Vs RAVINDRASANJEEV 8285002845 23.11.2023
Block-I (COMM.)/3124/2023 IKUMAR PATHAK
ILITIGATION@SRCS

ILEGAL.COM
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6, New  CourtiCommercial OMP D 22.12.2023 HDfc Bank Ltd Vs RAJNEESHSANJEEV 8285002845 23.11.2023
Block-I (COMM.)/3125/2023 IKUMAR IPATHAK
ILITIGATION@SRCS
ILEGAL.COM
6, New  CourtiCommercial OMP (€9 22.12.2023 [HDfc Bank Ltd Vs SANJAY KUMAR|SANJEEV 8285002845 23.11.2023
Block-1 (COMM.)/3126/2023 ISINGH IPATHAK
ILITIGATION@SRCS
ILEGAL.COM
6, New  CourtiCommercial OMP (D 22.12.2023 HDfc Bank Ltd Vs NAHIDASANJEEV 8285002845 23.11.2023
Block-I (COMM.)/3127/2023 IKHANAM IPATHAK
ILITIGATION@SRCS
ILEGAL.COM
6, New  CourtiCommercial OMP (€9 22.12.2023 [Hdfc Bank Ltd Vs MANOJISANJEEV 8285002845 23.11.2023
Block-1 (COMM.)/3128/2023 ICHAUDHARY PATHAK
ILITIGATION@SRCS
ILEGAL.COM
6, New  CourtCommercial OMP (09 22.12.2023 TOYOTA FINANCIAL VSRAHUL 8376049807 04.12.2023
Block-I (COMM.)/3129/2023 ISIDDHARTH SINGH IBHARDWAJ
ADVOCATEASHOK.1
(@GMAIL.COM
6, New  CourtiCommercial OMP (D 22.12.2023 [TOYOTA FINANCIAL VS RIDDHIRAHUL 8376049807 04.12.2023
Block-I (COMM.)/3130/2023 ISIDDHI BHARDWAJ
IADVOCATEASHOK.1
(@GMAIL.COM
6, New  CourtiCommercial OMP (09 22.12.2023 TOYOTA FINANCIAL VS K KRAHUL 8376049807 04.12.2023
Block-1 (COMM.)/3131/2023 ICONCRETE PRODUCTS IBHARDWAJ
ADVOCATEASHOK.1
(@GMAIL.COM
6, New  CourtiCommercial CS (COMM)/667/2023 22.12.2023 JARTI GUPTA VS PURAN RANA IS.K.BANSAL 1126843455 20.12.2023
Block-1
unitedmark@uniteda
Indunited.com
6, New  CourtiCommercial CS (COMM)/672/2023 23.12.2023 ISBI VS AJIT SINGH RANI 9643680913 21.12.2023
Block-I IBHARDWAJ
IRBHARDWAJASSOC
[ATE@GMAIL.COM
6, New  CourtiCommercial CS (COMM)/673/2023 23.12.2023 ISBI VS SANJU IRANI 9643680913 21.12.2023
Block-I BHARDWAJ
IRBHARDWAJASSOC
IATE@GMAIL.COM
6, New  CourtiCommercial OMP (€8] 23.12.2023 IKOTAK MAHINDRA PRIME VSRAJESH 0958726491 21.12.2023
Block-1 (COMM.)/3133/2023 ISUSHIL KUMAR JANGRA IDELHI.JANGRAADV
OCATE@GMAIL.CO
IM
6, New  CourtiCommercial OMP (09)] 23.12.2023 [IDFC VS KAVITA MUKHIYA ISANJEEV 8285002845 22.11.2023
Block-I (COMM.)/3134/2023 IPATHAK
ILITIGATION@SRCS
ILEGAL.COM
6, New  CourtiCommercial OMP (D 23.12.2023 IDFC VS SHIV KUMAR ISANJEEV 8285002845 22.11.2023
Block-I (COMM.)/3135/2023 PATHAK
ILITIGATION@SRCS
ILEGAL.COM
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6, New  CourtiCommercial OMP D 23.12.2023 IDFC VS BALVEER SINGH ISANJEEV 8285002845 14.12.2023
Block-I (COMM.)/3136/2023 IPATHAK
ILITIGATION@SRCS
ILEGAL.COM
6, New  CourtiCommercial OMP (€9 23.12.2023 [DFC VS SANDEEP TYAGI ISANJEEV 8285002845 12.12.2023
Block-I (COMM.)/3137/2023 [PATHAK
ILITIGATION@SRCS
ILEGAL.COM
6, New  CourCommercial OMP (09 23.12.2023 [DFC VS NEELAM CRAFT ISANJEEV 8285002845 12.12.2023
Block-I (COMM.)/3138/2023 IPATHAK
ILITIGATION@SRCS
ILEGAL.COM
6, New  CourtiCommercial OMP (€9 23.12.2023 [IDFC VS SANJEEV KUMAR ISANJEEV 8285002845 22.11.2023
Block-I (COMM.)/3139/2023 PATHAK
ILITIGATION@SRCS
ILEGAL.COM
25 ISH. SANDEEPSouth 17, New CourtiCommercial IOMP (1) (COMM)/2956/2023j09-12-2023 ICnh Industrail Capital India PrivateRAJESH 9958726491 02-11-2023
YADAV Block-I [Limited Vs Ranjit Singh UANGRA(P),
jangraadvocate@gma
lil.com
17, New CourtiCommercial IOMP (I) (COMM)/2955/2023[09-12-2023 ICnh Industrail Capital India PrivateRAJESH 9958726491 22-11-2023
Block-1 [Limited Vs Amarjit Kaur UVANGRA(P),
jangraadvocate@gma
lil.com
17, New CourtiCommercial [Execution (Comm)/321/2023[11-12-2023 Bajaj Electricals Limited Vs DsgManish Dhir(P),|90654978446 08-12-2023
Block-1 [Limited
chestlaw@chestlaw.c
om
17, New CourtiCommercial CS (COMM)/643/2023 11-12-2023 [Lucky Generators Pvt Ltd Vs BajrangAbhinay 9999886478 09-12-2023
Block-I [Electrical And Engineering Works  |Gupta(P),
lguptabhinav@gmail.c
om
17, New CourtiCommercial IOMP (I) (COMM)/2962/2023[11-12-2023 ICnh Industrail Capital India PrivateRAJESH 9958726491 09-12-2023
Block-I [Limited Vs Senthilkumar S UANGRA(P),
jangraadvocate@gma
lil.com
17, New CourtiCommercial OMP (Df12-12-2023 Yes Bank Ltd Vs Yusuf Yunus ISANJEEV 0310266522 08-12-2023
Block-I (COMM)/2980/2023 IPATHAK(P),
log4sanjeev.advocate@
mail.com
17, New CourtiCommercial IOMP (I) (COMM)/2982/2023[12-12-2023 IYes Bank Ltd Vs Vaheguru Kaur ISANJEEV 0310266522 08-12-2023
Block-1 PATHAK(P),
4sanjeev.advocate@
lgmail.com
17, New CourtiCommercial IOMP (I) (COMM)/2983/2023[12-12-2023 IYes Bank Ltd Vs Reeta KishanlalSANJEEV 0310266522 08-12-2023
Block-I [Kapoor IPATHAK(P),
lo4sanjeev.advocate@
mail.com
17, New CourtiCommercial IOMP (I) (COMM)/2985/2023[12-12-2023 IYes Bank Ltd Vs Nidhi BharatSANJEEV 0310266522 08-12-2023
Block-1 [Bhushan PATHAK(P),
4sanjeev.advocate@
lgmail.com
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17, New CourtiCommercial IOMP (I) (COMM)/2984/2023[12-12-2023 IYes Bank Ltd Vs Kanchan JaiSANJEEV 0310266522 08-12-2023
Block-I [Palsingh IPATHAK(P),
lo4sanjeev.advocate@
mail.com
17, New CourtiCommercial IOMP (I) (COMM)/2978/2023[12-12-2023 Yes Bank Ltd Vs Vidit Tyagi ISANJEEV 0310266522 08-12-2023
Block-1 IPATHAK(P),
lo4sanjeev.advocate@
lgmail.com
17, New CourtiCommercial IOMP (1) (COMM)/2979/2023|12-12-2023 Yes Bank Ltd Vs Sudipta Das ISANJEEV 9310266522 08-12-2023
Block-I IPATHAK(P),
log4sanjeev.advocate@
lgmail.com
17, New CourtiCommercial IOMP (I) (COMM)/2981/2023[12-12-2023 IYes Bank Ltd Vs Raushan Kumar[SANJEEV 0310266522 08-12-2023
Block-1 [Singh PATHAK(P),
lo4sanjeev.advocate@
lgmail.com
17, New CourtiCommercial OMP (Df14-12-2023 [dfc First Bank Ltd Vs AnkitfSANJEEV 9310266522 12-12-2023
Block-I (COMM)/3003/2023 IDharamsingh IPATHAK(P),
lo4sanjeev.advocate@
lgmail.com
17, New CourtiCommercial OMP (Df14-12-2023 [[dfc First Bank Ltd Vs Barek Ali ISANJEEV 0310266522 12-12-2023
Block-I (COMM)/3004/2023 PATHAK(P),
lo4sanjeev.advocate@
lgmail.com
17, New CourtiCommercial IOMP (I) (COMM)/3001/2023|14-12-2023 l[dfc First Bank Ltd Vs Ashish Kumar{SANJEEV 0310266522 12-12-2023
Block-1 IPATHAK(P),
4sanjeev.advocate@
lgmail.com
17, New CourtiCommercial [Execution (Comm)/326/2023[14-12-2023 [Radianz Pvt Ltd Vs M/s PowerconNITIN 9958617492 12-12-2023
Block-1 IManagement IGOEL(P),
imnglawoffice@gmail.
lcom
17, New CourtiCommercial OMP (Df14-12-2023 l[dfc First Bank Ltd Vs Shiv Singh  [SANJEEV 0310266522 12-12-2023
Block-I (COMM)/3002/2023 IPATHAK(P),
4sanjeev.advocate@
lgmail.com
17, New CourtiCommercial OMP (Df15-12-2023 l[dfc First Bank Ltd Vs Ram Kewal [SANJEEV 0310266522 12-12-2023
Block-I (COMM)/3030/2023 IPATHAK(P),
log4sanjeev.advocate@
mail.com
17, New CourtiCommercial CS (COMM)/651/2023 15-12-2023 ICanara Bank Vs Kaushik Srikant ICHITRA 0212888057 12-12-2023
Block-1 IMALHOTRA(P),
chitramalhotra@gmail
l.com
17, New CourtiCommercial CS (COMM)/652/2023 15-12-2023 ICanara Bank Vs Kani Agarwal ICHITRA 0212888057 12-12-2023
Block-I IMALHOTRA(P),
chitramalhotra@gmai
l.com
17, New CourtiCommercial IOMP (I) (COMM)/3027/2023[15-12-2023 l[dfc First Bank Ltd Vs Saruk Khan [SANJEEV 0310266522 12-12-2023
Block-I PATHAK(P),
4sanjeev.advocate@
lgmail.com
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17, New CourtiCommercial OMP (Df15-12-2023 l[dfc First Bank Ltd Vs Sadab Babu [SANJEEV 0310266522 12-12-2023
Block-I (COMM)/3028/2023 IPATHAK(P),

lo4sanjeev.advocate@

mail.com

17, New CourtiCommercial IOMP (I) (COMM)/3029/2023[15-12-2023 l[dfc First Bank Ltd Vs Amb Logistic§SANJEEV 0310266522 12-12-2023
Block-1 IPvt Ltd IPATHAK(P),

lo4sanjeev.advocate@

lgmail.com
17, New CourtiCommercial IOMP (1) (COMM)/3031/2023|15-12-2023 l[dfc First Bank Ltd Vs Jitesh Singh [SANJEEV 9310266522 12-12-2023
Block-I IPATHAK(P),

log4sanjeev.advocate@

lgmail.com
17, New CourtiCommercial IOMP (I) (COMM)/3032/2023[15-12-2023 [Kotak Mahindra Prime Ltd Vs Pawan[RAJESH 0958726491 12-12-2023
Block-1 [Baisoya UANGRA(P),

jangraadvocate@gma

lil.com
17, New CourtiCommercial IOMP (I) (COMM)/3033/2023|15-12-2023 [Kotak Mahindra Prime Ltd VSRAJESH 9958726491 12-12-2023
Block-I Wajahat Ali UANGRA(P),

jangraadvocate@gma

lil.com
17, New CourtiCommercial IOMP (I) (COMM)/3034/2023[15-12-2023 [Kotak Mahindra Prime Ltd VSRAJESH 9958726491 12-12-2023
Block-1 IMeenakshi H JANGRA(P),

jangraadvocate@gma

lil.com
17, New CourtiCommercial IOMP (I) (COMM)/3035/2023|15-12-2023 [dfc First Bank Ltd Vs AciSANJEEV 0310266522 12-12-2023
Block-1 ICorporation IPATHAK(P),

4sanjeev.advocate@

lgmail.com
17, New CourtiCommercial OMP (Df16-12-2023 [Toyota Financial Services India LtdRAJESH 9958726491 14-12-2023
Block-I (COMM)/3048/2023 Vs Raman Kumar UVANGRA(P),

jangraadvocate@gma

lil.com
17, New CourtiCommercial IOMP (I) (COMM)/3049/2023[16-12-2023 [Toyota Financial Services India LtdRAJESH 9958726491 14-12-2023
Block-I Vs Thorat Mukund Sonyabapu UANGRA(P),

jangraadvocate@gma

lil.com
17, New CourtiCommercial IOMP (I) (COMM)/3043/2023[16-12-2023 [Toyota Financial Services India LtdRAJESH 9958726491 14-12-2023
Block-I Vs Nilesh Kumar Ramanlal Patel UANGRA(P),

jangraadvocate@gma

lil.com
17, New CourtiCommercial IOMP (I) (COMM)/3044/2023[16-12-2023 [Toyota Financial Services India LtdRAJESH 0958726491 14-12-2023
Block-1 Vs Nilesh Kumar Ramanlal Patel UANGRA(P),

jangraadvocate@gma

lil.com
17, New CourtiCommercial IOMP (I) (COMM)/3045/2023|16-12-2023 [Toyota Financial Services India LtdRAJESH 9958726491 14-12-2023
Block-I Vs Santosh Kumar B Patel UJANGRA(P),

jangraadvocate@gma

lil.com
17, New CourtiCommercial IOMP (I) (COMM)/3046/2023[16-12-2023 [Toyota Financial Services India LtdRAJESH 9958726491 14-12-2023
Block-1 Vs Nitin Balaram Vishe UANGRA(P),

jangraadvocate@gma

fil.com
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17, New CourtiCommercial IOMP (I) (COMM)/3047/2023[16-12-2023 [Toyota Financial Services India Ltd 0958726491 14-12-2023
Block-I Vs Deepali D Patil UANGRA(P),

jangraadvocate@gma

lil.com
17, New CourtiCommercial OMP (Df18-12-2023 [Toyota Financial Services India LtdRAJESH 9958726491 15-12-2023
Block-1 (COMM)/3060/2023 Vs Ajay Jaswant Singh Hajari UANGRA(P),

jangraadvocate@gma

lil.com
17, New CourtiCommercial ICS (COMM)/653/2023 18-12-2023 [Bank Of India Vs Kishan Kumar Jha |Deepa Gupta(P),[9312292558 15-12-2023
Block-I

ladvocate.deepa.gupta

(@gmail.com
17, New CourtiCommercial OMP (I) (COMM)/3062/2023[18-12-2023 [Toyota Financial Services India LtdRAJESH 0958726491 15-12-2023
Block-1 Vs Nilesh Kumar Ramanlal Patel UANGRA(P),

jangraadvocate@gma

lil.com
17, New CourtiCommercial IOMP (1) (COMM)/3061/2023|18-12-2023 [Toyota Financial Services India LtdRAJESH 9958726491 15-12-2023
Block-I Vs Nilesh Kumar Ramanlal Patel UANGRA(P),

jangraadvocate@gma

lil.com
17, New CourtiCommercial CS (COMM)/662/2023 10-12-2023 INaren Varma Vs M/s Rudra FoodsRAJESH 9999036580 16-12-2023
Block-1 JAnd Beverages KUMAR(P),

Inot provided
17, New CourtiCommercial IOMP (I) (COMM)/3113/2023 [20-12-2023 [Toyota Financial Services IndiaDINESH 8376049807 19-12-2023
Block-1 [Limited Vs Kamal Arjundas MohnanilJAIN(P),

ladvocateashok.1@gm

lail.com
17, New CourtiCommercial OMP (I) (COMM)/3115/2023 [20-12-2023 [Toyota Financial Services IndiaDINESH 8376049807 19-12-2023
Block-1 [Limited Vs Mohit Dhiman JAIN(P),

ladvocateashok.1@gm

lail.com
17, New CourtiCommercial IOMP (I) (COMM)/3116/2023 [20-12-2023 [Kotak Mahindra Prime Ltd Vs RaviRAJESH 9958726491 19-12-2023
Block-I [Pratap Singh Bhadouriya JANGRA(P),

jangraadvocate@gma

lil.com
17, New CourtiCommercial IOMP (I) (COMM)/3108/2023[20-12-2023 [Toyota Financial Services IndiaDINESH 8376049807 19-12-2023
Block-I [Limited Vs Manoj Borsa UJAIN(P),

ladvocateashok.1@gm

lail.com
17, New CourtiCommercial IOMP (I) (COMM)/3109/2023[20-12-2023 [Toyota Financial Services IndiaDINESH 8376049807 19-12-2023
Block-1 [Limited Vs Priyanka Sekh JAIN(P),

ladvocateashok.1@gm

lail.com
17, New CourtiCommercial IOMP (I) (COMM)/3110/2023 [20-12-2023 [Toyota Financial Services IndiaDINESH 8376049807 19-12-2023
Block-I [Limited Vs Bhagirath Singh JAIN(P),

ladvocateashok.1@gm

lail.com
17, New CourtiCommercial IOMP (I) (COMM)/3111/2023 [20-12-2023 [Toyota Financial Services IndiaDINESH 8376049807 10-12-2023
Block-1 [Limited Vs Jamsed Y JAIN(P),

ladvocateashok.1@gm

jail.com
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17, New CourtiCommercial CS (COMM)/663/2023 20-12-2023 [Punjab National Bank Vs ShivasiSunav 7838389845 19-12-2023
Block-I [Singh Patel Sole Proprietor OffRastogi(P),
IGrihani Enterprises sunavrustgi @gmail.c
om
17, New CourtiCommercial IOMP (I) (COMM)/3112/2023 [20-12-2023 [Toyota Financial Services IndiaDINESH 8376049807 19-12-2023
Block-I [Limited Vs Jagjeet Singh JAIN(P),
ladvocateashok.1@gm
lail.com
17, New CourtCommercial IOMP (I) (COMM)/3114/2023 [20-12-2023 [Toyota Financial Services IndiaDINESH 8376049807 19-12-2023
Block-I [Limited Vs Manish Nagpal JAIN(P),
ladvocateashok.1@gm
lail.com
17, New CourtiCommercial IOMP (I) (COMM)/3106/2023[20-12-2023 [Toyota Financial Services IndiaDINESH 8376049807 19-12-2023
Block-1 [Limited Vs Neeraj Kumar Kochhar JAIN(P),
ladvocateashok.1@gm
lail.com
17, New CourtiCommercial IOMP (I) (COMM)/3107/2023[20-12-2023 [Toyota Financial Services IndiaDINESH 8376049807 19-12-2023
Block-I [Limited Vs Norjeet Singh JAIN(P),
ladvocateashok.1@gm
lail.com
17, New CourtiCommercial IOMP (I) (COMM)/3118/2023 [21-12-2023 [Toyota Financial Services IndiaDINESH 8376049807 04-12-2023
Block-1 [Limited Vs Hetal Jayendra Thakor [JAIN(P),
ladvocateashok.1@gm
lail.com
17, New CourtiCommercial IOMP (I) (COMM)/3117/2023 [21-12-2023 [Toyota Financial Services IndiaDINESH 8376049807 04-12-2023
Block-1 [Limited Vs Kailash Verma JAIN(P),
ladvocateashok.1@gm
lail.com
17, New CourtiCommercial CS (COMM)/666/2023 21-12-2023 [Hugo Boss AG Vs ALLURAA[Shravan 9650682928 20-12-2023
Block-1 BEAUTY AND PERFUMERY PVTBansal(P),
ILTD rishi@unitedandunite]
d.com
17, New CourtiCommercial IOMP (I) (COMM)/3119/2023 [21-12-2023 [Toyota Financial Services IndiaDINESH 8376049807 04-12-2023
Block-I [Limited Vs Mohit Aggarwal JAIN(P),
ladvocateashok.1@gm
lail.com
17, New CourtiCommercial CS (COMM)/676/2023 23-12-2023 [Sbi Vs Pradeep [RANI 0643680913 21-12-2023
Block-I BHARDWAJ(P),
rbhardwajassociate@
mail.com
17, New CourtiCommercial ICS (COMM)/675/2023 23-12-2023 ISbi Vs Manpreet Singh RANI 0643680913 21-12-2023
Block-1 BHARDWAJ(P),
rbhardwajassociate@
lgmail.com
17, New CourtiCommercial CS (COMM)/674/2023 23-12-2023 [Union Bank Of India Vs NikhilArvind Sinha(P),9810618195 22-12-2023
Block-I [Bansal
larvindsinha1 @gmail.
lcom
17, New CourtiCommercial ICS (COMM)/649/2023 14-12-2023 [Suncare Formulations PrivatefAnkit Gupta(P), 9911667456 11-12-2023
Block-1 [Limited And Ors Vs Oreo Healthcare|
IAnd Ors [dhurjativerma@yaho
o.com
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17, New CourtiCommercial OMP (D13-12-2023 otak Mahindra Bank Vs Ramu parv 0643646534 11-12-2023
Block-I (COMM)/3000/2023 Imahajan(P),

parv.mahajanoo7@g

Imail.com
17, New CourtiCommercial IOMP (I) (COMM)/2963/2023[11-12-2023 [Toyota Financial Services India LtdRAJESH 9958726491 09-12-2023
Block-I Vs Chirag Balvant Singh Rajput JANGRA(P),

jangraadvocate@gma

lil.com
17, New CourtiCommercial IOMP (I) (COMM)/2999/2023|13-12-2023 [Kotak Mahindra Bank Vs Saleesparv 0643646534 11-12-2023
Block-I [Khan Imahajan(P),

parv.mahajanoo7@g

Imail.com

26 ISH. RAJEEV BANSALSouth 29, New CourtiCommercial IOMP (I) (COMM)/2942/2023[06-12-2023 [Toyota Financial Services India LtdRAJESH 0958726491 04-12-2023

Block-11 Vs Priyem Tomar UANGRA(P),

jangraadvocate@gam

lil.com
29, New CourtiCommercial IOMP (I) (COMM)/2943/2023]|06-12-2023 [Toyota Financial Services India LtdRAJESH 9958726491 04-12-2023
Block-11 Vs Shiv Kumar UANGRA(P),

jangraadvocate@gam

lil.com
29, New CourtiCommercial [Execution (Comm)/320/2023j07-12-2023 Pubilant Consumer Pvt Ltd VsArjun 9899810111 02-12-2023
Block-II [Mentor Hospitality Pvt Ltd [Sawhney(P),

Imail @arjunsawhney.i

n
29, New CourtiCommercial IOMP (COMM)/67/2023 07-12-2023 [Eureka Ford Aotomobiles Pvt Ltd VSK.S. 0810696425 04-12-2023
Block-II Axalata Coating System India Pvt LtdIMAHADEVAN

ladv.mahadevan@gm

lail.com
29, New CourtiCommercial OMP (1) (COMM)/2965/2023J11-12-2023 ICnh Industrail Capital India PrivateRAJESH 9958726491 08-12-2023
Block-11 [Limited Vs Swarnalata Baral UVANGRA(P),

jangraadvocate@gam

fil.com
29, New CourtiCommercial [Execution (Comm)/323/2023[11-12-2023 JAu Small Finance Bank Ltd VSNITIN 0773667288, 09-12-2023
Block-11 [Pradeep IMEHTA(P), 8802218291 IADVOCATE.MEHTA

IASSOCIATE09@GM

AIL.COM
29, New CourtiCommercial IOMP (I) (COMM)/2977/2023[12-12-2023 [Kotak Mahindra Bank Vs Mohdparv 0643646534 09-12-2023
Block-I1 [Shafeeq Imahajan(P),

parv.mahajanoo7@g

Imail.com
29, New CourtiCommercial [Execution (Comm)/324/2023[12-12-2023 JAu Small Finance Bank Ltd Vs DilipABID 0213142242 08-12-2023
Block-11 IGupta IAHMAD(P),

labidahmadadvoae@g

Imail.com
29, New CourtiCommercial IOMP (I) (COMM)/2976/2023[12-12-2023 [Toyota Financial Services IndiaDINESH 0013493108 09-12-2023
Block-11 [Limited Vs Alpana Trivedi JAIN(P),

ladvocateashok.1@gm

lail.com
29, New CourtiCommercial IOMP (I) (COMM)/2993/2023[13-12-2023 l[dfc First Bank Ltd Vs Ajay Kumar [SANJEEV 8285002845 11-12-2023
Block-1I PATHAK(P),

litigation@srcslegal.c

om
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29, New CourtiCommercial IOMP (I) (COMM)/2994/2023[13-12-2023 [dfc First Bank Ltd Vs ShadabSANJEEV 8285002845 11-12-2023
Block-11 IMewasi IPATHAK(P),

litigation@srcslegal.c

om
29, New CourtiCommercial IOMP (I) (COMM)/2995/2023[13-12-2023 [dfc First Bank Ltd Vs Rohit Kumar [SANJEEV 8285002845 11-12-2023
Block-11 IPATHAK(P),

litigation@srcslegal.c

om
29, New CourtiCommercial IOMP (1) (COMM)/2997/2023|13-12-2023 [dfc First Bank Ltd Vs AamifSANJEEV 8285002845 11-12-2023
Block-11 Riyazuddin IPATHAK(P),

litigation@srcslegal.c

om
29, New CourtiCommercial IOMP (I) (COMM)/2996/2023[13-12-2023 [dfc First Bank Ltd Vs Bijender [SANJEEV 8285002845 11-12-2023
Block-11 IMothiram PATHAK(P),

litigation@srcslegal.c

om
29, New CourtiCommercial IOMP (I) (COMM)/2998/2023J13-12-2023 l[dfc First Bank Ltd Vs Risab Nath  [SANJEEV 8285002845 11-12-2023
Block-11 IPATHAK(P),

litigation@srcslegal.c

om
29, New CourtiCommercial IOMP (I) (COMM)/2986/2023[13-12-2023 [Yes Bank Ltd Vs Roopali Grover [KUNAL 0811015339 12-12-2023
Block-11 IMAKHIJA(P),

katyalsachin2008@g

Imail.com
29, New CourtiCommercial IOMP (I) (COMM)/2987/2023J13-12-2023 [Yes Bank Ltd Vs Gurpreet Singh KUNAL 9811015339 12-12-2023
Block-11 IMAKHIJA(P),

katyalsachinzoo8@g

Imail.com
29, New CourtiCommercial OMP (Df13-12-2023 Yes Bank Ltd Vs Subham Singh [KUNAL 0811015339 12-12-2023
Block-1T (COMM)/2988/2023 IMAKHIJA(P),

katyalsachin2008@g

Imail.com
29, New CourtiCommercial IOMP (I) (COMM)/2989/2023[13-12-2023 IYes Bank Ltd Vs Jaheed [KUNAL 0811015339 12-12-2023
Block-11 IMAKHIJA(P),

katyalsachinzoo8@g

Imail.com
29, New CourtiCommercial OMP (D13-12-2023 [dfc First Bank Ltd Vs Kiran [SANJEEV 8285002845 11-12-2023
Block-11 (COMM)/2990/2023 Wadhwa IPATHAK(P),

litigation@srcslegal.c

om
29, New CourtiCommercial IOMP (I) (COMM)/2991/2023[13-12-2023 [dfc First Bank Ltd Vs Amarjeet [SANJEEV 8285002845 11-12-2023
Block-11 [Satvir PATHAK(P),

litigation@sreslegal.c

om
29, New CourtiCommercial IOMP (I) (COMM)/2992/2023[13-12-2023 [dfc First Bank Ltd Vs Rajan [SANJEEV 8285002845 11-12-2023
Block-11 IChoudhary IPATHAK(P),

litigation@srcslegal.c

om
29, New CourtiCommercial IOMP (I) (COMM)/3016/2023[14-12-2023 [Toyota Financial Services IndiaDINESH 0013493108 12-12-2023
Block-11 [Limited Vs Naman Finlease Private)JAIN(P),

[Limited

ladvocateashok.1@gm
jail.com
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29, New ICommercial IOMP (I) (COMM)/3013/2023[14-12-2023 [Toyota Financial Services 0013493108 12-12-2023
Block-11 [Limited Vs Kailash Prajapat JAIN(P),
ladvocateashok.1@gm
lail.com
29, New CourtiCommercial IOMP (I) (COMM)/3014/2023[14-12-2023 [Toyota Financial Services IndiaDINESH 9013493108 12-12-2023
Block-11 [Limited Vs Nitesh Thakur JAIN(P),
ladvocateashok.1@gm
lail.com
29, New CourtCommercial IOMP (I) (COMM)/3015/2023[14-12-2023 [Toyota Financial Services IndiaDINESH 0013493108 12-12-2023
Block-11 [Limited Vs Kamal Kishor UAIN(P),
ladvocateashok.1@gm
lail.com
29, New CourtiCommercial IOMP (I) (COMM)/3025/2023[15-12-2023 [Toyota Financial Services IndiaDINESH 0013493108 12-12-2023
Block-11 [Limited Vs Kamlesh Bairwa JAIN(P),
ladvocateashok.1@gm
lail.com
29, New CourtiCommercial IOMP (I) (COMM)/3026/2023J15-12-2023 [Toyota Financial Services IndiaDINESH 9013493108 12-12-2023
Block-11 [Limited Vs Rahul Raikwar JAIN(P),
ladvocateashok.1@gm
lail.com
29, New CourtiCommercial IOMP (I) (COMM)/3017/202315-12-2023 [Toyota Financial Services India LtdRAJESH 9958726491 14-12-2023
Block-II Vs Shivai Udyog Private Limited JANGRA(P),
jangraadvocate@gam
lil.com
29, New CourtiCommercial IOMP (I) (COMM)/3018/2023|15-12-2023 [dfc First Bank Ltd Vs Pradeep [SANJEEV 8285002845 11-12-2023
Block-11 [Surendra IPATHAK(P),
litigation@srcslegal.c
om
29, New CourtiCommercial IOMP (I) (COMM)/3019/2023|15-12-2023 l[dfc First Bank Ltd Vs Preeti Shyam [SANJEEV 8285002845 11-12-2023
Block-11 PATHAK(P),
litigation@srcslegal.c
om
29, New CourtiCommercial OMP (Df15-12-2023 [Toyota Financial Services India LtdRAJESH 9958726491 14-12-2023
Block-11 (COMM)/3020/2023 Vs Abaan Travels UANGRA(P),
jangraadvocate@gam
lil.com
29, New CourtiCommercial OMP (I) (COMM)/3021/202315-12-2023 [Toyota Financial Services IndiaDINESH 9958726491 14-12-2023
Block-11 [Limited Vs Ashit Matri Bodh UJAIN(P),
jangraadvocate@gam
lil.com
29, New CourtiCommercial IOMP (I) (COMM)/3022/2023[15-12-2023 [Dhara Motors Finance Ltd Vs RagibJITENDER 9999855157 13-12-2023
Block-11 ALl KUMAR IADVJITENDERYAD
YADAV(P), IAV2017@GMAIL.CO
IM
29, New CourtiCommercial IOMP (I) (COMM)/3023/2023J15-12-2023 Bmw India Financial Services PvDINESH 9958726491 13-12-2023
Block-11 ILtd Vs Kgk Engineers PrivateJAIN(P),
Limited jangraadvocate@gam
lil.com
29, New CourtiCommercial IOMP (I) (COMM)/3041/2023[16-12-2023 [Toyota Financial Services IndiaDINESH 9958726491 14-12-2023
Block-I1 [Limited Vs Suraj GiddappaJAIN(P),
[Bandiwadar jangraadvocate@gam

fil.com
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29, New CourtiCommercial IOMP (I) (COMM)/3042/2023[16-12-2023 [Toyota Financial Services IndiaDINESH 9958726491 14-12-2023
Block-11 [Limited Vs Fateh Mohd JAIN(P),

jangraadvocate@gam

lil.com
29, New CourtiCommercial IOMP (I) (COMM)/3036/2023[16-12-2023 l[dfc First Bank Ltd Vs Jugal Kishor [SANJEEV 8285002845 11-12-2023
Block-11 IPATHAK(P),

litigation@srcslegal.c

om
29, New CourtiCommercial IOMP (I) (COMM)/3037/2023|16-12-2023 [Toyota Financial Services IndiaDINESH 9958726491 14-12-2023
Block-11 [Limited Vs Mansingh R JAIN(P),

jangraadvocate@gam

lil.com
29, New CourtiCommercial OMP (Df16-12-2023 [Toyota Financial Services IndiaDINESH 0958726491 14-12-2023
Block-11 (COMM)/3038/2023 [Limited Vs Vikas A JAIN(P),

jangraadvocate@gam

lil.com
29, New CourtiCommercial IOMP (I) (COMM)/3039/2023|16-12-2023 [Toyota Financial Services IndiaDINESH 9958726491 14-12-2023
Block-11 [Limited Vs Shruti Travels JAIN(P),

jangraadvocate@gam

lil.com
29, New CourtiCommercial OMP (D16-12-2023 [Toyota Financial Services IndiaDINESH 9958726491 14-12-2023
Block-11 (COMM)/3040/2023 [Limited Vs Shruti Travels JAIN(P),

jangraadvocate@gam

lil.com
29, New CourtCommercial CS (COMM)/655/2023 18-12-2023 RAVI BATRA AND ORS (COUNTER|SAIDEEP 0810061558 not e-filed
Block-11 ICLAIM) Vs EKAL VIDYALAYAKAUSHIK(P),

IFOUNDATION OF INDIA scsinghal @rediffmail.

lcom
29, New CourtiCommercial OMP (Df19-12-2023 [Toyota Financial Services IndiaDINESH 9958726491 16-12-2023
Block-I1 (COMM)/3098/2023 [Limited Vs Ajay Yadav JAIN(P),

jangraadvocate@gam

lil.com
29, New CourtiCommercial OMP (Df19-12-2023 [Kotak Mahindra Prime Ltd Vs ShashiRAJESH 9958726491 16-12-2023
Block-11 (COMM)/3099/2023 [Devi UANGRA(P),

jangraadvocate@gam

lil.com
29, New CourtiCommercial IOMP (I) (COMM)/3104/2023[20-12-2023 [Toyota Financial Services IndiaDINESH 0958726491 18-12-2023
Block-11 [Limited Vs Mahesh Shivlal UJAIN(P),

jangraadvocate@gam

lil.com
29, New CourtiCommercial IOMP (I) (COMM)/3100/2023[20-12-2023 [ffco Kisan Finance Ltd Vs SoranRAJEEV 0311022102 19-12-2023
Block-I1 Pagdeesh KUMAR

IRANJAN(P), ranjan.and.company

(@gmail.com
29, New CourtiCommercial IOMP (I) (COMM)/3101/2023 [20-12-2023 [ffco Kisan Finance Ltd Vs VideshRAJEEV 0311022102 19-12-2023
Block-11 [Pal Singh KUMAR

RANJAN(P), ranjan.and.company

(@gmail.com
29, New CourtiCommercial IOMP (I) (COMM)/3102/2023[20-12-2023 [Toyota Financial Services IndiaDINESH 9958726491 18-12-2023
Block-11 [Limited Vs Om Prakash Singh JAIN(P),

jangraadvocate@gam

fil.com
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29, New CourtiCommercial IOMP (I) (COMM)/3103/2023[20-12-2023 [Toyota Financial Services IndiaDINESH 9958726491 18-12-2023
Block-11 [Limited Vs Bagicha Singh JAIN(P),

jangraadvocate@gam

lil.com
29, New CourtiCommercial IOMP (I) (COMM)/3105/2023[20-12-2023 [Toyota Financial Services IndiaDINESH 9958726491 16-12-2023
Block-11 [Limited Vs Gaurav Sharma JAIN(P),

jangraadvocate@gam

lil.com
29, New CourtCommercial OMP (I) (COMM)/3132/2023[22-12-2023 IDhara Motors Finance Ltd Vs ViraITENDER 9999855157 19-12-2023
Block-11 [Infratech UMAR IADVJITENDERYAD

YADAV(P), IAV2017@GMAIL.CO

IM
29, New CourtiCommercial Misc DJ/279/2023 23-12-2023 JAshok Kumar Vs GARG VILLASAnkur INOT AVAILABLE 22-12-2023
Block-11 IPRIVATE LIMITED Vs SAMRAT|Sharma(P),

BEHL PROPRIETOR M/S SAMRAT]
IBEHLS PHOTOGRAPHY INOT AVAILABLE

29, New CourtiCommercial IOMP (I) (COMM)/3140/2023|23-12-2023 Yes Bank Ltd Vs Upender Kumar KUNAL 9811015339 21-12-2023
Block-11 IMAKHIJA(P),

katyalsachinzoo8@g

Imail.com
29, New CourtiCommercial OMP (Df15-12-2023 [Kotak Mahindra Prime Ltd VSRAJESH 9958726491 12-12-2023
Block-11 (COMM.)/3024/2023 [Saravdeep Singh UVANGRA(P),

jangraadvocate@gam

lil.com
29, New CourtiCommercial OMP (Df11-12-2023 ICnh Industrail Capital India PrivateRAJESH 9958726491 08-12-2023
Block-11 (COMM.)/2964/2023 [Limited Vs Pooja Karan Singh UANGRA(P),

jangraadvocate@gam

lil.com
29, New CourtiCommercial OMP (I)09-12-2023 Yes Bank Ltd Vs Amit Nagar ISANJEEV 8285002845 07-12-2023
Block-1T (COMM.)/2945/2023 PATHAK(P),

litigation@srcslegal.c

om
29, New CourtiCommercial OMP (Djo9-12-2023 IYes Bank Ltd Vs Mithlesh Tyagi ISANJEEV 8285002845 07-12-2023
Block-11 (COMM.)/2946/2023 IPATHAK(P),

litigation@srcslegal.c

om
29, New CourtiCommercial OMP (Djo9-12-2023 [Yes Bank Ltd Vs Ashwani Kumar ISANJEEV 8285002845 07-12-2023
Block-11 (COMM.)/2947/2023 IPATHAK(P),

litigation@srcslegal.c

om
29, New CourtiCommercial OMP (Djo9-12-2023 IYes Bank Ltd Vs Vijeesh Ps ISANJEEV 8285002845 07-12-2023
Block-11 (COMM.)/2948/2023 PATHAK(P),

litigation@sreslegal.c

om
29, New CourtiCommercial OMP (Djog-12-2023 Yes Bank Ltd Vs Chandra Bhan ISANJEEV 8285002845 07-12-2023
Block-11 (COMM.)/2949/2023 IPATHAK(P),

litigation@srcslegal.c

om
29, New CourtiCommercial OMP (I)09-12-2023 IYes Bank Ltd Vs Rashid Yaqub ISANJEEV 8285002845 07-12-2023
Block-11 (COMM.)/2950/2023 PATHAK(P),

litigation@srcslegal.c

om
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29, New CourtiCommercial OMP (Ij09-12-2023 ICnh Industrail Capital India PrivateRAJESH 0958726491 07-12-2023
Block-11 (COMM.)/2951/2023 [Limited Vs Jyoti Kuldeep Singh UANGRA(P),
jangraadvocate@gam
lil.com
29, New CourtiCommercial OMP (I)09-12-2023 ICnh Industrail Capital India PrivateRAJESH 0958726491 07-12-2023
Block-11 (COMM.)/2952/2023 [Limited Vs Jashandeep Singh JANGRA(P),
jangraadvocate@gam
lil.com
29, New CourtiCommercial OMP (Ij09-12-2023 IYes Bank Ltd Vs Jai Kumar ISANJEEV 8285002845 07-12-2023
Block-11 (COMM.)/2953/2023 IPATHAK(P),
litigation@srcslegal.c
om
29, New CourtiCommercial OMP (Djo9-12-2023 IYes Bank Ltd Vs Nishant Kumar ISANJEEV 8285002845 07-12-2023
Block-11 (COMM.)/2954/2023 PATHAK(P),
litigation@srcslegal.c
om
29, New CourtiCommercial OMP (Ifo8-12-2023 IDhara Motors Finance Ltd VSJITENDER 9999855157 07-12-2023
Block-11 (COMM.)/2944/2023 [Shadab [KUMAR IADVJITENDERYAD
YADAV(P), IAV2017@GMAIL.CO
IM
29, New CourtiCommercial OMP (Ifo5-12-2023 [Toyota Financial Services IndiaDINESH 9958726491 02-12-2023
Block-11 (COMM.)/2939/2023 [Limited Vs Mohammad RameezJAIN(P),
[Khan jangraadvocate@gam
lil.com
29, New CourtCommercial OMP (Djo5-12-2023 [Toyota Financial Services IndiaDINESH 9958726491 02-12-2023
Block-11 (COMM.)/2940/2023 [Limited Vs Tej Veer Singh JAIN(P),
jangraadvocate@gam
lil.com
29, New CourtiCommercial OMP (Ifo5-12-2023 [Toyota Financial Services IndiaDINESH 9958726491 02-12-2023
Block-II (COMM.)/2941/2023 [Limited Vs Yogesh Kumar Gangwar [JAIN(P),
jangraadvocate@gam
lil.com
27 ISH. LOKESH|South uo, New CourtiCommercial CS (COMM)/17/2024 23-12-2023 [UNION BANK OF INDIA VSARVIND SINGH|9810618195 22-12-2023
[KUMAR SHARMA, Block-11 IRAJEEV KUMAR
IDISTRICT
WUDGE(COMMERCI
AL COURT) ARVINDSINGH1@G
IMAIL.COM
no, New CourtiCommercial CS (COMM)/21/2024 22-12-2023 IRITA BAKSHI VS SEEMA BAJAJ |[RAKESH 0810259071 21-12-2023
Block-11 IMALHOTRA
IOFFICERAKESHMA
ILHOTRA@HMA1201
k
kho, New CourtiCommercial CS (COMM)/20/2024 14-12-2023 IM/S EMBRYO HEALT PVT LTD VSBHARAT 8447151507 21-12-2023
Block-11 ISEEMA BAJAJ IMALHOTRA
IBHARATMAL2@MA
.COM
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JAxalata Coating System India Pvt Ltd|

[Eureka Ford Aotomobiles Pvt Ltd VSNITESH

Advocate
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UMAR(P),

8010410831

MobileAdvocate email id

Date of e-
filing

20-12-2023

28

ISH.

LAL SINGH,

IDISTRICT JUDGE

ISOUTH-
[EAST

18 BLOCK 1 18|
[BLOCK 1

INOT AVAILABLE
CS (COMM) 1091/2023 05-12-2023 IBERGER PAINTS INDIA LTD VsARUN 0810131832 28-09-2023
WINDALS AUTO PRIVATE[KUMAR(P),
ILIMITED onlinearun @yahoo.co|
Im
CS (COMM) 1100/2023 07-12-2023 Imahirishi ayurveda Vs Gigacharge]NITESH 9971495605 28-11-2023
[Solutions Pvt Ltd [KUMAR(P),
raviranjalibi@gmail.c
om
CS (COMM) 1104/2023 08-12-2023 IMAHAMAYA LIFESCIENCES Vj ESH 9999036580 04-12-2023
[Sukhvir Singh Proprietor Of M/SKUMAR(P),
[Rehmat Khetibari Store fiticorpjurists@gmail.
com
IOMP (I) (COMM) 72/2023 06-12-2023 shyam bhavi Vs CNN INDUSTRIAL [lsha Tyagi(P), (8882771604 04-12-2023
lisha@agrishalegal.co
Im
CS (COMM) 1005/2023 06-12-2023 ISTATE BANK OF INDIA Vs AmitAMIT 7838773507 05-12-2023
[Balloda ISINGH(P),
singhamitoo71@gmail
l.com
CS (COMM) 1099/2023 07-12-2023 IBALAJI POWER Vs M/S SIMPLEX[Deepak 9953585113 06-12-2023
INFRASTRUCTURES LTD IGAUR(P),
IEXECUTION 534/2023 12-12-2023 IMohd Yasin Vs Altaf Khan IRAJIV KUMAR[899308878 06-12-2023
IGHAWANA(P),
rajivghawana@gmail.
com
IOMP (COMM) 115/2023 18-12-2023 IVarun Gupta Vs Irrigation And Floodjsurinder 0810100554 09-12-2023
IControl Dept Through Gnetd lgoel(P),
s.goel6@yahoo.com
IOMP (COMM) 114/2023 18-12-2023 Varun Gupta Vs Irrigation And Floodisurinder 9810100554 09-12-2023
IControl Dept Through Gnetd goel(P),
s.goel6@yahoo.com
CS (COMM) 1122/2023 10-12-2023 [Rani Malik Vs UNION BANK OFVARUN 0818748886 12-12-2023
INDIA ICHANDIOK(P),
lamarjit.bedi@gmail.c
om
EXECUTION 544/2023 21-12-2023 survi exports Vs PINKI CREATIONS |Vishal Garg(P), (9810171302 13-12-2023
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CS (COMM) 1130/2023 23-12-2023 [The Trained Nurses Association OfNAGESHWAR (9818823289 21-12-2023
[ndia Vs Innovative FinancialKUMHAR(P),
JAdvisors Private Limited info@deyandkumhar.
com
29 MS. NEELAM[SOUTH- 19 ICommercial Suit ICS//COMM/1082/2023 [01.12.2023 ISTATE BANK OF INDIA VS. VINOD [AMIT KUMAR- 29.11.2023
ISINGH, DISSTRICTIEAST ISINGH
WUDGE ISINGHAMIT0071@G|
IMAIL.COM
ICommercial Suit ICS/COMM/1118/2023 18.12.2023 INARESH CHAND JAIN VS. ZASFAL.G. DAS 0868811417 16.12.2023
IPACKAGING
IDASS_LG@YAHOO.
ICOM
Commercial Suit ICS/COMM/2/2024 19.12.2023 IDHARAM DIGITAL PRESS VS[TUSHAR 9354124731 18.12.2023
IMINOSHA INDIA LTD. ISHARMA
[TUSHARSHARMA13
3@GMAIL.COM
ICommercial Suit ICS/COMM/1129/2023 23.12.2023 ISUNCERT EVENTS PVT. LTD. VS.SITAB ALI- 21.12.2023
IMRACLE MGMT SL ICHAUDHARY
ISITAB.ADVOCATE@
IGMAIL.COM
30 ISH. AJAY KUMARSOUTH- 20 ICommercial Suit ICS (COMM)/1058/2023 [17.11.2023 JAKSUNA  EXPORTS  PRIVATEsanjeet 7011748170 10.11.2023
JAIN [EAST ILIMITED VS LOCOFAST ONLINEpaliwal(P),
ISERVIES PVT LTD
sanjeet(@grvlegal. in
20 ICommercial Suit ICS (COMM)/1061/2023 [18.11.2023 WILLOW AND BOOTS BRANDABHIMANUE [9873657493, 16.11.2023
ISOLUTIONS PVT LTD VSSHRESTHA(P),
BOUTIQUE SPIRIT BRANDS PVT| shrestha.abhimanue
ILTD (@gmail.com
20 Commercial Suit ICS (COMM)/1064/2023 [20.11.2023 [Ravinder Pal Singh Vs Rashmi KatyallJaspreet 919899641617 18.11.2023
Singh(P),
jaspreet.law@gmail.c
om
20 Commercial Suit ICS (COMM)/1080/2023 [30.11.2023 TCM SPORTS MANANGEMENTApoorva 0811030321 29.11.2023
IPVT LTD Vs Q THREE VENTURES[Neral(P),
PVT LTD simran.brar@karanja
wala.in
20 ICommercial Suit CS (COMM)/1079/2023 [30.11.2023 TWENTY FIRST CENTURY MEDIAIAPOORVA 0811030321, 29.11.2023
IPVT LTD Vs Q THREE VENTURESNERAL(P), 7828266778
IPVT LTD sim ran. brar@ka ran|
jaw a la.
I31 IMS. ANU GROVERSSOUTH- 21 Petition u/s 34 of ArbitrationOMP (COMM)/109/2023 01-12-2023 Varun Gupta Vs Irrigation And FloodfS.G. & CO 0810100554 130.11.2023
BALIGA [EAST and Conciliation Act IControl Dept Through Gnetd
S.GOEL6@YAHOO,C
0.
ICommercial Suit CS (COMM)/1092/2023 05-12-2023 State Bank Of India Vs MUKESH ~ |AMIT 7011848842 04.12.2023
ISINGH(P),
ISINGHAMITo0071@G
IMAIL.COM
ICommercial Suit CS (COMM)/1093/2023 05-12-2023 State Bank Of India Vs R NanthaAMIT 7011848842 04.12.2023
[Kumar ISINGH(P),
ISINGHAMITo071@G|
IMAIL.COM
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Petition u/s. 34 of ArbitrationOMP (COMM)/110/2023 05-12-2023 [Delhi Development Authority Vs 0811106945 04.12.2023
land Conciliation Act IVATS BUILDERS kapoor(P),
IPROMI.SHARMA@G
IMAIL.COM
ICommercial Suit ICS (COMM)/1098/2023 06-12-2023 [State Bank Of India Vs Anamika Jha [KALPANA 0811343911 05.12.2023
INA(P),
[RBSAMAIYARADV.
(@GMAILCOM
ICommercial Suit CS (COMM)/1097/2023 06-12-2023 Vijay Lifters Vs SimplexiNaveen 0811899279 05.12.2023
[Infrastructure Ltd [Bhardwaj(P),
IMAIL@NBASSOCIA
TES.NET
Commercial Suit CS (COMM)/1101/2023 07-12-2023 IM/s Salora International Limited VSAJAY 0868112556 06.12.2023
[Hemant Madan IMALVIYA(P), IAJAYMALVIYALAW
(@YAHOO.COM/GM
AIL.COM
ICommercial Suit ICS (COMM)/1102/2023 07-12-2023 IMk Commercio E Industria Sarl Vs[Bahiste 9810126707 06.12.2023
[Liza Food Products Pvt Ltd jahan(P),
SIDDIQUIMN67@G
IMAIL.COM
ICommercial Suit CS (COMM)/1107/2023 11-12-2023 INB TECHNOCRATES THRUOG ITSINITESH 9717111574 09.12.2023
AR OR PROP Vs SUPPORTMARTIKUMAR(P),
IGLOBAL SERVICES PVT LTD IARVINDRAOADV @
IGMAIL.COM
ICommercial Suit CS (COMM)/1113/2023 16-12-2023 [Rakesh Baijnath Vs GlobalcordRAGHAV ALOK9990505143 15.12.2023
[Packaging Pvt Ltd (P)
IALOK1iIRAGHAV@G
IMAIL.COM
Commercial Suit CS (COMM)/1112/2023 16-12-2023 [Kapoor Imaging Pvt Ltd Vs Shrirajendra 0312046733 15.12.2023
[Rakesh Gupta lyadav(P),
IYADAVRAZEN @GM
AIL.COM
[Execution Petition [EXECUTION 18-12-2023 INishi Gupta Properietor Of MsAbhishek 0811114489 16.12.2023
(COMM)/540/2023 JAnchit Marketing Associates Vs M/slAggarwal(P),
Aadhar Graphics IGNAGGARWAL.CO
(@GMAIL.COM
ICommercial Suit CS (COMM)/1121/2023 18-12-2023 [Punjab National Bank Vs LalitiSunav 7838389845 16.12.2023
[Kumar Singh [Rastogi(P),
ISUNAVRUSTGI@G
IMAIL.COM
Commercial Suit CS (COMM)/1120/2023 18-12-2023 Satya Parkash And Brothers Privatelaseem 0811062351 16.12.2023
[Limited Vs Municipal Corporation Offmehrotra(P),
[Delhi Through Its Commissioner IMEHROTRA_ASEE
M@YAHOO.CO.IN
[Execution Petition EXECUTION 19-12-2023 Midhat Shafi Vs M/s Aegis InfralOMAR HOODA}7706864222 18.12.2023
(COMM)/542/2023 Solutions Pvt Ltd IAND EESHA|
BAKSHI (P) [EESHABAKSHI.LEG
AL@GMAIL.COM
ICommercial Suit Misc DJ/1894/2023 21-12-2023 INishi Gupta Vs Aadhar Graphics AndiSATYA 9871260076 20.12.2023
Ors IPRAKASH
BHARDWAJ (P) LAW.SPBHARDWAJ

(@GMAIL.COM
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Petition u/s 9of ArbitrationOMP (I) (COMM)/75/2023 [21-12-2023 Accelerate Productx Ventures Pvt Ltd|A 9953740177 20.12.2023
land Conciliation Act Vs Gill Ventures
IAMIT.KUMAR@LEX
ISTONEGROUP.COM
[Petition u/s 34 of ArbitrationOMP (COMM)/132/2023 23-12-2023 IM/S Amrit Lal Behl And Sons VSNITESH 8505902233 22.12.2023
and Conciliation Act [Union Of India IKUMAR(P),
ISEEMA.14SINGH@G|
IMAIL.COM
32 ISH. BHUPESH|SOUTH- 22 ICommercial Suit CS (COMM)/1128/2023 [23-12-2023 M/s Kapas Vs Q N Traders Vijay 9810244197 21-12-2023
[KUMAR [EAST Waghey(P),
wagheyvi@yahoo.co.i
In
Commercial Suit CS (COMM)/1124/2023 [21-12-2023 M/S AJAY INDUSTRIALNAVNEET 9868546432 20-12-
ICORPORATION LIMITED VsSHARMA 2023
IBATHINDA BUSINESS navneetsharmaadvoc
ICOMPANY ate@gmail.co
[Execution Petition CS (COMM)/1125/2023 [21-12-2023 SPJ CARGO PRIVATE LIMITED[Utkarsh Joshi9o013155901 16-12-2023
Vs M/S WHITE GLOBE AN
IORS. Anirudh utkarshjoshi255@gm
Suresh, lail.com
ICommercial Suit Misc DJ/1884/2023 21-12-2023 IM/S Space English MediumSHIVPRAKAS 9818160300 20-12-
School Vs M/S Edu SmartHPANDEY 2023
Service Pvt. Ltd. And Anr IPNDLAWFIRM @GM
AIL.COM
ICommercial Suit CS (COMM)/1114/2023 [18-12-2023 IMR. DILIP BHANUSHALI AND|VISHISHT 7985456927 15-12-2023
IORS. Vs FRANCHISE INDIASINGH
BRAND LTD. AND ORS. IVISHISHTSINGH20
Po0@GMAIL.COM
Commercial Suit CS (COMM)/1109/2023 [16-12-2023 IMEENA BAZAAR THROUGHSSUSHIL 0811108123 15-12-2023
IPROPRIETOR Vs RAMJI DASTEKRIWAL(P
ARORA THROUGH LRS AND),
ORS. tekadvo@gmail.com
[Execution Petition [EXECUTION 14-12-2023 Atc Telecom Infrastructure Pvi,HAMMURABI 911141551825 11-12-2023
(COMM.)/535/2023 ILtd. Vs B4s Solutions Pvt Ltd (& SOLOMON|
IPARTNERS hammurabi@gmail.c
om
ICommercial Suit ICS (COMM)/1087/2023 |05-12-2023 Harpal Singh Vs Devika EstateANKUR 0811126091 02-12-
[Management Private Limited [SINGHAL(P), 2023
lankursinghaladvocate
(@gmail.com
33 IMS NIRJA BHATIA [SOUTH- 23 INIL Misc DJ/1868/2023 18-12-2023 [Trimaster Pvt Ltd Vs Amarnath INITESH 0811385$76 16-12-2023
[EAST KUMAR(P),
liticorpjurists(@gmail
.com
134 ISH. RAJESH KUMARSOUTH- 24 CS (COMM)/1115/2023 18-12-2023 IM/s Sunita Andpradeep kumar(P), 7674448276 Ipradeepvatsos
ISINGH [EAST Constructions Vg lgmai 1.co rn
Bharat Bhushan|
Sunda 13-12-2023
24 [EXECUTION (COMM)/539/2023 [18-12-2023 Sahibjeet ~ Singh|Vikas Sharma(P), 0810566116 ALJ\.(JL.;\ JOE
Baga Vs Municipall IVIKASSHARMA 1
Corporation Of (cV,GMAIL.COrv-t
Delhi 13-12-2023
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24 Misc DJ/1871/2023 19-12-2023 Pv  Cinemas VSVINEET MALHOTRA(P), 8588011144 advocatevmalhotra
Oneg7 (@gmail.com
Communication
Ltd 15-12-2023
24 CS (COMM)/1126/2023 21-12-2023 Parijat Industrie§HARDEEP SINGH(P), 9810064398  |hsdhillon2002@g
India Pvt Ltd Vs mail.com
[Mattela Suresh
14-12-2023
35 SH. RAJ KUMARSOUTH- 26 INIL
[TRIPATHI, [EAST
IDISTRICT
WUDGE(COMMERCI
AL COURT)
136 ISH. ARVIND[East 12 ICS COMM 74 IADL20230001377C2023000 ISHINKOLITE FINANCE LTD. VSB.B.SHARMA (9891887145 06/12/23
[KUMAR, DISTRICT] 06 ISHONAK SHARMA
JUDGE, bankebiharisharma@
ICOMMERCIAL rediffmail.com
ICOURT-02 12 CS COMM 74 IADJ20230001377C2023000 SHINKOLITE FINANCE LTD. VSB.B.SHARMA [9891887145 06/12/23
08 IGARIMA
bankebiharisharma@
rediffmail.com
12 ICS COMM 74 IADL20230006714C20230001| RAJINDER KUMAR NARANG VSINEELAM 7303296156 07/12/23
3 INIRMAL PAL IMALIK
neelam.malik8512@g
Imail.com
12 CS COMM 74 IADL20230003877C2023000 CANARA BANK VS NIKHILGUNJAN 0313350568 08.12.2023
5 IMISHRA [KUMAR
lassociate@cgk.legal
12 ICS COMM 74 IADL.20230003877C2023000 ICANARA BANK VS VIRPAL IGUNJAN 0313350568 08/12/23
06 KUMAR
lassociate@cgk.legal
12 ICS COMM 74 IADL20230015226C2023000 IND TAX VS CHATWALJRAHUL 8285828057 08.12.2023
02 [ENTERPRISES [KUMAR
Ir.ksingh2109@gmail.
com
12 ICS COMM 74 IADL20230000905C2023000 [UMED SINGH VS PANKAJ KUMAR [VIKRAM 0811107664 09.12.2023
02 BAWEJA
vbaweja21@gmail.co
m
12 ICS COMM 74 ILTN20230004313C2023000 IBANK OF MAHARASTHRA VSBIJAYA 0015893668 11.12.2023
587 IGOYAL TRADING CO. IMOHAN
IGOSWAMI ladvvmg2016 @gmail.
lcom
12 ICS COMM 74 ILTN20230004313C2023005 IBANK OF MAHARASTHRA VS SBIJAYA 0015893668 11.12.2023
88 JAND S ENTERPRISES IMOHAN
IGOSWAMI ladvvmg2016@gmail.
com
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004

VS AV INDS.

s.n.legallawfirm @gm

12 ICS COMM 74 IADL20230000842C2023000 [UNION BANK OF INDIA VSARUN KUMAR9312400295 14.12.2023
12 IVARDHAMAAN VACATIONS ISHUKLA
lconnect@snslegal.in
12 ICS COMM 74 IADL20230009849C2023000 IBANK OF INDIA VS LALIT KALAAMRENDRA (9910717081 18.12.2023
03 ISINGH INATH SHUKLA
lamrit@gmail
12 ICS COMM 74 IADL20230002631C20231200 SHUBH LABH STONE CRUSHERSUBHASH 0811529288 18.12.2023
050 VS BEST VIEW PROPERTIES [KAMBOJ
ladvocatesubhash_ka
Imbo
12 ICS COMM 74 IADL20230005741C20231200 ISTATE BANK OF INDIA VS DEEPTIVIJAY 0810210832 21.12.2023
015 ISHARMA [PRAKASH
12 ICS COMM 74 IADL20230000434C2021230 IAKSHYA GANDHI VS NISHIMERCY 0873082898 22.12.2023
0002 IGUPTA
Imercyhussain@gmail
12 ICS COMM 74 IADL20230002287C2021230 [PROP NISHI GUPTA ANCHITIABHISHEK 0811114489 22.12.2023
0008 IMARKETING  ASSOCIATES VSIAGGARWAL
IVIJAY KR
lenagearwal.co@gmaill
12 ICS COMM 74 IADL20230000798C2021230 ICHAKRADHARI SUREKHA VSKUNAL KALRA [9871028645 28.12.2023
0005 [EROS RESORT
kkkalra.adv@gmail
12 CS COMM 74 IADL2023000010123C20230 ISHAMSAD ALI VS QAMRUDDIN |[SHAHZEB 9911150016 28.12.2023
0004 IAHMAD
office@acechambers.i
n
12 ICS COMM 74 IADL202300007781C202300 IPNB VS NEHR KHETRAPAL ISUNAV 7838389845 29.12.2023
005 IRASTOGI
sunavrustgi@gmail.c
om
12 CS COMM 74 IADL202300016145C202300 ISBI VS DHARMENDRA SINGH ISHALINI 9899408618 28.12.2023
009 [UPADHAYA
shaliniadv@gmail.co
m
137 ISH. CHANDRA[East 101 ICS COMM 74 IADL202300016145C202300 ISBI VS AACHAL VERMA ISHALINI 0899408618 04.12.2023
ISHEKHAR, 003 [UPADHAYA
IDISTRICT JUDGE, shaliniadv@gmail.co
ICOMMERCIAL Im
ICOURT-02 101 CS COMM 74 IADL2300005515C202310100 INDIAN BANK VS JAI SINGH|VIVEK KUMAR |9376821177 07.12.2023
001 IBISHT
legalatieslawfirm@g
Imail.com
101 ICS COMM 74 IADL202300001956C202300 IRICH CREDIT FINANCE PVT LTD/NEERAJ 9999397965 13.12.2023

jail.com




S.No Court

District

Court Room

Case Type

Case Number

Date
Registration

ofPetitioner Name VS Respondent
Name

Advocate

Advocate
Number

MobileAdvocate email id

Date of e-
filing

101 ICS COMM 74 IADL202300002045C202300 IPUNJAB AND SINDH BANK VSGAURAV 0053226302 14.12.2023
003 IMANISH
prakash.gauravoi1@g
Imail.com
101 ICS COMM 74 IADL202300000917C202300 IVIKASH GOSAI VS MONIKAAASHISH 0311668810 14.12.2023
012 [KHATTAR IYADAV
AMBRAILAWASSOC
TATES@GMAIL.COM|
101 ICS COMM 74 IADL202300002045C202300 IPUNJAB AND SINDH BANK VSGAURAV 0053226302 14.12.2023
005 IMANISH
prakash.gauravoi1@g
Imail.com
101 ICS COMM 74 IADL20230000823C2023000 [PNB VS SURABHI ENTERPRISES [DEOKANT 0711322383 18.12.2023
03 [TRIPATHI
[deokanttripathi2@g
Imail.com
101 ICS COMM 74 IADL20230009849C2023000 IBANK OF INDIA VS BALI RAMIAMRENDRA [9910717081 18.12.2023
04 ISINGH INATH SHUKLA
amrit@gmail.com
101 ICS COMM 74 IADL20230013320C2023000 ARIFA BEGUM VS SURENDERAKBAR 9958298450 18.12.2023
01 [KUMAR ISIDDIQUE
lakbar.sidd1984@gma
fil.com
101 ICS COMM 74 IADL20230014748C2023000 IGNCT OF DELHI VS RATHOREBINDIYA 0810411015 20.12.2023
01 ICONTRACTOR & SUPPLIER ISAVARA
bindiyasavara@gmail
.com
101 CS COMM 74 IADL20230010472C2023000 [EURO MAX INTERNATIONAL VSAJAY KUMARQ810776511 22.12.2023
02 IMK ENGINEERS [PRWAL
lakpg27870@gmail.co
m
101 ICS COMM 74 IADL20230002287C2023000 INISHA GUPTA VS SUNITA JABHISHEK 0811114489 22.12.2023
09 IAGGARWAL
lgnaaggarwal.co@gma
lil.com
101 CS COMM 74 IADL20230016145C20230001 ISBI VS JYOTI TRIPATHI ISHALINI 9899408618 28.12.2023
o [UPADHAYA
shaliniadvocate@gma|
lil.com
101 ICS COMM 74 IADL20230000176C2023000 ICICI BANK LTD VS RPSATISH 0213905829 28.12.2023
37 BUILDWELL P LTD KUMAR
Imanish@klfindia.co
m
38 ISH. SANJEEVINORTH 201, New BuildingMISC DJ 380/2023 02-12-2023 BRIJ BHUSHAN SHARMA VSSANDEEP 0811912208 I30-11-2023
[IKUMAR [EAST KKD [RISHI SHARMA ITYAGI
HOTRA, candidlawcompany @
IDISTRICT JUDGE| mail.com
(COMMERCIAL)-01 --do-- ICS(COMM) 127/2023 02-12-2023 IDEVI SINGH VS ANIL KUMAR IANKIT SINGH (9899923389 28-11-2023
lankit.singh7770 @gm

jail.com
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EX (COMM) 125/2023 05-12-2023 IVARISA V/S MOHD. ALEEM RAJA [Y.S. PANWAR (9213861442 01.12.2023
IN/A
---do-- ICS(COMM) 128/2023 11-12-2023 IMAHESH PAL VS MCD ICHAMAN 0811861348 11-12-2023
ISHARMA
chaman.sharma@yah
loo.co.in
---do-- IMISC DJ 399/2023 12-12-2023 IANUJ JAIN VS USHA BAJAJ IDUSHYANT 0810387906 12-12-2023
ISISODIYA
sisodiya_2004@redif
fmail.com
---do-- ICS(COMM) 129/2023 12-12-2023 IPUNJAB NATIONAL BANK VSSAYAK 0818307300 12-12-2023
IKRITIKA SHARMA IBANDOPADHY
AY sayak.Jaw@gmail.co
m
ICS(COMM) 130/2023 13-12-2023 JASMINE HYGIENE PRODUCTSDINESH 0811194067 13-12-2023
IPVT. LTD. VS SACHIN KUMAR IYADAV
ladvdinesh82@gmail.
com
[EX (COMM) 126/2023 13-12-2023 IPRAHLAD RAI GARG VS M/S YESMOHIT 7503766465 00-12-2023
ISIR. CATERING SERVICES PVT/[KUMAR
ILTD. ladvmohitshr@gmail.
lcom
EX (COMM) 127/2023 14-12-2023 IVIKAS GOEL VS MCD IAMBARESH 7065659714 14-12-2023
ambareeshadv@gmai
l.com
---do-- OMP (I) (COMM) 8/2023 14-12-2023 [HINDUSTAN UNILEVER LTD. VSAVIRAL 09811758739 13-12-2023
INAVGRAH ENTERPRISES [TTWARI
laviral.tiwario2 @gmai
l.com
---do-- IOMP (I) (COMM) 9/2023 18-12-2023 SHRI RAM FINANCE LTD. VSSUNNY ARORA (9910574027 15-12-2023
IDEEPAK SHARMA
lalbuslawfirms @gmail
.com
---do-- IOMP (I) (COMM) 10/2023 18-12-2023 ISHRI RAM FINANCE LTD. VSSUNNY ARORA 9910574027 15-12-2023
IRAMESH SHARMA
lalbuslawfirms @gmail
.com
~--do-- IOMP (I) (COMM) 11/2023 18-12-2023 SHRI RAM FINANCE LTD. VSSUNNY ARORA|9910574027 15-12-2023
JAGBIR
lalbuslawfirms @gmail
.com
---do-- IOMP (I) (COMM) 12/2023 18-12-2023 ISHRI RAM FINANCE LTD. VSSUNNY ARORA|9910574027 15-12-2023
INAVEEN SINGH
lalbuslawfirms @gmail
.com
---do-- (OMP (I) (COMM) 13/2023 18-12-2023 ISHRI RAM FINANCE LTD. VS ASIF [SUNNY ARORA [9910574027 15-12-2023
albuslawfirms@gmail
.com
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---do-- ICS(COMM) 131/2023 16-12-2023 ISTATE BANK OF INDIA VS PINKEY[SUCHITA 8896932838 13-12-2023
IDIXIT
lagnihotrisuchita@gm
lail.com
---do-- ICS(COMM) 132/2023 19-12-2023 52 IVIKRANT 0810231350 12-12-2023
IMITTAL
vivictory@gmail.com
---do-- ICS(COMM) 133/2023 19-12-2023 ICENTRAL BANK OF INDIA VSRAM 9718037050 20-11-2023
IGANGA RAM IRAGHVENDRA
ramraghvendrar@gm
lail.com
~--do-- ICS(COMM) 134/2023 19-12-2023 ICENTRAL BANK OF INDIA VSRAM 9718037050 20-11-2023
IRAJESH RAGHVENDRA
ramraghvendrar@gm
lail.com
---do-- ICS(COMM) 135/2023 19-12-2023 ICENTRAL BANK OF INDIA VSRAM 9718037050 20-11-2023
IHARI CHAND IRAGHVENDRA
ramraghvendrar@gm
lail.com
---do-- CS(COMM) 136/2023 19-12-2023 ICENTRAL BANK OF INDIA VSRAM 9718037050 20-11-2023
IRAJU RAGHVENDRA
ramraghvendrar@gm
lail.com
---do-- ICS(COMM) 137/2023 19-12-2023 ICENTRAL BANK OF INDIA VSRAM 9718037050 20-11-2023
ISHANTI IRAGHVENDRA
ramraghvendrar@gm
lail.com
---do-- CS(COMM) 138/2023 19-12-2023 ICENTRAL BANK OF INDIA VSRAM 9718037050 20-11-2023
ISUSHILA RAGHVENDRA
ramraghvendrar@gm
lail.com
---do-- [EX(COMM) 128/2023 21.12.2023 ISH. SHEORAJ SINGH  VS|HARVEER 9810713758 20.12.2023
[HEMLATA ISINGH
harversinghsolankiz8
(@gmail.com
---do-- [EX(COMM)- 129/2023 21.12.2023 IMAHAK SING VS. M/S RALIANCEANIL NAGAR [8287737373 20.12.2023
INFRATEL LTD
IN/A
~--do-- EX(COMM)- 130/2023 21.12.2023 ICENTRAL BANK OF INDIA VSARVIND 0868789507 18.12.2023
ISAHIL KUMAR SINGH
ladvocate.arvind227@
ahoo.com
---do-- ICS(COMM)- 139/2023 22-12-2023 ICENTRAL BANK OF|\ 9718037050 11.11.2023
[INDIAVsSubhash
ramraghvendrar@gm
lail.com
---do-- ICS(COMM)- 140/2023 22-12-2023 ICENTRAL BANK OFRamraghvendra |9718037050 11.11.2023
INDIAVsSuresh kumar
ramraghvendrar@gm

jail.com
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Pvt Ltd

IPANDEY(P),

snpadv88@gmail.co
Im

---do-- ICS(COMM)- 141/2023 22-12-2023 ICENTRAL BANK OFRamraghvendra (9718037050 11.11.2023
INDIAVSRATAN LAL &1others kumar
ramraghvendrar@gm
lail.com
---do-- ICS(COMM) 142/2023 22-12-2023 ICENTRAL BANK OFRamraghvendra (9718037050 11.11.2023
INDIAVSSHEELA &1others kumar
ramraghvendrar@gm
lail.com
---do-- ICS(COMM) 143/2023 22-12-2023 ICENTRAL BANK OHRamraghvendra (9718037050 11.11.2023
INDIAVsMUKESH KUMAR[kumar
&1others ramraghvendrar@gm
lail.com
~--do-- ICS(COMM) 144/2023 22-12-2023 ICENTRAL BANK OFRamraghvendra (9718037050 11.11.2023
INDIAVSRAJENDER &i1others kumar
ramraghvendrar@gm
lail.com
39 ISH. BRIJESHShahdara [New Building KKD|CS (COMMERCIAL ) EX- 320/2023 04-12-2023 [Kawaljeet Singh Vs. MinalPawan 9990166848 24/11/202
[KUMAR GARG,) IDesai 3
IDISTRICT JUDGE,|
ICOMMERCIAL
ICOURT-01
ankursinghalg83@g
Imail.com
INew Building KKD (CS (COMMERCIAL) [Execution (Comm.)-08-12-2023 Jai Durga Traders Pvt. Ltd. Vs|Abdul Vahid [8383953944,6398 04/12/202
198/2023 JOm Embriodery 892829 3
jain.adityaraj@yahoo.|
com
INew Building KKD [CS (COMMERCIAL) CS (Comm.)- 629/2023 [18-12-2023 [Kalyan Singh Vs. SandeepPadam 0818539988 12/12/202
[Sareen umar 3
anna
lpadam.kumarkhanna
(@gmaill.com
INew Building KKD [CS/COMMERCIAL CS (Comm.)- 648/2023 [23-12-2023 Shree Bankey Behari FabricsNeelam Malik (7303296156 19/12/202
IPvt Ltd. Vs. Pukhraj Bishnoi 3
neelam.malik8512@g
Imail.com
40 IMS. KIRAN BANSAL,/Shahdara [ROOM NO- 58 ICOMMERCIAL CS (COMM)/606/2023 01-12-2023 [Puneet Kukreja Proprietor Of M/slAnant Singh(P), 9717713067 01-12-2023
IDISTRICT JUDGE,| [Kukreja Agencies Vs M/s Medipol
(COMMERCIAL [Pharmaceuticals India Private|
ICOURT) [Limited vicret@cskpartner.in
[ROOM NO- 59 ICOMMERCIAL CS (COMM)/614/2023 05-12-2023 [Shri Bhagwan Projects Pvt Ltd VSSURENDRA 0868520336 05-12-2023
INexgeninfracon Private Limited IPANDEY(P),
snpadv88@gmail.co
Im
ROOM NO- 60 ICOMMERCIAL CS (COMM)/613/2023 05-12-2023 IMohan Lal Gupta Vs Mahagun IndiaSURENDRA 0868520336 05-12-2023
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ROOM NO- 61 ICOMMERCIAL CS (COMM)/616/2023 08-12-2023 [Sumit Kumar Vs Ankit Modi [Sarita Gupta(P), 9582077116 08-12-2023
lguptalegalconsullants
13 @gmail.com
ROOM NO- 62 ICOMMERCIAL ICS (COMM)/618/2023 12-12-2023 [Raj Kumar Mangla Vs Vikas Banthia [Prashant 97177641481 12-12-2023
Mittal(P),
prashantmittalig97@
lgmail.com
ROOM NO- 63 ICOMMERCIAL CS (COMM)/619/2023 12-12-2023 [Rajeev Kumar Nahata VgNeelam 7303296156 12-12-2023
IGhanshyam Das Choithwani IMalik(P),
neelammalik8512@g
Imail.com
ROOM NO- 64 ICOMMERCIAL ICS (COMM)/630/2023 18-12-2023 Masterji Garments (through Kart:IRahul 0910293352 18-12-2023
IPradeep Bansal) Vs Mpyra SyraDadwal(P),
International dadwalrahul14@yaho
o.com
ROOM NO- 65 ICOMMERCIAL ICS (COMM)/635/2023 19-12-2023 Rich Timber Products Pvt Ltd VsSuraj Gupta(P), [90266641386 19-12-2023
lYunus
vakilsurajgupta@gma
lil.com
ROOM NO- 66 COMMERCIAL CS (COMM)/634/2023 19-12-2023 Vlk Associates Private Limited VsManish 0968466965 10-12-2023
JAnkit Chouhan Kumar(P),
ladvocartemanishkum
lar@outlook.com
ROOM NO- 67 ICOMMERCIAL ICS (COMM)/633/2023 19-12-2023 IS B Sales Corporation Vs SatishlAkash Gupta(P),|9999797603 19-12-2023
[Kumar Mittal
lakashgpto4@gmail.c
om
[ROOM NO- 68 ICOMMERCIAL CS (COMM)/638/2023 20-12-2023 [Shree Bankey Behari Fabrics Pvt LtdNeelam 7303296156 20-12-2023
Vs Vijay Singhal Malik(P),
neelammalik8512@g
Imail.com
ROOM NO- 69 ICOMMERCIAL CS (COMM)/640/2023 21-12-2023 [State Bank Of India Vs Hemlata Puri [SHALINI 0899408618 21-12-2023
[UPADHYAY(P),
shaliniadvocate@gma
lil.com
ROOM NO- 70 ICOMMERCIAL CS (COMM)/645/2023 22-12-2023 ICanara Bank Vs Sushil Kumar PropfSanjeev 9711142200 22-12-2023
[Satya Metal Enterprise IChopra(P),
chopra6791@gmail.c
om
ROOM NO- 71 ICOMMERCIAL CS (COMM)/643/2023 22-12-2023 Pai Durga Traders Pvt Ltd Vs UjjawalMUNISH 9136802078 22-12-2023
IMaddan ICHHOKER(P),
Imunishchhokar1980
(@gmail.com
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ROOM NO- 72 ICOMMERCIAL CS (COMM)/644/2023 22-12-2023 Vee Pee Fabric Pvt Ltd Vs FaqifSAMRIDHI 0654713565 22-12-2023
IChand Ravinder Arora ISAMRIDHI(P),
ckaaushik11@gmial.c
om
ROOM NO- 73 ICOMMERCIAL ICS (COMM)/650/2023 23-12-2023 IM/s Biocon Electric Pvt Ltd Throughfamarendra 0599801188 23-12-2023
l[ts Ar Dinesh Chand Sharma Vs M/sﬂ;urnar
Indian Electricals And Eletronicsdubey(P),
IManufacturers Association
outsmartadvocate@g
Imial.com
ROOM NO- 74 ICOMMERCIAL ICS (COMM)/649/2023 23-12-2023 ISh Vinod Kumar Aggarwal Vs Manoj|Subhash 0868206895 23-12-2023
Pain IChandra
[Lochakia(P), Imanishkumar8adv@
lgmail.com
ROOM NO- 75 ICOMMERCIAL [Execution (Comm)/204/2023[12-12-2023 Aditya Aggarwal Vs Shree BalajiNAVNEET 0899324895 12-12-2023
[Fabrics IGOYAL(P),
.s.bist47@gmail.com|
IROOM NO- 76 ICOMMERCIAL [Execution (Comm)/203/2023[12-12-2023 [Ravi Aggarwal Vs M/s Afrin Fashion [Bharat 9268300000 12-12-2023
Prakash(P),
bharatguptarkca@gm
lail.com
ROOM NO- 77 ICOMMERCIAL [Execution (Comm)/202/2023J12-12-2023 IRavi Aggarwal Vs M/s Krishna Fab |Bharat 9268300000 12-12-2023
[Prakash(P),
bharatguptarkca@gm|
lail.com
ROOM NO- 78 ICOMMERCIAL IMISC DJ/939/2023 20-12-2023 INgb Diagnostics Through Rakesh|Raj Kumar/9811010286 20-12-2023
[Kumar Maurya Vs SANDOR LIFE[Rathore(P),
ISCIENCES PVT LTD
rathorerajkumar@ya
hoo.co.in
41 ISH. SURENDER S,Shahdara (303, New CourtiCS (COMMERCIAL) CS (COMM)/608/2023 02-12-2023 ISH MUKESH GOEL Vs SH KUNJAN[SIDHANT 9911118926 01-12-2023
IRATHI Building IKUMAR GUPTA IDHINGRA(P),
ladvocateraviyg@gma
lil.oom
303, New CourtiCS (COMMERCIAL) ICS (COMM)/617/2023 11-12-2023 [Satvision Communication Vs ShipraSubhash 0818321621 l5-12-2023
Building [Estate Ltd handra IMANJU
ochakia(P),

PAIN3.97@gamil.co
Im
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1303, New ICS (COMMERCIAL) CS (COMM)/607/2023 02-12-2023 Nisha Vs M/s J V R CollectionKULDEEP 8586863313 20-11-2023
Building [Through Proprietor Manoj Kumar [SINGH(P),
lconnect@snslegal.in
1303, New CourtCS (COMMERCIAL) [Execution (Comm)/196/2023[01-12-2023 IM/s Rajdhani Flour Mills Ltd VSSANJAY 0810244197 01-12-2023
Building Vikas Oberai KUMAR(P),
agheyvi@yahoo.co.i
In
303, New CourtiCS (COMMERCIAL) ICS (COMM)/609/2023 02-12-2023 [Puneet Kukreja Proprietor Of M/sAnant Singh(P), 9811375940 20-11-2023
Building ICaregem 9 Wellness Vs M/s Medipol|
[Pharmaceuticals India Private] advsubodhkurnarsnig
[Limited h@gmafl.com
1303, New CourtiCS (COMMERCIAL) ICS (COMM)/623/2023 14-12-2023 IGalaxy Oncology Associates Pvt LtdBhoop Singh(P),[9910961933 08-12-2023
Building Vs 2s Wellness And Research Centre
Pvt Ltd [dhruv_m@yahoo.co
m
1303, New CourtiCS (COMMERCIAL) [Execution (Comm)/200/2023[11-12-2023 IM/s VJ Cranes Private Limited VsJaspreet 0818862291 04-12-2023
Building IM/s Rusa Enterprises Pvt Ltd [Singh(P),
[deepakbhardwajadv
(@yahoo.co.in
303, New CourtiCS (COMMERCIAL) CS (COMM)/647/2023 22-12-2023 [Hari Gopal Vs Maskura Begum [Neelam 0818862291 15-12-2023
Building IMalik(P),
[deepakbhardwajadv
(@yahoo.co.in
1303, New CourtiCS (COMMERCIAL) CS (COMM)/628/2023 18-12-2023 JAnoop Varshney Vs Chirag Jain [Sandeep 919899641617 08-12-2023
Building Jain(P),
iaspreet.law@qmail.c
om
303, New CourtiCS (COMMERCIAL) [Execution (Comm)/207/2023[19-12-2023 IM/s Kala Kamla Chits Pvt Ltd VsSuraj Gupta(P), (8800268148 19-12-2023
Building IGaurav Aggarwal
IPADAMKUHNArn1G
IMAIL.COM
1303, New CourtiCS (COMMERCIAL) [Execution (Comm)/206/2023[14-12-2023 [Raj Prabha Vs RELIANCE JIOBharat 9890410729 14-12-2023
Building INFOCOMM LIMITED IPrakash(P),
[Kamaljihranot@gmai
l.com
303, New CourtiCS (COMMERCIAL) CS (COMM)/620/2023 13-12-2023 Pai Durga Traders Pvt Ltd Vs GuruMUNISH 0811343911 11-12-2023
Building [Kripa Textile ICHHOKER(P),
INOT FOUND
1303, New Court{CS (COMMERCIAL) ICS (COMM)/622/2023 14-12-2023 IM/S SARENS HEAVY LIFT INDIAJABHISHEK 099298627 04-12-2023
Building IPRIVATE  LIMITED Vs M/S[THAKUR(P),
ISATNAM GLOBAL lanilmittal6o2@gmail,
INFRAPROJECTS LIMITED lcom
303, New Court{CS (COMMERCIAL) CS (COMM)/621/2023 13-12-2023 ACZET Private Limited Vs AKGEMINAGESHWAR (9654713565 11-12-2023
Building [Impex Private Limited [KUMHAR(P),
Advocate.samridhi@g|
Imail.com
303, New CourtjCS (COMMERCIAL) CS (COMM)/641/2023 21-12-2023 [Ram Pratap Goyal Vs Apollo Metalex|Vikas Garg(P), (9910568669 15-12-2023
Building [Privated Limited
INOT FOUND




S.No Court

District

Court Room

Case Type

Case Number

Date
Registration

Name

ofPetitioner Name VS RespondentAdvocate

Advocate
Number

MobileAdvocate email id

Date of e-
filing

1303, New Court{CS (COMMERCIAL) CS (COMM)/632/2023 10-12-2023 [Rahimuddin Vs Jaypal KavirajjMohd Arif(P), |9711142200 16-12-2023
Building [Sharma
chopra6791@gmai1.¢
lom
1303, New CourtCS (COMMERCIAL) IMISC DJ/936/2023 16-12-2023 IM/S PRATAAP SNACKS LIMITED|COUNSEL(P), [N/A 16-12-2023
Building Vs ISHA FOODS
IN/A
1303, New CourtiCS (COMMERCIAL) IMISC DJ/935/2023 16-12-2023 IPRAGATI MARBLES ANDISIDHARTH IN/A 16-12-2023
Building IGRANITES PVT LTD Vs RAMESHMAHAJAN(P),
ICHAND RAM KUMAR SARRAF
IN/A
303, New CourtjCS (COMMERCIAL) CS (COMM)/642/2023 21-12-2023 [Smt Suman Singh Through S P AARUN 9753383333, 08-12-2023
Building [Holder Sh Tarun Kumar Singh VSCHANDRA
IM/s Nayati Medical Pvt Ltd And Ors [DAVID(P), prithviraj.hans@gmai
[.com,
303, New CourtiCS (COMMERCIAL) ICS (COMM)/646/2023 02-12-2023 IM/s Armsfit Industries Limited VsSunil Kumar(P), 9810244251 11-12-2023
Building IM/s Global Market Company J And
IK
INot legible
303, New CourtiCS (COMMERCIAL) [Execution (Comm)/208/2023|22-12-2023 [CICI BANK LTD Vs Jauddin [Sunita Singh(P), (90999886249 22-12-2023
Building
sk.tyagi@ymail.com
1303, New CourtiCS (COMMERCIAL) [Execution (Comm)/201/2023[12-12-2023 IMS AVNG INFRASTRUCTURES|Suman 0811161525 12-12-2023
Building IPVT LTD Vs MUNCIPALMalhotra(P),
ICORPORATION OF DELHI sksinghll6 @gmail.co
Im
303, New CourtiCS (COMMERCIAL) IMISC DJ/932/2023 15-12-2023 ISH SAT TRADERS Vs S J TRADERS [SACHIN IN/A 15-12-2023
Building IAGGARWAL(P),
IN/A
42 ISH. REETESHShahdara [304 CS (COMMERCIAL ) CS (COMM)/3818/2023 ISANMATI ENTERPRISES VS MKIABDUL VAHID |9971936388 02.12.2023
ISINGH IGARMENTS
labdulvahid @gmail.co
Im
1304 CS (COMMERCIAL) CS (COMM)/3819/2023 ISHRI AADINATH TEXTILES VSABDUL VAHID 9971936388 02.12.2023
IWINSPREE FASHION PVT LTD
labdulvahid @gmail.co
m
1304 ICS (COMMERCIAL) CS (COMM)/3832/2023 ISHRI BHAGWAN PROJECTS PVT [SURENDRA 0868520336 04.12.2023
ILTD VS MAHAGUN INDIA PVTPANDEY
ILTD snpadv88@gmail.co
m
57 CS/COMMERCIAL CS (COMM)/3833/2023 ISHRI BHAGWAN PROJECTS PVT [SURENDRA 0868520336 04.12.2023
ILTD VS NEXGENINFRACON PVTIPANDEY
ILTD snpadv88@gmail.co
Im
57 ICS/COMMERCIAL CS (COMM)/3834/2023 IMOHAN LAL GUPTA VSSURENDRA 0868520336 04.12.2023
IMAHAGUN INDIA PVT LTD PANDEY
snpadv88@gmail.co
m
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1301 ICS/COMMERCIAL ICS (COMM)/3855/2023 ISARAOGI SUPER SALES PVT LTDVARUN BEDI [8285672608 06.12.2023
IVS RESPONDENT NAME
ladvocatevarunbedi@
mail.com
1304 ICS/COMMERCIAL ICS (COMM)/3858/2023 UAI DURGA TRADERS PVT LTD VSMUNISH 0873340929 07.12.2023
UITENDER JUNEJA ICHHOKER
munishchhoker198o
(@gmail.com
57 ICS/COMMERCIAL CS (COMM)/3860/2023 ISUMIT KUMAR VS ANKIT MODI  [SARITA GUPTA (9899709664 07.12.2023
lguptalegalconsultants
13 @gmail.com
1303 CS/COMMERCIAL ICS (COMM)/3861/2023 ISHRI HARI GOPAL VS MASKURANEELAM 7303296156 07.12.2023
IBEGAM IMALIK
neelammalik8512@g
Imail.com
1303 ICS/COMMERCIAL ICS (COMM)/3868/2023 IRAM CHAKRABORTY AND ANR VSINITESH 9999176886 07.12.2023
[TARIKA JAIN AND ANR IKUMAR
ladvmmohit@gmail.c
om
57 ICS/COMMERCIAL CS (COMM)/3878/2023 [Raj Kumar Mangla Vs Vikas Banthia [PRASHANT 9717776418 08.12.2023
IMITTAL
prashantmittalig97@
lgmail.com
304 ICS/COMMERCIAL CS (COMM)/3879/2023 [Satish Kushwaha Vs Harish Kumar [SIDHANT 9650677902 08.12.2023
IDHINGRA
ladv.sidhantdhingra@
lgmail.com
1303 ICS/COMMERCIAL CS (COMM)/3880/2023 JAnoop Varshney Vs Chirag Jain ISANDEEP JAIN|9871195503 08.12.2023
rakeshsatija@gmail.c
om
1304 ICS/COMMERCIAL CS (COMM)/3881/2023 Bharat Engineering Company VSI¥IAHENDRA 0810792864 08.12.2023
IM/s N K G Infrastructure Ltd UMAR
ladv.jain17@yahoo.co
Im
1304 ICS/COMMERCIAL CS (COMM)/3897/2023 JASHOK KUMAR CHATURVEDIONMUNAVVAR 8802101274 11.12.2023
IBEHALF GAURAV KRISHNAHUSSAIN
IGOSWAMI VS M/S BANKEY]
IBIHARI MUSIC ritesh@thelawcare.in
1303 ICS/COMMERCIAL CS (COMM)/3906/2023 JAI DURGA TRADERS PVT LTD VSMUNISH 9873340929 11.12.2023
IGURU KRIPA TEXTILE ICHHOKER
Imunishchhoker1980
(@gmail.com
57 ICS/COMMERCIAL CS (COMM)/3909/2023 [Rajeev Kumar Nahata VSINEELAM 7303296156 12.12.2023
IGhanshyam Das Choithwani IMALIK
neelammalik8512@g
Imail.com
1303 ICS/COMMERCIAL CS (COMM)/3910/2023 IM/s Sarens Heavy Lift Private Ltd VJABHISHEK 9999488772 12.12.2023

IM/s Satnam Global Infraprojects|
[Limited

THAKUR

linfo.aktlawoffice@gm

jail.com
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301 ICS/COMMERCIAL ICS (COMM)/3921/2023 lyan Singh Vs Sandeep Sareen 0818539988 12.12.2023
IKUMAR
KHANNA ladvpkkhanna@gmail.
com
1303 ICS/COMMERCIAL CS (COMM)/3925/2023 JACZET PRIVATELTD VS AKGEMNAGESHWAR (9818823289 13.12.2023
IMPEX PRIVATE LIMITED KUMHAR
info@deyandkumhar.
com
1304 ICS/COMMERCIAL ICS (COMM)/3936/2023 REMARKS SANITATION VS M/SANKUR 0811126091 14.12.2023
JAIN CERAMICS ISINGHAL
lankursinghaladvocate
(@gmail.com
1303 ICS/COMMERCIAL CS (COMM)/3949/2023 [Rampratap Goyal Vs Apollo MetalextVIKAS GARG (9999689033 14.12.2023
IPrivated Limited
ladvvikasgarg@gmail.
lcom
1303 ICS/COMMERCIAL ICS (COMM)/3950/2023 RAHIMUDDIN VS JAYPAIMOHD ARIF (9810405873 14.12.2023
IKAVIRAJSHARMA
ladvocatearif704@gm
lail.com
1303 ICS/COMMERCIAL CS (COMM)/3964/2023 [Saraogi Super Sales Pvt Ltd Vs ArunVARUN BEDI 8285672608 16.12.2023
[Kumar Khandelwal
ladvocatevarunbedi@
lgmail.com
57 ICS/COMMERCIAL CS (COMM)/3976/2023 Masterji Garments (through Kart: HUL 9910293352 16.12.2023
[Pradeep Bansal) Vs Mpyra SyraDADWAL
International ldadwal.rahuli4@yah
oo.com
1303 ICS/COMMERCIAL CS (COMM)/3981/2023 suman singh through S P AARUN 0811686397 18.12.2023
IHOLDERTARUN KUMAR SINGHICHANDRA
VS NAYATI MEDICAL PVT LTD  [DAVID rkumar3379 @gmail.c
om
1304 ICS/COMMERCIAL ICS (COMM)/3982/2023 IM/S VED ENGINEEERING VSMUKESH 0911512311 18.12.2023
IMODI DAIRY AND ORS IKUMAR
Imkduaadvocate24@g
Imail.com
57 ICS/COMMERCIAL CS (COMM)/3989/2023 IRICH TIMBER PRODUCTS PVTISURAJ GUPTA (9266641386 18.12.2023
ILTD VS YUNUS
vakilsurajgupta@gma
lil.com
57 ICS/COMMERCIAL CS (COMM)/3990/2023 IVIk Associates Private Limited VsMANISH 0968466963 19.12.2023
JAnkit Chouhan KUMAR
ladvocatemanishkuma
r@outlook.com
1303 ICS/COMMERCIAL CS (COMM)/3991/2023 ISb Sales Corporation Vs TarunAKASH GUPTA (9999797603 10.12.2023
[Kumar Goyal
lakashgpto4@gmail.c
om
1304 ICS/COMMERCIAL CS (COMM)/3992/2023 S B Sales Corporation Vs UrmilAKASH GUPTA (9999797603 10.12.2023

IGupta Urmila Devi

lakashgpto4@gmail.c

jom
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l[ts Ar Dinesh Chand Sharma Vs M/s
ITRUE VALUE TRADERS|

ITHROUGH ITS PROP UMAR|

KUMAR DUBEY|

ladv.amarendrakumar

57 ICS/COMMERCIAL CS (COMM)/3993/2023 S B Sales Corporation Vs SatishAKASH GUPTA (9999797603 19.12.2023
[Kumar Mittal
lakashgptog@gmail.c
om
1304 ICS/COMMERCIAL CS (COMM)/4006/2023 ISHREE BANKEY BEHARI FABRICSINEELAM 7303296156 19.12.2023
IPVT LTD VS RAIS AHMAD IMALIK
Ineelammalik8512@g
Imail.com
57 ICS/COMMERCIAL CS (COMM)/4007/2023 ISHREE BANKEY BEHARI FABRICSINEELAM 7303296156 19.12.2023
IPVT LTD VS VIJAY SINGHAL IMALIK
neelammalik8512@g
Imail.com
1301 ICS/COMMERCIAL ICS (COMM)/4008/2023 ISHREE BANKEY BEHARI FABRICSINEELAM 7303296156 19.12.2023
IPVT LTD VS PUKHRAJ BISHNOI  [MALIK
neelammalik8512@g
Imail.com
1303 ICS/COMMERCIAL CS (COMM)/4009/2023 IPUNJAB NATIONAL BANK VSSUDHIR 0868927179 19.12.2023
IRAMAN MALHOTRA KUMAR SINGH|
sksinghadvdelhi@gm
lail.com
57 ICS/COMMERCIAL CS (COMM)/4072/2023 ICanara Bank Vs Sushil Kumar PropSANJEEV 9711142200 21.12.2023
[Satya Metal Enterprise ICHOPRA
chopra6791@gmail.c
om
1304 ICS/COMMERCIAL ICS (COMM)/4073/2023 Sunita Garg Vs Vikas Kumar Goyal |[KUSHAGRA 9711443294 21.12.2023
IGOEL
lgoellawoffices@mail.
lcom
1304 ICS/COMMERCIAL CS (COMM)/4075/2023 Somani Fabrics And Anr VSHARI 0811562356 21.12.2023
IMunmun Garments ISHANKER
harishanker.adv@gm
lail.com
57 ICS/COMMERCIAL ICS (COMM)/4077/2023 Uai Durga Traders Pvt Ltd Vs UjjawallMUNISH 9873340929 22.12.2023
IMaddan ICHHOKER
Imunishchhoker1980
(@gmail.com
57 ICS/COMMERCIAL CS (COMM)/4078/2023 Vee Pee Fabric Pvt Ltd Vs FaqigfSAMRIDHI 0654713565 22.12.2023
IChand Ravinder Arora ISAMRIDHI
ckausik11@gmail.com|
1303 ICS/COMMERCIAL ICS (COMM)/4080/2023 [Shree Bankey Behari Fabrics Pvt LtdNEELAM 7303296156 22.12.2023
Vs Karan Agarwal IMALIK
neelammalik8512@g
Imail.com
1301 ICS/COMMERCIAL CS (COMM)/4090/2023 IVee Pee Fabric Pvt Ltd Vs RUDHIRISAMRIDHI 0654713565 22.12.2023
JAIN ISAMRIDHI
ckausik11@gmail.com|
1304 ICS/COMMERCIAL CS (COMM)/4098/2023 IM/s Biocon Electric Pvt Ltd ThroughAMARENDRA (9599801188 22.12.2023

[dubey@gmail.com
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57 ICS/COMMERCIAL ICS (COMM)/4099/2023 IM/s Biocon Electric Pvt Ltd ThroughAMARENDRA (9599801188 22.12.2023
[ts Ar Dinesh Chand Sharma Vs M/sKUMAR DUBEY|
[ndian Electricals And Eletronics| lhdv.amarendrakumar
IManufacturers Association dubey@gmail.com
1301 ICS/COMMERCIAL CS (COMM)/4100/2023 [Uma Shankar Sahney Vs ChandanDINESH 0811215075 22.12.2023
[Pharmacy Limited IKUMAR
[dineshadv1965@gmai
l.com
57 ICS/COMMERCIAL ICS (COMM)/4101/2023 ISh Vinod Kumar Aggarwal Vs ManojSUBHASH 9811702566 22.12.2023
Pain ICHANDRA
ILOCHAKIA
bpsalegal @gmail.com|
1304 ICS/COMMERCIAL CS (COMM)/4113/2023 l[cici Bank Limited Vs Champa Lal ISH 0811898399 23.12.2023
[Patwa Prop Of Pushpa Creation EWAN
Imanish@kffindia.co
m
1301 ICS/COMMERCIAL CS (COMM)/4114/2023 [Kohinoor Painting Works Vs N S|;;HANDRA 8802185404 26.12.2023
[nteriors Contracts Pvt Ltd KUMAR
ladvchandrakko8 @ou
tlook.com
57 ICS/COMMERCIAL CS (COMM)/4115/2023 Shree Bankey Behari Fabrics Pvt LtdNEELAM 7303296156 26.12.2023
Vs Parvesh Rohatgi IMALIK
neelammalik8512@g
Imail.com
303 ICS/COMMERCIAL ICS (COMM)/4118/2023 [Rahul Dhingra Vs Md Igbal INEELAM 7303296156 26.12.2023
IMALIK
neelammalik8512@g
Imail.com
57 ICS/COMMERCIAL CS (COMM)/4119/2023 Saraogi Super Sales Pvt Ltd VSVARUN BEDI [8285672608 26.12.2023
Sanjay Prasad Prop Jai Bajrang
Sharee Bhandar ladvocatevarunbedi@
lgmail.com
304 ICS/COMMERCIAL CS (COMM)/4120/2023 Saraogi Super Sales Pvt Ltd VSVARUN BEDI [8285672608 26.12.2023
Vishwash Kumar Prop Vishwas
[Dresses ladvocatevarunbedi@
lgmail.com
1303 ICS/COMMERCIAL CS (COMM)/4121/2023 Saraogi Super Sales Pvt Ltd VSVARUN BEDI [8285672608 26.12.2023
[Kamlesh Kumar Keshri
ladvocatevarunbedi@
mail.com
57 ICS/COMMERCIAL CS (COMM)/4122/2023 Saraogi Super Sales Pvt Ltd VSVARUN BEDI (8285672608 26.12.2023
Styling Kumar Kedia
ladvocatevarunbedi@
lgmail.com
1304 ICS/COMMERCIAL CS (COMM)/4123/2023 [Bank Of Baroda Vs Mohd Naseem [UMESH JOSHI [9910568669 26.12.2023
ladvumeshjoshi@gma
lil.com
57 ICS/COMMERCIAL CS (COMM)/4124/2023 Bank Of Baroda Vs Ashok KumarlUMESH JOSHI [9910568669 26.12.2023
Satija
ladvumeshjoshi@gma

fil.com
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43

MS. PREETINorth-West
IAGARWAL GUPTA,
IDISTRICT JUDGE,
(COMMERCIAL
ICOURT)

1303 ICS/COMMERCIAL CS (COMM)/4126/2023 [PUNJAB NATIONAL BANK  VSSAYAK 0818307300 26.12.2023
INISHA CHAUDHARYBANDYOPADH
IPROPRIETOR OF NISHA LAB IYAY sayak,]aw@gmai],co
Im
ko6 Civil ICS(Comm.)/874/2023 01.12.2023 IM/S MARG EXP LTD VS RDPAVDESH 9599950326 20-11-2023
IWORKSTATION P LTD IYADAV
ladvdesh advocate @)
ahoo.com
ko6 Civil ICS(Comm.)-876/2023 05-12-2023 RAJESH GUPTA VS M/S V.S[DHARMENDER|9999379314 01-12-2023
ISINGHAL AND ANR. IKUMAR
lethics.legal@gmail.co
Im
ko6 Civil ICS(Comm.)-879/2023 05-12-2023 RN. ENT. VS GURU KIRPAARIHANT JAIN|9811799646 04-12-2023
IEXPORT HOME
larihant1992 @hotmaill
.com
ko6 Civil ICS(Comm.)-880/2023 05-12-2023 ABHIJIT SINGH VS M/SIVINOD KUMARINIL 04-12-2023
ISWITCHER INDIA LLP IGUPTA
vinodguptaso1@hot
Imail.com
o6 Civil ICS(Comm.)-888/2023 12-12-2023 IDEEPAK GARG AND ORS. VSMOHAMMAD (9693960001 01-12-2023
JITENDER KRUMAR BILAL
Im2s5bilal@yahoo,com
ko6 Civil ICS(Comm.)-899/2023 18-12-2023 IM/S RSPL LTD VS ADVIKAANIL KUMAR9810134793 13-12-2023
INDUSTRIES AND ANR. ISAHU
lallipcare@gmail.com
ko6 Civil ICS(Comm.)-902/2023 19-12-2023 ISACHIIN MANGAAL VS LALITIRAKESH 9711771000 16-12-2023
JOCHCHAU LAL KUMAR
rakesh.advocate18@g
Imail.com
ko6 Civil CS(Comm.)-905/2023 19-12-2023 J[UCO BANK VS CHARANJIT SINGH |[SUNIL KUMAR (9971955807 14-12-2023
sunilkumarsimpal9g
(@gmail.com
kho6 Civil ICS(Comm.)-906/2023 20-12-2023 JUCO BANK VS M/S SILVER POINT|SUNIL KUMAR (9971955807 15-12-2023
ISOLUTION PVT LTD.
sunilkumarsimpal9g
(@gmail.com
ko6 Civil ICS(Comm.)-907/2023 20-12-2023 [UCO BANK VS PRITAM KUR(SUNIL KUMAR 9971955807 15-12-2023
ISHUKLA
sunilkumarsimpal9g
(@gmail.com
Kho6 Civil ICS(Comm.)-908/2023 20-12-2023 J[UCO BANK VS ANURAG JAIN ISUNIL KUMAR 9971955807 15-12-2023
sunilkumarsimpal9g
(@gmail.com
o6 Civil ICS(Comm.)-909/2023 21-12-2023 ISACHIIN MANGAAL VS NILESH[RAKESH 9711771000 16-12-2023
IAGARWAL KUMAR
rakesh.advocate18@g
Imail.com
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Kno6 Civil ICS(Comm.)-910/2023 21-12-2023 SACHIIN MANGAAL VS 9711771000 16-12-2023
IBALECHA IKUMAR
rakesh.advocate18@g
Imail.com
ko6 Civil CS(Comm.)-916/2023 21-12-2023 ISACHIIN MANGAAL VSRAKESH 9711771000 16-12-2023
ISAMUDDIN KUMAR
rakesh.advocate18@g
Imail.com
ko6 Civil CS(Comm.)-917/2023 21-12-2023 ISTATE BANK OF INDIA VS NITUSIDDHARTH (9643524909 16-12-2023
IDUTTA
ladv.siddharth311992
(@gmail.com
ko6 Civil ICS(Comm.)-918/2023 21-12-2023 IPNB VS M/S VIHAN TRADERS IAVADHESH 0810362626 16-12-2023
KUMAR
ISHAKYA lakshakyao1@gmail.c
om
ko6 Civil ICS(Comm.)-919/2023 21-12-2023 IAMARJEET SINGH VS JAJALOK SINHAQ810157418 18-12-2023
IPRAKASH AND NARESH]
IKUMAR ladv.naresh@gmail.co
BANSAL Im
o6 Civil ICS(Comm.)-922/2023 22-12-2023 ISAMSONITE IP HOLDING VSGAUTAM 9999093893 10-12-2023
ASHOK KUMAR BHASIN
Inil
ko6 Civil ICS(Comm.)-923/023 22-12-2023 IPAWAN GROVER VS SAHARAYN|VINEET JAIN (9716141409 20-12-203
[UNIVERSAL
INTL
ko6 Civil ICS(Comm.)-924/2023 22-12-2023 IPNB VS HEALTHY STREET JIAVDHESH KR.9810362626 20-12-203
ISHAKYA
akshakyao1@gmail.c
om
ko6 Civil CS(Comm.)-928/2023 23-12-2023 IMICHAEL KORS INTERNATIONALIGAUTAM 9999093893 21-12-2023
IGMBH IBHASIN
Inil
Ko6 Civil ICS(Comm.)-929/2023 23-12-2023 IM/S MAGNA PROCON VS M/SARPIT JAIN 9811595800 13-12-2023
ISHANTI MUKUND HOSPITAL
larpitjain2099@gmail
.com
ko6 Civil ICS(Comm.)-930/2023 23-12-2023 IDEEPAK GOEL VS M/S CITICHEM|KANIKA JAIN [8527022200 20-12-2023
INDIA LTD
officeofsdevkaran@g
Imail.com
ko6 Civil CS(Comm.)-931/2023 23-12-2023 IBAHAAHUR SINGH BISHT VS M/S[KAPIL YADAV (9811370721 22-12-2023
[TECHOCARE MEDICAL SYSTEM
Inil
o6 Civil ICS(Comm.)-932/2023 23-12-2023 JUNIQUE FASHION VS M/S ANIRAJEEV 0810028877 21-12-2023
JOVERSEAS AND ORS. IAGGARWAL
lawyersinc@rediffmai
l.com
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Kno6 Civil OMP I (COMM)-357/2023 [02-12-2023 IM/S JUHIE INDIA PVT LTD. VS
IPRITAM SINGH
44 ISH.VINOD YADAV |[North-West [316 Civil ICS(Comm.)/869/2023 01.12.23 [Enpeecon Vs. Bharat Gupta Ankit Gupta 9953030485 28.11.232
ankitgupta@gravitasl
legal.co.in
1316 Civil ICS(Comm.)/870/2023 01.12.23 [Sayyam Jain Vs. Pawan Jain IMohit Sharma (9971773474 30.11.23
ladv.mohitsharma22
(@gmail.com
1316 Civil ICS(Comm.)/871/2023 01.12.23 [Enpeecon Vs. R. Krishnamurthy &Ankit Gupta 0953030485 29.11.23
ICo.
lankitgupta@gravitasl
egal.co.in
316 Civil ICS(Comm.)/872/2023 01.12.23 U.P Products Vs. Jagdish BhimrajMohit Sharma [9811547955 30.11.23
[Solanki
ladv.mohitsharma22
(@gmail.com
1316 Civil ICS(Comm.)/873/2023 01.12.23 [Enpeecon Vs. Varun Veer Singh Ankit Gupta 0953030485 29.11.23
lankitgupta@gravitasl
legal.co.in
316 Civil ICS(Comm.)/875/2023 02.12.23 [Puma Se Vs. Ashok Kr. IGautam Bhasin (999930688 30.11.23
eludication.legal@out
look.com
1316 Civil CS(Comm.)/877/2023 05.12.23 JAsk Automative Ltd. Vs. Ashok Kr.  |Pramod Kr(9718209970 02.12.23
[Singh
aastha@thelegist.com|
1316 Civil CS(Comm.)/878/2023 05.12.23 IPNB Vs. Ratnakar Aggarwal Pranshu 02.12.23
Vashishth
pranshuvashishth@g
Imail.com
1316 Civil ICS(Comm.)/882/2023 08.12.23 [Rattan Lal Aggarwal Vs. M/s BattlalRaj Kr. 9212253011 06.12.23
IMotels P. Ltd.
ladvocaterajkumarg@
mail.com
1316 Civil ICS(Comm.)/883/2023 08.12.23 IR.R Beauty World Vs. ReflectionShardul 26920500 07.12.23
Agencies JAmarchand
li.abhay @AMSshardul
.com
1316 Civil ICS(Comm.)/884/2023 08.12.23 ISBEC Sugar Ltd. Vs. ShashankSonali Karwasra9810098154 06.12.23
ICrations & Anr. Joon
karwasraandassociate|
s@gmail.com
1316 Civil ICS(Comm.)/885/2023 11.12.23 IMohd. Nasir Trading Vs. M/s TLDIJDharmendra K.|9650508945 07.12.23
Manufacturing Co. lYadav
ladv.dk.yadavy79@gmal
fil.com
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1316 Civil ICS(Comm.)/886/2023 11.12.23 Vikas Jain Vs. Shreya Sehgal [Sanjay Kr.(9968722450 08.12.23
Aggarwal
ladvseemagupta2018
1316 Civil ICS(Comm.)/887/2023 11.12.23 Supreme  Industries Ltd. Vs[Navlin Swain,9999306881 08.12.23
[Supreme DRIP System IGautam Bhasin
eludication.legal @out|
look.com
316 Civil ICS(Comm.)/889/2023 12.12.23 [Finulent Solutions Vs. Aryan Pal JAnushree 995800932 06.12.23
[Kapadia
lanushree@hexislegal.
lin
1316 Civil ICS(Comm.)/890/2023 12.12.23 [The Supreme Industries Ltd. Vs/Gautam Bhasin [9999306881 09.12.23
[Krishna Plastics
leludication.legal@out
look.com
316 Civil ICS(Comm.)/891/2023 13.12.23 ICanara Bank Vs. Fariduddin JAnshuman 9990042642 09.12.23
[Srivastava
sri.anshu83@gmail.c
om
1316 Civil ICS(Comm.)/892/2023 13.12.23 [Satish Gosain Vs. DDA IMayank Gupta (9076753615 11.12.23
ladv.guptamayank@g
Imail.com
316 Civil ICS(Comm.)/893/2023 13.12.23 [Puma Se Vs. Ashok Kr. IGautam Bhasin (9999306881 11.12.23
eludication.legal@out
look.com
1316 Civil ICS(Comm.)/895/2023 14.12.23 IMudit Impex (P) Ltd. Vs. Panna LallRajesh Kr.[9810248506 12.12.23
Sodhi Singla
rajeshsinglai97i@gm
lail.com
1316 Civil ICS(Comm.)/896/2023 14.12.23 IM/s Shree Udyog Vs. MadhavV.V Singh 0811180356 12.12.23
[Enterprises
vvsinghadv@gmail.co
Im
1316 Civil ICS(Comm.)/897/2023 16.12.23 [Leayan Global P. Ltd. Vs. Avinash Kr.Mohit Sharma |9971773474 15.12.23
IChawla
imvslegalip@gmai.co
m
1316 Civil ICS(Comm.)/898/2023 18.12.23 INIF Pvt. Ltd. Vs. Pradeep Kr. Jain  [Anil Kr. Sahu  |-9810134702 15.12.23
IALLIPCARE@GMAI
IL.COM
1316 Civil CS(Comm.)/900/2023 19.12.23 Vardan Enterprises P. Ltd. Vs. M/sFanish K. Jain [9811143749 14.12.23
INS Business Manch
fanishkjain@gmail.co
Im
1316 Civil ICS(Comm.)/901/2023 190.12.23 [Hero Invest Corp. P. Ltd. Vs.AshoklPramod Kr(0810481016 13.12.23

IKr.

[Singh

Imail@Thelegist.com
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1316 Civil ICS(Comm.)/903/2023 20.12.23 JUCO Bank Vs. Smt. Tanvi Magan 9971955807 14.12.23
sunilkumarsimpalgg
(@gmail.com
1316 Civil ICS(Comm.)/904/2023 20.12.23 J[UCO Bank Vs. Mrs. Kiran Goel ISunil Kr. 9971955807 15.12.23
sunilkumarsimpalgg
(@gmail.com
1316 Civil CS(Comm.)/911/2023 21.12.23 [Sachin Mangal Vs. Suman Tiwari Anil Kr. Sahu  |9810134793 16.12.23
lallipcare@gmail.com
1316 Civil ICS(Comm.)/912/2023 21.12.23 [Sachin Mangal Vs. Robin Bansal Anil Kr. Sahu  |9810134793 16.12.23
lallipcare@gmail.com
316 Civil ICS(Comm.)/913/2023 21.12.23 IPNB Vs. M/s Chanda Garments IA.K Shakya 0810362626 16.12.23
lakshakyao1@gmail.c
om
1316 Civil CS(Comm.)/914/2023 21.12.23 IPNB Vs. M/s Rishika VegetableJaspreet Singh (9899641617 16.12.23
ICentre
jaspreet.law@gmail.c
om
1316 Civil ICS(Comm.)/915/2023 21.12.23 IM/s Maja Health Care Division VsJaspreet Singh (9899641617 16.12.23
[ECGC Ltd.
jaspreet.law@gmail.c
om
1316 Civil CS(Comm.)/920/2023 22.12.23 IPNB Vs. M/s Sona Enterprises |A.K Shakya 0810362626 14.12.23
akshakyao1@gmail.c
om
1316 Civil ICS(Comm.)/921/2023 22.12.23 IRSPL Ltd. Vs. Ashok Kr. (Jonh Doe) |Anil Kr. Sahu (9810134793 20.12.23
lallipcare@gmail.com
1316 Civil ICS(Comm.)/925/2023 23.12.23 IM/s Naman Enterprises Vs. M/slParamveer 9711513525 20.12.23
[Subtle Star Industries (P) Ltd. & Ors.|[Deswal & Harsh|
Goyal lgoyal.harsh345@gma
lil.com
1316 Civil ICS(Comm.)/926/2023 23.12.23 ISBI Vs. Mr. Sunny Bhardwaj IR.N Singh 8076466594 15.12.23
ladvrnarayan@gmail.d
om
1316 Civil CS(Comm.)/927/2023 23.12.23 IM/s Swastik Colors Vs. M/sArun Kr. Shukla [9312400295 22.12.23
[Enigmatic Wood Work (P) Ltd.
ICONNECT@SNSLEG
AL.IN
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45 SH. GORAKH NATHNORTH 307 Civil N _ L N s
IPANDEY, DISTRICT]
WUDGE (COMMERCIAL)
1308 Civil CS (COMM)/707/2023 02-12-2023 llezin metals Vs dacc international ~ [NOT INOT INOT
MENTIONED [MENTIONED AS IMENTIONE
AS  SINGLESINGLE PAGE IS D AS
PAGE ISRECIEVED SINGLE
RECIEVED ~ [THROUGH MAIL [NOT MENTIONEDpAGE 19
THROUGH AS SINGLE PAGE ISRECIEVED
MAIL RECIEVED THROUGH
THROUGH MAIL _ hrarr
1309 Civil CS (COMM)/708/2023 02-12-2023 IM/s India Trade Link Pvt Ltd Vs M/s[NOT INOT INOT
Navkar Matals MENTIONED [MENTIONED AS IMENTIONE
AS  SINGLESINGLE PAGE IS D AS
PAGE ISRECIEVED SINGLE
RECIEVED ~ [THROUGH MAIL NOT MENTIONEDpAGE 19
THROUGH AS SINGLE PAGE ISRECIEVED
MAIL RECIEVED THROUGH
THROUGH MAIL  hrarr
1310 Civil OMP (COMM)/37/2023 02-12-2023 Millennium Marketing Vs DhaniNOT INOT INOT
Loans And Services Limited MENTIONED [MENTIONED AS IMENTIONE
AS  SINGLESINGLE PAGE IS D AS
PAGE ISRECIEVED SINGLE
RECIEVED  [THROUGH MAIL [NOT MENTIONEDpAGE 19
THROUGH AS SINGLE PAGE ISRECIEVED
MAIL RECIEVED THROUGH
THROUGH MAIL _ hrarr
1311 Civil CS (COMM)/709/2023 04-12-2023 IM/s Delhi Commercial BuildersNOT INOT INOT
Private Limited Vs Ajay Marwah ~ [MENTIONED [MENTIONED AS IMENTIONE
AS  SINGLESINGLE PAGE IS D AS
PAGE ISRECIEVED SINGLE
RECIEVED ~ [THROUGH MAIL [NOT MENTIONEDpAGE 19
THROUGH AS SINGLE PAGE ISRECIEVED
MAIL RECIEVED THROUGH
THROUGH MAIL  hratr
1312 Civil CS (COMM)/710/2023 04-12-2023 IM/s Delhi Commercial BuildersNOT INOT INOT
[Private Limited Vs Ajay Marwah IMENTIONED [MENTIONED AS| IMENTIONE
AS  SINGLESINGLE PAGE IS D AS
PAGE ISRECIEVED SINGLE
RECIEVED  [THROUGH MAIL [NOT MENTIONEDpAGE 19
THROUGH AS SINGLE PAGE ISRECIEVED
IMAIL RECIEVED THROUGH
THROUGH MAIL _ hrarr
1313 Civil CS (COMM)/711/2023 04-12-2023 State Bank of India Vs Jaigopal INOT INOT INOT
MENTIONED [MENTIONED AS IMENTIONE
AS  SINGLESINGLE PAGE IS D AS
PAGE ISRECIEVED SINGLE
RECIEVED  THROUGH MAIL [NOT MENTIONEDpaGE 19
THROUGH AS SINGLE PAGE ISRECIEVED
IMAIL RECIEVED THROUGH
[THROUGH MAIL __ hrarr




S.No Court

District

Court Room

Case Type

Case Number

Date
Registration

Name

ofPetitioner Name VS RespondentAdvocate

Advocate  Mobile
Number

Advocate email id

Date of e-
filing

1314 Civil CS (COMM)/712/2023 04-12-2023 IM/ Essel Resorts Pvt Ltd Vs KamlaNOT INOT INOT
Devi MENTIONED |[MENTIONED AS IMENTIONE
AS  SINGLESINGLE PAGE IS D AS
PAGE ISRECIEVED SINGLE
RECIEVED ~ [THROUGH MAIL [NOT MENTIONEDpAGE 19
THROUGH AS SINGLE PAGE ISRECIEVED
MAIL RECIEVED THROUGH
THROUGH MAIL _ hsatr
315 Civil CS (COMM)/713/2023 04-12-2023 [dsfdc Vs Pawan Kumar INOT INOT INOT
MENTIONED [MENTIONED AS IMENTIONE
AS  SINGLESINGLE PAGE IS D AS
PAGE ISRECIEVED SINGLE
RECIEVED ~ [THROUGH MAIL [NOT MENTIONEDpAGE 19
THROUGH AS SINGLE PAGE ISRECIEVED
MAIL RECIEVED THROUGH
THROUGH MAIL  hsatr
1316 Civil CS (COMM)/717/2023 05-12-2023 IPWD Vs PWD INOT INOT INOT
MENTIONED |[MENTIONED AS IMENTIONE
AS  SINGLESINGLE PAGE IS D AS
PAGE ISRECIEVED SINGLE
RECIEVED ~ [THROUGH MAIL NOT MENTIONEDpAGE 19
THROUGH AS SINGLE PAGE ISRECIEVED
MAIL RECIEVED THROUGH
THROUGH MAIL _ hramr
1317 Civil [Execution (Comm)/386/2023[05-12-2023 Arvind Razdan Vs M/S BLISS INNS[NOT INOT INOT
PVT LTD MENTIONED |[MENTIONED AS IMENTIONE
AS  SINGLESINGLE PAGE IS D AS
PAGE ISRECIEVED SINGLE
RECIEVED  [THROUGH MAIL [NOT MENTIONEDpAGE 19
THROUGH AS SINGLE PAGE ISRECIEVED
MAIL RECIEVED THROUGH
THROUGH MAIL st
1318 Civil [Execution (Comm)/385/2023[05-12-2023 Shagun Furniture Vs Vedic IndiaNOT INOT INOT
Private Limited MENTIONED |[MENTIONED AS IMENTIONE
AS  SINGLESINGLE PAGE IS D AS
PAGE ISRECIEVED SINGLE
RECIEVED  [THROUGH MAIL [NOT MENTIONEDpsGE 1
THROUGH AS SINGLE PAGE ISRECIEVED
IMAIL RECIEVED THROUGH
THROUGH MAIL  hsarr
1319 Civil CS (COMM)/714/2023 05-12-2023 [Universal Polychem India PrivateNOT INOT INOT
[Limited Vs M/s Supreme Plastosteel MENTIONED |[MENTIONED AS IMENTIONE
AS  SINGLESINGLE PAGE IS D AS
PAGE ISRECIEVED SINGLE
RECIEVED  [THROUGH MAIL [NOT MENTIONEDpAGE 1
THROUGH AS SINGLE PAGE ISRECIEVED
IMAIL RECIEVED THROUGH
THROUGH MAIL st
1320 Civil CS (COMM)/715/2023 05-12-2023 INihal Singh Vs PNB INOT INOT INOT
MENTIONED |[MENTIONED AS IMENTIONE
AS  SINGLESINGLE PAGE IS D AS
PAGE ISRECIEVED SINGLE
RECIEVED  [THROUGH MAIL [NOT MENTIONEDpsGE 1
THROUGH AS SINGLE PAGE ISRECIEVED
IMAIL RECIEVED THROUGH

[THROUGH MAIL

MIATT
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1321 Civil CS (COMM)/716/2023 05-12-2023 IM/s  Shri Shyam  EnterprisesNOT INOT INOT
[Through Its Proprietor Vs M/s RockyMENTIONED |MENTIONED AS IMENTIONE
[Polymers Through Its Proprietor AS SINGLESINGLE PAGE IS D Af|
PAGE ISRECIEVED SINGLE
RECIEVED ~ [THROUGH MAIL [NOT MENTIONEDpAGE 19
THROUGH AS SINGLE PAGE ISRECIEVED
MAIL RECIEVED THROUGH
THROUGH MAIL _ hsatr
322 Civil CS (COMM)/719/2023 06-12-2023 shivansh steel Vs Harshita steel INOT INOT INOT
MENTIONED [MENTIONED AS IMENTIONE
AS  SINGLESINGLE PAGE IS D AS
PAGE ISRECIEVED SINGLE
RECIEVED ~ [THROUGH MAIL [NOT MENTIONEDpAGE 19
THROUGH AS SINGLE PAGE ISRECIEVED
MAIL RECIEVED THROUGH
THROUGH MAIL _ hrarr
1323 Civil CS (COMM)/718/2023 06-12-2023 l[cici Bank Ltd Vs Madhu Gupta INOT INOT INOT
MENTIONED |[MENTIONED AS IMENTIONE
AS  SINGLESINGLE PAGE IS D AS
PAGE ISRECIEVED SINGLE
RECIEVED ~ [THROUGH MAIL NOT MENTIONEDpAGE 19
THROUGH AS SINGLE PAGE ISRECIEVED
MAIL RECIEVED THROUGH
THROUGH MAIL _ hramr
1324 Civil CS (COMM)/720/2023 08-12-2023 INeha Bansal Vs Varun Gupta INOT INOT INOT
MENTIONED |[MENTIONED AS IMENTIONE
AS  SINGLESINGLE PAGE IS D AS
PAGE ISRECIEVED SINGLE
RECIEVED  [THROUGH MAIL [NOT MENTIONEDpAGE 19
THROUGH AS SINGLE PAGE ISRECIEVED
MAIL RECIEVED THROUGH
THROUGH MAIL _ hrarr
1325 Civil CS (COMM)/725/2023 09-12-2023 ICANARA BANK Vs Ritika Goel INOT INOT INOT
MENTIONED |[MENTIONED AS IMENTIONE
AS  SINGLESINGLE PAGE IS D AS
PAGE ISRECIEVED SINGLE
RECIEVED  THROUGH MAIL [NOT MENTIONEDpAGE 19
THROUGH AS SINGLE PAGE ISRECIEVED
IMAIL RECIEVED THROUGH
THROUGH MAIL  hratr
1326 Civil CS (COMM)/723/2023 09-12-2023 IPNB Vs Balaji Enterprises INOT INOT INOT
MENTIONED [MENTIONED AS IMENTIONE
AS  SINGLESINGLE PAGE IS D AS
PAGE ISRECIEVED SINGLE
RECIEVED  [THROUGH MAIL [NOT MENTIONEDpAGE 19
THROUGH AS SINGLE PAGE ISRECIEVED
IMAIL RECIEVED THROUGH
THROUGH MAIL st
1327 Civil CS (COMM)/722/2023 09-12-2023 IPNB Vs Manohar Enterprises INOT INOT INOT
MENTIONED |[MENTIONED AS IMENTIONE
AS  SINGLESINGLE PAGE IS D AS
PAGE ISRECIEVED SINGLE
RECIEVED  [THROUGH MAIL [NOT MENTIONEDpsGE 1
THROUGH AS SINGLE PAGE ISRECIEVED
IMAIL RECIEVED THROUGH

[THROUGH MAIL

MIATT
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328 CS (COMM)/721/2023 00-12-2023 IPNB Vs S R Agencies INOT INOT INOT
IMENTIONED |[MENTIONED AS IMENTIONE
AS SINGLESINGLE PAGE IS D AS
PAGE ISRECIEVED SINGLE
RECIEVED  [THROUGH MAIL [NOT MENTIONEDpAGg 14
THROUGH AS SINGLE PAGE ISRECIEVED
IMAIL RECIEVED THROUGH
THROUGH MAIL  hyats
1329 Civil CS (COMM)/724/2023 09-12-2023 IPNB Vs Sangam Saree INOT INOT INOT
MENTIONED |MENTIONED AS IMENTIONE
AS SINGLESINGLE PAGE IS D AS
PAGE ISRECIEVED SINGLE
RECIEVED  [THROUGH MAIL [NOT MENTIONEDpAGE [
IMAIL RECIEVED THROUGH
THROUGH MAIL  hyatr
1330 Civil CS (COMM)/726/2023 09-12-2023 IM/S SAVERA ENERGIER Vs M/SNOT INOT INOT
IATISHPR GREEN ENERGY MENTIONED |[MENTIONED AS IMENTIONE
AS SINGLESINGLE PAGE IS D AS
PAGE ISRECIEVED SINGLE
RECIEVED  [THROUGH MAIL [NOT MENTIONEDpAGg 14
THROUGH AS SINGLE PAGE ISRECIEVED
IMAIL RECIEVED THROUGH
THROUGH MAIL  hyatr
1331 Civil [Execution (Comm)/387/2023[11-12-2023 [Madan Mohan Aggarwal Vs StarflNOT INOT INOT
Metaware India Pvt Ltd MENTIONED |[MENTIONED AS IMENTIONE
AS SINGLESINGLE PAGE IS D AS
PAGE ISRECIEVED SINGLE
RECIEVED  [THROUGH MAIL NOT MENTIONEDpAGg 14
THROUGH AS SINGLE PAGE ISRECIEVED
IMAIL RECIEVED THROUGH
THROUGH MAIL  hyatr
332 Civil CS (COMM)/728/2023 11-12-2023 [Raj Kumar Vs Poonam INOT INOT INOT
MENTIONED |[MENTIONED AS IMENTIONE
AS SINGLESINGLE PAGE IS D AS
PAGE ISRECIEVED SINGLE
RECIEVED  [THROUGH MAIL [NOT MENTIONEDpAGg 14
THROUGH AS SINGLE PAGE ISRECIEVED
IMAIL RECIEVED THROUGH
THROUGH MAIL  hsarr
1333 Civil [Execution (Comm)/389/2023J11-12-2023 Vardhman Infra INOT INOT INOT
Development Authority MENTIONED |[MENTIONED AS IMENTIONE
AS SINGLESINGLE PAGE IS D AS
PAGE ISRECIEVED SINGLE
RECIEVED  [THROUGH MAIL [NOT MENTIONEDpAGE [
THROUGH AS SINGLE PAGE ISRgCIEVED
IMAIL RECIEVED THROUGH
THROUGH MAIL  hyatr
1334 Civil [Execution (Comm)/388/2023[11-12-2023 Ajay Kumar Vs Ltc CommerciaNOT INOT INOT
Company Pvt Ltd IMENTIONED |[MENTIONED AS IMENTIONE
AS SINGLESINGLE PAGE IS D AS
PAGE ISRECIEVED SINGLE
RECIEVED  [THROUGH MAIL [NOT MENTIONEDpAGg 14
THROUGH AS SINGLE PAGE ISRECIEVED
IMAIL RECIEVED THROUGH

[THROUGH MAIL

MIATT
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Number filing

1335

(Civil

CS (COMM)/727/2023

09-12-2023

IRAMESH PAL MEHTA Vs ADANINOT

INOT

INOT

WILMAR LTD MENTIONED |[MENTIONED AS IMENTIONE
AS  SINGLESINGLE PAGE IS D AS
PAGE ISRECIEVED SINGLE
RECIEVED ~ [THROUGH MAIL [NOT MENTIONEDpAGE 19
THROUGH AS SINGLE PAGE ISRECIEVED
MAIL RECIEVED THROUGH
THROUGH MAIL _ hsatr
1336 Civil CS (COMM)/730/2023 12-12-2023 IM/s Woodver Coatings Pvt Ltd Vs[NOT INOT INOT
[Furnishamore Services Llp IMENTIONED |MENTIONED AS IMENTIONE
AS  SINGLESINGLE PAGE IS D AS
PAGE ISRECIEVED SINGLE
RECIEVED ~ [THROUGH MAIL [NOT MENTIONEDpAGE 19
THROUGH AS SINGLE PAGE ISRECIEVED
MAIL RECIEVED THROUGH
THROUGH MAIL  hsatr
1337 Civil [Execution (Comm)/390/2023[12-12-2023 IM/S BAJAJ FINANCE LIMITED VsNOT INOT INOT
Bhawna Kumar MENTIONED |[MENTIONED AS IMENTIONE
AS  SINGLESINGLE PAGE IS D AS
PAGE ISRECIEVED SINGLE
RECIEVED ~ [THROUGH MAIL NOT MENTIONEDpAGE 19
THROUGH AS SINGLE PAGE ISRECIEVED
MAIL RECIEVED THROUGH
THROUGH MAIL _ hramr
1338 Civil [Execution (Comm)/391/2023 [12-12-2023 IMeenu Jain Vs Pureca LaboratoriesfNOT INOT INOT
Private Limited MENTIONED |[MENTIONED AS IMENTIONE
AS  SINGLESINGLE PAGE IS D AS
PAGE ISRECIEVED SINGLE
RECIEVED  [THROUGH MAIL [NOT MENTIONEDpsGE 1
THROUGH AS SINGLE PAGE ISRECIEVED
IMAIL RECIEVED THROUGH
THROUGH MAIL st
1339 Civil IMISC DJ/1535/2023 12-12-2023 Anil Khajanchi Vs Asif Khan INOT INOT INOT
MENTIONED |[MENTIONED AS IMENTIONE
AS  SINGLESINGLE PAGE IS D AS
PAGE ISRECIEVED SINGLE
RECIEVED  [THROUGH MAIL [NOT MENTIONEDpsGE 1
THROUGH AS SINGLE PAGE ISRECIEVED
IMAIL RECIEVED THROUGH
THROUGH MAIL  hsarr
1340 Civil CS (COMM)/729/2023 12-12-2023 Savita Goel Vs Charan Dass DineshINOT INOT INOT
[Kumar MENTIONED |[MENTIONED AS IMENTIONE
AS  SINGLESINGLE PAGE IS D AS
PAGE ISRECIEVED SINGLE
RECIEVED  [THROUGH MAIL [NOT MENTIONEDpAGE 1
THROUGH AS SINGLE PAGE ISRECIEVED
IMAIL RECIEVED THROUGH
THROUGH MAIL st
1341 Civil [Execution (Comm)/392/2023[13-12-2023 IM/s Bhawna Lamination Vs M/s HmINOT INOT INOT
[Trading Company IMENTIONED [MENTIONED AS| IMENTIONE
AS  SINGLESINGLE PAGE IS D AS
PAGE ISRECIEVED SINGLE
RECIEVED  [THROUGH MAIL [NOT MENTIONEDpsGE 1
THROUGH AS SINGLE PAGE ISRECIEVED
IMAIL RECIEVED THROUGH

[THROUGH MAIL

MIATT
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1342 Civil CS (COMM)/732/2023 14-12-2023 [San Polymers Vs K B Polychem INOT INOT INOT
IMENTIONED |[MENTIONED AS IMENTIONE
AS SINGLESINGLE PAGE IS D AS
PAGE ISRECIEVED SINGLE
RECIEVED  [THROUGH MAIL [NOT MENTIONEDpAGg 14
THROUGH AS SINGLE PAGE ISRECIEVED
IMAIL RECIEVED THROUGH
THROUGH MAIL  hyats
1343 Civil CS (COMM)/731/2023 14-12-2023 [Sunita Jain Vs Gola packers INOT INOT INOT
IMENTIONED |[MENTIONED AS IMENTIONE
AS SINGLESINGLE PAGE IS D AS
PAGE ISRECIEVED SINGLE
RECIEVED  [THROUGH MAIL [NOT MENTIONEDpAGE [
IMAIL RECIEVED THROUGH
THROUGH MAIL  hyatr
1344 Civil CS (COMM)/733/2023 14-12-2023 Yogesh Jain Vs Gola packers INOT INOT INOT
MENTIONED |[MENTIONED AS IMENTIONE
AS SINGLESINGLE PAGE IS D AS
PAGE ISRECIEVED SINGLE
RECIEVED  [THROUGH MAIL [NOT MENTIONEDpAGg 14
THROUGH AS SINGLE PAGE ISRECIEVED
IMAIL RECIEVED THROUGH
THROUGH MAIL  hyatr
1345 Civil CS (COMM)/736/2023 15-12-2023 [Techno Prime Rmc Pvt Ltd Vs RaviNOT INOT INOT
Bhushan MENTIONED |[MENTIONED AS IMENTIONE
AS SINGLESINGLE PAGE IS D AS
PAGE ISRECIEVED SINGLE
RECIEVED  [THROUGH MAIL NOT MENTIONEDpAGg 14
THROUGH AS SINGLE PAGE ISRECIEVED
IMAIL RECIEVED THROUGH
THROUGH MAIL  hyatr
1346 Civil CS (COMM)/735/2023 15-12-2023 [Krishan Nand Gupta Vs Indiana LedNOT INOT INOT
Lighting Llp IMENTIONED |[MENTIONED AS IMENTIONE
AS SINGLESINGLE PAGE IS D AS
PAGE ISRECIEVED SINGLE
RECIEVED  [THROUGH MAIL [NOT MENTIONEDpAGg 14
THROUGH AS SINGLE PAGE ISRECIEVED
IMAIL RECIEVED THROUGH
THROUGH MAIL  hsarr
1347 Civil ICS (COMM)/734/2023 15-12-2023 Krishan Nand Gupta Vs MintudasNOT INOT INOT
[Kameshwer Gupta IMENTIONED |[MENTIONED AS IMENTIONE
AS SINGLESINGLE PAGE IS D AS
PAGE ISRECIEVED SINGLE
RECIEVED  [THROUGH MAIL PAGE IS
THROUGH INOT ~MENTIONEDRECIEVED

IRECIEVED
THROUGH MAIL

IMAIL
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Number filing

1348 Civil CS (COMM)/742/2023 16-12-2023 ICare Formulation Labs Pvt Ltd VS[NOT INOT INOT
[Taparia Pharma Through ProprietofMENTIONED |MENTIONED AS IMENTIONE
Satya Narain Taparia AS SINGLESINGLE PAGE IS D Af|
IPAGE ISRECIEVED SINGLE
RECIEVED THROUGH MAIL PAGE IS
ITHROUGH INOT MENTIONEDRECIEVED
IMAIL AS SINGLE PAGE ISTHROUGH
IRECIEVED IMAIL
ITHROUGH MAIL
1349 Civil CS (COMM)/740/2023 16-12-2023 IMahinder Kumar Vs Punjab NationalNOT INOT INOT
[Bank IMENTIONED [MENTIONED AS| IMENTIONE
AS SINGLESINGLE PAGE IS D AS|
IPAGE ISRECIEVED SINGLE
IRECIEVED MTHROUGH MAIL PAGE IS
THROUGH NOT MENTIONEDRECIEVED
RECIEVED IMATL
ITHROUGH MAIL
350 Civil ICS (COMM)/739/2023 16-12-2023 State Bank Of India Vs Sukh Pal INOT INOT INOT
IMENTIONED |[MENTIONED AS] IMENTIONE
AS SINGLESINGLE PAGE IS D AS|
IPAGE ISRECIEVED SINGLE
IRECIEVED MTHROUGH MAIL PAGE IS
THROUGH INOT MENTIONEDRECIEVED
IRECIEVED IMAIL
[THROUGH MAIL
1351 Civil CS (COMM)/738/2023 16-12-2023 IM/s Delhi Commercial BuildersNOT INOT INOT
[Private Limited Vs Subhash Chand |[MENTIONED [MENTIONED AS IMENTIONE
AS SINGLESINGLE PAGE IS D AS|
IPAGE ISRECIEVED SINGLE
IRECIEVED MTHROUGH MAIL PAGE IS
THROUGH NOT MENTIONEDRECIEVED
IMAIL AS SINGLE PAGE ISTHROUGH
RECIEVED IMAIL
[THROUGH MAIL
1352 Civil CS (COMM)/737/2023 16-12-2023 ICare Health Insurance Ltd Vs RupaNOT INOT INOT
[Rani IMENTIONED |[MENTIONED AS] IMENTIONE
AS SINGLESINGLE PAGE IS D AS|
IPAGE ISRECIEVED SINGLE
IRECIEVED THROUGH MAIL PAGE IS
THROUGH INOT MENTIONEDRECIEVED
IMAIL IAS SINGLE PAGE ISTHROUGH
IRECIEVED IMAIL
[THROUGH MAIL
1353 Civil CS (COMM)/741/2023 16-12-2023 State Bank Of India Vs Anil KumarflNOT INOT INOT
[Mandal IMENTIONED |MENTIONED AS IMENTIONE
IAS SINGLESINGLE PAGE IS D AS]
IPAGE ISRECIEVED SINGLE
IRECIEVED THROUGH MAIL PAGE IS
THROUGH NOT MENTIONEDRECIEVED
IMAIL IAS SINGLE PAGE ISTHROUGH

IRECIEVED

IMAIL

[THROUGH MAIL
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1354 Civil CS (COMM)/743/2023 18-12-2023 [Rexan Appliances Private Limited VSiNOT INOT INOT
[Tirhut Electricals IMENTIONED |[MENTIONED AS] IMENTIONE
AS SINGLESINGLE PAGE IS D AS|
IPAGE ISRECIEVED SINGLE
RECIEVED THROUGH MAIL PAGE IS
THROUGH NOT MENTIONEDRECIEVED
RECIEVED IMAIL
[THROUGH MAIL
1355 Civil CS (COMM)/744/2023 18-12-2023 [Rexan Appliances Private Limited ViNOT INOT INOT
Bikaner Electronics IMENTIONED [MENTIONED AS| IMENTIONE
AS SINGLESINGLE PAGE IS D AS|
IPAGE ISRECIEVED SINGLE
RECIEVED THROUGH MAIL PAGE IS
THROUGH NOT MENTIONEDRECIEVED
MATL AS SINGLE PAGE ISTHROUGH
RECIEVED IVLAIL
[THROUGH MAIL
1356 Civil [Execution (Comm)/393/2023[18-12-2023 INapin Impex Limited Vs M/sNOT INOT INOT
[Bhawani Footwear And Ors IMENTIONED [MENTIONED AS| IMENTIONE
IAS SINGLESINGLE PAGE IS D AS
IPAGE ISRECIEVED SINGLE
RECIEVED THROUGH MAIL PAGE IS
THROUGH NOT MENTIONEDRECIEVED
MATL AS SINGLE PAGE ISTHROUGH
RECIEVED IVLAIL
[THROUGH MAIL
1357 Civil ICS (COMM)/745/2023 18-12-2023 INikhil Gupta Vs Pawan Kumar Soni [NOT INOT INOT
IMENTIONED [MENTIONED AS| IMENTIONE
IAS SINGLESINGLE PAGE IS D AS
IPAGE ISRECIEVED SINGLE
IRECIEVED THROUGH MAIL PAGE IS
THROUGH NOT MENTIONEDRECIEVED
IMAIL AS SINGLE PAGE ISTHROUGH
RECIEVED IMAIL
[THROUGH MAIL
1358 Civil ICS (COMM)/749/2023 19-12-2023 [Punjab National Bank Vs ManojiNOT INOT INOT
[Kumar IMENTIONED [MENTIONED AS| IMENTIONE
IAS SINGLESINGLE PAGE IS D AS
IPAGE ISRECIEVED SINGLE
IRECIEVED THROUGH MAIL PAGE IS
THROUGH INOT  MENTIONEDRECIEVED
IMAIL AS SINGLE PAGE ISTHROUGH
IRECIEVED IMAIL
[THROUGH MAIL
1359 Civil ICS (COMM)/747/2023 19-12-2023 [Punjab National Bank Vs MonicaNOT INOT INOT
Magotra IMENTIONED [MENTIONED AS| IMENTIONE
AS SINGLESINGLE PAGE IS D AS|
IPAGE ISRECIEVED SINGLE
IRECIEVED THROUGH MAIL PAGE IS
THROUGH INOT MENTIONEDRECIEVED
IMAIL IAS SINGLE PAGE ISTHROUGH

IRECIEVED

IMAIL

[THROUGH MAIL




S.No Court

IDISTRICT
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Court Room
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603 ICommercial Suit CS COMM. 539/2023 04/12/2023 SANJEEV KUMAR VS SHANTASOURAV GOEL (9810382865 01.12.2023
IDEVI
lguptaadvocates@gma
lil.com
603 Commercial Suit ICS COMM. 541/2023 05/12/2023 ISANKALP FIN SEC. PVT. LTD. VSAMAN OBEROI [9811740707 22/11/2023
ISUMAN BALA
JOBEROIAMAN.ADC
(@GMAIL.COM
603 ICommercial Suit ICS COMM. 542/2023 05/12/2023 ISANKALP FIN SEC. PVT. LTD. VS JAMAN OBEROI 9811740707 22/11/2023
JYOTI
JOBEROIAMAN.ADC
(@GMAIL.COM
603 ICommercial Suit CS COMM. 543/2023 02/12/2023 ICANARA BANK VS M/S VANSH|SUMIT 0873245548 02/12/2023
IGUPTA TENT IVIRMANI
virmanilawco@gmail.
iIcCom
603 ICommercial Suit ICS COMM. 544/2023 06/12/23 ICANARA BANK VS M/S NISHIKASUMIT 0873245548 01/12/2023
INFRA IVIRMANI
virmanilawco@gmail.
com
603 ICommercial Suit CS COMM. 551/2023 12/12/23 V2 RETAIL LTD VS M/S W SROHIT VERMA 8447111615 30/11/23
IAGENCY
ladvrohitverma@gmai
l.com
603 ICommercial Suit ICS COMM. 558/2023 18/12/23 ASHOK KUMAR VS VISHAMANKIT 0810326486 15/12/23
IPREMCHAND ISINGH
ICHAUHAN lgeorgianslawoffice @g|
Imail.com
603 ICommercial Suit ICS COMM. 557/2023 18/12/23 BANK OF BARODA VS NITINDEEPA GUPTA [9312292558 14/12/23
ARORA
ladvocatedeepa.gupta
(@gmail.com
603 Commercial Suit ICS COMM. 560/2023 20/12/23 ICICI BANK VS GAGANDEEPBABBAR &9810076766 25/11/23
ISINGH IASSOCIATES
babbarandassociatesi
cici@gmail.com
603 IARBITRATION U/S 34 OMP COMM. 63/2023 01/12/23 ISPARTAN SPORTS INDUSTIRES VSMURARI 0811125857 24/11/23
IRIVERIA FRIEGHT TIWARI
Imuraritiwariandassoc|
iates@gmail.com
603 IARBITRATION U/S 9 OMP (I) COMM. 118/2023 [08/12/23 IM/S LEASE PLAN INDIA VS M/SIAKHILESH 7827403519 02/12/23
IRUDRAKASH IPRADHAN
IAKHILESH.PRADHA|
IN@YAHOO.COM
603 IARBITRATION U/S 9 OMP(I) COMM. 119/2023 19/12/23 INIKHIL. SANCHAR VS FRIENDSSIDDHARTH [8587809030 15/12/2023
[HOSPITALITY ISANCHAR
siddharthwork24@g
Imail.com
603 IMISC. CASES IMISC/DJ/ADJ/654/2023 01/12/23 [UNION BANK OF INDIA VSRAKHI 9871158578 04/12/23
IDEVINDER PRAKASH IBUDHIRAJA
budhirajalawyers@g

Imail.com
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603 IMISC. CASES IMISC/DJ/ADJ/655/2023 01/12/23 [UNION BANK OF INDIA V¢ 0871158578 04/12/23
IMAHINDER PRAKASH VIJAY IBUDHIRAJA
budhirajalawyers@g
Imail.com
603 IMISC. CASES IMISC/DJ/ADJ/658/2023 |01/12/23 IDILIP RAWAL VS MOTHERSTARUN 0540730731 05/12/23
IPRIDE INARANG
tarunnarang@outloo
k.com
603 IMISC. CASES IMISC/DJ/ADJ/664/2023 06/12/23 ICANARA BANK VS M/S SHIVRAM NIWAS [9560026079 07/12/23
ISHAKTI AYURVEDIC
ramniwasadv.471@g
Imail.com
603 IMISC. CASES IMISC/DJ/ADJ/665/2023 06/12/23 ICANARA BANK VS RAM KISHAN |[RAM NIWAS [9560026079 07/12/23
ramniwasadv.471@g
Imail.com
603 IMISC. CASES IMISC/DJ/ADJ/690/2023  [20/12/23 IAMARJEET SINGH VS SHRIRAM]S.P.S. 0654933851 21/12/2023
IGENERAL INSURANCE ICHAUHAN
satyapalch@yahoo.co
Lin
603 IMISC. CASES IMISC/DJ/ADJ/669/2023  [08/12/23 ICANARA BANK VS M/S MURTIS.B. SHARMA (9313740656 09/12/23
[TRADERS
IGAHLOT.YASH@GM,|
AIL.COM
603 [EXECUTION PETITION [EX. COMM. 524/2023 02/12/23 ISIRI IN FIN LEASE PVT. LTD. VSRAKESH 9310707170 I30/11/2023
IDIN DAYAL AGGARWAL IKUMAR
INFO@DSNLEGAL.C
OM
603 [EXECUTION PETITION [EX. COMM. 525/2023 02/12/23 SHREE JEE ENTERPRISES VSKARTIKJAIN (8368060074 01/12/23
IMAGNUM FIRE PROTECTION
ladvoctekartikg8 @gm
lail.com
603 [EXECUTION PETITION [EX. COMM. 526/2023 05/12/23 ICANARA BANK VS  DEVKISUMIT 0873245548 05/12/23
INTERNATIONAL IVIRMANI
virmanilawco@gmail.
com
603 [EXECUTION PETITION [EX. COMM. 530/2023 11/12/23 APECO INFRASTRUCTURE INDIADDEVVRAT 9891813021 07/12/23
VS CONTRACTUM INTEGRALJRAANA
ISOLUTIONS ipdevrana@gmail.co
m
603 I[EXECUTION PETITION [EX. COMM. 532/2023 18/12/23 IM/S HEMODIAZ LIFE SCIENCE VS[VIPIN KUMAR (8285822511 07/12/23
IM/S DIAGNOSTIC PETITION
ladvipinkumar1992@
lgmail.com
603 [EXECUTION PETITION [EX. COMM. 536/2023 19/12/23 IDELHI SC/ST/OBC MINORITIES &MITHLESH 0868584083 03/12/23
[HANDICAPPED FINANCIAL VSKUMAR JHA
IRAKESH KUMAR imithleshjhaadv@gma
lil.com
603 [EXECUTION PETITION [EX. COMM. 539/2023 22/12/23 IM/S KISETSU SAISON FINANCES.P. RANA 9953455007 04/12/23

VS M/S RANGRITI APPARELS

sprana2013.sr@gmail

. COm
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47 IMS. SAVITA RAO,South-West 613 Commercial Suit CS (COMM)/545/2023 07-12-2023 IMs Kerry Indev Logistics Private LtdiSh. Vineeti8097520566 29-11-2023
IDISTRICT JDUGE,| Vs Nuberg Engineering Limited indal
ICOMMERCIAL imohit.sahni@kerryin
ICOURT-02/SH. lev.com
IVIKAS DHULL, 613 ICommercial Suit CS (COMM)/546/2023 07-12-2023 M/s S And S Enterprises Vs M/s TheMs. CHERRY|8958359110 05-12-2023
IDISTRICT  JUDGE, Shoe Factory IGUPTA
ICOMMERCIAL 1simnaeemadv@gm
(COURT. 11l.com
613 |Arbitration IOMP (I)(COMM.)/117/2023 [09-12-2023 IM/s Lease Plan India PrivateSh. Akhileshl7827403519 07-12-2023
[Limited/M/s Fast Track Services [Pradhan
1khilesh.pradhan@y
1hoo.com
613 ICommercial Execution [Execution 07-12-2023 Sushil Kumar/B K Choudhary ISh. SURENDRAI9990416778 02-12-2023
(Comm.)/528/2023 KUMAR
surendrachaudhary8
B@gmai I .com
613 ICommercial Suit ICS (COMM)/549/2023 00-12-2023 INDIAN OVERSEAS BANK Vs D SMs. RUPAM[9910721966 07-12-2023
IKHARB CONSTRUCTION CO. IKUMARI
rka.advocates@gmail.
com
613 Commercial Execution [Execution 11-12-2023 [Banaras Manufacturers Pvt Ltd VsSh. RAJESH|9953064640 09-12-2023
(Comm.)/529/2023 IMax Electronics KHA WARE
tlas.partners@gmail.d
om
613 ICommercial Suit ICS (COMM)/550/2023 13-12-2023 [Shakul Tyagi/Sky One Airlines PvtiSh. Surender}9999993833 09-12-2023
ILtd [Kumar Tyagi
surendersuparn@gm
lail.com
613 ICommercial Suit ICS (COMM)/554/2023 14-12-2023 Indolog Logistics Pvt Ltd/Kanchan|Sh. Sandeep/9310934697 13-12-2023
Vanijya Pvt Ltd Kumar Karn
IADVSANDEEPKKAR
IN@GMAIL.COM
613 |Arbitraton OMP (COMM.)/64/2023 13-12-2023 [Rekha Sharma/M/s Riviera FrieghtiSh. MR. 9560885776 13-12-2023
[Industries System Pvt. Ltd. IMURARI
[TTWARL ladvocatepayal2004@
lgmail.com
613 Commercial Execution [Execution 22-12-2023 INitika Kaur Vs Amit Jain ISh. 8588853481 09-12-2023
(Comm.)/540/2023 DEEPAKKUMA
R deepakpanchaladv@g
Imail.com
613 Commercial Suit CS (COMM)/563/2023 22-12-2023 [Punjab National Bank Vs Yash{Sh. VED{9711900673 20-12-2023
Motors IPRAKASH
ladvocateprakashved
(@gmail.com
613 ICommercial Suit CS (COMM)/564/2023 22-12-2023 INitin Agrawal Vs Harinath NagalSh. BHAGWAT|8448153084 19-12-2023
Annavarapu IPRASAD
bpagarwals7@gmail.q
om
613 ICommercial Suit ICS (COMM)/565/2023 22-12-2023 Millenium Experts Pvt Ltd Vs M/siSh. AJIT SINGH[8588836030 09-12-2023
[Premier Plasmotec Pvt Ltd
singhandassocs@gma|
fil.com




S.No Court District Court Room Case Type Case Number Date ofPetitioner Name VS RespondentAdvocate Advocate MobileAdvocate emailid ~ Date of e-
Registration Name Number filing

613 ICommercial Suit ICS (COMM)/562/2023 21-12-2023 Voestalpine Bohler Welding IndialSh. Sunil Ojha (9891481478 13-12-2023
[Technology Private Limited Vs M/s|
[Sidhi Vinayak Enterprises sunilkojha.adv@gmai
l.com
613 Commercial Suit CS (COMM)/561/2023 20-12-2023 IM/s Blt Logistics Pvt Ltd Vs M/sSh. Abhinav (9310858555 14-12-2023
[Supermax Personal Care Pvt Ltd [Bhatia
info@bltpackers.com
613 ICommercial Suit ICS (COMM)/556/2023 16-12-2023 [Shyam Kumar Vs Sachin Kumar Sh. rinendra9211416851 16-12-2023

kumar

satjuris@gmail.com
613 ICommercial Suit ICS (COMM)/545/2023 07-12-2023 IMs Kerry Indev Logistics Private LtdiSh. Vineeti8097520566 20-11-2023
Vs Nuberg Engineering Limited Uindal

mohit.sahni@kerryin
dev.com

613 ICommercial Suit ICS (COMM)/546/2023 07-12-2023 IM/s S And S Enterprises Vs M/s TheMs. CHERRY|8958359110 05-12-2023
[Shoe Factory IGUPTA
1stimnaeemadv@gm
1il.com
613 |Arbitration OMP (I)(COMM.)/117/2023 [09-12-2023 IM/s Lease Plan India PrivateSh. Akhileshl7827403519 07-12-2023

[Limited/M/s Fast Track Services [Pradhan
1khilesh.pradhan@y
1hoo.com

613 ICommercial Execution [Execution 07-12-2023 Sushil Kumar/B K Choudhary ISh. SURENDRAI9990416778 02-12-2023
(Comm.)/528/2023 [KUMAR
surendrachaudhary8
B@gmaiI.com
613 ICommercial Suit ICS (COMM)/549/2023 09-12-2023 INDIAN OVERSEAS BANK Vs D SMs. RUPAM|9910721966 07-12-2023
IKHARB CONSTRUCTION CO. KUMARI
rka.advocates@gmail.
com
613 ICommercial Execution [Execution 11-12-2023 Banaras Manufacturers Pvt Ltd VsSh. RAJESH|9953064640 09-12-2023
(Comm.)/529/2023 IMax Electronics IKHA WARE
tlas.partners@gmail.c
om
613 ICommercial Suit CS (COMM)/550/2023 13-12-2023 Shakul Tyagi/Sky One Airlines PvtiSh. Surender}9999993833 09-12-2023
[Ltd Kumar Tyagi
surendersuparn@gm
lail.com
613 Commercial Suit ICS (COMM)/554/2023 14-12-2023 Indolog Logistics Pvt Ltd/Kanchan{Sh. Sandeep9310934697 13-12-2023
Vanijya Pvt Ltd Kumar Karn
IADVSANDEEPKKAR
IN@GMAIL.COM
613 |Arbitraton IOMP (COMM.)/64/2023 13-12-2023 [Rekha Sharma/M/s Riviera FrieghtiSh. MR. 0560885776 13-12-2023
[Industries System Pvt. Ltd. IMURARI
[TTWARL ladvocatepayal2004@
mail.com
613 Commercial Execution [Execution 22-12-2023 INitika Kaur Vs Amit Jain ISh. 8588853481 09-12-2023
(Comm.)/540/2023 IDEEPAKKUMA
R ldeepakpanchaladv@g

Imail.com
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613 ICommercial Suit ICS (COMM)/563/2023 22-12-2023 [Punjab National Bank Vs Yash|Sh. 9711900673 20-12-2023
Motors [PRAKASH
ladvocateprakashved
(@gmail.com
613 Commercial Suit ICS (COMM)/564/2023 22-12-2023 INitin Agrawal Vs Harinath NagalSh. BHAGWAT8448153084 19-12-2023
Annavarapu IPRASAD
bpagarwal57@gmail.d
om
613 ICommercial Suit ICS (COMM)/565/2023 22-12-2023 Millenium Experts Pvt Ltd Vs M/sSh. AJIT SINGH[8588836030 09-12-2023
IPremier Plasmotec Pvt Ltd
singhandassocs@gma
lil.com
613 ICommercial Suit CS (COMM)/562/2023 21-12-2023 Voestalpine Bohler Welding IndialSh. Sunil Ojha (9891481478 13-12-2023
[Technology Private Limited Vs M/s
[Sidhi Vinayak Enterprises sunilkojha.adv@gmai
l.com
613 ICommercial Suit ICS (COMM)/561/2023 20-12-2023 IM/s Blt Logistics Pvt Ltd Vs M/sSh. Abhinav (9310858555 14-12-2023
[Supermax Personal Care Pvt Ltd [Bhatia
info@bltpackers.com
613 ICommercial Suit ICS (COMM)/556/2023 16-12-2023 [Shyam Kumar Vs Sachin Kumar ISh. rinendra9211416851 16-12-2023
kumar
satjuris@gmail.com
48 ISH. RAKESH SYAL,South-West 614 ICommercial Suit ICS(Comm)/538/2023 02.12.2023 IAASTHA ENTERPRISES V/SABHINAV 9999551989 01.12.2023
IDISTRICT JUDGE, [UBIQUITOUS PHARMACEUTICAL/BHATIA
ICOMMERCIAL [PVT. LTD. IADVABHINAVBHAT
ICOURT-03/SH. AMIT| IAT@GMAIL.COM
IBANSAL, DISTRICT] 614 Commercial Suit CS(Comm)/540/2023 04.12.2023 BIJU JOSEPH ALIAS BIJU V/JKV GOPI 8076227866 02.12.2023
JUDGE, IKNIT CRAFT INTERNATIONAL
ICOMMERCIAL IPVT. LTD. IADVOCATEKV
COURT-03 GOPE@GMAIL.COM
614 Commercial Suit IMISC/DJ/ADJ/661/2023 04.12.2023 JANKUSH BANSAL V/S REALCOMYATIN BHATIA [9990259571 28.11.2023
[TECHNOLOGY PVT. LTD.
IBHATIAJATIN1331@
IGMAIL.COM
614 ICommercial Suit ICS(Comm)/547/2023 07.12.2023 INDIAN OVERSEAS BANK V/SRUPAM 0910721966 01.11.2023
INOOR AHMAD [KUMARI
614 Commercial Suit CS(Comm)/548/2023 08.12.2023 IVIKAS KUMAR V/S CARRY FOOD[RAJ KUMARJ950887751 04.12.2023
INDIA PVT. LTD. ITANTI
IRAJKUMARTANTI19
62@GMAIL.COM
614 ICommercial Suit ICS(Comm)/552/2023 13.12.2023 IVIP INDUSTRIES V/S NYSAAKOHLI & Sobti (9910040471 00.12.2023
IRETAIL PVT. LTD.
lkohlisobti@gmail.co
m
614 ICommercial Suit CS(Comm)/553/2023 14.12.2023 [UNION BANK OF INDIA V/S ANUJKESHAV 9999626126 20.11.2023
IAGGARWAL KUMAR
KESHAV.ADV1i@GM

AIL.COM
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614 ICommercial Suit ICS(Comm)/555/2023 15.12.2023 IBEETECH ENTERPISES V/SBHARAT GARG (9711979113 15.12.2023
[TANGENT INT BCOM PVT LTD.
IBHARATGARG.LKA
INDBG@GMAIL.COM]
614 Commercial Suit ICS(Comm)/559/2023 190.12.2023 SHYAM SUNDER GARG V/S MSJ[VINAY GARG [9015623262 16.12.2023
[KARAN SINGHAL
614 ICommercial Suit OMP COMM-65/2023 21.12.2023 JAASHA HOSTELS PVT. LTD. V/SANUNAYA 9899834055 20.12.2023
IMANJU GOEL IMEHTA
IANUNAYA.MEHTA
(@GMAIL.COM
614 [Execution Commercial [EX. (COMM) 531/2023 11.12.2023 [[CICI BANK LTD. V/S SAROJ BALAJAMRENDRA  [9871040589,9999 08.12.2023
KUMAR 243349
INDOLEXLAW@GM
AIL.COM
614 [Execution Commercial [EX. (COMM) 533/2023 18.12.2023 ATA FREIGHT LINE INDIA PVT.DIPESH 9971133684 14.12.2023
ILTD. V/S DZIRE FREIGHTISHARMA
ISOLUTIONS PVT LTD. JOFFICE.WITTONSE
(@GMAIL.COM
614 [Execution Commercial [EX. (COMM) 535/2023 18.12.2023 [HEMODIAZ LIFE SCIENCES PVT[VIPIN KUMAR (8285822511 08.12.2023
ILTD. V/S YASH ENTERPRISES
IADVIPINKUMAR199
2@GMAIL.COM
614 [Execution Commercial [EX. (COMM) 534/2023 18.12.2023 IDEVENDER KUMAR V/S VIKRAM|VIPUL 0810271839 28.11.2023
ISINGH DOGRA ISRIVASTAV IVSKVCONSULTANT
SLEGAL@GMAIL.CO|
IM
614 [Execution Commercial [EX. (COMM) 5271/2023 05.12.2023 ICANARA BANK V/S KRISHANISUMIT 0873245548 28.11.2023
IDUTT IVIRMANI
ISUMIT.VIMANI2@G
IMAIL.COM
614 [Execution Commercial EX. (COMM/537/2023 20.12.2023 IPioneer Wire PVT Ltd Vs MF BumiDINESH 0811194067 13.12.2023
iGeotech Pvt Litd IYADAV
IADVDINESH82@G
IMAIL.COM
49 ISH. RAKESH[South-West 6115 INIL
IPANDIT, DISTRICT]
JUDGE,
ICOMMERCIAL
ICOURT-03
[Total 1108




ist of cases where e-Payment of Court fees was made during the month of DECEMBER-2023.

District Court Room Case Type

Case Number

Date

Registration Name

ofPetitioner
A%
Responden
tName

Advocate

Advocate
Mobile
Number

Advocate
email ID

Date of e-
Payment o
Court Fees

ISH. SANJEEV KU ICentral [301, ExtensionfSuit ICS COMM-05.12.2023 IDARSHAN 10811164491 rajivmehraad [31.03.2022
IAGGARWAL, DISTRICT] Block, Tis[Recovery 1553/2023 IKUMAR IMEHRA @yahoo.co
DUDGE (COMMERCIAL [Hazari Courts,) IARORA VS| Im
ICOURT)-01 IDelhi IKUMAR
ISONS AUTO|
IPVT. LTD.
1301, ExtensionfSuit forCS COMM-08.12.2023 ISTATE IBANKE 10718621607  |advocatebkm [24.11.2023
[Block, Tis[Recovery 1562/2023 IBANK OHBIHARI lassociates@r
[Hazari Courts,) [NDIA VS{SHARMA lediffmail.com|
IDelhi IAMRIN
IKHAN
1301, ExtensionSuit forlCS COMM-1581/23 [14.12.2023 [MARICA WAGRITI  [7042312972  |unlegalgroup |05.12.2023
[Block, Tis[Recovery JAGRONOMI PAIN (@gmail.com
[Hazari Courts,)| ICS VS,
IDelhi IDESAI
IAGRIFOODS
ILTD.
1301, ExtensionSuit forCS COMM-20.12.2023 IS. CHANDRAJESH 10810195013 kumarrajeshaj06.06.2023
[Block, Tis[Recovery 1617/2023 JAUTO LTDJ/KUMAR idv@yahoo.co
[Hazari Courts,)| [VS. PUSHH Im
[Delhi ILATA
ISHARMA
1301, ExtensionfSuit forlCS COMM-{23.12.2023 ISTATE IGOPAL 0871922265  [gesharma@g 12.12.2023
[Block, Tis[Recovery 1637/2023 [BANK OFCHAND mail.com
[Hazari Courts,| [INDIA  VS{SHARMA
[Delhi JANKIT JAIN
301, ExtensionfSuit forlCS COMM-{23.12.2023 IAMIT [VIKAS 0811379676  |[vksbht6@gm [15.12.2023
[Block, Tis[Recovery 1638/2023 IKHANNA  [BHATIA fail.com
[Hazari Courts,| IVS. MD|
[Delhi [TOFIQ
[IDR. KAMINI LAU,Central |9 ICS(COMM) 1566/2023 09-12-2023 IMOHAMMA [SH RAJESH[9312400662 [thecaltrade@ [04-12-2023
IDISTRICT JUDGE| ID TEHSEENSSHARMA lgmail.com
COMMERCIAL COURT)- VS
2 [MOHAMME
[D MOHSIN
o ICS(COMM) 1602/2023 18-12-2023 [Viscom [HEMANT 9818182925 emantmanjafi5-12-2023
|Systems LppMANJANI Iniadv@gmail.
[Through It lcom
[Partner ~ V:
|Simpkins
ISchool
o ICS(COMM) 1608/2023 19-12-2023 Manish [Sh. Vidyal8279971561 INA l12-12-2023
[Sukhija  VsSagar
Municipal
ICorporation
Of Delhi
9 ICS(COMM) 1620/2023 20-12-2023  |kanchan ISubhash 0810459344 handraadvo [18-12-2023
ffashion  Vsg{Chandra I31@gmail/co
ISudhir Im
[Kumar
[Tuteja
] ICS(COMM) 1630/2023 22-12-2023 [Punjab ED 19711900673  JADVOCATEP[19-12-2023
[National IPRAKAH [RAKASHVED|
IBank Vs Srh| ([@GMAIL.CO
IGroup Of M
ICompany
] ICS(COMM) 1626/2023 21-12-2023 IChirag GuptafDr. Rita9953413632 JADV.RITA.S [30-11-2023
Vs ISanghavi IANGHAVI@
[Meenakshi IGMAIL.COM
[Electricals
[SH. ILLA RAWAT Central [303, ExtensionfSuit fonCs COMM-{13.12.2023 INARENDER [SURYA 10745804588 |JADVOCATES l4.10.2023
IDISTRICT JUDGE,| Block, TisRecovery l1579/2023 ISINGH V/SUPPAL [URYAUPPAL
COMMERCIAL COURT)- [Hazari Courts,| ISANJEEV (@GMAIL.CO
lo3, TIS HAZARI COURT),| IDelhi KUMAR IM
IDELHI @GOLDY
1303, ExtensionSuit forCS COMM-15.12.2023 PVITENDER [RAKESH [9711771000 IRAKESHADV[7.12.2023
[Block, Tis[Recovery 1594/2023 [PLASTICE [KUMAR JOCATE18@G
[Hazari Courts,| VS ACE| IMAIL.COM
IDelhi [FOOT MARK]
IPVT LTD
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1303, ExtensionSuit CS COMM-18.12.2023 ISARTHAK |NEERAJ 9899426760 [ADCOVATEN]|12.12.2023
Block, Tis[Recovery 1601/2023 ISARDANA [YADAV [EERAJ@GM
[Hazari Courts,| VS RAJNISH] JAIL.COM
IDelhi IKUMAR
1303, ExtensionSuit forlCS COMM-19.12.2023 IBANK OHJ Klo811161300 JADVOCATEV/[15.12.2023
[Block, Tis[Recovery 1609/2023 [NDIA  VSSHARMA JARUNSHAR
[Hazari Courts,| IASHA JAIN IMA@GMAIL.
IDelhi ICOM
1303, ExtensionfSuit forCS COMM-{21.12.2023 ICHIRAG IANITA 10953413632  JADVOCATEA[]22.11.2023
[Block, Tis[Recovery 1624/2023 IGUPTA [SINGHAL INITASINGH
[Hazari Courts,)| IPROP. OH JAL@GMAIL.
IDelhi IKENT ICOM
[INDUSTRIE
1S \E|
1303, ExtensionSuit forCS COMM-{22.12.2023 FéANARA [PARAS 10211448899  [PARASSONS [20.12.2023
[Block, Tis[Recovery 1631/2023 IBANK vy (@GMAIL.CO
[Hazari Courts,)| [SAGEETA & M
IDelhi IORS
s [MS ANIL KUMAR|Central [304 RECOVERY _ [CS(COMM)1572202|12.12.2023 __|M/S _ TARADOLLY 0810383385  |NA 8.12.2023
[SISODIA, DISTRICT] [EXTENSION g ICHAND
PUDGE, COMMERCIAL [BLOCK THC [WALAITI
ICOURT-04 IRAM VS|
IM/S K.P|
[ENTERPRIS
1304 IRECOVERY ICS(COMM)1574/202 [12.12.2023 M/S R.PAK. 0810104312 ICOMMISSIO [29.11.2023
[EXTENSION ° ISINGHAL  [TRIVEDI INER@MCD.
[BLOCK THC IBUILDERS INIC.IN
IPVT LTD VS|
[MUNICIPAL
ICORPORATI
AT ng
1304 IRECOVERY ICS [15.12.2023 M/S [N.C.SHARM|9810145572 ISHARMAAD [29.11.2023
[EXTENSION (COMM)1588/2023 ISUDHIR A OCATE@G
[BLOCK THC [ROAD IMAIL.COM
ICARRIERS
[VS. M/S JCT]
ILIMITED
1304 IRECOVERY ICS (COMM)|23.12.2023 IRADHA [SH. SUMIT{0818621098  |dsumitrana [25.10.2023
[EXTENSION 1636/2023 IKASERA VSJKUMAR (@gmail.com
[BLOCK THC ICROWN [RANA
[ENTERPRIS
[ES
1304 IRECOVERY ICS (COMM)|23.12.2023 IM/S SOUTH[SWATI 0911232024  [NA [16.12.2023
[EXTENSION 1639/2023 IDELHI PWINDAL
[BLOCK THC [PHARMA
S.
[[INTERLINK
IS OVERSEAS|
lpyrr 1o
1304 IRECOVERY ICS(COMM)1618/20 [20.12.2023 ISH. IS.K. GUPTA [9810298124 TKAS_6687 [14.12.2023
[EXTENSION 23 [MAHENDER| (@YAHOO.CO|
[BLOCK THC IKUMAR LIN
IGUPTA VS|
IQBAL
ISINGH
LIrAoTr
1304 IRECOVERY Cs (COMM)j22.12.2023 IARPIT JYOTI 10310250694  PYOTLLAWS|21.11.2023
[EXTENSION 1635/2023 IPAPERS PVI[SHARMA 11@GMAIL.C
[BLOCK THC ILTD VS| jIOM
[MANISH
[ENTERPRIS
[ES
I5 [SH. UMED SINGH|Central [NIL
IGREWAL DISTRICT]
PUDGE (COMMERCIAL
ICOURT)-05
6 [MS. BARKHA GUPTA/Central [COURT ROOMSUIT FORJ1550/2023 05.12.2023 IPINKY SUITHITENDRA [9811218876 FFICE@AC |03.12.2023
[DISTRICT JUDGE, u1o IRECOVERY VS NIYAJKUMAR [ECONSILIU
COMMERCIAL COURT) IKHAN M.COM
ICOURT ROOMSUIT FOR[1551/2023 05.12.2023 [HEMANT |RAKESH [9718353555 JADVRAKESH|03.12.2023
u1o [RECOVERY IGUPTA V¢ (@GMAIL.CO
INEERAJ M
ICOURT ROOM|OMPi 773/2023 08.12.2023 [DFC BANKMAYANK [9811330059 |MAHAJANA (06.12.2023
kuio [VS TANYA [MAHAJAN IDV1993@GM|
JAIL.COM
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[774/2023 08.12.2023 10811330059 IMAHAJANA [01.12.2023
k1o Vs IMAHAJAN IDV1993@GM|
ISOMNATH JAIL.COM
ICOURT ROOM[OMPi 775/2023 08.12.2023 IDFC BANKMAYANK [0811330059 [MAHAJANA [01.12.2023
uio VS CHANDMAHAJAN IDV1993@GM|
IBABU JAIL.COM
ICOURT ROOMMISC DJ 795/2023 11.12.2023 IPUNJAB IATUL 10999132159  [RAWATADV [07.12.2023
K10 IDISTRIBUT [RAWAT (@GMAIL.CO
RS \E| IM
ISWARAN
[ENGINERIN
IG
[COURT ROOM[SUIT FOR|1600/2023 [16.12.2023  |M/S [YASH INA INA 11.12.2023
k1o IRECOVERY ISAURABH |[KOTAK
INTERNET
S NOIDA
[COURT ROOM[SUIT FOR|1615/2023 19.12.2023  |RAJDEEP  [NEERAJ 0555654545 |NA [i1.12.2023
uio [RECOVERY ISTEELS VSSHARMA
[VARDHAMA
N
[COURT ROOM[SUIT FOR[1610/2023 P0.12.2023  [SBI VSBANKE __ |NA [SHARMABA [11.12.2023
@io IRECOVERY JARUN IBIHARI INKE@GMAI
IKUMAR HARMA IL.COM
ICOURT ROOM|OMPi 799/2023 20.12.2023 IDCB BANKANISH 10513069789  JANISHBHOL[12.12.2023
k1o S BHOLA AADV@GMA
WASWANT [L.COM
ICOURT ROOM|OMPi 800/2023 20.12.2023 IDCB  BANKIANISH 10513069789  JANISHBHOL[12.12.2023
k1o S BHOLA JAADV@GMA
[RAHISUDDI [[L.COM
N
ICOURT ROOM|OMPi 801/2023 20.12.2023 IDCB BANKANISH 10513069789  JANISHBHOL[14.12.2023
%51) S TANIYA [BHOLA JAADV@GMA
[[L.COM
ICOURT ROOM[SUIT FOR[1616/2023 [20.12.2023 [TEKNODOM [KARAMVEE|9654531730 JADVKARAM [17.12.2023
K10 IRECOVERY [E INDIA VSR IBEER@GMA
ICYBE [[L.COM
ICOURT ROOM[SUIT FOR[1629/2023 22.12.2023 IDELHI JAUNARESH [9654531730 JADVKARAM [22.12.2023
uio IRECOVERY IBOARD VSSHARMA [BEER@GMA
ICHINAR [[L.COM
7 |MS. KAVERI BAWEJA,Central [COURT ROOM|CS(COMM) ICS(COMM) 02.12.2023 ICANARA ISANJAY 10811179171 egalyukti63 [NA
IDISTRICT JUDGE,| 302 1549/2023 BANK  VSAGGARWA [@gmail.com
ICOMMERCIAL COURT-07 IKISHOR IL
ISHARMA
ICOURT ROOMICS(COMM) IMISC. DJ 773/2023 [04.12.2023 IRAHUL DEVIDEEPAK 9899090801 [|deepakraoadvina
1302 VS CHHAVIRAO ocate@gmail.
IPARASAR lcom
ICOURT ROOM|CS(COMM) ICS(COMM) 07.12.2023 M/S R.KJAK. 10871441764 laktrivedilawo [24.11.2023
1302 1557/2023 IGOEL [TRIVEDI [ffices@gmail.
JABHAY lcom
IKUMAR
AIN \E|
[MUNICIPAL
Ann o
ICOURT ROOMICS(COMM) JARB.A.(COMM) 08.12.2023 IPAAVNI IMON 0818774088  [imon.bhattac [NA
1302 5/2023 [ENGINEERI BHATTACH lharya@gmail,
ING VSARYA lcom
[UGRO
ICAPITAL
ILTD.




District Court Room

Case Type

Case Number

Date

Registration Name VS
Responden
t Name

ofPetitioner Advocate Advocate

Mobile
Number

Advocate
email ID

Date of e-
Payment o
Court Fees

ROOM|CS(COMM) ICS(COMM) 11.12.2023 ISUNIL IS B PANDEY|9313780408  [sbpandey7@y|06.12.2023
1302 1568/2023 IKUMAR VS 00.com
JITENDRA
ISINGH
ICOURT ROOM|OMP(I)COMM [CS(COMM) 14.12.2023 [NEW INDIAKAJAL 10667489743 ajal.chandra f01-10-2023
1302 1587/2023 ICOLOUR ICHANDRA (@yahoo.com
[COMPANY
ILTD. VS TEX|
ISHADOW
[PRIVATE
ICOURT ROOM|CS(COMM) IOMP(COMM) [15.12.2023 HITESH ISAMARTH [7557244244  |advocate.sbh [NA
1302 177/2023 IKUMAR VSBHUTANI tani@gmail.
ISHRIRAM lcom
[TRANSPORT]
IFINANCE
ICO. LTD.
[COURT ROOMIOMP(I)COMM |CS(COMM) 19.12.2023 IARPIT YOTI 0310250694  [iyoti.law811@[21.11.2023
302 1606/2023 IPAPERS ISHARMA lgmail.com
IPVT. LTD|
S PRACHI]|
IPAPERS
JAND CARDS
[COURT ROOM|CS(COMM) __ [OMP(I)COMM [[9.12.2023  [IDFC FIRSIMAYANK [0873347330  |mayank_mah|NA.
1302 793/2023 IBANK LTDMAHAJAN janos@yaho
VS ANITA| .com
IBALKISHAN
[COURT ROOM|CS(COMM) __ [OMP(I)COMM 9.12.2023 _ [IDFC FIRSIMAYANK 0873347330 ayank_mah|NA
1302 [794/2023 IBANK LTDMAHAJAN janos@yaho
VS MEENU]| .com
IGULSHAN
ICOURT ROOM|OMP(I)COMM [CS(COMM) 21.12.2023 HITESH IRAJESH 10810294894  [rajeshbanati [14.12.2023
1302 1625/2023 IKHURANA [BANATI (@yahoo.co.in
[VS KANWAR)
[ENTERPRIS
[ES P.LTD.
ICOURT ROOMIOMP(I)COMM [OMP(I) COMM[21.12.2023 I[HDFC BANKIANISH 10811452022  [Anish_bhola1[NA
1302 806/2023 ILTD. VSBHOLA [7@yahoo.co
IDHARMEND]
[ER SINGH
[SH. AMIT KUMAR,Central [NIL
IDISTRICT JUDGE,
ICOMMERCIAL COURT-08
ISH. DEEPAK GARG,Central [309 THIRDICS (COMM.)  [CS(COMM)1552/20 [05-12-2023 [Bank OfCHITRA 10212888057  [Chitramalhot [28.11.2023
IDISTRICT JUDGE, [FLOOR 23 Baroda  V§MALHOTR ralegal @gmai
ICOMMERCIAL COURT-09 [EXTENTION [Renuka IA(P), .com
[BLOCK [Mishra
1309 THIRDCS (COMM.) [OMP(I) (COMM.)05-12-2023 IDcb Bank LtdANISH 0811452022  |Anish
[FLOOR [765/2023 Vs RahulBHOLA(P), Ibhola17@yah
[EXTENTION [Keshavdutt Joo.com
[BLOCK
1309 THIRDICS (COMM.) [CS(COMM)1578/20 [13-12-2023 [Muneer Khan|Feroz 10210804751 104.12.2023
[FLOOR 23 s ZubaigKhan(P),
[EXTENTION |Ahmed
[BLOCK
1309 THIRD(CS (COMM.)  [CS(COMM)1591/20 |15-12-2023 [Pet KraffRAJESH 19953538322 [24.11.2023
[FLOOR 23 Through ItfKUMAR
[EXTENTION [Partner ~ ShPANDEY(P),
[BLOCK Ayan  Ala
s Ankur
IGoyal
[Proprietor
1309 THIRDCS (COMM.)  [CS(COMM)1599/20 [16-12-2023 [Arpit Papersfjyoti 10310250694  Pyotilaw811 [21.11.2023
[FLOOR 23 IPvt Ltd Vs Njsharma(P), (@gmail.com
[EXTENTION S Car
[BLOCK [Through It
[Proprietor
Mohd
[Najmul




District Court Room

309
[FLOOR

[BLOCK

[EXTENTION

Case Type

THIRD|CS (COMM.)

Case Number

ICOUNTER
ICLAIM/77/2023

Date

Registration Name

[22-12-2023

A%
Responden
t Name

ISEDAN
[ENGINEERI
ING
IENTERPRIS
[ES AND ANR|
[Vs ARANKA|
[[NDUSTRIE

ISHIVANG
ISHARMA(P)|

ofPetitioner Advocate Advocate

Mobile
Number

Advocate
email ID

Date of e-
Payment o
Court Fees

BO9
IFLOOR

[BLOCK

[EXTENTION

THIRD(CS (COMM.)

IMISC.
IDJ/824/2023

[23-12-2023

[[CICI BANK|Chetna
[Vs Khalid [Bhalla(P),

1309
[FLOOR

[BLOCK

[EXTENTION

THIRD(CS (COMM.)

IMISC. DJ/772/2023]

04-12-2023

Mehrab IMD.

|Aviation [HUSSAIN
Limited V|
Mahindra
|And
Mahindra

[Logistics AndMUZAHIR

10810272564

309
[FLOOR

[BLOCK

[EXTENTION

THIRD(CS (COMM.)

IMISC. DJ/776/2023

04-12-2023

Mehrab IMD.

|Aviation [HUSSAIN
[Limited VS
Mahindra
IAnd
Mahindra

[Logistics AndMUZAHIR

0810272564

BO9
[FLOOR

[BLOCK

[EXTENTION

THIRD(CS (COMM.)

[EX/COMM/594/20
23

12-12-2023

M/S R

[ENTERPRIS [SHARMA
[ES Vs BOS

IDESIGN PVT|
LTD

H. VIKAS|

1o

[SH.

IDISTRICT
ICOMMERCIAL COURT

AJAY  PANDEY,

JUDGE,|

(Central

307

(Civil

Cs
(COMM)/1575/202
3

12-12-2023

[Kavish SatijalKamra
Vs SKC(Associates
[Personal
ICare

&

10818636833

Office.advoca
lte.sanjeev@g
Imail.com

8-12-2023

Bo7

(Civil

CS
(COMM)/1597/202
3

l15-12-2023

IHERO IPramod
[INVESTCOR [Kumar
[P PVT LTDSingh

[Vs  ASHOK]
IKUMAR

0718209970

laastha@thele
lgist.com

13-12-2023

Bo7

(Civil

CS
(COMM)/1604/202
3

18-12-2023

M/s
IBHALOTIA
[TRADING
ICO. V|
INAVARAM

lAnant Rao

99999421467

lanantyadavss;
ls@gmail.com

[11-12-2023

Bo7

(Civil

ICS
(COMM)/1632/202
3

22-12-2023

IRitwik
IParikh

[Vani
[Prakashan
IGroup
IDigibook
[Technologies
[Pvt. Ltd.

Vi

9999320409

ritwikoff@outy
look.com

lo7-12-2023

Bo7

(Civil

ICS
(COMM)/1641/202
3

[23-12-2023

Vs Paway
Girdhar

IAmit KhannaVikas Bhatia

l0811379676

vksbht6@gm
fail.com

l15-12-2023

188

[SH.

IDISTRICT
ICOMMERCIAL COURT

SANJAY SHARMA,|
JUDGE,|

ICentral

ICOURT
310

ROOMCS (COMM)/T5717202

ICS (COMM)/1571/2023

11-12-2023

|Ashok GuptaVivek
s IGupta(P),

[Trapthedeal

[[nternet

Private

[Limited

708484777

advvivekgupt
d19@gmail.
om

18.09.2023

ICOURT
310

ROOM[CS
(COMM)/1558/
2023

CS
(COMM)/1558/202
3

07-12-2023

ILokesh
Uha(P),

Rishav
lAgency
[Through It
ISpa  Holden
Vs M|
Srimander

log10515215

ladvlokesh86
(@gmail.com

07.11.2023

ICOURT
310

ROOMARB Al
(COMM)/8/202)
13

IARB
(COMM)/8/2023

Al

l13-12-2023

I 4
[Vinod KumarDeepak
IGoyal Vs M/gYadav(P),
[Equitas
ISmall
[Finance Ban
ILtd

19999980081

IDeepakYadav
JAdvocate
(@Gmail.Com

ICOURT
310

ROOMARB
(COMM)/6/202|
13

AA

RB
(COMM)/6/2023

Al

09-12-2023

[Vinod KumarDeepak
IGoyal Vs M/gYadav(P),
[Equitas
[Small
[Finance Ban
ILtd

0999980081

[DeepakYadav
JAdvocate
(@Gmail.Com

ICOURT

ROOMARB Al
(COMM)/7/202
13

IARB
((COMM)/7/2023

Al

09-12-2023

[Vinod KumarDeepak
IGoyal Vs M/gYadav(P),
[Equitas
[Small
[Finance Banl
ILtd

0999980081

[DeepakYadav
JAdvocate
(@Gmail.Com



http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#
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Case Number

Date

Registration Name

ofPetitioner Advocate
A%
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t Name

Advocate
Mobile
Number

Advocate
email ID

Date of e-
Payment o
Court Fees

MP IOMP 11-12-2023 [nder JunejalRishi 10718844435 dv.rishikr@
1310 (COMM)/176/2 [(COMM)/176/2023 [Vs Sbi CardgKumar(P), lgmail.co
023 |JAnd Payment]
Service
ILimited
ICOURT ROOMICS ICS l14-12-2023 State Bank OfBANKE 19718621607  |advocatebkm [24.11.2023
1310 (COMM)/1586/ |(COMM)/1586/202 [[ndia VSBIHARI associates@g
2023 3 ILynda ISHARMA(P)| Imail.com
Chingthianm |,
wi Hangzo
ICOURT ROOMICS l15-12-2023 Ishwar PUHI 0654652295  fadvjuhi.arora[31.10.2023
1310 (COMM)/1593/ (COMM)/1593/202 IChand GoelARORA(P), (@gmail.com
2023 I3 s Charan|
[Dass Dines
[Kumar
ICOURT ROOMICS ICS l15-12-2023 [M/s BanwariShivam 8586834657  [injlawoffices [06.12.2023
310 (COMM)/1596/ (COMM)/1596/202 ILal Arorayasra(P), (@gmail.com
2023 3 lJAnd Sons Ve
IS R Foils And|
[Hygiene
[Private
lciiad
ICOURT ROOM[OMP (IYOMP (D|18-12-2023 Hdfc  BanKANISH 10811452022 JAnish_bhola1|
1310 (COMM)/790/2|(COMM)/790/2023 ILtd VSBHOLA(P), [7@yahoo.co
023 IGaurav Im
Sanjay
ICOURT ROOM|CS ICS 21-12-2023 [Punjab |Akshay 8872113907 awclinicoffic [15.12.2023
310 (COMM)/1621/ |(COMM)/1621/202 [National |Singh le@gmail.com
2023 I3 [Bank VeRajawat(P), Ihttps://rd.ap
JAnmol owersoft.com
ICreations 4sXg
IAnd Ors
ICOURT ROOM[OMP (IYOMP (Dj21-12-2023 IDCB  BANKANISH 10811452022 JAnish_bhola1|
1310 (COMM)/814/2|(COMM)/814/2023 ILTD VYBHOLA(P), [7@yahoo.co
023 [Dharmendra Im
[Kumar
ICOURT ROOMICS ICS 21-12-2023 [Amir ChandHIMANSHU[7827141819 erma.himan -
1310 (COMM)/1628/|(COMM)/1628/202 Pain Prop OffVerma(P), lshu294@gmal
2023 13 [Roop Chan il.com
JAmir Chand)
Pain Vs M/
IRajdeep
In. 1L
ICOURT ROOM[OMP (IYOMP (Dj21-12-2023 [Hdfc  BankKANISH 10811452022 JAnish_bholai|
1310 (COMM)/813/2|(COMM)/813/2023 ILtd Vs AfzalBHOLA(P), [7@yahoo.co
023 [Hussain
ICOURT ROOM|OMP IOMP [22-12-2023 INidhi PandeyRAJIV 10810479344  [rejindergulatil
1310 (COMM)/180/2|(COMM)/180/2023 IJAnd AnotherBHASIN(P), o7 @gmail.co
023 [Vs Sabharwal Im
((sole
|Arbitrator
12 [SH. RAVINDER BEDI,Central 4o1 ICS(COMM) 1546/2023 01-12-2023 [LIFE STYLESHREYAK [0711424345 lshreyak [24-11-2023
IDISTRICT JUDGE,| IV/S ABDULGUPTA lguplta
ICOMMERCIAL COURT [WAHID
[SMAIL
IPAWAR
lho1 ICS(COMM) 1544/2023 01-12-2023 WASCH IASHISH 7838656755  |aashish -11-2023
[FOILS  V/SJAIN legalhub@ya
ISUNNY hoo.com
[IMANGLANI
ro1 ICS(COMM) 1554/2023 I5-12-2023 IM/S SUPERK.K. 10810389109  [kkkhetan@ts [17-03-2023
ICASETTES [KHETAN leris.net
INDUSTRIE
IS V/S M/S
IBHIMAVAR
IAM
AnOIITT
ko1 MP(I) COMM [767/2023 I5-12-2023 IDCB  BANKANISH 0811452022  fanishbhola17 [NIL
ILTD V/SBHOLA (@yahoo.com
ISUBHAN
IKALLU &
IORS
ro1 [OMP(I) COMM [768/2023 I5-12-2023 IDCB  BANKANISH 10811452022 anishbhola17 [NIL
ILTD V/SBHOLA (@yahoo.com
ISURESH
[PAL& ORS




District Court Room

o1

Case Type

[CS(COMM)

Case Number

1556/2023

Date

ofPetitioner

Registration Name VS

6-12-2023

Responden
t Name

BANK  OF
BARODA
v/s M/
BIKASH
[ENTERPRIS
ES

Advocate Advocate
Mobile
Number

ICHITRA 10212888057
[MALHOTR
A

Advocate
email ID

chitramalhotr|
lalegal @gmail

L.com

Date of e-
Payment o
Court Fees

25.11.2023

l4o1

IOMP(I) COMM

[771/2023

6-12-2023

IDCB BANK]

WUMEDIN
[UMARRAJ
AN & ORS

[LTD V/SBHOLA

IANISH 19811452022

anishbhola1y
(@yahoo.com

Z

l4o1

ICS(COMM)

1583/2023

14.12.2023

 ANSAL
/S

HEY
HYAM
GRAWAL

RITESHKALPANA 9211033533

[HINGORA
INT

[ADVOCATE_
[KALPANA@
[VAHOOMAIL/
Lcom

30.11.2023

o1

[CS(COMM)

1584/2023

[14.12.2023

ANK O
INDIA V/
ARUN
IKUMAR

UMAR
UKHERJ|
[EE

TATE ﬁn’mn 0811767517

JADVOCATEB
[KM@GMAIL.
ICOM

[24.11.2023

[EXEC(COMM

597/2023

[14.12.2023

IMETAL
[FORGINGS
IPVT. LTD|
v/s ™S
HREE JEH
ENERAT

[ODIT 0899900345
IKUMRA

J[UDITKUMR
JA@GMAIL.C
IOM

INIL

l4o1

ICS(COMM)

1580/2023

[13.12.2023

ICHANDRA
[PAL
[SEXENA

RAMILA 0958430361
DAIN V/S@éRXIKASH

ISONI

[NFO@PSLE
IGALSOLUTI
JON.COM

07.12.2023

l4o1

ICS(COMM)

798/2023

19.12.2023

[[DFC
[FIRST

ANK  V/S|
ESH

IKUMAR

[MAYANK 9873347330
IMAHAJAN|

ayan_maha
jianos@yahoo
L.com

18.12.2023

ICS(COMM)

797/2023

19.12.2023

IDFC
FIRST
[BANK V/s|
IDEEPAK
IARORA

IMAYANK (9873347330
[MAHAJAN|

ayan_maha
ianos@yahoo
L.com

18.12.2023

ICS(COMM)

796/2023

19.12.2023

IDFC

[FIRST
ANK  V/S|
UGAL
HARMA

IMAY.
IMAHAJAN|

9873347330

ayan_maha
ianos@yahoo
L.com

18.12.2023

[CS(COMM)

1614/2023

120.12.2023

H.
IGOVIND
[TRADING
ICOMPANY
V/S  NKS|
[FOODS

KroArr DTl

PASMINE 9910632676
[DETWANI

INIL

18.12.2023

o1

[CS(COMM)

1622/2023

21.12.2023

[RICE

[PRODUCTS|

[P LTD V/!

[POONAM

[BANSAL &
o

IAJAY 19810226738
IGUPTA

jayg557@ya
lhoo.com

[16.12.2023

l4o1

[CS(COMM)

607/2023

21.12.2023

[VEEER 19968474458
[SINGH

INIL

18.12.2023

l4o1

[CS(COMM)

805/2023

21.12.2023

n
IANISH 9811452022

anishbhola17
(@yahoo.com

[20.12.2023

o1

ICS(COMM)

1640/2023

23.12.2023

INARINDER]
INGHV/S
ALJEET
INGH

IARORA

ISHOURYA [8285614615
[UPPAL

dvocate.sho
Juryauppal @g
Imail.com

4.10.2023

ICS(COMM)

1592/2023

l15.12.2023

ARODA
IV/S RAM|
[HANUMAN|
b1
[TRADING

a

ANK OFCHITRA (9212888057

chitramalhotr|

8.11.2023

IMALHOTR{
IA

lalegal @gmail
L.com




District Court Room Case Type Case Number Date ofPetitioner Advocate Advocate Advocate Date of e-|
Registration Name VS Mobile emailID Payment o
Responden Number Court Fees

t Name

ICS(COMM) [1642/2023 23.12.2023 0811161525 [sksingh116@ [11.12.2023
ISUKHIJA [RA lgmail.com
IV/SMCD |[KUMAR
ISINGH
13 [SH. SANJEEV KUMAR(Central {402 ICivil ICS 01-12-2023 IM/s Vir  Chando811594839 [vc.yadav.co@ [30-05-2022
INGH, DISTRICT JUDGE,| ((COMM)/1543/202 [Envougue  [Yadav(P), lgmail.com
ICOMMERCIAL COURT 3 [Furnishings
[[ndia Pvt Ltd|
[Vs M/
ISoham
ho2 |Arbitration [OMP (Djo1-12-2023 IDCB  BANKANISH 0811452022 |anishbhola1y |---
(COMM)/764/2023 ILTD VSBHOLA(P), (@yahoo.com
IShehnaj
Jahoorkhan
lho2 [Arbitration [OMP (Dfo1-12-2023 IDCB  BANKANISH 0811452022 |anishbhola17 |--
(COMM)/763/2023 ILTD VSBHOLA(P), (@yahoo.com
[Pardeep
Jaibirsingh
lho2 [Civil [Execution 13-12-2023 IR P BuilderfNadeem 9654567373 [nadeemkhan f--
[Execution (Comm)/596/2023 [Vs Mcd [Khan(P), nassociates@
lgmail.com
4oz |Arbitration [OMP (Djo5-12-2023 IDCB BANKANISH 9811452022 Janishbhola17 |--
(COMM)/769/2023 ILTD VS{BHOLA(P), (@yahoo.com
IBhupinder
Singh
lroz |Arbitration [OMP (Djo6-12-2023 IDCB BANKANISH 9811452022 [anishbhola17 |-
(COMM)/770/2023 ILTD VYBHOLA(P), (@yahoo.com
[Mohd Aslam
lro2 (Civil ICS 08-12-2023 [M/S KRBLSHARVAN (9990389539 [unitedmark@[23-11-2023
(COMM)/1561/202 ILTD Vs M/SKUMAR Junitedanduni
3 ISAGAR IBANSAL(P), ted.com
[OVERSEAS
lro2 (Civil ICS 09-12-2023 [Rakesh AroraMAYANK (9953040048 [lawcmchamb [01-12-2023
(COMM)/1565/202 s NoidaMAINI(P), lers@gmail.co
3 [Polychem Pvt
ILtd
uoz2 ICivil [Execution 12-12-2023 [Paras [Rakesh 0891194404 [rksharmas4 |--
[Execution ((Comm)/593/2023 Traders  VgKumar(P), (@gmail.com
|Akash
[Electrotek
[Engineers
[Private
I toniend
Kuoz2 ICivil Cs 14-12-2023 [Ratan LalKALPANA (9211033533 [dvocate_kal [30-11-2023
((COMM)/1582/202 Bansal VSHINGORAN Ipana@yahoo
3 [Radhey [L(P), nail.com
IShyam
|Agrawal
o= ICivil ICS 16-12-2023 IDABUR [Umang 19999178173 [OFFICE@U [11-12-2023
((COMM)/1598/202 [INDIA Tyagi(P), IMANGTYAGI
3 ILIMITED V§ .COM
IBAJAJ
ICONSUMER
ICARE LTD
o= ICivil ICS 14-12-2023 INARINDER [Shourya 8285614615 |ADVOCATE. |03-10-2023
((COMM)/1585/202 SINGH  VUppal(P), ISHOURYAU
3 [PPAL@GMA]
[AGENCIES [L.COM
ko2 ICivil ICS 15-12-2023 [Hero astha 10718209970 |aastha@thele 13-12-2023
((COMM)/1595/202 [Motocorp Ltdsharma(P), lgist.com
3 s Asho
[Kumar
ko2 ICivil CS [19-12-2023 [Trishna ISUBHASH (9810564087 [krvip1972@g [13-12-2023
(COMM)/1605/202 [Trading AndCHANDRA mail.com
13 |Another ~ VSCHAUHAN(
[Om Traders [P),




District Court Room

Case Type

Case Number Date ofPetitioner Advocate Advocate Advocate Date of e-|
Registration Name VS Mobile emailID Payment o
Responden Number Court Fees

t Name

o2 ICS 18-12-2023 [Manoj ILALIT(P), |9312272721 [Advocate.lalitfi4-12-2023
((COMM)/1602/202 [Kumar (@lalitmathur
3 |Aggarwal Vg L.co.in
[Rupashi
IShah
ko2 ICivil ICS 20-12-2023  [Reeta ISameer 10810134864 [sameerdewan(16-12-2023
((COMM)/1611/2023] |Agarwal ~ VsDewan(P), 123 @rediffm
Patinder il.com
|Gupta
14 [SH. ASHUTOSH KUMAR,West 201 ICS ICS 19-12-2023 [[NDIAN IBRIJESH [9899658074 fficeof [20-09-2023
IDISTRICT JUDGE| [Extn Block (COMM)/930/2023 [OVERSEAS [KUMAR rijesktambe:
COMMERCIAL COURT) IBANK VSTAMBER(P) (@gmail.com
RAVI X
IKHARBAND
A
ICS ICS 19-12-2023 [[CICI BANKMANISH (9213905829 |manish@klfi [06-01-2022
(COMM)/931/2023 Vs AMITKUMAR India.com
IKUMAR IDEWAN(P),
[i5 |[MS. HEMANI MALHOTRA,West 209 [cs coMM 88872023 07.12.2023 [STATE [ASHOK  [8800725748 |sbiog111@sbi [05.11.2023
IDISTRICT JUDGE| [Extn Block ANK OFKUMAR .co.in
COMMERCIAL COURT)- INDIA VS|
2 ISUNITA
TYAGI
ICS COMM 889/2023 07.12.2023 'TATE IASHOK [8800725748 [sbiog111@sbilos.11.2023
ANK OFKUMAR L.co.in
INDIA VS|
ISURESH
ICS COMM 898/2023 11.12.2023 |[KARBI HRAVAN (98 80: hravanbansafi1.12.2023
[LTD. VS./BANSAL 124@gmail.c
[SAGAR m
IOVERSEAS
ICS COMM 915/2023 15.12.2023 'TATE IASHOK [9810019814 |bahlassociate [23.11.2023
ANK OFKUMAR ls1995@gmail |
INDIA VS./BAHL com
[VIMLA
[DEVI
ICS COMM 916/2023 15.12.2023 TATE IASHOK [9810019814 |pahlassociate [23.11.2023
ANK OHFKUMAR 1995@gmail
NDIA VS./BAHL lcom
OURAB
AURI
ICS COMM 934/2023 20.12.2023 IPUNJAB IA.K. 10810362626  |akshakyao1@[24.11.2023
INATIONAL [SHAKYA lgmail.com
[BANK VS|
IRATAN
ICHAND
ICS COMM 935/2023 20.12.2023 ICANARA  |[ANSHUMA [986822334 kri.anshu83@(07.11.2023
BANK VSN lgmail.com
ISHALU [SRIVASTAV
1A
ICS COMM 936/2023 20.12.2023 IANSA ISUMIT 10650415415 artners@sanj07.11.2023
INTERIORS [RAJPUT spartners.in
[VS. ZAHIBH|
ISHAWL
ICS COMM 921/2023 18.12.2023 [UNION IARUN 10811177238 lsanjaychadha 02.11.2023
BANK  OFNISCHAL bsklegal.org
[NDIA VS|
IGURDEEP
ISINGH
ICS COMM 922/2023 18.12.2023 [MOHAN B.P. 7428650450 upport@spn |05.11.2023
IMEAKIN  [SHARMA legal.com
ILTD. VS|
IKUBER
IPROPCON
[PVT. LTD.
ICS COMM 923/2023 18.12.2023 [SUSHIL ISUNIL 19311515886 lsunilknb@gm|26.10.2023
IKUMAR IKUMAR il.com
IGARG VS|
IRELIANCE
IDIGITAL
IPLATFORM
A




District Court Room

Case Type

ICS COMM

Case Number

934/2023

Date

Registration Name

[20.12.2023

VS

Responden

INATIONAL
BANK VS|
IRATAN
ICHAND

ofPetitioner Advocate Advocate

Mobile
Number

10810362626

Date of e-
Payment o
Court Fees

Advocate
email ID

akshakyao1@|11.11.2023

lgmail.com

ICS COMM

935/2023

20.12.2023

ICANARA
IBANK
ISHALU

VS|

IANSHUMA
IN
ISRIVASTAV
A

1086822334

Isri.anshu83@|15.10.2023
lgmail.com

ICS COMM

936/2023

[20.12.2023

IANSA
[INTERIORS
IVS. ZAHIB|
ISHAWL

ISUMIT
IRAJPUT

0650415415

[partners@san26.11.2023
[dspartners.in

ICS COMM

943/2023

[22.12.2023

IJASHOK
JAWA VS|
ILUXUR
CABLES
IPVT. LTD

VIJAY KR
WADHWA

10818376231

[nwlawassocia
tes@gmail.co
Im

7.12.2023

ICS COMM

044/2023

[22.12.2023

IPLASTOCRA
[FT

ISANITARY
INDIA PVT),
VS.
ISUPERTECH

IKAPIL
IKHER

9891072729

lanilkher@gm 5.12.2023
il.com

ICS COMM

945/2023

[22.12.2023

[INOOR
[ENTERPRIS
[ES VS. NRI|
IBUILDTECH
[INDIA PVT|
ILTD

MOHD.
[RFAN

lo711707685

Imohd.anishg [09.12.2023
lb2@gmail.co
Im

ICS COMM

946/2023

[22.12.2023

IAGNI
IDEVICE VS|

INbUSTRIE
N

IADITYA
IMATHUR

0811081980

ail@wrbind[t0.11.2023
ia.com

ICS COMM

947/2023

22.12.2023

[SUNIL
KUMAR
[SISODIYA
vs.
[EXECUTIVE
[ENGINEER

INITIN
IRANA

10811135392

Initinrana750
(@gmail.com

11.12.2023

ICS COMM

61/2023

22.12.2023

ISINGH VS|
INISHA
IAGNIHOTRI

hron
IPARAMJ! EETEURESH

HAND
INGHAL

0810061558

lscsinghal @re [20.12.2023
diffmail.com

ICS COMM

952/2023

23.12.2023

IASHOKSEH
[RAWAT VS,
[EXECUTIVE
[ENGG. MCD

INITIN
IRANA

[7011113458

Initinranay56
(@gmail.com

[21.12.2023

16

[SH. DIG VIJAY
IDISTRICT

3

COMMERCIAL COURT)

SINGH,|
JUDGH

West

o3
[Extn Block

(Civil

Cs
(COMM)/883/2023

04-12-2023

ISTATE
IBANK
[INDIA
Bimla

O
V¢

IJASHOK
IKUMAR
IBAHL (P)

INIL

INIL [20-11-2023

[Civi Execution

[Execution
((Comm)/468/2023

04-12-2023

Pasvinder
[Kaur V
Sailander
[Kumar

ISushil
Kumar
IGulati(P),

ICivi Execution

[Execution
((Comm)/469/2023

04-12-2023

|Shri
[Kumar
Sailander
[Kumar

V|

SushilSushil

Kumar
IGulati(P),

[Civi Execution

[Execution
((Comm)/467/2023

04-12-2023

[Vinod Kumary
Vs Sailanden
[Kumar

ISushil
IKumar
IGulati(P),

[Civi Execution

[Execution
((Comm)/470/2023

l05-12-2023

ISushil Kumarj
[Vs Sailanden
[Kumar

ISushil
[Kumar
IGulati(P),




District Court Room Case Type Case Number Date ofPetitioner Advocate Advocate Advocate
Registration Name VS Mobile email ID
Responden Number Court Fees
t Name

ICS 06-12-2023 |Airens ‘ogesh 8447592082 [YOGESHKO08[10-11-2023
(COMM)/886/2023 Marketing  [Vidyakar(P), IB@GMAIL.C

[Private  Lid| JIOM
Vs Radhej
Krishna
[Industries

[Civil ICS 09-12-2023 [Rakesh AroraMAYANK 9953040048 [LAWCMCHA |01-12-2023
(COMM)/895/2023 [Vs Mks EximMAINI(P), IMBERS@GM|
ISolutions JAIL.COM

|Arbitration OMP (Djo9-12-2023  [Shriram IManoj 10811133644 INIL INIL
(COMM)/450/2023 [Finance LtdKumar(P),
Vs Survinder]
ingh

[Arbitration IOMP (Dj09-12-2023 hriram Manoj 0811133644 INIL INIL
(COMM)/451/2023 [Finance Ltd[Kumar(P),
Vs Suresh|
[Kumar

ICivi Execution [Execution 09-12-2023 [Cars24 alit - - -
(Comm)/472/2023 [Financial ipandey(P),
[Services Pvif
ILtd A\E
[Kanishk
[Pawar

(Civil ICS 09-12-2023 [Ozell CoonefHEMANT [9810857495  |NIL 106-12-2023
(COMM)/894/2023 [Paints VSCHATURVE

[Begum HajraDI(P),
|Alias  Hazra]

[Begum

ICivi Execution |[Execution 09-12-2023  [M/S [Deepak - - -
(Comm)/471/2023 IMITHAS uttsya(P),
[FOREVER V:
Air
ICommand
[Eco Cooling
Do 10

ICivi Execution [Execution 11-12-2023 IGoel INadeem - - -
((Comm)/474/2023 IConstruction [Khan(P),
[India Pvt Ltd|
Vs Ramk
[[nfrastructur
le Limited

ICivi Execution [Execution 11-12-2023 [Techwell IANIL - |- F--
((Comm)/473/2023 [Enterprisesth KUMAR(P),
frough Tt
[Prop Sh Anil
[Kant Vs
|JAnexa Home|

Cs 13-12-2023 [State Bank OfRAMESH | |- -
(COMM)/906/2023 [[ndia VSGUPTA(P),
|Shivam

[Civil

(Civil ICS [13-12-2023 Modern IADITYA 10818286708 |RENUSINGH[06-12-2023
((COMM)/905/2023 [Engineering [OBEROI(P), | 09@YAHO

[Works \E 10.CO.IN
[Elegance

[Baby

(Civil Cs 14-12-2023 IM/s  DaimafDeepika INO PHYCIAL FILE FILLED
(COMM)/911/2023 IAnd Co VsAdvocate(P),
[Bhupinder
[Singh Jaggi

(Civil ICS 14-12-2023 Digital [Harish 19774700001  [HARISH.GA [30-11-2023
(COMM)/910/2023 [Patang (Gaur(P), [UR@HOTMAR9-11-2023
[Private [[L.COM [30-11-2023
Limited ~ V
Mendy
[Electronics

And
ICS 15-12-2023 ISTATE IASHOK INIL [20-11-2023
(COMM)/917/2023 BANK  OFKUMAR

INDIA  VSBAHL (P)
[Rajveer

(Civil

[Civil ICS 18-12-2023 [Union BankKARUN 0811563623  [NIL 6-11-2023
(COMM)/926/2023 [Of India VSNISCHAL(P
|Akshita 5
|Gupta




District Court Room

Case Type

Case Number

Date
Registration Name

ofPetitioner Advocate

VS

Responden
t Name

Advocate
Mobile
Number

Advocate
email ID

Court Fees

Cs 18-12-2023 [Sukhvinder [Rajeev
(COMM)/925/2023 [Kaur Vs M/sAgarwal(P),
|Ani Overseas
(Civil ICS 18-12-2023 [Om Logisticsom INIL - [11-12-2023
(COMM)/924/2023 [Limited  Vsllogistics(P),
[Precia
[Pharma
[Private
[Limited
[Arbitration IOMP (Dj19-12-2023 [HDFC BANKIMANISH [9650810426 [MSVERMAC [NIL
(COMM)/474/2023 Vs ZaheefSHANKER [HAMBERS @
[Khan IVERMA(P), GAMIL.COM
[Arbitration IOMP (D9-12-2023 [HDFC BANKIMMANISH [9650810426 [MSVERMAC [NIL
(COMM)/478/2023 Vs ShekharSHANKER [HAMBERS @
[Ram IVERMA(P), IGAMIL.COM
Chander
[Arbitration IOMP (Dj19-12-2023 [HDFC BANKIMANISH [9650810426 [MSVERMAC [NIL
(COMM)/470/2023 Vs AyubSHANKER [HAMBERS @
IKhan IVERMA(P), IGAMIL.COM
[Arbitration IOMP (Dj19-12-2023 [HDFC BANKIMANISH [9650810426 [MSVERMAC [NIL
((COMM)/475/2023 Vs VarunSHANKER [HAMBERS @
IChand IVERMA(P), IGAMIL.COM
|Arbitration IOMP (Dj19-12-2023 [HDFC BANKIMANISH [9650810426 [MSVERMAC [NIL
(COMM)/476/2023 s VishwajitSHANKER [HAMBERS @
[Chaurasia ~ [VERMA(P), IGAMIL.COM
|Arbitration IOMP (Dj19-12-2023 [HDFC BANKIMANISH [9650810426 [MSVERMAC [NIL
(COMM)/473/2023 Vs TofiSHANKER [HAMBERS @
[Tayyub [VERMA(P), IGAMIL.COM
[Hussain
|Arbitration IOMP (Dj19-12-2023 ISHRIRAM  [Manoj 10811133644 INIL INIL
(COMM)/477/2023 IFINANCE  [Kumar(P),
ILTD Vs Ann
|Sharma
[Arbitration IOMP (Dft9-12-2023 ISHRIRAM  [Manoj 10811133644 INIL INIL
(COMM)/471/2023 IFINANCE  [Kumar(P),
ILTD Vs
[Krishan Pal
[Arbitration IOMP (D9-12-2023 ISHRIRAM  [Manoj 10811133644 INIL INIL
(COMM)/472/2023 [FINANCE  [Kumar(P),
ILTD Vs Vikal
|Singh
(Civil ICS 19-12-2023 manash lifNAGESHW (0818823289 [INFO@DEYAl11-10-2023
(COMM)/933/2023 style p ltd V§AR INDKUMAHA
ISgm TradingKUMHAR(P IR.COM
[Co ,
(Civil ICS 21-12-2023 IKUMAR ISubodh 10811375940 JADVSUBHO [30-10-2023
(COMM)/941/2023 IAND [Kumar IDHKUMARS
KUMAR  VsSingh(P), INGH@GMA
IKUMAR [L.COM
(Civil ICS 22-12-2023 [Neptune Manish [7290911000 FFICE@KL [20-12-2023
(COMM)/949/2023 IContainer  [Khurana(P), [YSLEGAL.CO
Line And| M
[Logistics
[Private
[Limited Vs V|
ool
(Civil CS 22-12-2023  [Inteirocraft [MUKESH [9810719101 PITUMUKES [17-10-2023
(COMM)/948/2023 [Pvt Ltd VSSHARMA(P) [H@YAHOO.I
|Abs  Seating], IN
[Pvt Ltd




ISH. SANJAY JINDAL,
IDISTRICT JUDGHE
COMMERCIAL COURT)

District Court Room

202
[Extn Block

Case Type

[CS (COMM)

Case Number

Cs
(COMM)/879/2023

Date

01-12-2023

A%
Responden
t Name

IM/S  ZETARAJEEV K|
BUILDTECH [TEWART
PVT LTD Vs
M/S
POPULAR
SPIRITS LLP

ofPetitioner Advocate Advocate
Registration Name

Mobile
Number

10312276651

Date of e-
Payment o
Court Fees

Advocate
email ID

Ir.tewari88@g|03-10-2023
mail.com

[CS (COMM)

Cs
(COMM)/884/2023

l05-12-2023

ISTUTI
WASON

M/S

PLATINEX
DB VALVES
INDIA PVT]
LTD Vs M/S
DBN

Srmnonac

10811227766

asonandwasf20-11-2023
lon@gmail.co

ICS (COMM)

CS
(COMM)/885/2023

06-12-2023

IALROCS IRISHAB
ILIFESTYLE |SINGHAL
IPVT LTD Vg
ISOHIL
IAHMAD

7503414900

Irsinghal3062
(@gmail.com

4-12-2023

ICS (COMM)

CS
(COMM)/891/2023

07-12-2023

[State Bank OASHOK
[[ndia Vs AjifKUMAR
ingh
hrough Itg
ILrs Vs Ajit
ingh

10811896060

[kumarashoka
dvovcate@g
Imail.com

5-12-2023

ICS (COMM)

ICS
(COMM)/892/2023

07-12-2023

I a
[Tarlok SinghAMARJEET
Vs M/SSINGH
Mechmaark |[GMBHIR
IFil Tech|
[India Pvt Ltd

10818186704

jeetmrts @yahj22-12-2021
|00.com

ICS (COMM)

ICS
((COMM)/893/2023

07-12-2023

ISuper  SignfSANJAY
[Industries V§KUMAR
[Sunrise
|Agencies

10968010672

awver.saniay |04-10-2023
(@gmail.com

ICS (COMM)

ICS
(COMM)/902/2023

[12-12-2023

A P SISITASHI
ISURGICALS [PRAKASH
IPVT LTD V:
ISHIVANSH
IRATHORE

10818500675

ray.pankaj@y04-12-2023
lahoo.co.in

ICS (COMM)

ICS
(COMM)/904/2023

l13-12-2023

[HARSO (MADHAYV
ISTEELS PVIKUMAR)
ILTD V|
ICOMRACK
[INFONET
IPVT LTD

9560366379

dvmadhavk
mar@gmail.
com

[08-12-2023

[cs (comm)

ICS
(COMM)/912/2023

l14-12-2023

[SURESH
ICHANDRA
[INFRATECH
PVT LTD V4
IM/S s.9
[TOTAL

QNTOTDI IO

IANIL
ISHARMA

0811006742

annisharmai
I3@gmail.com

[20-04-2023

IOMP
(COMM)

a

OMP [©)
(COMM.)/480/202
3

l19-12-2023

I[HDFC BANKIMANISH
ILIMITED VSVERMA
IABUSYED
[FAIZ

[HUSSAINI

10650810426

Imsvermacha [Nil

mbers@gmail
L.com

[CS (COMM)

Cs
(COMM)/932/2023

l19-12-2023

BANK  OFSUMIT
BARODA VSANAND
IMANISH
DUTTA

19953154353,

lsuprapartner
kslegal @gmail,
om

12-12-2023

IOMP
(COMM)

a

lOMP |
(COMM.)/455/2023

l15-12-2023

ISHRIRAM
[FINANCE
ILTD Vs SHIV|
IKR
IKUSHWAHA|

IMANOJ
IKUMAR

lo811133644

Z

anojk.adv@
gmail.com

[CS (COMM)

Cs
(COMM)/913/2023

l14-12-2023

IPREETT
ISHARMA V¢
IPRASHANT
ISHARMA

IMK SINHA

10810138385

Imjksinha@g
mail.com

12-12-2023

OMP
(COMM)

(I

oMP 0
(COMM.)/479/2023

[19-12-2023

ISHRIRAM
[FINANCE
ILIMITED Vs
ISATYENDRA|
5215

IMANOJ
IKUMAR

0811133644

Imanojk.adv@|Nil
lgmail.com

ICS (COMM)

cS
(COMM)/953/2023

[23-12-2023

M/S
BONGCHIN
DIA PV
LTD \Z
IMANOJ
KUMAR

aval

IGOVIND
IRISHI

818040003,

lgovind.rishi
(@acumenjuri
Js.com

[22-12-2023




District Court Room Case Type Case Number Date ofPetitioner Advocate Advocate Advocate Date of e-|
Registration Name VS Mobile emailID Payment o
Responden Number Court Fees

t Name

ICS (COMM) ICS 23-12-2023 IM/S VERMAASHU 1582628330 shu.ralhan1i {08-12-2023
((COMM)/954/2023 ISTAINLESS [RALHAN h@gmail.com|
ISTEEL Vs
IM/S  ARTS
IOF WOODS
[PRESENTAT
koo
[CS (COMM)  [CS 23-12-2023  |Om LogisticsARUN 0810163624 dvmadhavk [18-12-2023
(COMM)/955/2023 [Limited VSAGGARWA nmar@gmail.
IMODES IL lcom
[RETAILS
ISALES AND|
IMARKETIN
ICS (COMM) CS 23-12-2023  |Om LogisticJARUN 0810163624  jadvmadhavk [18-12-2023
(COMM)/956/2023 ILimited VJAGGARWA nmar@gmail.
ISAI IL lcom
IPARENTRAL)|
ILIMITED
h8 [SH. AJAY GUPTA,'West 210 ICOUNTER I59/2023 05-12-2023 [SAKIR VJANKUR 10811126091 lankursinghal [26-10-2023
IDISTRICT JUDGE| [Extn Block ICLAIM/59/20 [ZAARA [SINGHAL dvocate@g
COMMERCIAL COURT) 23 Imail.com
ICS 1877/2023 l01-12-2023 [M/S IGAURAV 9999797220  |malhotra- [13.10.2023
(coMM)/877/ IVINTAGE ~ [MALHOTR bauravi976@
2023 ICREDIT VA ah00.co.in
IANIL
IKUMAR
ICS 876/2023 01-12-2023 [M/S IGAURAV 9999797220 alhotra- [13.10.2023
I(COMM)/876, IVINTAGE |[MALHOTR lgauravig76 @
2023 ICREDIT VA ah00.co.in
[RAM NIWAS
ICS 890/2023 07-12-2023 [Super  SignSanjay 10968010672 awyer.sanjay |04-10-2023
(COMM)/890 [Industries VgKumar (@gmail.com
2023 lAadhishakthi
|Agencies
ICS 900/2023 12-12-2023 [Om LogisticsArun 10810163624 dvocatearun [01-12-2023
(COMM)/900 ILimited ~ VsgAggarwal l23@gmail.co
2023 |Gopane
IConsumer
[Product
[Private
I ivniend
ICS l901/2023 12-12-2023  [State Bank OffAshok 0810019614  |bahl.associatel0-11-2023
I(COMM)/901/| India VsKumar Bahl 1995@gmail
2023 [Manish lcom
ICS 842/2023 13-12-2023  [State Bank OffNidhi [7982685292  nidhipandeykjo7.12.2023
(COMM)/903 [[ndia.  VS|Pandey In@gmail.com
2023 [Roshan Lal
ICS 914/2023 15-12-2023 [Mohan [B.P. Sharma (7428650450  jsupport@spn [3-11-2023
(COMM)/914/ [Meakin legal.com
2023 [Limited V5
|Shalini
ISecurities
Private
I irniend
ICS 918/2023 16-12-2023 [Max Pitender 10811273040 kdhingra201j02-11-2023
(COMM)/918/| [Engineering [Kumar l@gmail.com
2023 IAnd [Dhingra
Marketing
[Private
[Limited Vg
ICS 919/2023 16-12-2023 |Union BankArun 10811563623 runnischal @06-11-2023
(COMM)/919/ IOf India VsNischal lgmail.com
2023 [Ravi Sudan
ICS(Comm.)/9(929/2023 19-12-2023 [Parvinder  [[gbal Singh [8586925160 dvocateigbaljo8-12-2023
29/2023 aur chawla] lo3@gmail.co
s Rachna
lcopy house
ICS 940/2023 21-12-2023  |Ganpati ISabhay 0871567339  |sabhay@lexinf24-11-2023
(COMM)/940 ISpring  andChoudhary Idigo.in
2023 [Foam Ind. Vg
[Sajiya




District Court Room

Case Type

Case Number

Date

Responden
t Name

ofPetitioner Advocate

Registration Name VS

Advocate
Mobile
Number

Advocate
email ID

Date of e-
Payment o
Court Fees

ICS 950/2023 23-12-2023 [Canara BanKkChitra 10212888057  [chitramalhotrf21.11.2023
(COMM)/950 [Vs Anoop [Malhotra @gamil.com
2023
ICS 951/2023 23-12-2023 [Bharat AroraRadhey 0811041494  [radheyshyam |02.12.2023
(COMM)/951/ Vs AsfakiShyam lavd @gmail.c
2023 IAhmed m
19 [SH. NARESH KUMARWest ko3 IC! 01-12-2023 [[CICI BANKMANISH [9213905829 9/02/21
IMALHOTRA, DISTRICT] [Extn Block (COMM)/878/2|(COMM)/878/2023 ILIMITED VSKUMAR
VUDGE (COMMERCIAL 023 ISUNIL IDEWAN
ICOURT) ISINGH
[Execution [Execution 02-12-2023 [Boorent
(Comm.)/466/2|(Comm.)/466/2023 [Enterprises
023 Vs  Krishnal
[Techno
[Engineers
ICS ICS 02-12-2023 [Rajesh Arora|RAJESH 0810294894 [rajeshbanati [17/11/23
(COMM)/880/2/(COMM)/880/2023 IProprietor VSBANATI (@yahoo.com
023 IGold Star Dry|
Offset  Pvt|
ILtd.
ICS ICS 04-12-2023 [Vintage IGAURAV 9999797229 13/10/23
(COMM)/881/2|(COMM)/881/2023 [Credit AndMALHOTR
023 [Leasing PvtA
ILtd Vs Simmi
IAggarwal
ICS ICS 04-12-2023 [Hero IAASTHA 9810481016 ail@thelegi [27/11/23
(COMM)/882/2|(COMM)/882/2023 IMotocorp LtdSHARMA Ist.com
023 [Vs Owner
[Proprietor
IOMP (IYOMP (Dlog-12-2023 _ [Shriram IMANOJ 10811133644 7/11/23
(COMM.)/453/ |((COMM.)/453/2023| [Finance IKUMAR
2023 [Limited Vg
Rajesh S/
h Ram|
hand
IOMP (IYOMP (Dj09-12-2023 hriram IMANOJ 10811133644 7/11/23
(COMM.)/454/ |(COMM.)/454/202 [Finance IKUMAR
2023 3 [Limited V5
[Sangeeta
|Sharma
ICS ICS 09-12-2023 ICanara BankNITESH 10873706792 itumishra.adfto/11/23
(COMM)/897/2|(COMM)/897/2023 Vs NeeruKUMAR vocate@gmai
023 [Dewan .com
ICS ICS 11-12-2023 [Rajesh IAMIT 10871897844  savlawassocia[28/11/23
(COMM)/899/2|(COMM)/899/2023 [Kumar IKUMAR lte@gmail.co
023 [Narang ~ VSMAIHAN
[Care Health|
[[nsurance
ILtd
ICS ICS [13-12-2023 [State Bank OfRAJIV 19990781015  [thakur.rajivi [23/11/23
(COMM)/907/2|((COMM)/907/2023 [[ndia VSKUMAR 985@gmail.c
023 [Kappu(LRs) [THAKUR om
ICS 13-12-2023 [State Bank OfRAMESH (9718025439 andeynidhikjoy/12/23
(COMM)/908/2/(COMM)/908/2023 [[ndia Vs Ravi[GUPTA @gmail.com|
023
ICS ICS 18-12-2023 IBank OfPRATYUSH (9953154353 uprapartner |04/12/23
(COMM)/920/2|(COMM)/920/2023 [Baroda VYPARIMAL Islegal @gmail,
023 |Ankur lcom
|Sharma
ICS Cs 18-12-2023 Mohan [BISHAN 10810552424  |support@spn |03/11/23
(COMM)/927/2|(COMM)/927/2023 Meakin [SHARMA legal.com
023 [Limited Vg
Yagat
Realcon
[Private
RN




District Court Room Case Type Case Number Date ofPetitioner Advocate Advocate Advocate Date of e-|
Registration Name VS Mobile emailID Payment o
Responden Number Court Fees

t Name

ICS ICS 18-12-2023 Mohan 10810552424  |support@spn|o9/11/23
(COMM)/928/2|(COMM)/928/2023 [Meakin HARMA legal.com
023 [Limited Vg
[Kunal Mehta
[OMP (IYOMP (Dj19-12-2023 hriram IMANOJ 10811133644 7/11/23
(COMM.)/469/ |(COMM.)/469/202 inance LtdKUMAR
2023 3 s Harpreet|
ingh
IOMP (Domp (Df9-12-2023 Hdfc  BankMANISH 9650810426 [msvermacha 04/12/23
(COMM.)/481/ |(COMM.)/481/2023] ILimited VSSHANKER Imbers@gmail
2023 |Anil Kumar [VERMA L.com
IOMP (DjomMpP (D[9-12-2023 Hdfc BankMANISH [9650810426 [msvermacha 04/12/23
(COMM.)/482/ |(COMM.)/482/202 ILimited VSSHANKER Imbers@gmail
2023 3 [Yogendra VERMA .com
|Singh
ICS ICS 20-12-2023 Patinder DevRAJOO 10810719339 16/12/23
(COMM)/937/2|(COMM)/937/2023 ISeth IGUPTA
023 [Proprietor Of|
M/S Jaydee
[Enterprises
Vs M/§
ICS ICS 20-12-2023 [Canara BankKARUN 10910431437 runyadav80 j07/12/23
(COMM)/938/2|(COMM)/938/2023 Vs M/s[YADAV I3@gmail.com
023 |Anvisha
[Enterprises
ICS ICS 21-12-2023 ISARAOGI  [VARUN 8285672608  fadvocatevaru [23/11/23
(COMM)/939/2|(COMM)/939/2023 ISUPER IBEDI bedi@gmail,
023 ISALES PVT| om
ILTD V:
[Manish
[Kumar
ID ol
ICS ICS 21-12-2023 IM/s Dev KnitfSUSHIL 10643089237 29/11/23
(COMM)/942/2|(COMM)/942/2023 And Sales VS[TTWARI
023 M/s
[Vidyarthi
ISethi  School
[Wear
20 [SH. ANURAG SAIN [NEW il ICS(COMM) 687/2023 14.12.2023 [CANARA [EKANT 8376841313 [EKANTLUTH04.12.2023
IDISTRICT JUDGEDELHI BANK  VSJLUTHRA IRAANDASSO
COMMERCIAL COURT)- [MR. ICIATES@GM|
jo1 ICHNDRA JAIL.COM
IGUPT
ISINGH
1A0DAT o
L ICS(COMM) 688/2023 [14.12.2023 ICANARA [EKANT 8376841313 [EKANTLUTH|04.12.2023
IBANK  VSJLUTHRA IRAANDASSO
[MR. KAVITA| ICIATES@GM|
IDHAMA & JAIL.COM
IORS.
L ICS(COMM) 692/2023 [16.12.2023 IGUARDIAN [MANISH |997177226 IMANISHGA [01.12.2023,
HEALTHCA |GANDHI INDHI11@GM|05.12.2023
IRE JAIL.COM
ISERVICES
IPVT. LTD. Vs
[VINAY
hroorma
s ICS(COMM) 693/2023 [16.12.2023 ILEVI ISHRAVAN 9990605966 [UNITEDMA [12.12.2023
ISTRAUSS  [KR. [RK@UNITE
[VS. ASHOKBANSAL IDANDUNITE
IKUMAR ID.COM
L ICS(COMM) 695/2023 [16.12.2023 ICANARA [EKANT 8376841313 JEKANTLUTH|04.12.2023
[BANK  VSILUTHRA [RAANDASSO
IMOHD. CIATES@GM|
[KHLAKH JAIL.COM
ICLOTH
[HOUSE &
Do
It ICS(COMM) 698/2023 [19.12.2023 INEHA ISAMEER 0810134864 |SAMEERDE [29.01.2023
[BANSAL VS/DEWAR WAN123@R
IANCHIT [EDIFFMAIL.
IGUPTA ICOMM
it ICS(COMM) [702/2023 20.12.2023 M/S [B.K. 10811576230 IBASHISHTH [11.12.2020,
IANDSLITE [PANDEY JAPANDEY@ [06.12.2023
IPVT.  LTD| GMAIL.COM
[VS.
[TRENTEEK
[ELECTRONI
cnvr rn




District Court Room Case Type Case Number Date ofPetitioner Advocate Advocate Advocate Date of e-|
Registration Name VS Mobile emailID Payment o
Responden Number Court Fees

t Name

ICS(COMM) [701/2023 20.12.2023 IM/S HERO 10810134793 ALLIPCARE [13.12.2023

[INVESTCOR [KUMAR (@GMAIL.CO
[P PVT. LTD/SAHU M
[VS. ASHOK]
IKUMAR

L ICS(COMM) [705/2023 21.12.2023 IPAHARPUR |ATANU 10810463278  |LAWYER.SAI|07.12.2023
ICOOLING  [SAIKIA [KIA@GMAIL
[TOWERS .COM
ILTD. VS|
ISHAKTI API|
[FOODS PVT|

It [CS(COMM) [707/2023 22.12.2023 [CANARA IKUMAR 19718909886, |ADV.VISHW [20.12.2023
[BANK  VSIVISHWAJE 8882642450 PEET@GMAI
ISANJAY [ET IL.COM
ISINGH
ISAITHALA &
IORS.

n ICS(COMM) [708/2023 22.12.2023 M/S JAGANSHWETAN 10899239930 [EXISLEGAL [12.12.2023
INATH IK SHARMA @GMIL.COM|
INDUSTRIE
IS THROUGH]
[[TS
[PARTNER

L ICS(COMM) 714/2023 23.12.2023 ICANARA IKUMAR 10718909886, |ADV.VISHW [20.12.2023
[BANK  VSIVISHWAJE 8882642450 PEET@GMAI
[TUNNA KR. [ET IL.COM

L ICS(COMM) [717/2023 23.12.2023 ICANARA IKUMAR 10718909886, |ADV.VISHW [20.12.2023
IBANK  VSIVISHWAJE [8882642450 PEET@GMAI
ISATNAM [ET IL.COM
ISINGH &
IANR.

L ICS(COMM) 718/2023 23.12.2023 ICANAR IKUMAR 10718909886, |ADV.VISHW [20.12.2023
IBANK  VSIVISHWAJE [8882642450 PEET@GMAI
ISANJAY [ET IL.COM
ISINGH

L ICS(COMM) 719/2023 23.12.2023 ICANARA IKUMAR 10718909886, |ADV.VISHW [20.12.2023
IBANK  VSIVISHWAJE [8882642450 PEET@GMAI
[VIRENDRA [ET IL.COM
ISAH & ORS.

i ICS(COMM) 715/2023 22.12.2023 IRAGESHRE [VAIBHAV [9971576500 [EMAIL@VU [01.12.2023
IE VUTTS [TTS.COM

RAJMOHAN |ANUPRIYA
S. M/SSHYAM

IAHRA
ICREATIONS
o AntD
21 [SH. VIDYA PRAKASH,/NEW 25 IOMP (COMM.) [167/2023 01-12-2023 IGAGAN INADEEM  [|9654567373 [nadeemkhan [20.11.2023
IDISTRICT JUDGEDELHI ISACHDEVA [KHAN 12ss0¢i
COMMERCIAL COURT) VS RBL lgmail.com

IBANK
ILIMITES

25 IOMP (COMM.) [171/2023 07-12-2023 Narender |Avinash 10871441764 laklrivedilawo [31.10.2023
IKumar VsKumar [fficec@gmail.c
IGENERAL  [Trivedi(P), lom
IMANAGER

25 IOMP (COMM.) |172/2023 07-12-2023 ILAXMI HARSHIT [958270573 INOT [26-10-2023
ISETH VSSHISHODIA IAVAILABLE
IM/S (P)
[TRADEBULL|
A
ISECURITIES
lpprzamn

25 IOMP (COMM.) |173/2023 07-122023 IM/s  FiitjeeMOHIT 10312833620  |mohitadv@yalo4-12-2023
ILtd Vs SujayiGUPTA(P) lhoo.co.
[Kumar Jha

25 IOMP (COMM.) |174/2023 08-12-2023 umar IKAMAL 8076028046 feromlaw1956 [08-12-2023
linfratech and[SINGH(P) (@gmail.com
construction
pvt 1td Vs U
IO I Through|
[The

25 IOMP (COMM.) [175/2023 09-12-2023  [SAFDARJUN|LAV 8744022322  [nayyaradi@g [06-12-2023
IG CLUB VSDHAWAN mail.com
IKRANTT

IANAND




District Court Room

25

Case Type

IOMP (COMM.)

Case Number

176/2023

Date

ofPetitioner Advocate

Registration Name VS

l13-12-2023

Responden
t Name

INDO IRAJESH
IALUSYS IBANTI

INDUSTRIE
IS PVT LTD|
Vs S§
IGROUP PVT|

oy

Advocate
Mobile
Number

0810294894

Advocate
email ID

Irajeshbanati
(@yahoo.com

Date of e-
Payment o
Court Fees

11-12-2023

25

[OMP (COMM.)

177/2023

14-12-2023

IGURU [VIKAS
IGOVIND ISAINI(P)
ISINGH
IGOVT
[HOSPITAL
Vs Sarvesh|

9911483692

officeofadvsu
shikeshkuma
r@gmail.com

14-12-2023

25

IOMP (COMM.)

178/2023

l15-12-2023

INAGAR  |NIRAJ
PALIKA  [KUMAR
INOKHA  VSSINGH(P)
[ENVIRO
INFRA
[ENGINEERS

10810512928

[deesaysing_1
[7@yahoo.co
Im

15-12-2023

25

[OMP (COMM.)

179/2023

16-12-2023

TONION —OFASHISH
INDIA  VSKUMAR
AGARWAL [SHARMA
ANDCO  [P)

9313471929

Tl
hishsharma|

5-12-2023

[379@gmail.c
m

25

IOMP (COMM.)

184/2023

[23-12-2023

Refop IndiaNIRAJ
ICompany VSSINGH
[[n Voguel
|Apparel

10810009829

Inirajsinshadv
(@gmail.com

23-12-2023

25

IOMP (COMM.)

185/2023

[23-12-2023

IBALAJI |Ashish

IJAGRO  PVTKhorana
ILTD V:
[UNION OF
[[INDIA

810006115

[Khoraaassoci
ates@gmail.c
m

[20-12-2023

25

ICS (COMM.)

667/2023

04-12-2023

ist LIMITEDARUN

s SUMASHARMA
[TRADEX
IPVT LTD

9999020047,
10716528911

lcontactus@a
jlaw.in

Bo-11-2023

25

ICS (COMM.)

636/2023

09-11-2023

IZEPHYR IACHAL
[TOYMAKER [SHEKHAR(
IS PVT LTD]P),

Vs
IKIPA INDIA|
IPVT LTD

10602338663

chal.shekharf

07.11.2023

(@ediplis.com

25

ICS (COMM.)

670-2023

07-12-2023

[State Bank OfSHIV
India VYTYAGI(P)
[Salim
[Proprietor
IM/s  Juned|
IGarments

0811059032

lshivktyagii@
lgmail.com

[06-12-2023

25

ICS (COMM.)

671/2023

07-12-2023

[State Bank OffSHIV
[[ndia VYTYAGI(P)
[Riyasat ~ Ali
[Proprietor
IM/s  Sufiyal
[Enterprises

0811059032

lshivktyagii@
lgmail.com

[06-12-2023

25

[CS (COMM)

674/2023

08-12-2023

IPAHARPUR ATANU
ICOOLING  [SAIKIA(P)
[TOWERS
ILTD Vi
IROOTS
ICOOLING

10810463278

awyer.sainik
(@gmail.com

[02-12-2023

25

[cS (comm)

675/2023

08-12-2023

ic
[State Bank OffSHIV
[India VSTYAGI(P)
Patin Bansal
[Proprietor
IM/s Bansal
[Enterprises

0811059032

khivktyagii@
lgmail.com

[06-12-2023

25

ICS (COMM.)

676/2023

08-12-2023

[State Bank OffSHIV
[[ndia Vs MdATYAGI(P)
[Zeeshan
IKhan
[Proprietor
M/s M

10811059032

khivktyagii@
lgmail.com

6-12-2023

25

ICS (COMM.)

680/2023

11-12-2023

ICand
[HT MEDIAMADHUR
ILTD VSDHINGRA(
IDIGAMBAR [P)

ISINGH
IPROP
IPRACHAR

hronra

9999467283

Irakesh @amsal
ssociates.co.i
In

{04-12-2023

25

ICS (COMM.)

681/2023

11-12-2023

IPRIYA IANIRUDH
ISETHI VSBHATIA(P)
IOXIRICH
IREALTORS
IPRIVATE
ILIMITED

9871877755

nirudhbhati
13@gmail.co
Im

0-12-2023




District Court Room Case Type Case Number Date ofPetitioner Advocate Advocate Advocate
Registration Name VS Mobile email ID
Responden Number Court Fees
t Name

25 ICS (COMM.) [682/2023 11-12-2023 IMEENAKSH [ANIRUDH [9871877755 lanirudhbhati [09-12-2023
[ KATARIABHATIA(P) 13@gmail.co
[Vs OXIRICH] Im
IREALTORS
IPRIVATE
[LIMITED
25 ICS (COMM.) [685/2023 13-12-2023 IKAOMNI IRISHABH 9899511131 Imanochagris [01-12-2023
[TRADINGH [MANOCHA habh26@gm:
IPVT LTD Vs il.com
[Mizal
IPolymers
25 ICS (COMM.) [686/2023 l14-12-2023 ICANARA [EKANT 18376841313  |ekantluthraa |05-12-2023
[BANK VSLUTHRA Indassociates
|SKY (@gmail.com
IDIGITAL HD|
ICABLE TV




District Court Room

Case Type

Case Number

Date

ofPetitioner Advocate Advocate

Registration Name VS

Responden
t Name

Mobile
Number

Advocate
email ID

Date of e-
Payment o
Court Fees

25 ICS (COMM.) [690/2023 16-12-2023 IPUNJAB [[NDRA 10311824970  |associatenara [12-12-2023
INATIONAL [NARAIN(P) an2a@gmail
IBANK Vs L.com
[RINKI DEV]|
PROP Of M/
IGreat  Indial
25 ICS (COMM.) [691/2023 16-12-2023 [CANARA [EKANT 10311824970 lassociatenara [12-12-2023
IBANK VYLUTHRA [van2a@gmail
IPLANET L.com
ICAST
IMEDIA
ISERVICE
25 ICS (COMM.) [694/2023 16-12-2023 ISTATE IADITYA 19999132159 id_akrwtadvefi2-12-2023
IBANK OFKUMAR late@gmail.co
INDIA VSROUT Im
ILALIT GIRT
25 ICS (COMM.) [697/2023 19-12-2023 INeeraj IMUKUND [828520235 lharish@bara [19-12-2023
[Proprietor  [YADAV(P) ramilegalserv,
IQuality lices.com
[Interior Vg
IPRIME
[TELECOME
25 ICS (COMM.) [700/2023 19-12-2023 [Excelling GeoRAKESH ~ [9910280608  [rksharma@g [20-12-2023
IAnd IKUMAR(P) mail.com
[Engineering
IConsultant
Private
[Limited Vs Q
25 ICS (COMM.) [703/2023 21-12-2023 ISANVIK IASHISH 0811122114 jai@jsecham [21-12-2023
[ENGINEERS [KUMAR(P) bers.com
(INDIA) PVT]
ILTD Vs Asian|
[Hotels North|
ILtd
25 ICS (COMM.) [704/2023 21-12-2023 [PAHARPUR [ATANU 10810463278 awyer.saikia [16-12-2023
ICOOLING  [SAIKIA(P) (@gmail.com
[TOWERS
ILTD V:
ISHANKARA
ISHANKARA
lo ANtz
25 ICS (COMM.) [706/2023 22-12-2023 [Canara BankKUMAR 19718909886  |adv.vishwajeej21-12-2023
Vs AtulVISHWAJE t@gmail.com
aiswal [ET
25 ICS (COMM.) [709/2023 22-12-2023 [Canara BankKUMAR 10718909886 dv.vishwajee21-12-2023
Vs Shre¢VISHWAJE t@gmail.com
Balaji ~ FruifET
IAnd
[Vegetable
[Processing
25 ICS (COMM.) [711/2023 22-12-2023 [Devsai [RAVI 10873082662 dvrspawardej20-12-2023
[Construction [SINGH | @gmail.com
IPvt Ltd VSPAWAR(P)
Indiabulls
[Hosuing
[Finance
I irniend
25 ICS (COMM.) [712/2023 22-12-2023 HT MEDIARAHUL 9899218215  [rahulmalhotr [15-12-2023
[Vs Atul Deo [MALHOTR la@gmail.com
IA(P)
25 ICS (COMM.) [713/2023 22-12-2023 [Fairwealth ~ [Taran 10899032907 [tarangagarwa18-12-2023
[Financial ~ [Aggarwal | @agarwaljet]]
IServices Litd| ley.com
Vs
IAGARWAL
IKUMAR
25 ICS (COMM.) [720/2023 23-12-2023  |Canara BanKKUMAR 19718909886  |adv.vishwajee[23-12-2023
Vs [VISHWAJE t@gmail.com
IChakaravati [ET
[Ministries
JAND ORS
25 ICS (COMM.) [721/2023 23-12-2023 [Canara BanKUMAR 19718909886  |adv.vishwajee[23-12-2023
Vs ManojVISHWAJE t@gmail.com
Kumar andET
TS
22 [SH. VINEETA GOYAL, 24 [Suit fonCs 01-12-2023 [Hero laastha 19718209970  |JAASTHAS89S [21-11-2023
IDISTRICT JUDGE Trademarks (COMM)/662/2023 [[nvestcorp  [sharma(P), [HARMA@G
COMMERCIAL COURT) Pvt Ltd VS IMAIL.COM
103 [Owner
[Proprietor




District Court Room

Case Type

Case Number

Date
Registration Name

ofPetitioner Advocate

VS

Responden
t Name

Advocate
Mobile
Number

Advocate
email ID

Date of e-
Payment o
Court Fees

24 [Suit fonCs 01-12-2023 IM/s  AsianfKunal 19899632870 uwalmadan [09-11-2023
Trademarks (COMM)/661/2023 Travel [Madan(P), lo3@gmail.co
ICompany Pvt]
ILtd Vs M/s
Mahua
[Broadcasting
RN
24 Objection  U/§OMP 01-12-2023 IM/s [Viren 10433433333  |virenbansal1 [29-11-2023
134  Arbitration(COMM)/168/2023 |[Showcraft  [Bansal(P), (@gmail.com
IConciliation Act [Productions
[Pvt Ltd Vg
[Sahitya Kala|
[Parishad
24 Suit forCS 02-12-2023  |Rspl LimitedEanjeev 10810122176 [Email. ID not20-11-2023
Trademarks (COMM)/664/2023 Vs ingh(P), lavailable
[Harshvardha
n Jai
[Tarding A
Ms Rahul
b,
24 Suit forlCS 02-12-2023  [Khatri [Abhishek  [9910271290  |advocate@lai [30-11-2023
[Trademarks (COMM)/666/2023 [Tillpatti |Singh(P), FHaw.com
[Bhandar Pvt
ILtd Vs Radhal
Devi Khatri
24 [Suit forCS 02-12-2023  |Greenply IS 0577211995 skarthikg141 [27-11-2023
[Trademarks (COMM)/665/2023 [[ndustries  [Karthik(P), (@gmail.com
ILtd Vs Joh
[Doe  Ashok
[Kumar
24 [Objection  U/JOMP 05-12-2023 [Union OflAJAY 10953098101  [Email. ID noto2-12-2023
134 Arbitration(COMM)/170/2023 [[ndia VSBIDHURI(P lavailable
[Conciliation Act Mahipal ,
|Singh
24 [Suit forlCS 06-12-2023 Mold TeKShravan 10810017859  [skbansalipr@Jo4-12-2023
[Trademarks (COMM)/668/2023 [Packaging  [Bansal(P), lgmail.com
Limited ~ V
[Pronton Plast
[Pack Private|
[Limited
24 [Suit forlCS 07-12-2023 IM/s  Ceecovikas 0212416114 chhabravikas [25-11-2023
[Recovery (COMM)/673/2023 [Technologies chhabra(P), kh4o@gmail.c
Pvt Ltd Vg om
[M/s Inspiral
[Enterprise
India Ltd
24 [Suit forCS 07-12-2023 [State Bank OfShiv 10643242952  [Email. ID not25-11-2023
[Recovery (COMM)/672/2023 India VyTyagi(P), lavailable
JAjmal Khan|
[Proprietor
|Alfaiz
IGarments
24 [Suit fonCs 08-12-2023  [Sbi Vs MohdjShiv 10643242952  [Email. ID notj21-11-2023
[Recovery (COMM)/677/2023 [Shahid [Tyagi(P), lavailable
24 [Suit fonCs 08-12-2023  [Sbi VsiShiv 10643242952  [Email. ID notj21-11-2023
[Recovery (COMM)/678/2023 Rizwan Alam(Tyagi(P), lavailable
[Proprietor
[M/s Hassan|
[Enterprises
24 [Suit fonCs 09-12-2023 IRSPL VsShravan 10810017859  [skbansalipr@/08-12-2023
Trademarks (COMM)/679/2023 IANTL [Bansal(P), lgmail.com
[UDHAWDAS
[RAIKESH
24 [Suit fonCs 11-12-2023 IJAmit ChopraANIRUDH (9871877755 [Email. ID not23-11-2023
[Recovery (COMM)/683/2023 Vs  OxirichBHATIA(P), lavailable
Realtors Pvt]
ILtd
24 [Suit forlCS 16-12-2023 [Canara BankEkant 8376841313 lekant23@gm [04-12-2023
[Recovery (COMM)/696/2023 Vs Ram|Luthra(P), lail.com
Metals
24 [Objection  U/OMP [16-12-2023 [Union OfASHISH 10313471929 14-12-2023
134  Arbitration(COMM)/181/2023 [[ndia VSKUMAR 1379 @gmail.c
IConciliation Act lAgrawal AndSHARMA(P))| m
[Co l




District Court Room Case Type Case Number Date ofPetitioner Advocate Advocate Advocate Date of e-|
Registration Name VS Mobile emailID Payment o
Responden Number Court Fees

[Objection ~ U/§OMP 16-12-2023 i f 10313471929 hishst 14-12-2023
134  Arbitration(COMM)/180/2023 [[ndia VSKUMAR [379@gmail.c
IConciliation Act |Agrawal AndSHARMA(P))| lom
[Co A
24 [Suit forlCS 19-12-2023 The SupremeANUBHAV (9811852189 Imehrotranub [15-12-2023
[Trademarks (COMM)/699/2023 [[ndustries [MEHROTR lhav@gmail.c
[Limited ~ VSA(P), lom
[Rekha
IPolypipes
24 [Objection  U/§OMP 20-12-2023  |Gyan BhartiVipin 9213528073  J1980adv@gm|15-12-2023
134  Arbitration(COMM)/182/2023 [[nstitute Of [Pillai(P), lail.com
IConciliation Act |Skill
[Development
Vs
|IGovernment
VERECTAP
24 [Objection  U/JOMP 20-12-2023  [Rossell IndiaAsmita 0821015761 [Email. ID not}18-12-2023
134  Arbitration(COMM)/183/2023 ILimited  VsNarula(P), wailable
[Conciliation Act [ERNST AND|
[YOUNG LLP
24 [Suit forCS 22-12-2023 HT MEDIARAHUL 0899218215 [RAHULSSM [14-12-2023
Recovery ((COMM)/710/2023 ILTD VSMALHOTR IALHOTRA@
[Deepti IA(P), IGMAIL.COM
|Singhal
24 [Suit forCS 22-12-2023 [Canara BankKUMAR 10418909886  |255VISHWJER20-12-2023
[Recovery (COMM)/716/2023 [Vs Jagat PalVISHWJEE [ET@GMAIL.
|Singh [T(P), ICOM
24 [Suit forlCS 23-12-2023 [Canara BankKUMAR 10418909886  |255VISHWJEj14-12-2023
[Recovery (COMM)/722/2023 s SandhyaVISHWJEE [ET@GMAIL.
[Yadav [T(P), ICOM
23 [MS. SAVITA RAO,SOUTH |[NIL
IDISTRICT
PUDGE(COMMERCIAL
ICOURT)
24 [MS. ANURADHA SHUKLA[SOUTH |NIL
|[BHARDWAJ, DISTRICT]
PUDGE(COMMERCIAL
ICOURT)
25 [SH. SANDEEP YADAV |South  |NIL
26 [SH. RAJEEV BANSAL,South [NIL
IDISTRICT JUDGH
COMMERCIAL)-01
27 H. LOKESH KUMARSouth [NIL
HARMA, DISTRICT]
PUDGE(COMMERCIAL
ICOURT)
28 [SH. LAL SINGH, DISTRICT][SOUTH- [NIL
PUDGE [EAST
29 [MS. NEELAM SINGH,SOUTH- {14 [RECOVERY [CS//COMM/1082]01.12.2023 TATE 1T 3 ISINGHAMIT [29.11.2023
IDISSTRICT JUDGE [EAST ISUIT 2023 ANK OFKUMAR 10071@GMAI
INDIA VS.,SINGH IL.COM
VINOD

ICS/COMM/1118/2[18.12.2023 [NARESH [L.G. DAS [9868811417 [DASS_LG@Y[16.12.2023
023 ICHAND JAHOO.COM

[PACKAGIN
IG




District Court Room

Case Type

Case Number

Date

A%
Responden
t Name

ofPetitioner Advocate Advocate
Registration Name

Mobile
Number

Advocate
email ID

Date of e-
Payment o
Court Fees

ICS/COMM/2/202(19.12.2023 19354124731 'USHARSHA8.12.2023
la IDIGITAL |SHARMA [RMA133@G
[PRESS VS IMAIL.COM
MINOSHA
[INDIA
[LTD.
ICS/COMM/1129/ [23.12.2023 [SUNCERT [SITAB ALI- ISITAB.ADVO [21.12.2023
2023 [EVENTS 'HAUDHA| ICATE@GMA
[PVT. LTD.RY [L.COM
IVS.
IMRACLE
[MGMT SL
30 [SH. AJAY KUMAR JAIN [SOUTH- 20 [Commercial |CS 02-12-2023  |[STATE Mukesh 10811756351 U:KESHRA[]20.10.2023
[EAST [Suit (COMM)/1083/202 [BANK OFRanjan(P), INJANADVO(|
3 INDIA  V§ IATE@GMAIL
IRATUL LCOM
IKUMAR
ISHOME
[Commercial [CS 02-12-2023  |M/S  DOVEVIKAS [7088648591 |MAIL@PRA B0.11.2023
[Suit (COMM)/1081/202 IREALTORS [SANI(P), [XISLA
3 IPVT LTD V: CHAMBER|
IM/S IS.COM
|[UNITED
ISPRITS
[Commercial [CS 04-12-2023 IAMGR TUBESADDAM  [9811756351 IMU:KESHRA[20.10.2023
ISuit (COMM)/1086/202 IPVT LTDHUSSAIN(P INJANADVO(|
3 (COMPANY) ), IATE@GMAIL
Vs LCOM
ISTARLAND
ICRAFT PVT]|
ICommercial |CS 04-12-2023 IRCPL IGaurav 10833947824 dvgauravpur01.12.2023
[Suit (COMM)/1085/202 ILOGISTICS [Puri(P), i@gmail.com
3 PVT LTD V:
IAVAANTE
INTERNATI
IONAL CO
[Commercial [CS 04-12-2023 IRCPL 2023-11-01 9833947824 fadvgauravpur{o1.12.2023
ISuit (COMM)/1084/202 ILOGISTICS i @gmail.com
3 PVT LTD V:
[RACHNA
[OVERSEAS
IPVT LTD
[Commercial [CS 05-12-2023 IM/S IS 10999053229  [prehatterhian|28.11.2023
[Suit (COMM)/1090/202 IGREENPLY [Karthik(P), [9810322985 |dassociates@
3 [INDUSTRIE lgmail.com
IS LTD Vs
IM/S SADHU]|
IRAM  AND|
O
[Commercial [CS 05-12-2023 IM/S IRAKESH  [9911125245 dvocaterake [16.11.2023
ISuit (COMM)/1089/202 JAINSONS [SHARMA(P)| lshsharma200
3 IDEPARTME |, @gmail.com|
INTAL
ISTORES Vs
IGARDENS
o o)
ICommercial |CS 06-12-2023 ISTATE IAMIT 7838773507 Einghamitoo [21.11.2023
ISuit (COMM)/1096/202 IBANK ORSINGH(P), [71@gmail.co
3 [INDIA V| m
ISANTOSH
JAISWAL
ICommercial |CS 08-12-2023  |ATUL IATUL 10810040036 [TULHIGHCO}23.11.2023
ISuit (COMM)/1103/202 IAGGARWAL [KUMAR [URT2000@Y
3 Vs M/SJAIN(P), JAHOO.COM
IMODULAR
[[NFRATECH
IPRIVATE
i daninY
ICommercial |CS 11-12-2023 ICHL IMANSI 9910772005  khadhaandas [30.11.2023
ISuit (COMM)/1106/202 ILIMITED VsCHADHA(P) oci; edi|
3 IM/S RETAIL|, ffmail.com
ICONCEPT
IAND
[DESIGNS
ICommercial |CS 12-12-2023 [WORKSURE [ROHIT 10891836353 | 7.12.2023
ISuit (COMM)/1108/202 IMEDPHARM[SHARMA(P))|
3 A b
ICONSULTA
INCY INDIA|
[PVT LTD Vs
Accnoc
[Commercial [CS 16-12-2023 BERRY TEX[Zorawar  [9891787719  [tandtlaw@ta [29.11.2023
[Suit (COMM)/1111/2023 [PRIVATE ingh(P), dtlaw.co.in
ILIMITED V5
IABC
ICLOTHING
[INC
ICommercial |CS 18-12-2023 ISTATE Mukesh 10811756351 - [20.10.2023
ISuit (COMM)/1119/2023 IBANK OFRanjan(P), Imukeshranja
[INDIA \E Inadvocate@g
ILIJO Imail.com
IGEORGE




District Court Room Case Type Case Number Date ofPetitioner Advocate Advocate Advocate Date of e-|
Registration Name VS Mobile emailID Payment o
Responden Number Court Fees

t Name

[Commercial |CS 21-12-2023 1095399185 Irbsingh0308 [12.10.2023
[Suit ((COMM)/1127/2023| IDEVI Vs M/SlUR 8800901538 |@gmail.com
IWHITE INGH(P),
WEBB
INTERIORS
[LLP
131 [MS. ANU GROVER BALIGA|[SOUTH- [21 [Petition  u/OMP 01-12-2023 [Varun GuptafS.G. & CO 9810100554 [S.GOEL6@Y [29.11.2023
[EAST 134 of(COMM)/109/2023 [Vs Irrigation| JAHOO,CO.
|Arbitration IAnd  Flood|
land IControl Dept]
IConciliation Through
IAct IGnetd
[Commercial [|CS 05-12-2023  [State Bank OfAMIT [7011848842  [SINGHAMIT [21.11.2023
ISuit (COMM)/1092/202 [[ndia VSSINGH(P), loo71@GMAI
3 IMUKESH L.COM
[Commercial [CS 05-12-2023  [State Bank OfAMIT [7011848842  [SINGHAMIT [21.11.2023
[Suit (COMM)/1093/202 [[ndia Vs RISINGH(P), loo71@GMAI
3 INantha IL.COM
[Kumar
[Petition u/s]OMP 05-12-2023 IDelhi [Promila 0811106945  [PROMI.SHA [21.11.2023
134 of(COMM)/110/2023 IDevelopment kapoor(P), RMA@GMAI
|Arbitration |Authority Ve IL.COM
land IVATS
IConciliation IBUILDERS
Act
[Commercial [CS 06-12-2023 [State Bank OfKALPANA 10811343911 [RBSAMAIYA [30.11.2023
[Suit (COMM)/1098/202 [[ndia VSNA(P), IRADV.@GM
3 lJAnamika Jha JAILCOM
[Commercial [CS 06-12-2023 [Vijay LiftersNaveen 0811899279  MAIL@NBAS[31.10.223
ISuit (COMM)/1097/202 s Simplex{Bhardwaj(P) ISOCIATES.N
3 [[nfrastructur |, IET
le Ltd
[Commercial [CS 07-12-2023 IM/s  SaloralAJAY 10868112556  JAJAYMALVI [30.10.2023
[Suit (COMM)/1101/2023)| International MALVIYA(P IYALAW@YA
[Limited  Vs), [HOO.COM/G
[Hemant IMAIL.COM
Madan
[Commercial [CS 07-12-2023 Mk [Bahiste 10810126707  |SIDDIQUIM [02.12.2023
ISuit (COMM)/1102/202 ICommercio Ejahan(P), IN67@GMAIL|
3 [[ndustria L.COM
ISarl Vs Lizal
[Food
[Products Pvt
I ea
[Commercial |CS [11-12-2023 INB INITESH 10717111574 JARVINDRAO[|27.03.2023
ISuit (COMM)/1107/202 [TECHNOCR [KUMAR(P), JADV@GMAI
3 IATES IL.COM
[THRUOG
[TS AR OR|
IPROP V:
lcrnpADTAL
ICommercial |CS [16-12-2023 [Rakesh IRAGHAV  [9990505143  |[ALOK1RAGH
ISuit (COMM)/1113/2023] Baijnath  VSALOK (P) IAV@GMAIL.
IGlobalcore ICOM
[Packaging
Pvt Ltd
ICommercial |CS 16-12-2023 [Kapoor rajendra 10312046733  [YADAVRAZE [11.12.2023
[Suit ((COMM)/1112/2023] [Imaging Pvtyadav(P), IN@GMAIL.C
ILtd Vs Shri IOM
Rakesh
IGupta
[Execution [EXECUTION 18-12-2023 INishi GuptalAbhishek 9811114489 IGNAGGARW [30.11.2023
[Petition (COMM)/540/2023 [Properietor |Aggarwal(P) JAL.CO@GMA|
IOf Ms Anchit], [[L.COM
[Marketing
Associates V
IM/s Aadhar
L
ICommercial [|CS 18-12-2023 [Punjab [Sunav 7838389845 [SUNAVRUST/01.12.2023
[Suit (COMM)/1121/2023 [National [Rastogi(P), IGI@GMAIL.
Bank Vs Lalit ICOM
[Kumar Singh
ICommercial |CS 18-12-2023 [Satya laseem 10811062351 IMEHROTRA [22.11.2023
ISuit (COMM)/1120/202 IParkash Andmehrotra(P) | ASEEM@Y
3 [Brothers A JAHOO.CO.IN|
Private
Limited  V
[Municipal




District Court Room Case Type Case Number Date ofPetitioner Advocate Advocate Advocate Date of e-|
Registration Name VS Mobile emailID Payment o
Responden Number Court Fees

t Name

xecution [EXECUTION 19-12-2023 Midhat ShafiOMAR [7706864222  [EESHABAKS [30.11.2023
[Petition (COMM)/542/2023 Vs M/s AegisHOODA [HI.LEGAL@
[[nfra IAND IGMAIL.COM
ISolutions PVEESHA
ILtd IBAKSHI (P)

ICommercial [Misc DJ/1894/2023[21-12-2023 INishi GuptaSATYA 0871260076  [LAW.SPBHA [20.11.2023

ISuit Vs AadharlPRAKASH RDWAJ@GM|
IGraphics AndBHARDWA JAIL.COM
[Ors 1 (P)
[Petition  u/sSOMP (Dfe1-12-2023 |Accelerate  [AMIT 19953740177  JAMIT.KUMA [23.12.2023
lgof (COMM)/75/2023 IProductx IKUMAR(P), R@LEXSTO
|Arbitration Ventures Pvi] INEGROUP.C
land Ltd Vs Gill oM
IConciliation [Ventures
Act
[Petition  u/sOMP 23-12-2023 [M/S  AmritNITESH 8505902233 [SEEMA.14SI [14.12.2023
134 of(COMM)/132/2023 ILal Behl AndKUMAR(P), INGH@GMAI
|Arbitration ISons Vs IL.COM
land [Union Off
IConciliation [India
Act
132 [SH. BHUPESH KUMAR [SOUTH- |22 [Commercial |CS 23-12-2023 [M/s KapasVijay 10810244197 [wagheyvi@yali4-12-2023
I[EAST ISuit (COMM)/1128/20 Vs Q NWaghey(P) hoo.co.in
23 Traders by
ICommercial |CS 21-12-2023 [M/S AJAY|NAVNEET (90868546432 [navneetshar [19-12-2023
ISuit I((COMM)/1124/20 INDUSTRI SHARMA Imaadvocate
23 IAL (@gmail.co
ICORPORAT]
[ION
[LIMITED
Vs
 ATHINDA|
'USINESS
'OMPANY
[Execution ICS 21-12-2023 PJ [Utkarsh [9013155901 |utkarshjoshi2[i8-10-2023
[Petition (COMM)/1125/20 ICARGO Hoshi l55@gmail.co
23 [PRIVATE & m

[LIMITED [Anirudh
Vs M/SSuresh,
[WHITE
IGLOBE
JAND ORS.

[Commercial [CS 18-12-2023 |[MR. DILIPVISHISHT [7985456927 [VISHISHTSI [27-06-2023
Suit (COMM)/1114/20 [BHANUSH EINGH INGH2020@

23 IALI  AND| IGMAIL.COM
IORS. Vs
[FRANCHIS
[E INDIA|
IBRAND
[LTD. AND|
IORS.

[Commercial [CS 16-12-2023 |MEENA  [SUSHIL [9811108123 tekadvo@gm [21-11-2023
ISuit I(COMM)/1109/20| IBAZAAR [TEKRIWA il.com
23 [THROUGH [L(P),
[PROPRIET
IOR Vs
IRAMJI
[DAS
IARORA
THROUGH
[LRS AND|

RS
ICommercial |CS 05-12-2023 [Harpal IANKUR  [98-11-126091 jankursinghal [26-10-2023
[Suit (COMM)/1087/2 |[Singh VSSINGHAL( advocate@g

023 Devika P), Imail.com
[Estate
[Manageme
mt  Private|
[Limited

133 [MS. NIRJA BHATIA 123 [Commercial |CS 06-12-2023 Vijay KumarNishant 10910345105  [gauravy.onlinf-
ISuit (COMM)/1094/202 |Sirohi Vs M/gSharma(P), le7@gmail.co
3 [Hsk Infra
[Private
ILimited




District

Court Room

Case Type

Case Number

Date of e-
Payment o
Court Fees

Advocate
email ID

Date ofPetitioner Advocate Advocate
Registration Name VS Mobile
Number

Responden

t Name

ICS 11-12-2023 IBOJ INITESH 17406073670 [Chamberschi
(COMM)/1105/202 ILIMITED IKUMAR(P), rayuj@gmail.
3 [YUGEN lcom
IKISHA ANR|
Vs Girish|
|Sharma
ICS 18-12-2023 ILalit KiNaveen 10810172093  [rishi@naveen|09-02-2023
(COMM)/1117/2023 IChandhok Vs{Goyal aw.com
lindia centerRishi
ffoundation [Bhatnagar
CS 18-12-2023 [Kapoor rajendra 8595228794 adavrazen@ [11-12-2023
(COMM)/1116/2023 [fmaging Pvilyadav(P), lgmail.com
ILtd A\E
|JAmitabh Rai
ICS 18-12-2023 IM/s  Sunitapradeep [7674448276  [pradeepvatso [11-12-2023
(COMM)/1115/2023 IAnd umar(P), 5 gmai 1.co rn|
[Construction
s Vs Bharat]
[Bhushan
ISunda
ICS 21-12-2023 Parijat [HARDEEP [9810064398 |hsdhition20 [26-09-2023
(COMM)/1126/202 [[ndustries  [SINGH(P), lo2@gmail.co
3 [[ndia Pvt Ltd| Im
Vs  Mattelal
[Suresh
134 EH RAJESH KUMAR| 23 [Commercial [CS 06-12-2023 [Vijay KumarNishant 10910345105  [gauravy.onlinf-
INGH [Suit (COMM)/1094/202 |Sirohi Vs M/sSharma(P), le7 @gmail.co
3 [Hsk Infral Im
[Private
[Limited
ICS 11-12-2023 IBOJ INITESH 7406073670 [Chamberschi |-
((COMM)/1105/202 LIMITED  [KUMAR(P), rayuj@gmail.
3 [YUGEN om
IKISHA ANR|
Vs Girish|
|Sharma
ICS 18-12-2023 [Lalit KiNaveen 10810172093 ishi@n 9-02-2023
(COMM)/1117/2023 Chandhok VsGoyal aw.com
lindia centerRishi
ffoundation [Bhatnagar
ICS 18-12-2023 [Kapoor rajendra 8595228794 [yadavrazen@ [11-12-2023
(COMM)/1116/2023 [lmaging Pvtyadav(P), lgmail.com
ILtd Vs
|Amitabh Rai
ICS 18-12-2023 IM/s  Sunitapradeep [7674448276  |pradeepvatso [11-12-2023
(COMM)/1115/2023 lAnd umar(P), 5 gmai 1.co rn)
IConstruction
s Vs Bharat]
[Bhushan
ISunda
ICS 21-12-2023 [Parijat I[HARDEEP (90810064398  |hsdhition20 [26-09-2023
(COMM)/1126/202 [[ndustries  [SINGH(P), o2@gmail.co
3 [[ndia Pvt Ltd| Im
Vs  Mattelal
ISuresh
135 [SH. RAJ KUMARSOUTH- [NIL
[TRIPATHI, DISTRICTEAST
PUDGE(COMMERCIAL
ICOURT)
136 [SH. ARVIND KUMAR,/EAST INIL
[DISTRICT JUDGE,
ICOMMERCIAL COURT-02
137 [SH. CHANDRA SHEKHAR,EAST lo1 [CS COMM l438/2023 02-12-2023 [SBI VSE’IS. 10899408618  |SHALINIAD [01-12-2023
[DISTRICT JUDGE, IAANCHAL HALINI VOCATE@G
ICOMMERCIAL COURT-02 ERMA  &UPADHYAY IMAIL.COM
IANR
138 [SH. SANJEEV KUMARNorth- |01, NewCS(COMM) 127/2023 02-12-2023 IDEVI SINGHANKIT 19899923389  |ankit.singh77 [28-05-2022
IMALHOTRA, DISTRICT[East [Building KKD VS ANILSINGH [7o@gmail.co
PUDGE (COMMERCIAL)- IKUMAR* jm
o1




District Court Room

Case Type

[CS(COMM)

Case Number

128/2023

Date

11-12-2023

ofPetitioner Advocate Advocate
Registration Name VS

Responden
t Name

IMAHESH
IPAL VS MCD

Mobile
Number

(0811861348

Advocate
email ID

chaman.shar
na@yahoo.c
Jo.in

Date of e-
Payment o
Court Fees

8-12-2023

Fdo—-

ICS(COMM)

129/2023

12-12-2023

IBANK VS
IKRITIKA
ISHARMA

IPUNJAB ISAYAK
INATIONAL [BANDOPAD

HYAY

0818307300

ayak.law@g
mail.com

l17-11-2023

Fdo—-

OMP (T
(COMM)

8/2023

l14-12-2023

ILTD. VS
INAVGRAH
[ENTERPRIS
[ES

[HINDUSTANJAVIRAL
[UNILEVER [TTWARI

0811758739

faviral.tiwario
l2@gmail.com|

Fdo—-

OMP
(COMM)

~|
=

9/2023

18-12-2023

ILTD. \E

ISHARMA

9910574027

lalbuslawfirm
ls@gmail.com

Fdo—

loMP
(coMM)

~|
=

10/2023

[18-12-2023

lo910574027

Ibuslawfirm
ls@gmail.com

Fdo—

IOMP
(COMM)

~|
=

11/2023

[18-12-2023

ILTD. \E
WAGBIR

[FINANCE  |ARORA

9910574027

Ibuslawfirm
ls@gmail.com

Fdo—

IOMP
(COMM)

~
=

12/2023

18-12-2023

9910574027

albuslawfirm
lk@gmail.com

FCdo—

IOMP
(COMM)

~
=

13/2023

18-12-2023

JARORA

9910574027

Ibuslawfirm
k@gmail.com

FCdo—

[CS(COMM)

130/2023

l13-12-2023

WASMINE
HYGIENE
IPRODUCTS
IPVT.  LTD|
VS SACHIN]|
IKUMAR

IDINESH
[YADAV

[0811194067

dvdinesh82
(@gmail.com

18.11.2023

FCdo—

[EX(COMM)

125/2023

05.12.2023

[MOHD.
IALEEM
IRAJA

[VARISA VSY.S.

IPANWAR

0213861442

IN/A

FCdo—

[EX(COMM)

126/2023

[13.12.2023

IPREHLAD

VS YES SIR|
ICATERING
ISEVICES
IPVT LTD

IMOHIT

IRAT ~ GARGKUMAR

7503766465

dvmohitshr
(@gmail.com

Fdo—-

[EX(COMM)

127/2023

[14.12.2023

TKAS GOEIL

MBARESH

VS
IMUNICIPAL
ICORPORATI
N OF
IDELHI

065659714

mbareeshad
@gmail.com

Fdo—-

[CS(COMM)

131/2023

16-12-2023

ISTATE
IBANK OF
[INDIA V|
IPINKEY

ISUCHITA
IDIXIT

8896932838

gnihotrisuch|
ita@gmail.co

20.11.2023

Fdo—-

ICS(COMM)

132/2023

l19-12-2023

INEERAJ
AGGARWAL
s M/
SHASHI
BHUSHAN
PANDEY

[VIKRANT
IMITTAL

0810231350

vfvictory@gm|
fail.com

[30-11-2023

Fdo—-

ICS(COMM)

133/2023

l19-12-2023

ICENTRAL
IBANK O

IGANGA
IRAM

IRAM
IRAGHVEN

INDIA VSDRA

19718037050

ramraghvend
rar@gmail.co
Im

11-07-2023 &
[30-08-2023




District Court Room Case Type Case Number Date ofPetitioner Advocate Advocate Advocate Date of e-|
Registration Name VS Mobile emailID Payment o
Responden Number Court Fees

t Name

ICS(COMM) 134/2023 19-12-2023 ICENTRAL 19718037050  [Jramraghvend [11-07-2023 &
IBANK OHRAGHVEN rar@gmail.co [30-08-2023
[[INDIA VSDRA
IRAJESH
+-do-- [CS(COMM) 135/2023 19-12-2023 [CENTRAL [RAM 19718037050  [Jramraghvend [11-07-2023 &
IBANK OHRAGHVEN rar@gmail.co [30-08-2023
INDIA VSDRA
[HART
ICHAND
t-do-- [CS(COMM) 136/2023 19-12-2023 [CENTRAL [RAM 19718037050  [Jramraghvend [11-07-2023 &
IBANK OHRAGHVEN rar@gmail.co [30-08-2023
INDIA VSDRA jm
IRAJU
F-do-- [CS(COMM) 137/2023 19-12-2023 [CENTRAL [RAM 0718037050  [Jramraghvend [11-07-2023 &
IBANK OHRAGHVEN rar@gmail.co [30-08-2023
INDIA VSDRA Im
ISHANTT
F-do-- ICS(COMM) 138/2023 19-12-2023 [CENTRAL [RAM 10718037050  Jramraghvend [11-07-2023 &
IBANK OHRAGHVEN rar@gmail.co [30-08-2023
INDIA VSDRA Im
ISUSHILA
F-do-- [EX(COMM) 128/2023 21.12.2023 ISH. [HARVEER [9810713758 harversinghs f----------
ISHEORAJ  [SINGH olanki78 @gm|
ISINGH VS| fail.com
[HEMLATA
F-do-- [EX(COMM)- [129/2023 21.12.2023 IMAHAK IANIL 8287737373 INJA  peeeeee
ISING VSINAGAR
IM/S
IRALIANCE
[[INFRATEL
ILTD
F-do-- [EX(COMM)- [130/2023 21.12.2023 [CENTRAL [CENTRAL [ARVIND dvocate.arvi f----------
IBANK OHBANK  OHKUMAR Ind227@yaho
[[NDIA VSINDIA  VSSINGH .com
ISAHIL ISAHIL
F-do-- ICS(COMM)-  [139/2023 22-12-2023 ICENTRAL [Ramraghven(g718037050  [Jramraghvend [11.07.2023
IBANK OHdrakumar rar@gmail.co
[INDIAVsSub
ash
F-do-- ICS(COMM)- 140/2023 lp2-12-2023 ICENTRAL [Ramraghven(g718037050  Jramraghvend [11.07.2023
IBANK OHdrakumar rar@gmail.co
[[NDIAVsSure|
sh
+-do-- ICS(COMM)- 141/2023 [22-12-2023 ICENTRAL [Ramraghvenfg718037050  Jramraghvend [11.07.2023
IBANK OHdrakumar rar@gmail.co
[[NDIAVsRAT]
AN LAL
&1others
F-do-- ICS(COMM) 142/2023 [22-12-2023 ICENTRAL [Ramraghven(g718037050  [ramraghvend [04.08.2023
IBANK OFdrakumar rar@gmail.co
[[INDIAVsSHE|
[ELA
&1others
F-do-- ICS(COMM) 144/2023 [22-12-2023 ICENTRAL [Ramraghvenfo718037050  [ramraghvend [11.07.2023
IBANK OFdrakumar rar@gmail.co
[[NDIAVsRAJ
[ENDER
1others
F-do-- ICS(COMM) 144/2023 [22-12-2023 ICENTRAL [Ramraghvenfo718037050  [Jramraghvend [11.07.2023
IBANK OFdrakumar rar@gmail.co
[INDIAVsRAJ
[ENDER
1others
39 [SH. BRIJESH KUMARSHAHD [o1, New CouriCS(COMMER [CS (Comm.)-18-12-2023 [Kalyan Padam 8-12-2023
IGARG, DISTRICT JUDGEJ/ARA  [Building ICIAL) 629/2023 |Singh  Vs/Kumar
ICOMMERCIAL COURT ISandeep [Khanna
[Sareen




District Court Room Case Type Case Number Date ofPetitioner Advocate Advocate Advocate
Registration Name VS Mobile email ID
Responden Number Court Fees
t Name

n9/12/2023

[Fabrics Pvi
[Ltd. Vs,
[Pukhraj




District Court Room Case Type Case Number Date ofPetitioner Advocate Advocate Advocate
Registration Name VS Mobile email ID
Responden Number Court Fees
t Name

4o MS. KIRAN BANSAL,/SHAHD [ROOM NO 57 |COMMERCIAL |CS l01-12-2023 [Puneet [21.11.2023
IDISTRICT JUDGE,ARA ((COMM)/606/2023 Kukreja ingh(P),
COMMERCIAL COURT) [Proprietor Of
IM/s Kukrej
|Agencies V:
IM/s Medipoll

[ROOM NO 57 [COMMERCIAL |CS l05-12-2023 IShri [SURENDRA| 1.12.2023
((COMM)/614/2023 [Bhagwan [PANDEY(P),
[Projects  Pvi]
ILtd \E
[Nexgeninfrac
lon  Private|
i
[ROOM NO 57 |COMMERCIAL [CS l05-12-2023 [Mohan  LalSURENDRA| 1.12.2023
(COMM)/613/2023 IGupta VYPANDEY(P),
Mahagun
[[ndia Pvt Ltd

[ROOM NO 57 |[COMMERCIAL [CS 08-12-2023 [Sumit KumarjSarita 1.12.2023
(COMM)/616/2023 Vs AnkitfGupta(P),
Modi

[ROOM NO 57 |[COMMERCIAL [CS 12-12-2023 [Raj  KumarPrashant 01.12.2023
(COMM)/618/2023 Mangla ~ VgMittal(P),
[Vikas

Banthia

[ROOM NO 57 |COMMERCIAL [CS 12-12-2023 [Rajeev [Neelam [21.11.2023
(COMM)/619/2023 [Kumar Malik(P),
[Nahata V.
Ghanshyam
[Das
IChoithwani

[ROOM NO 57 |COMMERCIAL |CS 18-12-2023 [Masterji [Rahul [15.12.2023
(COMM)/630/2023 Garments  [Dadwal(P),
(through
[Karta
[Pradeep
[Bansal)  V:

b c
[ROOM NO 57 |COMMERCIAL [CS 19-12-2023 [Rich TimberSuraj 05.12.2023
(COMM)/635/2023 [Products PvtGupta(P),
ILtd Vs Yunus

[ROOM NO 57 |COMMERCIAL [CS 19-12-2023 [Vik [Manish [15.12.2023
(COMM)/634/2023 |[Associates  [Kumar(P),
[Private
[Limited V9
JAnkit
IChouhan

[ROOM NO 57 |[COMMERCIAL |CS [19-12-2023 S B SalegAkash l05.12.2023
(COMM)/633/2023 [Corporation [Gupta(P),
Vs Satis
[Kumar Mittal

[ROOM NO 57 |[COMMERCIAL |CS [20-12-2023 IShree BankeyNeelam [19.12.2023
(COMM)/638/2023 IBehari Malik(P),
[Fabrics ~ Pvi
ILtd Vs Vija
Singhal

[ROOM NO 57 [COMMERCIAL [CS l21-12-2023 [State Bank OfSHALINI 18.12.2023
((COMM)/640/2023 [[ndia VSUPADHYAY
[Hemlata Puri|(P),

[ROOM NO 57 [COMMERCIAL |CS [22-12-2023 ICanara BanKSanjeev [20.12.2023
((COMM)/645/2023 Vs SushilChopra(P),
[Kumar Prop|
[Satya Metal
[Enterprise

[ROOM NO 57 [COMMERCIAL |CS l22-12-2023 Pai DurgaMUNISH 18.12.2023
((COMM)/643/2023 [Traders PviCHHOKER(
ILtd Vsp),

[Ujjawal
Maddan

[ROOM NO 57 [COMMERCIAL [CS [22-12-2023 [Vee PeeSAMRIDHI 8.12.2023
(COMM)/644/2023 [Fabric ~ Pv§SAMRIDHI(
ILtd Vs FaqirP),

IChand
Ravinder
|Arora




District Court Room Case Type Case Number Date ofPetitioner Advocate Advocate Advocate
Registration Name VS Mobile email ID
Responden Number Court Fees
t Name

[ROOM NO 57 [COMMERCIAL [CS 23-12-2023 IM/s  Bioconfamarendra [20.10.2023
(COMM)/650/2023 [Electric ~ Pvilkumar
ILtd Throughidubey(P),
[[ts Ar Dines|
IChand
ISharma  V§g

b Toa:
[ROOM NO 57 |COMMERCIAL [CS 23-12-2023 ISh Vinod[Subhash [27.10.2021
((COMM)/649/2023 [Kumar [Chandra

|Aggarwal VsLochakia(P),
[Manoj Jain

41 |[SH. SURENDER S. RATHI [Shahdar [303, New CourjCS(COMMER [CS 02-12-2023  |[SH MUKESH|SIDHANT 1-12-2023
a [Building ICIAL) (COMM)/608/2023 IGOEL Vs SHIDHINGRA(
KUNJAN  [P),
IKUMAR
IGUPTA

1303, New Court{CS(COMMER [CS 11-12-2023 [Satvision [Subhash l5-12-2023
[Building ICIAL) (COMM)/617/2023 'ommunicati/Chandra

n Vs ShipralLochakia(P),
[Estate Ltd

1303, New CourtiCS(COMMER [CS 02-12-2023 [Nisha Vs M/sKULDEEP [29-11-2023
Building ICIAL) (COMM)/607/2023 DV RSINGH(P),
[Collection
[Through
[Proprietor
[Manoj
1303, New CourtfCS(COMMER [Execution 01-12-2023 M/s [SANJAY [01-12-2023
[Building ICIAL) (Comm)/196/2023 [Rajdhani IKUMAR(P),
[Flour  Mill:
ILtd Vs Vikas
[Oberai

1303, New CourtiCS(COMMER [CS 02-12-2023 [Puneet [Anant [20-11-2023
[Building ICIAL) (COMM)/609/2023 [Kukreja |Singh(P),
[Proprietor Off
[M/s Caregem|
0 Wellness|
s M/
I fadinal
1303, New CourtiCS(COMMER [CS 14-12-2023 IGalaxy [Bhoop [08-12-2023
[Building ICIAL) (COMM)/623/2023 ncology [Singh(P),
|Associates
IPvt Ltd Vs 2:
|Wellness And|
[Research

" D
1303, New CourfCS(COMMER [Execution 11-12-2023 IM/s VJpaspreet l04-12-2023
[Building ICIAL) (Comm)/200/2023 ICranes [Singh(P),
[Private
[Limited V9
IM/s Rus:
[Enterprises

1303, New CourtiCS(COMMER [CS lp2-12-2023 Hari  GopalNeelam l15-12-2023
[Building ICIAL) (COMM)/647/2023 Vs  MaskuraMalik(P),
[Begum

1303, New CourtiCS(COMMER [CS 18-12-2023 |Anoop [Sandeep [08-12-2023
[Building ICIAL) (COMM)/628/2023 [Varshney Vs{Jain(P),
[Chirag Jain

1303, New CourfCS(COMMER [Execution 19-12-2023 IM/s KalajSuraj 19-12-2023
[Building ICIAL) ((Comm)/207/2023 IKamla ChitsGupta(P),
[Pvt Ltd Vg
IGaurav
|Aggarwal

1303, New CourtjfCS(COMMER |Execution 14-12-2023 [Raj  PrabhalBharat l14-12-2023
[Building ICIAL) ((Comm)/206/2023 Vs IPrakash(P),
IRELIANCE
(0]
INFOCOMM
[LIMITED

1303, New CourtiCS(COMMER [CS 13-12-2023 Pai DurgaMUNISH 11-12-2023
[Building ICIAL) ((COMM)/620/2023 [Traders PviCHHOKER(
ILtd Vs GuryP),

[Kripa Textile

1303, New CourjCS(COMMER (CS 14-12-2023 IM/S JABHISHEK 4-12-2023
[Building ICIAL) (COMM)/622/2023 ISARENS [THAKUR(P)
[HEAVY LIFT],
[[INDIA
IPRIVATE
ILIMITED V5

hrso




District Court Room Case Type Case Number Date ofPetitioner Advocate Advocate Advocate
Registration Name VS Mobile email ID
Responden Number Court Fees
t Name

1303, New CourtiCS(COMMER [CS 13-12-2023 IACZET INAGESHW 11-12-2023
[Building ICIAL) (COMM)/621/2023 IPrivate AR

[Limited ~VY§KUMHAR(P

JAKGEM s

Impex

[Private

ot
1303, New CourtiCS(COMMER [CS l21-12-2023 [Ram PratapVikas 15-12-2023
[Building ICIAL) ((COMM)/641/2023 IGoyal VsGarg(P),

|Apollo

Metalex

Privated

[Limited
1303, New CourtiCS(COMMER [CS 19-12-2023 IRahimuddin [Mohd 16-12-2023
[Building ICIAL) (COMM)/632/2023 Vs JaypalArif(P),

[Kaviraj

ISharma
1303, New CourtiCS(COMMER [MISC DJ/936/2023 [16-12-2023 M/S ICOUNSEL(P| 16-12-2023
[Building ICIAL) IPRATAAP s

ISNACKS

ILIMITED Vg

[[SHA FOODS|
1303, New CourtiCS(COMMER [MISC DJ/935/2023 [16-12-2023 IPRAGATI  [SIDHARTH 16-12-2023
[Building ICIAL) IMARBLES [MAHAJAN(

JAND P),

IGRANITES

IPVT LTD V:

IRAMESH
1303, New CourtiCS(COMMER [CS [21-12-2023 Smt  SumanARUN [08-12-2023
[Building ICIAL) (COMM)/642/2023 Singh ICHANDRA

[Through S PDAVID(P),

JA Holder Sh|

[Tarun Kumar|
Singh Vs M/

Lozent:
1303, New CourtiCS(COMMER [CS [22-12-2023 M/s  ArmsfiffSunil l11-12-2023
[Building ICIAL) (COMM)/646/2023 [ndustries  [Kumar(P),

Limited  V:
IM/s  Global
Market
[Company J|
And v

1303, New CourtfCS(COMMER [Execution [22-12-2023 [[CICI BANK|Sunita [22-12-2023

[Building ICIAL) ((Comm)/208/2023 ‘I;T?ld' VSingh(P),
auddin

1303, New CourfCS(COMMER [Execution 12-12-2023 IMS  AVNGSuman l12-12-2023
[Building ICIAL) (Comm)/201/2023 INFRASTRU Malhotra(P)
ICTURES PVT|,
ILTD V|
IMUNCIPAL
ICORPORATI

AT PN

1303, New CourfCS(COMMER [MISC DJ/932/2023 [15-12-2023 ISH S&ACHIN l15-12-2023

[Building ICIAL) [TRADERS VJAGGARWA
S JL(P),

[TRADERS

42 [SH. REETESH SINGH |[Shahdar C No 304 ICS [22-11-2023 IMANOJ IANIL 8743971825 aniltomaradv [01-12-2023
a ((COMM)/605/2023 IKUMAR VSKUMAR 13@gmail.c
[MUNICIPAL TOMAR om
ICORPORATI
ION OF
IDELHI

IC No 304 [EX/319/2023 - ISH. SHIVIVINAY 10210606182 2-12-2023
ISHAKTI IGAUR
[ENTERPRIS
[ES VS M/
IK.R. STEELS

vinaygaurrr@
mail.com

IC No 304 ICS [22-11-2023 IM/S  NITYOVINAY 10810015303 4-12-2023
((COMM)/610/2023 IGARTEX  [GUPTA
IPVT.  LTD|
VS SH|
IKHATU
ISHYAM

icquotavinav
hrros s (@gmail.com
ICS [24-11-2023 IPIN JAINSD 0811169203 5-12-2023
(COMM)/612/2023 [VS  SAVITAWINDLESH

IGUPTA &
JORS.

IC No 304

lsdwindleshad

@gmail.com
IC No 304 ICS [25-11-2023 [VLK IMANISH 9968466963 5-12-2023
(COMM)/611/2023 JASSOCIATES[KUMAR
IPVT. LTD|
VS P.B|
IRETAIL PVT)
ILTD.

dvocatemanil
lshkumar@ou
look.com




District Court Room

IC No 304

Case Type

Date of e-
Payment o
Court Fees

Advocate
email ID

Advocate
Mobile
Number

Date ofPetitioner Advocate
Registration Name VS
Responden
t Name

Case Number

ICS(COMM)/615/20 [21-11-2023 IRAJEEV INEELAM
23 IKUMAR IKUMARIT
INAHATA VSMALIK

IAKASH JAIN|

7303296156 6-12-2023

neelammalik
IB512@gmail.
om

IC No 304

W.P.
[SHARMA

ICS(COMM)/624/20(12-12-2023 M/S 10313813748 14-12-2023
23 [REMARKS

ISANITATIO
IN VS M/
WAIN

ICERAMICS

IC No 304

IS.N.
IPANDEY

ICS(COMM)/625/20(01-12-2023 ISHRI

23 [BHAGWAN
IPROJECTS
IPVT.  LTD|
VS
MAHAGUN

DT rTn

10868520336 l14-12-2023

npadv88@g
ail.com

IC No 304

UAI DURGAMUNISH
ICHHOKER

ICS(COMM)/626/20[29-11-2023
o3 [TRADERS
IPVT.  LTD|
S SH|
WITENDER
WUNEJA

0873340929 l15-12-2023

unishchhok
lerig8o@gma
il.com

IC No 304

ICS(COMM)/627/20 [05-12-2023 M/S [R.N. JAIN
23 IBHARAT
[ENGINEERI
ING
ICOMPANY

Vs M/

10810792864 l15-12-2023

dv.jainig@y
lahoo.com

IC No 304

[M/S SHREFEADITYA
JAIN

ICS(COMM)/631/20 [18-12-2023
23 [AADINATH
[TEXTILES

S M./
[WINSPREE
IFASHION

8383953944 9-12-2023

jain.adityaraj
|@yahoo.com

IC No 304

e Ty
CS(COMM)/637/2005-12-2023  [M/S SATISHSIDHANT
o3 KUSHWAHA[DHINGRA
Vs SH|
HARISH
KUMAR

10650677902 19-12-2023

adv.sidhantd
lhingra@gmai
.com

IC No 304

ICS(COMM)/639/20[15-12-2023 IM/S VEDINEELESH

23 IENGINEERI [KUMAR

[FNG VS M/§

[MODI

IDAIRY &
RS

19999315110 [20-12-2023

neeleshjis8 @
mail.com

IC No 304

[HARI
ISHANKAR

M/S
ISOMANI
[FABRICS &
lANR. Vv
IMUMMUN
IGARMENTS

ICS(COMM)/651/20 [15-12-2023 10811562356 [23-12-2023
23

harishankera
ldv@gmail.co
Im

l3

IMS. PREETI AGARWAL
IGUPTA, DISTRICT JUDGE,
COMMERCIAL COURT)

INorth-
West

ko6

Civil

FEFRNTS
ICS/COMM/894/20 [14-12-2023 A C POWERANTRIKSH [7042777237
23 ISOLUTION
VS

[28-11-2023

FORBES|
[TECHCOSYS

la

[SH.VINOD YADAV

North-
[West

1316

Civil

ICS(Comm.)/881/2006.12.23 [Smt. SantraYograj Gulia 9811132049
23 [Vs. The Ne
[[ndia
|Assurance
ICo.

JADVOCATEY [16.08.23
JOGRAJGULL
IATYA@GMAI
[L.COM

45

[SH. GORAKH
IPANDEY, DISTRICT|
PUDGE (COMMERCIAL)

NATHNorth

INIL

16

[SH. PANKAJ
IDISTRICT
COMMERCIAL)

GUPTA|
JUDGH|

ISOUTH-
IWEST

603

ICommercial
Suit

OURAV
OEL

10810382865  [guptaadvocat [17.10.2023

539/2023 IKUMAR V! les@gmail.co
HANTA

IDEVI

cs COMMJo4/12/2023 EANJEEV

1603

ICommercial
Suit

ISANKALP [AMAN
[FIN SEC/OBEROI
IPVT.  LTD|
VS SUMAN|
IBALA

CS COMM o5/12/2023
541/2023

BEROIAMAI8.11.2023
IN.ADC@GM
JAIL.COM

0811740707




District Court Room Case Type Case Number Date ofPetitioner Advocate Advocate Advocate Date of e-|
Registration Name VS Mobile emailID Payment o
Responden Number Court Fees

t Name

1603 ICommercial ICS 05/12/2023  |[SANKALP |AMAN 19811740707 BEROIAMA[18.11.2023
Suit I542/2023 [FIN SECJOBEROI IN.ADC@GM
IPVT.  LTD| JAIL.COM
VS JYOTI
603 [Commercial ~ [CS COMM 02/12/2023  [CANARA  [SUMIT 9873245548  virmanilawco [30.11.2023
ISuit 543/2023 BANK  VSVIRMANI (@gmail.com
IM/S VANSH
IGUPTA
[TENT
603 [Commercial ~ [CS COMM j06/12/23 I[CANARA  [SUMIT 9873245548 irmanilawco 30.11.2023
Suit 544/2023 [BANK VSVIRMANI (@gmail.com
M/S
INISHIKA
[[NFRA
603 [Commercial ~ [CS COMM |12/12/23 V2 RETAILROHIT 8447111615 ladvrohitverm|30.11.2023
Suit 551/2023 ILTD VS M/SVERMA @gmail.com
W S AGENCY|
03 ICommercial CS COMM.18/12/23 IJASHOK IMANKIT (0810326486  [georgianslaw [14.12.2023
Suit 558/2023 IKUMAR VSSINGH office@gmail.
IVISHAL ICHAUHAN lcom
IPREMCHAN
D
03 [Commercial ICS COMM [18/12/23 IBANK OFDEEPA 0312292558  fadvocatedeep|09.12.2023
ISuit 557/2023 IBARODA VSGUPTA la.gupta@gmal
INITIN il.com
IJARORA
03 [Commercial ICS COMM f20/12/23 [[CICI BANKBABBAR &9810076766 abbarandass|01.11.2021
ISuit 560/2023 S JASSOCIATE jociatesicici@
IGAGANDEE S gmail.com
IP SINGH
47 [MS. SAVITA RAO,SOUTH- [613 [Commercial ICS 07-12-2023 [Ms Keny!S_h. Vineel8097520566  |nohit.sahni [21-11-2023
IDISTRICT JDUGE,WEST ISuit (COMM)/545/2023 Indev Yindal (@kerryindev.,
ICOMMERCIAL COURTH| [Logistics om
2/SH. VIKAS DHULL, Private  Ltd|
IDISTRICT JUDGE, Vs Nuberg]
ICOMMERCIAL COURT. [Engineering
I ioiend
1613 [Commercial ICS 07-12-2023 IM/s S And M. 8958359110 1simnaeema [16/11/2023
Suit (COMM)/546/2023 [Enterprises |CHERRY lv@gmail.co
Vs M/s TheGUPTA I
IShoe Factory
1613 [Commercial ICS 09-12-2023 [[NDIAN IMs. RUPAM|9910721966  [rka.advocatesjo8/11/2023
ISuit (COMM)/549/2023 [OVERSEAS [KUMARI (@gmail.com
[BANK Vs D §
IKHARB
ICONSTRUCT]
[[ON CO.
613 ICommercial ICS [13-12-2023 |Shakul |Sh. 9999993833  |surendersupa(30/10/2023
Suit (COMM)/550/2023 [Tyagi/Sky  [Surender Irn@gmail.co
One AirlinesfKumar Tyagj|
IPvt Ltd
1613 ICommercial ICS 14-12-2023 [[ndolog h. Sandeep9310934697 |[ADVSANDEE|03-11-2023
Suit (COMM)/554/2023 [Logistics PvtfKumar Karn IPKKARN@G
[Ltd/Kanchan IMAIL.COM
[Vanijya Pvi]
ILtd
613 ICommercial ICS 22-12-2023 [Punjab ISh. VED[9711900673 dvocateprak [30-10-2023
Suit (COMM)/563/2023 [National IPRAKASH shved @gmai
Bank Vs Yasl .com
[Motors
613 ICommercial ICS 22-12-2023  |[Nitin ISh. 8448153084  |ppagarwalsy [10-10-2023
Suit ((COMM)/564/2023 |Agrawal ~ V§BHAGWAT (@gmail.com
[Harinath IPRASAD
[Naga
[Annavarapu
1613 ICommercial ICS (COMM)/|22-12-2023 Millenium  [Sh. AJIT8588836030 finghandasso [30-10-2023
Suit 565/20230 [Experts PvfSINGH cs@gmail.co
Ltd Vs M/ Im
[Premier
[Plasmotec
IPvt Ltd




District Court Room

(613

Case Type

ICommercial
Suit

Case Number Date ofPetitioner Advocate Advocate Advocate Date of e-|
Registration Name VS Mobile emailID Payment o
Responden Number Court Fees

t Name

ICS (COMM)/|21-12-2023 oestalpine [Sh. Sunilp891481478  funilkojha.ad
562/2023 [Bohler l0jha @gmail.com
|Welding
[[ndia
[Technology
[Private

16-09-2023

613

ICommercial
Suit

iian
ICS 20-12-2023  [M/s BlfSh. Abhinav [9310858555  [info@bltpack [16-09-2023
((COMM)/561/2023 [Logistics PviBhatia lers.com
ILtd Vs M/
[Supermax

IPersonal

ICare Pvt Ltd

(613

ICommercial
Suit

ICS 16-12-2023 [Shyam [Sh. rinendraj9211416851 atjuris@gmal26-04-2023
(COMM)/556/2023 [Kumar Vskumar il.com
Sachin
[Kumar

b13

[Commercial
Suit

ICS 07-12-2023 [Ms Kerryls_h. Vineetf8097520566  [nohit.sahni [21-11-2023
(COMM)/545/2023 [[ndev tindal (@kerryindev.,

[Logistics com
[Private  Ltd|
Vs Nuberg]
[Engineering

13

ICommercial
ISuit

o
ICS 07-12-2023 M/s S And SMs. 8958359110 isimnaeema [16/11/2023
(COMM)/546/2023 [Enterprises |[CHERRY v@gmail.co
Vs M/s TheGUPTA i
IShoe Factory

13

ICommercial
ISuit

ICS 09-12-2023 [[NDIAN [Ms. RUPAM|9910721966  [rka.advocatesjo8/11/2023
(COMM)/549/2023 [OVERSEAS [KUMARI (@gmail.com
IBANK Vs D §
IKHARB
ICONSTRUCT]
ION CO.

13

ICommercial
Suit

ICS 13-12-2023 [Shakul [Sh. 10999993833  urendersupal30/10/2023
(COMM)/550/2023 [Tyagi/Sky  [Surender I'n@gmail.co

One AirlinegKumar Tyagj Im
IPvt Ltd

13

ICommercial
Suit

ICS 14-12-2023 [Indolog [Sh. Sandeep310934697  |ADVSANDEE|03-11-2023
(COMM)/554/2023 [Logistics PvtiKumar Karn IPKKARN@G
ILtd/Kanchan IMAIL.COM
[Vanijya Pvi]
ILtd

1613

ICommercial
Suit

ICS 22-12-2023 [Punjab ISh. VED|9711900673 dvocateprak [30-10-2023
(COMM)/563/2023 [National IPRAKASH lashved @gmail
[Bank Vs Yas] .com

[Motors

1613

ICommercial
Suit

ICS [22-12-2023 INitin |Sh. 8448153084  |bpagarwalsy [10-10-2023
(COMM)/564/2023 lAgrawal ~ V§BHAGWAT (@gmail.com
[Harinath IPRASAD
INaga

|[Annavarapu

1613

ICommercial
Suit

ICS (COMM)/|22-12-2023 Millenium  [Sh. AJIT8588836030 finghandasso [30-10-2023
565/20230 [Experts PviSINGH les@gmail.co
ILtd Vs M/
[Premier
[Plasmotec
[Pvt Ltd

(613

ICommercial
Suit

ICS (COMM)/|21-12-2023 oestalpine [Sh. Sunilp891481478  funilkojha.ad [16-09-2023
562/2023 [Bohler [Ojha @gmail.com
|Welding
India
[Technology
[Private
faiead

(613

ICommercial
Suit

I \
ICS [20-12-2023 IM/s BlySh. Abhinav [9310858555  [info@bltpack [16-09-2023
((COMM)/561/2023 [Logistics PvtBhatia lers.com
ILtd Vs M/
[Supermax
IPersonal
ICare Pvt Ltd

613

ICommercial
ISuit

ICS 16-12-2023 [Shyam [Sh. rinendraj9211416851 atjuris@gmaf6-04-2023
(COMM)/556/2023 [Kumar Vekumar il.com

Sachin
[Kumar

us

H. RAKESH SYALJSOUTH-

ISTRICT JUDGE,|
OMMERCIAL ~ COURTH
3/SH. AMIT BANSAL,
ISTRICT JUDGE,|
OMMERCIAL COURT-03

[WEST

1614

ICommercial
ISuit

ICS(Comm)/538/20 [02.12.2023 IAASTHA IABHINAV 19999551989 [28.11.2023
23 [ENTERPRIS BHATIA
ES v/9
[UBIQUITOU
IS

IPHARMACE

rrroay oo




District Court Room Case Type Case Number Date ofPetitioner Advocate Advocate Advocate
Registration Name VS Mobile email ID
Responden Number Court Fees
t Name

614 Commercial ICS(Comm)/540/20 [04.12.2023 BIJU 8076227866
[Suit 23 OSEPH
IALIAS BIJU|
IV/S  KNIT|
ICRAFT

INTERNATI

AIAT Dy

1614 ICommercial IMISC/DJ/ADJ/661 [04.12.2023 IANKUSH ATIN 10990259571 [28.11.2023
ISuit /2023 IBANSAL V/SBHATIA
IREALCOM
[TECHNOLO
IGY PVT|
ILTD.

23.11.2023

614 ICommercial ICS(Comm)/547/20 [07.12.2023 [[NDIAN IRUPAM 10910721966 1.11.2023
[Suit 23 [OVERSEAS |[KUMARI
BANK  V/S|
INOOR
IAHMAD

1614 [Commercial ICS(Comm)/548/20 (08.12.2023 [VIKAS IRAJ 1050887751 [23.22.2023
[Suit 23 IKUMAR V/SKUMAR
ICARRY [TANTI

[FOOD INDIA|
[PVT. LTD.

1614 [Commercial ICS(Comm)/552/20 [13.12.2023 [VIP IKOHLI  &9910040471 107.12.2023
[Suit 23 INDUSTRIE [Sobti
IS V/S NYSAA|
IRETAIL PVT)
ILTD.

14 [Commercial ICS(Comm)/553/20 [14.12.2023 [UNION IKESHAV 9999626126 [26.10.2023
ISuit 23 IBANK OHKUMAR

INDIA V/§
IANUJ
IAGGARWAL

14 [Commercial ICS(Comm)/555/20 [15.12.2023 IBEETECH [BHARAT [9711979113 [14.12.2023
ISuit 23 [ENTERPISE |[GARG
IS v/9
[TANGENT
[INT BCOM]
IPVT LTD.

1614 [Commercial ICS(Comm)/559/20 [19.12.2023 [SHYAM VINAY 0015623262 [28.09.2021
[Suit 23 ISUNDER IGARG
IGARG ~ V/S
[MS. KARAN|
ISINGHAL

1614 [Commercial IOMP COMM-{21.12.2023 IAASHA IANUNAYA 9899834055 INA
[Suit 65/2023 [HOSTELS |MEHTA
[PVT. LTD|
/S MANJU|
IGOEL

lto [SH. RAKESH PANDIT,SOUTH- [NIL
IDISTRICT JUDGE,WEST
ICOMMERCIAL COURT-03

Total 492




ist of cases in which Electronic Service of process has taken place during the month of DECEMBER 2023

District Case Type Case No. Date ofPetitioner Advocate Advocate Advocate Date
Registration Name Vi Mobile email ID Electr
Respondent Number ¢ Service|

Name of
Process

1 |SH. SANJEEV KUMAR AGGARWAL,ICENTRAL [NIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-01

2 [DR. KAMINI LAU, DISTRICT JUDGECENTRAL |NIL
((COMMERCIAL COURT)-02

I3 [SH. ILLA RAWAT, DISTRICTICENTRAL [NIL
WUDGE, (COMMERCIAL COURT)-
03, TIS HAZARI COURT, DELHI

[MS  ANIL KUMAR  SISODIA,CENTRAL |NIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT-04

=

I5 [SH. UMED SINGH GREWALCENTRAL |NIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-05

IMS. BARKHA GUPTA, DISTRICTICENTRAL |NIL
WUDGE, (COMMERCIAL COURT)

=3

7 [MS. KAVERI BAWEJA, DISTRICTICENTRAL [NIL
WUDGE, COMMERCIAL COURT-07

8 [SH. AMIT KUMAR, DISTRICT[Central INIL
WUDGE, COMMERCIAL COURT-08

0 [SH. DEEPAK GARG, DISTRICTCentral 1309 THIRDICS (COMM.) 1489/2023 j07-11-2023 BALAJT SALESBHASKAR [9582158748 akilguru@|07.12.202
WUDGE, COMMERCIAL COURT-09 [FLOOR ICORPORATION [TTWARI lgmail.com |3
[EXTENTIO [Vs ATS GRAND|
I[N BLOCK IREALTORS PVT]|
ILTD

309 THIRDICS (COMM.) 1552/2023 05.12.2023 IBANK OFCHITRA 9212888057 [Chitramalh [16.12.202
I[FLOOR IBARODA VS MALHOTRA(P tralegal@ |3
[EXTENTIO IRENUKA 5 lgmail.com
IN BLOCK IMISHRA




Sr.
No.

Court

District

Court
Room

Case Type

Case No.

Date

ofPetitioner
Registration Name

Respon
Name

VS
dent

Advocate

Advocate
Mobile
Number

Advocate
email ID

Date o
Electroni
c Service|
of
Process

1309 THIRDICS (COMM.) ICS(COMM)1 [15-12-2023 IPet KraffRAJESH 053538322
[FLOOR I591/2023 [Through ItsKUMAR
[EXTENTIO [Partner Sh Ayan[PANDEY(P),
IN BLOCK |Alam Vs Ankur
iGoyal Proprieto:
[Dazz Daicor
1309 THIRDICS (COMM.) ICS (COMM.)j01.11.2023
[FLOOR 1459/2023
[EXTENTIO
IN BLOCK
ho [SH. AJAY PANDEY, DISTRICTCentral 1307 ICivil ICS [18-12-2023 IM/s BHALOTIAAnant Rao 109999421467 [anantyadav(23-12-2023
WUDGE, COMMERCIAL COURT (COMM)/16 [TRADING CO. V| l555@gmail
l04/2023 [NAVARAM l.com
11 |[SH. SANJAY SHARMA, DISTRICT[Central 1310 ICS (COMM) ICS (COMM)/11309-08-2023 ISHRI SAMEERKISHORE 10811062684  |kishore.sriv[22.12.2023
WUDGE, COMMERCIAL COURT SETH Vs K KKUMAR las@gmail.c
[ENTERPRISES [SRIVASTAVA m
1310 ICS (COMM) (CS (COMM)/13311-10-2023 IMS H B STORESVeera Mathai (9711959599  |adv.saumyaf15.12.2023
ILTD Vs MS SAGE]| lgupta@gm
ICOSMETICS LLP lail.com
310 ICS (COMM) CS (COMM)/15225-11-2023 [Narender KumarnSANJAY 10818336108 [sanjayk.advf15.12.2023
Vs JitenderKUMAR cate@gmal
[Kumar il.com
10 JARB A (COMM) [|ARB. A.(COMM0g-12-2023 [Vinod KumarDeepak Yadav 9999980081 [DeepakYad 11.12.2023
Goyal Vs M/s| lavAdvocate
[Equitas Small (@Gmail.Co
[Finance Bank Ltd Im
10 JARB A (COMM) [ARB. A.(COMMog-12-2023 [Vinod KumarDeepak Yadav [9999980081 [DeepakYad [11.12.2023
Goyal Vs M/s| lavAdvocate
[Equitas Smalll (@Gmail.Co
[Finance Bank Ltd
1310 ICS (COMM) [CS (COMM)/15307-12-2023 [Rishav ~ AgencylLokesh Jha 19910515215  [advlokesh8|i1.12.2023
[Through Its Spal 6@gmail.co
[Holder Vs Mg m
ISrimander  Dass|
|And Sons|
[Through It
[Partners
310 [OMP(1)COMM MP (I) (COMMo24-11-2023 [dfc First Bank V§MAYANK 873347330 |mayank_m|07.12.2023
IMohit ~ BachhasMAHAJAN lahajanos@
4843 yahoo.com
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310 [OMP(1)COMM OMP (I) (COMM24-11-2023 [dfc First Bank V§MAYANK 873347330 ayank_m|07.12.2023
|JAmit Kumar 2176 MAHAJAN lahajanos@
yahoo.com
310 ICS (COMM) ICS (COMM)/15225-11-2023 State Bank OfSuresh Kumar [9810099445 [suresh.shar|05.12.2023
India Vs Ravinder| ma717@gm|
[Murari il.com
310 ICS (COMM) ICS (COMM)/17§14-06-2021 ICICI Bank VSDEEPAK 10818030800 |[induslejaliajos.12.2023
JARVIND KUMARKAUSHIK (@gmail.co
ISINGH m
1310 MP(I) (COMM) [OMP (I) (COMM20-10-2023 [TATA CAPITALJANISH BHOLA|9811452022 [Anish_bholjo5.12.2023
I[FINANCIAL la17@yahoo
ISERVICES LTD| l.com
Vs MANJEET|
ISINGH
310 ICS (COMM) [CS (COMM)/28%13-08-2021 [ICICI BANK LTD.SATISH 0811898399  |manish@kl|02.12.2023
[Vs RUBEENAKUMAR ffindia.com
[MALIK
12 |[SH. RAVINDER BEDI, DISTRICT[Central JROOM NO.OMP (I)COMM [767/2023  |05.12.2023 IDCB BANK LTD.ANISH BHOLA9811452022 |ANISH_B [13.12.2023
WUDGE, COMMERCIAL COURT uo1 V/S SUBHAN| [HOLA17@
IKALLU & ORS. IGMAIL.CO
(M
[ROOM NO.JOMP (DCOMM __ [768/2024 |05.12.2024 __ |DCB BANK LTDJANISH BHOLAPS811452023 |ANISH_B [13.12.2023
ko1 [V/S SURESH & [HOLA17@
IORS. IGMAIL.CO
(M
13 [SH. SANJEEV KUMAR SINGH,Central INIL
IDISTRICT JUDGE, COMMERCIAL|
ICOURT
14 [SH. ASHUTOSH KUMAR, DISTRICTWest INIL
WUDGE (COMMERCIAL COURT)
5 [MS. HEMANI MALHOTRA,West l209 MISC DJ 637/2023  J11-10-2023 [HARPREET [SANJAY INIL INIL [01.12.2023
IDISTRICT JUDGE (COMMERCIAL [Extn Block IKAUR VS PPKUMAR
ICOURT)-02 TELECALL ICHADDA
[MARKETING P|
[LTD
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Sr. Court District Court Case Type Case No. Date ofPetitioner Advocate Advocate Advocate Date o
No. Room Registration Name VS Mobile email ID Electroni
Respondent Number ¢ Service|

Name of
Process

[CS COMM l498/2023  [03-07-2023 05.12.2023
IKUMAR VSDILAWARI
IPRABHSIMRAN
ISINGH

[CS COMM I577/2023  j03-08-2023 [BHAVYA MEHUL 10899613344 [NIL [07.12.2023

[ELECTRICALS (GUPTA
VS RAJENDER|

IKUMAR
[CS COMM 640/203 (03-08-2023 IBHAVYA MEHUL 10899613344 [NIL [07.12.2023
[ELECTRICALS |[GUPTA
VS ATUL
ISHARMA
ICS COMM 543/2023  [24-07-2023 IM/S. BEE SAFESANJAY 0811177238  |sanjaychad [08.12.2023
[FARMING PVT/KUMAR lhabsklegal.
ILTD Vs RAKESHICHADDA rg
IKUMAR
ISANDEEP JAIN|
IAND ORS.
ICS COMM 751/2023  09.10.2023 IBRIJ LAUMADHUSUDA (9891617861  |madhusudafi5.12.2023
JARORA, [N BHAYANA nbhayana
IPROPRIETOR (@gmail.co
IM/S NANDA| Im
IPAPERS Vs SHR]|
IBALENDER
IKUMAR
IPROPRIETOR
IOF M/S BRIGHT]
INTPACK
ICS COMM 757/2023  [10.10.2023 '%{QJRINDER ISACHIN 10810186530 [insightlegaljo1.12.2023
IKUMAR VsBANSAL 99 @gmail.
[HARISH JAIN om

16 [SH. DIG VIJAY SINGH, DISTRICT|West INTL.
UDGE (COMMERCIAL COURT)-03

17 [SH. SANJAY JINDAL, DISTRICTWest INIL
WUDGE (COMMERCIAL COURT)

18 [SH. AJAY GUPTA, DISTRICT JUDGEWest INIL
((COMMERCIAL COURT)
19 |[SH. NARESH KUMAR MALHOTRA West INIL

IDISTRICT JUDGE (COMMERCIAL|
ICOURT)




Sr. Court District Court Case Type Case No. Date ofPetitioner Advocate Advocate Advocate Date o
No. Room Registration Name VS Mobile email ID Electroni
Respondent Number ¢ Service|

Name of
Process

ISH. ANURAG SAIN, DISTRI
WUDGE (COMMERCIAL COURT)-01

21 [SH. VIDYA PRAKASH, DISTRICTINEW DELHINIL
WUDGE (COMMERCIAL COURT)

22 |[SH. VINEETA GOYAL, DISTRICT)| 24 [Suit for Recovery |COUNTER [18-08-2022 JASTRON ISUJOY 18447376187 [06-12-2023
WUDGE (COMMERCIAL COURT)-03 ICLAIM/25/2] IMULTIGRAIN  |CHATTERJEE
022 IPVT LTD V:
IPRAKASH
[MASALA PV
ILTD
l24 [Suit for Recovery [CS(COMM)/ [16-04-2022 IM/S  PRAKASH|VIPIN KUMAR9873377373 6-12-2023
1351/2022 IMASALA  CO.,CHAUDHARY
IPVT. LTD. Vs
IASTRON
IMULTIGRAIN
IPRIVATE LTD
24 [Suit for Recovery |CS [19-07-2023 IMANLIFT INDIARaunak Parekh|9919024666 8-12-2023
(COMM)/41 PRIVATE
la/2023 ILIMITED V|
[TECHNOCLEAN
(1) PVT LTD
24 ISection 9 of OMP(I) 101-06-2023 ICLIX CAPITALRAVI 9899522038 [15-12-2023
|Arbitration &(COMM)/40 ISERVICES PVT/SHANKAR
IConciliation Act  |/2023 ILTD. Vs KMRIGARG
[UNIVERSAL
[HOSPITAL
24 ISuit for Recovery [CS(COMM)/[29-09-2021 IPREM KUMARIUPENDER 10811825893 23-12-2023
l409/2021 Vs ASTIVAKUMAR
ICAPITAL
[MARKET PV
ILTD

23 [MS. SAVITA RAO, DISTRICTSOUTH INIL
WUDGE(COMMERCIAL COURT)

24 [MS. ANURADHA SHUKLASOUTH INIL
IBHARDWAJ, DISTRICT]
WUDGE(COMMERCIAL COURT)

25 |SH. SANDEEP YADAV [South INIL




Sr. Court District Court Case Type Case No. Date ofPetitioner Advocate Advocate Advocate Date o

No. Room Registration Name VS Mobile email ID Electroni
Respondent Number ¢ Service|
Name of
Process
ISH. RAJEEV BANSAL
27 |[SH. LOKESH KUMAR SHARMA,South INIL
[DISTRICT JUDGE(COMMERCIAL|
ICOURT)
28 |SH. LAL SINGH, DISTRICT JUDGE [SOUTH- INIL
[EAST
29 [MS. NEELAM SINGH, DISSTRICTSOUTH- h4 [Commercial Suit|CS/COMM [27.10.2023 [M/S ISAHIL IN/A IN/A IN/A
WUDGE [EAST 1016/202 [PENTAGON
3 ITECH VS|
|IRAYSTEELS
[ENGERGY
ha Commercial Suit|CS/COMM [18.07.2022 [DIXON ISUSHIL IN/A IN/A IN/A
689/2022 TECHNOLOGI
[ES VS. M/S|
ISCSCA RGO
4 ICommercial Suit|CS/COMM [08.06.2023 |[VASHNVLACE [NEERAJ IN/A IN/A IN/A
561/2023 [VS. VASTRANISINHA
[EXPORTS
|30 [SH. AJAY KUMAR JAIN [SOUTH- INIL
[EAST
131 [MS. ANU GROVER BALIGA ISOUTH- 21 [Petition u/s 34 ofOMP 1-12-2023 [Varun Gupta VsS.G. & CO 10810100554 |S.GOEL6@ [--------
[EAST |Arbitration and(COMM)/10 [rrigation And| [YAHOO,CO|
IConciliation Act |9/2023 IFlood Control A
[Dept Throug]
Gnetd
21 ICommercial Suit|CS 5-12-2023 State Bank OfAMIT [7011848842 [SINGHAMI}--------
(COMM)/10 India VSSINGH(P), [T0071@G
92/2023 [MUKESH IMAIL.COM|
21 [Commercial Suit|CS l05-12-2023 State Bank OfAMIT 7011848842 [SINGHAMI}--------
(COMM)/10 India Vs  RSINGH(P), [T0071@G
93/2023 [Nantha Kumar [MAIL.COM}




Sr. Court District
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Court
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Case Type
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Date
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Advocate
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Advocate Date o
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c Service|
of
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[Petition u/s. 34/OMP l05-12-2023 IDelhi [Promila 811106945 [PROMIL.SH f-------
f Arbitration[(COMM)/11 IDevelopment lkapoor(P), IARMA@G
land Conciliationo/2023 |Authority Vs IMAIL.COM|
Act [VATS BUILDERS
21 [Commercial Suit|CS 106-12-2023 State Bank OfKALPANA 10811343911  [RBSAMATY]
(COMM)/10 [ndia Vs AnamikalNA(P), IARADV.@
98/2023 Vha IGMAILCO
M
21 ICommercial Suit|CS l06-12-2023 [Vijay Lifters VsNaveen 10811899279 [MAIL@NB |--------
(COMM)/10 ISimplex [Bhardwaj(P), IASSOCIAT
97/2023 [Infrastructure [ES.NET
ILtd
21 ICommercial Suit|CS 7-12-2023 IM/s SaloraAJAY 0868112556 |AJAYMAL [--------
(COMM)/11 International IMALVIYA(P), [VIYALAW
01/2023 ILimited Vs (@YAHOO.
[Hemant Madan ICOM/GMA|
IL.COM
21 Commercial Suit|CS l07-12-2023 IMk Commercio E[Bahiste 19810126707  [SIDDIQUI |[-------
(COMM)/11 Industria Sarl Vsjahan(P), IMN67@G
l02/2023 [Liza Food| IMAIL.COM|
[Products Pvt Ltd
21 ICommercial Suit|CS [11-12-2023 [NB [NITESH 10717111574 JARVINDR f-------
(COMM)/11 [TECHNOCRATE [KUMAR(P), JAOADV@G|
l07/2023 S THRUOG ITS| [MAIL.COM|
JAR OR PROP V:
ISUPPORTMART
IGLOBAL
ISERVICES PVT]|
ILTD
21 [Commercial Suit|CS [16-12-2023 [Rakesh Baijnath| 10990505143 |ALOK1RAG
(COMM)/111] Vs Globalcore] IHAV@GM
3/2023 [Packaging Pvt Ltd)| IAIL.COM
21 ICommercial Suit|CS 16-12-2023 [Kapoor Imagingrajendra 10312046733 [YADAVRA f--------
(COMM)/111] [Pvt Ltd Vs Shriyadav(P), [ZEN@GM
2/2023 [Rakesh Gupta JAIL.COM
21 [Execution [EXECUTIO [18-12-2023 INishi GuptaAbhishek 10811114489  [GNAGGAR |--------
[Petition N [Properietor  OffAggarwal(P), WAL.CO@
(COMM)/54 IMs Anchit] IGMAIL.CO
l0/2023 [Marketing (M
lAssociates \'E
IM/s Aadhar
Graphics
21 [Commercial Suit|CS [18-12-2023 [Punjab NationalSunav 7838389845 [SUNAVRU |-------
(COMM)/11 Bank Vs LalitiRastogi(P), ISTGI@GM
21/2023 [Kumar Singh IAIL.COM
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IDISTRICT JUDGE(COMMERCIAL]
ICOURT)

I[EAST

[Commercial Suit|CS [18-12-2023 Satya Parkashjaseem 811062351 [MEHROTR}-------
(COMM)/11 |And Brothersmehrotra(P), |A_ASEEM
20/2023 [Private  Limited] (@YAHOO.
Vs Municipal ICO.IN
ICorporation  Of|
[Delhi Through Its|
ICommissioner
21 [Execution [EXECUTIO [19-12-2023 IMidhat Shafi Vs [7706864222 [EESHABA |-
[Petition N IM/s Aegis Infral IKSHI.LEG
(COMM)/54 ISolutions Pvt Ltd IAL@GMAI
2/2023 IL.COM
21 ICommercial Suit|Misc [21-12-2023 INishi Gupta Vs 10871260076 |[LAW.SPBH}--------
IDJ/1894/20 |JAadhar Graphics| IARDWAJ @}
23 |And Ors IGMAIL.CO
(M
21 [Petition u/s 9ofOMP (Dje1-12-2023 [Accelerate IAMIT 19953740177 |AMIT.KU  |[-------
|Arbitration and|(COMM)/75 IProductx [KUMAR(P), IMAR@LEX|
IConciliation Act [/2023 [Ventures Pvt Ltd| ISTONEGR
[Vs Gill Ventures OUP.COM
21 [Petition u/s 34 offOMP [23-12-2023 IM/S  Amrit LalNITESH 18505902233 [SEEMA.14 [--------
|[Arbitration andj(COMM)/13 IBehl And Sons VSKUMAR(P), ISINGH@G
IConciliation Act |2/2023 [Union Of India IMAIL.COM|
132 [SH. BHUPESH KUMAR [SOUTH- 21 ICommercial Suit|CS/COMM [30-11-2023 |GOAL IANTL 10810134793 [allipcare@g22-12-
[EAST 1076/202 [EDUCATIONA KUMAR mail.com [2023
I3 IL SERVICESSAHU
IPVT. LTD. Vs
IGoal  Classes|
|Sitamarhi
21 [Commercial Suit|CS 17-08-2023 TATE BANKSHIV Ki9811059032 [randhir.raj [25-01-
(COMM)/75 F INDIA VsTYAGI pur@gmail {2023
7/2023 DHIR om
IKUMAR
INGH
33 [MS NIRJA BHATIA [SOUTH- INIL
[EAST
134 [SH. RAJESH KUMAR SINGH [SOUTH- INIL
[EAST
I35 SH. RAJ KUMAR TRIPATHILSOUTH- INIL




Sr. Court District Court Case Type Case No. Date ofPetitioner Advocate Advocate Advocate Date o
No. Room Registration Name VS Mobile email ID Electroni
Respondent Number ¢ Service|

Name of
Process

136 [SH. ARVIND KUMAR, DISTRI
WUDGE, COMMERCIAL COURT-02

137 |SH. CHANDRA SHEKHAR, [Lo1 [CS COMM 270/2023  [21-07-2023 IM/S MONTAGESH.  SUJEET]... [08-12-2023)
IDISTRICT JUDGE, COMMERCIAL I[ENTERPRISES |GUPTA
ICOURT-02 IPVT LTD. VS|
[M/S RM DAIRY]
IPROD. LLP
lo1 ICS COMM 1374/2023  |05-10-2023 ISHRI ISH. JAYKANT].. [08-12-2023]

IRAJNEESH [PRASAD
IBATTA VS SHRI|
ISMIT BHANGAR

101 ICS COMM 254/2023  |17-07-2023 IM/S INTIMESSH. ATUL.. 8-12-2023
[FREIGHT AND[TIWARI &
[FORWARDERS EGHA
IPVT. LTD. VSSHARMA
M/S ~ BLOOM
IMPEX PVT|
ILTD.

101 ICS COMM 201/2023  |04-08-2023 IM./S BAHLSH. SANJAY|.. 19-12-2023
[EXPORTS PVT.[SOTI
LTD. VS M/S

[DYNAMIC
IPACKAGING
138 [SH. SANJEEV KUMAR MALHOTRA,NORTH- 201, NewCS(COMM) 30/2023 [20.03.2023 JATUL JAIN VsRAKHI IATUL JAIN 18-12-2023
IDISTRICT JUDGE (COMMERCIAL)-EAST [Building [USHA BAJAJ [KAPOOR
o1 IKKD
139 [SH. BRIJESH KUMAR GARG,Shahdara 01, NewCS ICS [21/07/2023 [M/s  PrakashAashtha 190971103104 |AASTHA. 18/12/202|
IDISTRICT JUDGE, COMMERCIAL ICourt ((COMMERCIAL) (Comm.)- [Property IGupta IADVOCA 3
ICOURT [Building, 1359/2023 [Dealers Vs, TE@gmai
IKKD/Delhi M/s Galaxy)| l.com
|Group
ICompnies
4o [MS. KIRAN BANSAL, DISTRICT] JROOM NO-COMMERCIAL ICS COMM}18.03.2023 ISTATE BANK OFSUBODH 19811375940  |Adadvsubo [15.12.2023
WUDGE, (COMMERCIAL COURT) 571 ICIVIL 150/2023 [INDIA V/S SHEOKUMAR ldhkumarsi
ISHOPPE Ingh@GMA
IL.COM
41 [SH. SURENDER S. RATHI 1303, NewCOMMERCIAL ICS(COMM) 13/09/2023 IM/S ISh. Ishuj9582366477 |advocaterajjo7/11/2023|
ICourt ICIVIL l458/23 [VITROGENE [Kumar [putikr@gm
[Building [HEALTH CARE| lail.com
[Vs. M/S MATRIX]
IHEALTHCAREI
[NDI

ICS (Comm.)22-08-2023 [Ravi Aggarwal vsSh. G.S. Singh [9268300000 |BHARAT.G[23/11/2023|
INo. 431/23 [Neelam Gupta [UPTARKC
JA@GMAIL.|
ICom
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ICS [11-09-2023 . Rohijg818814739 [adv.shubhal23/11/2023
(COMM)453 [Vs. SUMIT|Yadav, Ingisharma
/23 IARORA PROP OF (@amail.co
M/S m
IARORAKNITWE
IAR
ICS [17-10-2023 SUNIL KUMAR[Sh. Noorain9811423334 |alinoorain3[23/11/2023)|
(COMM)524 AIN  Vs. M/SAli, l22@gmail.d
/23 ISHYAM m
IGARMENTS
ICS 27-10-2023 IASHISH JAINSSh. V.N{0810280191 [advocatevn [25/11/2023
(COMM)541 s. SHOPZO(Chaturvedi, @gmail.co|
/23 [BRAND m
[PRIVATE
[LIMITED
ICS (Comm.)]27-09-2023 ISAB IMPEX PVT.E}). Pankajl9899908229 |pankajshar [25/11/2023
[No. 495/23 ILTD. VS. SKMjSharma, mal326 @y
ICAPACITORS lahoo.com
ICS [27-10-2023 ISURESH iSh. Sanjay9811151952 akil.arastof29/11/2023]
(COMM)542 IRASTOGI Vs.Rastogi, lgi@outlook
/23 IMOHD ADIL lcom
[FATYAZ ANSAR

WUDGE (COMMERCIAL)

WEST

42 [SH. REETESH SINGH INIL
kU3 [MS. PREETI AGARWAL GUPTA,North-West |NIL
IDISTRICT JUDGE, (COMMERCIAL
ICOURT)
44 [SH.VINOD YADAV INorth-West [NIL
k5 [SH. GORAKH NATH PANDEY,North INIL
IDISTRICT JUDGE (COMMERCIAL)
46 [SH. PANKAJ GUPTA, DISTRICTSOUTH INIL




Sr. Court
No.

7

U8 [SH. RAKESH SYAL, DISTRICT]

IMS. SAVITA RAO, DISTRI
WDUGE, COMMERCIAL COURT-|
l02/SH. VIKAS DHULL, DISTRICT]
WUDGE, COMMERCIAL COURT.

DUDGE, COMMERCIAL COURT-
03/SH. AMIT BANSAL, DISTRICT|
UVUDGE, COMMERCIAL COURT-03

District

Court
Room

Case Type

Case No.

Date ofPetitioner
Registration Name
Respondent

Name

VS

Advocate

Advocate
Mobile
Number

Advocate Date o

email ID Electroni
c Service|
of
Process

INIL

49

ISH. RAKESH PANDIT, DISTRICTSOUTH
WUDGE, COMMERCIAL COURT-03 (WEST

INIL

Total




IList of total no. of cases randomly allocated during the month of DECEMBER-2023

S.NO.

COURT

[TIS HAZARI COURT

DISTRICT

ICENTRAL

COURT NAME

SANJEEV KUMAR AGGARWAL,|
IDISTRICT JUDGE (COMMERCIAL COURT)-|
01

COURT
NO.

CASE TYPE

ICS (COMM)

CASE COUNT (No.
of cases randomly
allocated)

[OMP ()(COMM)

[OMP(T)(COMM)

ICounter Claim 0

Misc DJ 3

IOMP (COMM) 0

[Execution 3

2 [TIS HAZARI COURT ICENTRAL IDR. KAMINI LAU, DISTRICT JUDGE785 ICS (COMM) 6

(COMMERCIAL COURT)-02

IOMP (I)(COMM) 5

ICounter claim 0

IOMP (COMM) 2

[Execution 1

isc 2

|Arbitration 0

B [TIS HAZARI COURT ICENTRAL IMS. ILLA RAWAT 786 ICS (COMM) 6
IOMP (I)(COMM) 3

[OMP (COMM) T

Misc/CC/Arbitration DJ 2

[Execution 3

4 [TIS HAZARI COURT ICENTRAL IMS ANIL KUMAR SISODIA, DISTRICT|787 ICS (COMM) 7

WUDGE, COMMERCIAL COURT-04

[OMP (COMM)




IOMP(I)(COMM)

isc

IOMP MISC. (COMM)

[Execution

ICouNTER CLAIM/CONTEMPT

[TIS HAZARI COURT ICENTRAL SH. UMED SINGH GREWAL DISTRICT[788 ICS (COMM) 24
UDGE (COMMERCIAL COURT)-05
IOMP (I)(COMM) 0
MP(COMM) 0
ICOUNTER CLAIM/CONTEMPT 0
MP MISC. (COMM) 2
[Execution 5
JARB (COM) 1
[TIS HAZARI COURT ICENTRAL IMS. BARKHA GUPTA, DISTRICT JUDGE,789 ICS (COMM)+CS DJ 14
(COMMERCIAL COURT)
MP (I)(COMM) 0
IOMP(COMM) 0
IOMP(E)(COMM) 0
MP MISC. (COMM) 0
[Execution 0
IContempt Petition 0
[TIS HAZARI COURT ICENTRAL IMS. KAVERI BAWEJA, DISTRICT JUDGE, ICS (COMM) 6
ICOMMERCIAL COURT-07
Misc DJ 2
[Execution 0
OMP(I) (COMM) +OMP (T)| 4
COMM)
ICOUNTER CLAIM/CONTEMPT 0




IOMP (COMM) 0
IARBN 0
] [TIS HAZARI COURT ICENTRAL SH. AMIT KUMAR, DISTRICT JUDGE,Central ICS (COMM) 0
ICOMMERCIAL COURT-08
9 [TIS HAZARI COURT ICENTRAL SH. DEEPAK GARG, DISTRICT JUDGE,Central Physical 2
ICOMMERCIAL COURT-09
[E-filed 10
[Execution 0
Misc DJ 0
IOMP (I)(COMM) 0
10 [TIS HAZARI COURT SH. AJAY PANDEY, DISTRICT JUDGE,Central ICS (COMM) 0
ICOMMERCIAL COURT
11 [TIS HAZARI COURT ISH. SANJAY SHARMA, DISTRICT JUDGE,Central ICS (COMM) 16
ICOMMERCIAL COURT
12 [TIS HAZARI COURT SH. RAVINDER BEDI, DISTRICT JUDGE,Central ICS (COMM) 12
ICOMMERCIAL COURT
IOMP (COMM) 0
[Execution 7
Misc DJ 2
IOMP (I)(COMM) 0
13 [TIS HAZARI COURT ISH. SANJEEV KUMAR SINGH, DISTRICTCentral ICS (COMM) 10
WUDGE, COMMERCIAL COURT
IOMP (COMM) 4
[Execution 2
[TOTAL 136
14 [TIS HAZARI COURT IWEST [SH. ASHUTOSH KUMAR, DISTRICT JUDGE[789 ICs comm 2
(COMMERCIAL COURT)
IOMP 0
[Ex 4




IContempt Petition 0
isc 0
15 IMS. HEMANI MALHOTRA, DISTRICT790 IOMP  (COMM.) 9
JUDGE (COMMERCIAL COURT)-02
ICS (COMM.) 20
[EX 2
Misc RCA 1
16 IWEST ISH. DIG VIJAY SINGH, DISTRICT JUDGE[791 ICs comm 16
(COMMERCIAL COURT)-03
|Arbitration 11
isc 1
[EX 8
17 ISH. SANJAY JINDAL, DISTRICT JUDGE[West ICs comm 15
(COMMERCIAL COURT)
IOMP 3
[EX 2
18 SH. AJAY GUPTA, DISTRICT JUDGEWest ICs comm 14
(COMMERCIAL COURT)
IOMP 3
EX 0
19 ISH. NARESH KUMAR MALHOTRA,West ICs comm 15
IDISTRICT JUDGE (COMMERCIAL COURT)
IOMP 5
[EX 1
Misc RC 0
[TOTAL 132
20 [PATIALA HOUSE COURT INEW DELHI ISH. ANURAG SAIN, DISTRICT JUDGEY ICS COMM 19
(COMMERCIAL COURT)-01
IOMP (COMM) 0
Misc 2
|Arbt 5




[EX 4
b1 [SH. VIDYA PRAKASH, DISTRICT JUDGER4 lcs comMm 25
I((COMMERCIAL COURT)
[OMP(T) (COMM) 26
[EX 6
isc 1
Objection U/s 34  Arbitration| 6
IConciliation Act
Suit for Recovery 9
Suit for Trademarks 8
22 ISH. VINEETA GOYAL, DISTRICT JUDGE
(COMMERCIAL COURT)-03
[TOTAL 111
23 SAKET COURT SOUTH MS. SAVITA RAO, DISTRICT|614 ICS (COMM) 24
UDGE(COMMERCIAL COURT)
614 IOMP (COMM) 2
614 IOMP (I) COMM. 0
614 IOMP (E) COMM. 0
614 [EX comm 0
24 SAKET COURT SOUTH IMS. ANURADHA SHUKLA BHARDWAJ,503 ICS (COMM) 14
IDISTRICT JUDGE(COMMERCIAL COURT)
1503 IOMP (COMM) 101
503 IOMP (I) COMM. 2
1503 JARB (COM) 0
1503 [EX comm 2
25 ISH. SANDEEP YADAV 1614 ICS (COMM) 2
14 [OMP (COMM) 92
1614 [EX comm 0
l614 MP (I) COMM. 0
26 ISH. RAJEEV BANSAL 1503 ICS (COMM) 11




[EX comm/Arbitration 2
IOMP COMM. 0
IOMP (I) COMM. 102
R7 SH. LOKESH KUMAR SHARMA, ICS (COMM) 3
IDISTRICT JUDGE(COMMERCIAL|
ICOURT)
[EX comm/Arbitration 0
IOMP COMM. 3
IOMP (I) COMM. 0
[TOTAL 354
28 Saket COURT SOUTH-EAST ISH. LAL SINGH, DISTRICT JUDGE 1502 COMM) 12
29 MS. NEELAM SINGH, DISSTRICT JUDGE 1613 COMM) 35
B0 ISH. AJAY KUMAR JAIN COMM) 23
B1 MS. ANU GROVER BALIGA COMM) 18
B2 ISH. BHUPESH KUMAR COMM) 8




B3 IMS NIRJA BHATIA COMM) 0
B34 ISH. RAJESH KUMAR SINGH COMM) 0
BS SH. RAJ KUMAR TRIPATHI, DISTRICT] COMM) 0
UDGE(COMMERCIAL COURT)
[TOTAL 96
B6 [KARKARDOOMA IEAST [SH. ARVIND KUMAR, DISTRICT JUDGE,12 ICS (COMM) 19
[COMMERCIAL COURT-02

12 IOMP (COMM) 0

12 [EX 0

12 IARB (COM) 0

B7 IKARKARDOOMA IEAST SH. CHANDRA SHEKHAR, DISTRICT] ICS (COMM) 14

UDGE, COMMERCIAL COURT-02

IOMP (COMM) 0

IOMP (COMM) 0

IOMP (T) (COMM) 0

[TOTAL 33
B8 IKARKARDOOMA INorth-East ISH. SANJEEV KUMAR MALHOTRA,[74 ICS(COMM) 18

STRICT JUDGE (COMMERCIAL)-01

Misc DJ 2

[Execution Petition 5

[Total 25




B9 IKARKARDOOMA SHAHDARA ISH. BRIJESH KUMAR GARG 57 ICS(COMM) 2
57 [OMP(COMM) 1

57 IOMP(I) COMM 0

57 [Misc 1

57 [Ex 0

57 IRestored 0
40 MS. KIRAN BANSAL 56 ICS(COMM) 17
156 [EX 3

56 IDE 0

156 IOMP(I) COMM 1

156 [OMP COMM 0

56 Misc 0

41 ISH. SURENDER S. RATHI ICS(COMM) 15
[EX 0

IOMP(I) COMM 1

isc Cases 1

Restored 0

IRBT 0

42 ISH. REETESH SINGH ICS(COMM) 13
[EX 6

IOMP(T) COMM 0

OMP COMM 0

Misc 1

RBT 0

[Total 62
43 [Rohini Court INorth-West [MS. PREETI AGARWAL GUPTA, DISTRICI[758 isc 0

JUDGE, (COMMERCIAL COURT)

ICS (COMM) 25

[OMP (COMM) 1

[EX 7

44 ISH.VINOD YADAV 759 ICS (COMM) 39




isc

[CS (COMM)

IOMP (COMM) 3
[EX 17
[Total 95
U5 [Rohini Court INorth ISH. GORAKH NATH PANDEY, DISTRICT|760 ICS (COMM) 57
WUDGE (COMMERCIAL)
IOMP (COMM) 0
IOMP(I) (COMM) 1
[EX 0
[Total 58
46 IDWARKA COURTS SOUTH WEST [SH. PANKAJ GUPTA, DISTRICT JUDGE ICS (COM) 9
(COMMERCIAL)
[OMP (COM) 0
IJARB (COM) 2
IOMP (I) (COMM.) 0
IOMP (T) (COMM) 0
[OMP (MISC) COMM 0
MP (E) (COMM) 0
W7 IDWARKA COURTS IMS. SAVITA RAO, DISTRICT JDUGE, ICS (COM) 7
ICOMMERCIAL COURT-02/SH. VIKAS
IDHULL, DISTRICT JUDGE,|
ICOMMERCIAL COURT.
[OMP (COM) 0
[ARB (COM) 0

[OMP (I) (COMM.)

MP (T) (COMM)




IOMP (MISC) COMM

[OMP (E) (COMM)

s IDWARKA COURTS SH. RAKESH SYAL, DISTRICT JUDGE, ICS (CoM) 5
COMMERCIAL COURT-03/SH. AMIT
BANSAL, DISTRICT JUDGE,|
ICOMMERCIAL COURT-03
lOMP (COM) 0
[ARB (COM) 0
IOMP (I) (COMM.) 0
IOMP (T) (COMM) 0
IOMP (MISC) COMM 0
IOMP (E) (COMM) 0
m SH. RAKESH PANDIT, DISTRICT JUDGE, IcS (com) 3
ICOMMERCIAL COURT-03
TOTAL 26

GRAND TOTAL




[List of cases where Case Management Hearing was held during the month of DECEMBER-2023

Sr.Court
No

ISH. SANJEEV KUMAI

IAGGARWAL,
WUDGE
ICOURT)-01

DISTRICT
(COMMERCIAL

District Court Case Type

Room

Case No.

Date ofPetitioner
Registratio Name VS

n

Respondent
Name

Date of Case Management Hearing

Framing
the
Issues

Listing o
tnesses

vit
Evidence

it of Written

Arguments

Oral
Argument
s

Other
Stages/Heari
ng Date

CS COMM-21.02.2023 [BHARTI IALREAD[12.01.2024 [16.01.2024 [02.02.202 [16.02.2024
[Extension[Recovery  [321/2023 [BHAWAN [Y DONE| u u
[Block, Tis| IPUBLISHERS [ON
[Hazari S. VIJAY|03.11.20
[Courts, [BANSAL 23
[Delhi
I301, [Suit forCS COMM-+26.08.2021 [KIRAN 04.12.20 [15.01.2024 [18.01.2024 [12.02.2024}26.02.2024 [26.02.20 |-------
tension[Recovery 2065/21 [KUSHWAHA |23 24
lock, Tis| IVS. BANK OF
[Hazari IBARODA
[Courts,
[Delhi
I301, [Suit forlCS COMM+28.03.2019 [ANKIT GUPTA[05.12.20 |08.01.2024[11.01.2024 [22.01.2024J05.02.2024 [05.02.20
tension[Recovery 1377/19 S. ENGLISHj23 24
lock, Tis| IPREMIUM
[Hazari
ICourts,
IDelhi
1301, [Suit forCS COMM-24.09.2019 JANURAG 05.12.20 [08.01.2024 [10.01.2024 [10.01.2024}25.01.2024 [25.01.202-------
[Extension[Recovery [2229/19 IPRAKASH VSJe3 23
[Block, Tis| A.M.
[Hazari INTERNATIO
[Courts, INAL
IDelhi
1301, [Suit forCS COMM-04.04.2022 [VIKHYAT IALREAD[10.01.2024 [23.01.2024 [31.01.2024[28.02.2024 [28.02.20 f----
tension[Recovery  [1002/22 ILAEFIN LTDJY DONE 24
lock, Tis| VS.  MANOJION
[Hazari ISETH 23.09.20|
(Courts, 23
[Delhi
I301, [Suit forCS COMM-29.11.2022 [SATISH ALREAD23.01.2024 [07.02.2024[09.02.202 [21.02.2024 [21.02.202f------
tension[Recovery [2588/22 IKUMAR VSJY DONE u
lock, Tis| [PARAMJIT  |ON
[Hazari ISINGH 24.07.20
[Courts, 23
[Delhi
I301, [Suit forCS COMM-H13.12.2021 ELLNESS  [13.12.20 [09.01.2024|09.01.2024[09.01.202 |------=  |=m=mnmnmm f-mmmn
[Extension[Recovery  [5232/21 IPATHCARE |23
Block, Tis| [INDIA VS|
[Hazari WELLNESS
[Courts, IDIAGNOSTICS|
IDelhi
301, [Suit forCS COMM-28.09.2021 [TELPHA [13.12.20 [25.01.2024 [31.01.2024 [08.02.202 [29.02.2024 [29.02.20 |-------
[Extension[Recovery [3760/21 ISAMARTH 23 23 24
[Block, Tis| [PVT. LTD. VS|
[Hazari 'AANI
[Courts, [EXPORTS
[Delhi
301, [Suit forCS COMM-10.04.2023 [TKW [15.12.20 [15.01.2024 [08.02.2024/08.02.202 [27.02.2024 [27.02.202f--------
tension[Recovery 603/23 IMANAGEMEN|23 b 23
lock, Tis| [T SOLUTIONS|
[Hazari S.  ORIENT]
ICourts, ICRAFT LTD.
[Delhi
1301, Suit forlCS COMM-+23.02.2023 [VDR COLORSALREAD}]22.01.2024 [05.02.2024[12.02.2024}24.02.2024 [24.02.20
tension|[Recovery 1336/23 JAND [Y DONE| »¥
lock, Tis| ICHEMCIALS |ON
[Hazari S. SHREE}26.10.20
[Courts, DAGDAMBA |23
[Delhi IDYEING
IMILLS LTD.
301, [Suit forCS COMM-28.09.2021 [RAJESH [15.09.2001.02.2024 [03.02.2024[19.02.2024}12.03.2024 [12.03.202|---------
[Extension|[Recovery 752/21 [KEJRIWAL VSi23 23
Block, Tis| R.
[Hazari INDUSTRIES
[Courts,
IDelhi




Sr.
No

Court

District

Court
Room

Case Type

Case No.

Date
Registratio
n

of Petitioner

Name VS
Respondent
Name

Date of Case Management Hearing

01, CS COMM-+22.02.2019 [RANJIT ALREAD[20.01.2024 (01.02.2024 (02.02.202 [19.02.2024 [19.02.202[--------
[Extension[Recovery  [387/20 ISINGH VSJY DONE| 7]
Block, Tis| IGURU NANAKION
[Hazari ROADWAYS [31.10.20
[Courts, 23
[Delhi
1301, [Suit forCS COMM-06.02.2023 [RRM 21.12.20 [02.02.2024[02.02.2024/02.02.202 |--=-===  fr=mmmnmm [-mmmmmm
[Extension[Recovery  [226/23 [TRADING 23 7]
Block, Tis| ICOMPANY VS|
[Hazari [KRF LTD.
[Courts,
IDelhi
2 [DR. KAMINI LAU, DISTRICT|CENTRAL 9] ICS(COMM) [1835/2020 [17.12.2020 [M/S ANIRAJ02.12.20/06.01.2024[20.01.2024 [17.02.2024[07.03.2024 [12.03.202(05.02.2024,
WUDGE (COMMERCIAL IDISTRIBUTO |23 6.02.2023,
ICOURT)-02 IRS PVT. LTD. 28.02.2024,
s SAJEL 20.02.2024
ICORPORTION
] ICS(COMM) |544/2023 20.03.2023 [PUNJAB [13.12.20 [06.01.2024 [12.01.2024 02.02.2024 [06.02.20 [24.01.2024
INATIONAL |23 24 25.01.2024
[BANK  Vs.
AJAY
[KAPOOR
ICS(COMM) [1043/2023 [18.07.2023 [RAJESH 12.12.20 [06.01.2024[12.01.2024 [09.02.202 [05.03.2024 [12.03.202[24.01.2024
IKUMAR 23 21 2 25.01.2024
IGUPTA VS. M| 16.02.2024
IC. D. [17.02.2024
4] ICS(COMM) [1105/2023 [31.07.2023 [RAJESH [12.12.20 [06.01.2024 [12.01.2024 [09.02.202 [05.03.2024 [12.03.202[27.01.2024
[KUMAR 23 23 u 20.01.2024
IGUPTA VS. M| 20.02.2024
IC.D. 21.02.2024
] ICS(COMM) [1106/2023 [31.07.2023 [RAJESH 12.12.20 |06.01.2024[12.01.2024 [09.02.202 [05.03.2024 [12.03.202(06.02.2024,
IKUMAR 23 h 7.02.2023,
IGUPTA VS. M| [27.02.2024,
IC.D. 28.02.2024
I3 [Sh. ILLA RAWAT, DistriciCENTRAL (303, [Suit forCS COMM-07.04.2023 [SALORA 05.12.20 | s F 01.03.2024 [01.03.202f--------
PWudge, Commercial Court-03 tension[Recovery  [1037/2022 INTERNATIO [23 u
lock, Tis| INAL VS V.S|
[Hazari [ENTERPRISE
[Courts, IS
IDelhi
4 [MS ANIL KUMAR SISODIA,CENTRAL 1304 [Recovery lcs (comm)-{28.01.2021 [SUNIL BABU|28.01.2 [PE- PE IDE [IBEFORE [15.02.20[NIL
[DISTRICT JUDGE, [EXTENSI 1341/2021 HARMA VSo021 [21.12.202 BEFORE- BEFORE-[15.02.202 |24 AND|
ICOMMERCIAL COURT-04 [ON EEPAK 13 DE-21.12.202 [05.02.20 |4 16.02.20)
IBLOCK AIN =.02.20213 24 24
THC %3 AND|
[DELHI [06.02.20
24
04 Trade Mark |CS DJ|21.01.2020 h2.12.2 [PE- IPE- IDE IBEFORE [20.02.2 [NIL
[EXTENSI COMM) 023 [29.01.202[BEFORE BEFORE [20.02.202/024 &
ION Bo/2020 4 TO|31.01.202 [14.02.20 4 21.02.20
[BLOCK 131.01.202 4 24 24
[THC I DE-
IDELHI [12.02.202
" TO|
Y
04 [RECOVERY [CS(COMM) 10.05.2023|ASHA RAM[13.12.2 [PE- PE [DE [BEFORE [05.03.2 [NIL
[EXTENSI [777/2023 I8 SONSj023 105.02.202BEFORE BEFORE [28.02.202(024 &
ION IPRIVATE 23 T007.02.202[21.02.20 4 106.03.2
[IBLOCK ILIMITED [07.02.2024 24 024
[THC 1 DE-|
[DELHI [19.02.202
l-
1304 [RECOVERY [CS(COMM) [12.05.2023 [M/S 13.12.2 'i-"E- E [DE [BEFORE 27.02.20NIL
[EXTENSI n1234/2022 [ELMECO 023 [23.01.202 BEFORE [BEFORE [24.02.202 24 &
[ON [PROJECTS %3 &24.01.202/08.02.20 4 28.02.2
IBLOCK [PVT LTD VS| [24.01.2024 24 024
[THC IM/S HPL 4
[DELHI [ELECTRIC &
[POWER
Ik rnarron
I5 |[SH. UMED SINGH GREWAILCENTRAL INIL
[IDISTRICT JUDGE|
I((COMMERCIAL COURT)-05




Sr.Court District Court Case Type CaseNo. Date ofPetitioner  Date of Case Management Hearing
No Room Registratio Name VS

n Respondent
Name

MS. BARKHA GUPTA|

IDISTRICT JUDGE |
((COMMERCIAL COURT)

7 MS. KAVERI BAWEJA |CENTRAL 02 ICS(COMM) [CS(COMM) [18.01.2023 [M/S ORIENT|31.10.20 [06.12.2023 [01.02.2024 [01.02.202 [13.02.2024 [13.02.202/06.02.2024
[DISTRICT JUDGE, l114/2023 ILINKS  PVTJe3 23 23 (DE) &
ICOMMERCIAL COURT-07 ILTD. VS ANIL [13.02.2024

IGOEL (FA)

I8 |[SH. AMIT KUMAR, DISTRICT|Central NIL
WUDGE, COMMERCIAL
ICOURT-08

9 [SH. DEEPAK GARG ,|Central 309 THIRD(CS (COMM.) (CS (COMM{26-05-2022 ASHOK 12.12.20 [PE WITHIN on requeston
IDISTRICT JUDGE, IFLOOR ISHARMA Vsi23 7.02.2024[FOUR fter thejrequest
ICOMMERCIAL COURT-09 [EXTENTIO M/S NEQ| b WEEKS conclusion fafter the

IN BLOCK IDEVELOPERS 108.02.2024 of evidene [conclusio
[PRIVATE of
ILIMITED levidene

309 THIRD(CS (COMM.) (CS (COMMp7-10-2020 [M/S 12.12.20 [PE TTHIN ITHIN Jon requeston

[FLOOR ICENTURY 23 12.02.2024 [FOUR [FOUR after thefrequest

[EXTENTIO IPLYBOARDS A WEEKS EEKS [conclusion [after the]

IN BLOCK INDIA LTD Vs [13.02.2024 of evidene [conclusio
IM/S THAKUR]| of
IPLY AND| IDE levidene

ORLD 5.03.2024

o [SH. AJAY PANDEY Central INIL
[DISTRICT JUDGE,

ICOMMERCIAL COURT

1 (SH. SANJAY SHARMA |Central 1310 ICS (COMM) [2361/2022 [18-10-2022 |M/S  BIMALjo2.12.20} IPE- |As pert
IDISTRICT JUDGE), IPAPERS PVTj23 [20.12.2023 jorder,

ICOMMERCIAL COURT ILTD [Plaintiff
THROUGH will file]
JAUTHORIZE ithin on¢
IREPRESENTA eek from
[TIVE SH| the date off
AOLITT 'A"N] A,
1310 ICS (COMM) [851/2023 26-05-2023 |LITE BITE02.12.20 [PE- IAs perr
[FOODS PVTj23 l15.12.2023 jorder,
ILTD Vs [Plaintiff
[TOVIA FOOD| will filg]
ISERVICES ithin ong
eek from|
the date of
]
1310 ICS (COMM) [3993/2021 |07-10-2021 [M/S NARAIN[04.12.20 IPE- IAs perr
[FOODS Vsf23 l14.12.2023 prder,
RAJESH [Plaintiff
[KUMAR AND| will file]
JANR ithin ong
eek fro;
the date of
A
310 ICS (COMM) [1237/2023 [15-09-2023 [M/S 05.12.20 | IPE- F 3
ISUNCHEM |23 [15.12.2023
[NDUSTRIES
s M/
JANEES BOOK|
[BINDING
1310 ICS (COMM) [921/2021 [22-06-2021 [M/S  VIMALj05.12.20 |- [PE- |As perr
[ELECTRICALS|23 l15.12.2023 jorder,
IPVT LTD Vs [Plaintiff
[RAJNISH will filg]
IRANJAN ithin one|
eek from)
the date of
d
1310 ICS (COMM) |i471/2023 |02-11-2023 [AMIT VERMAf12.12.20 [PE- IAs petf
s 23 18.12.2023 forder,
IMUNICIPAL [Plaintiff
ICORPORATIO ill file]
IN OF DELHI IAffidavits
within
three
N
310 ICS (COMM)  647/2021 22-02-2021 [UTTAM 14.12.20 IPE- IAs perf
[KUMAR 23 [16.01.2024 forder,
[PANSARI [Plaintiff
IPROP M/S| will  fild
ISANSKRITI ithin ond
[TRADERS Vs eek fro;
JUTTARA the date of
iWaTalaty AN A



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#

Sr.
No

Court

District

Court
Room

Case Type

Date of Petitioner
Registratio
n

Name VS
Respondent
Name

Date of Case Management Hearing

1310 ICS (COMM) |1352/2023 [13-10-2023 RISHAN 20.12.20 [PE- IAs peq]
IKUMAR 23 16.01.2024 order,
IGUPTA Vs [Plaintiff
IMUNICIPAL will filel
ICORPORATIO ithin 07]
IN OF DELHI days from|
the date of
]
10 ICS (COMM) [1241/2023 [16-09-2023 [CANARA 22.12.20 [ |Already F
[BANK Vs ANIIj23 ffiled
ISHARMA laffidavit in|
[PE
1310 ICS (COMM) [1041/2023 [18.07.2023 PMT  PLASPP23.12.20 | |Already F
IPVT LTD V3 lfiled
ICLASSIC laffidavit in|
[INTERNATIO [PE
INAL

2 [SH. RAVINDER BEDI,Central ko1 ICS (COMM) [CS 16.11.2018 [PUNJAB [Framin [Listing ofjAffidavit |Affidavit Written |Oral (Other
IDISTRICT JUDGE| COMM)40 INATIONAL |g theWitnesse |of lof Argument [Argume [Stages/Hea|
ICOMMERCIAL COURT I5/18 [BANK VS.issues s [Evidence [Witnesse s ints ring Date

JUCO BANK] s
& ORS.

13 (SH. SANJEEV KUMAR|Central INIL
ISINGH, DISTRICT JUDGE,

ICOMMERCIAL COURT

4 [SH. ASHUTOSH KUMAR,|West NIL
[IDISTRICT JUDGE|
((COMMERCIAL COURT)

15 [MS. HEMANI MALHOTRA,West [209 ICS COMM |503/2022 [10-06-2022[HARBHAJAN [02-11- |02-12-2023NIL INIL INIL INIL [06-01-2024
IDISTRICT JUDGE| [Extn Block ISINGH 2023
((COMMERCIAL COURT)-02 [PROPRIETOR

IOF BUNNY]
JOVERSEAS V5|
[INDERPREET
ISINGH
RODPRTETAOR
ICS COMM [393/2022  [27-05-2022 [CANARA 23-11-  [21-12-2023 [NIL INIL INIL INIL [23-01-2024

ANK Vs SH.[2023
IMARPRIT

INGH

'HROUGH

EGAL HEIR|
MT

ADMETN

16 SH. DIG VIJAY SINGH,West INIL
IDISTRICT JUDGH
I((COMMERCIAL COURT)-03

7 |[SH. SANJAY JINDAL,[West INIL
[DISTRICT JUDGE
I((COMMERCIAL COURT)

18 [SH. AJAY GUPTA, DISTRICT|West INIL
WUDGE (COMMERCIAL
ICOURT)

io [SH. NARESH  KUMARWest INIL
[MALHOTRA, DISTRICT]

WUDGE (COMMERCIAL
ICOURT)

20 (SH. ANURAG SAIN,/NEW DELHI [CS(COMM)[138/2021 [26.03.2021 [REALISTIC 19.10.2023 TTHINWITHIN [NOT [DATE IDATE NOTJFINAL
[IDISTRICT JUDGE| IREALTORS ONE [ONE [FILED INOT IGIVEN IARGUME|
I((COMMERCIAL COURT)-01 [THROUGH WEEK EEK IGIVEN INT/

VIVEK Vg [14.02.202
AV 28
[INDUSTRIE

N




Sr.Court District Court Case Type CaseNo. Date ofPetitioner  Date of Case Management Hearing
No Room Registratio Name VS

n Respondent
Name

[21 [SH. VIDYA PRAKASH, [NEW DELHI ICS (COMM.) [802/2022  [20.09.2022 [DELHIVERY (01.12.20 [PE
IDISTRICT JUDGE| ILTD Vs VIMAI}23 NE NE INOT IGIVEN INOT 14.02.2024
I((COMMERCIAL COURT) IPLAST INDIA| WEEK WEEK IGIVEN IGIVEN

\PVT LTD

ICS (COMM.) [20/2023 5.01.2023 |MR.  MOHD|o1.12.20 WITHIN ITHIN [DATE IDATE NOTDATE [PE
IRSHAD Vs AL}23 IONE IONE INOT IGIVEN INOT 2.02.2024
IDUA FOOD| EEK EEK IGIVEN IGIVEN
IPROCESSING
IPVT. LTD

ICS (COMM.) |57/2023 l20.01.2023 M/S RAllo1.12.20 WITHIN ITHIN [DATE IDATE NOT|DATE IPE
INDUSTRIAL |23 IONE IONE INOT IGIVEN INOT [02.02.2024
IPOWER PVT) EEK WEEK IGIVEN IGIVEN
ILTD. Vs M/S
IOSHIN
I[ENTERPRISE
ISAND ANRL

ICS (COMM.) |553/2022  [08.06.2022 |STATE BANK|02.12.20(WITHIN [WITHIN [DATE IDATE NOT|DATE IPE /l
)F INDIA Vsj23 NE NE INOT IGIVEN INOT 18.01.2024
ISNEH LATA EEK WEEK IGIVEN IGIVEN

ICS (COMM.) [780/2022  [14.09.2022 [MS R (o4.12.20WITHIN ITHIN [DATE IDATE NOTDATE [PE
IFREIGHT l23 IONE (ONE INOT IGIVEN INOT 9.02.2024
[FORWARDER EEK WEEK IGIVEN IGIVEN
IS PVT LTD V5
IMS  JETSET|
ICLEARING
AND
CADUZAD DI

ICS (COMM.) 584/2021 8.12.2021 |M/S 05.12.20 WITHIN TTHIN |DATE IDATE NOTDATE  |PE
IDIGIROVERS |23 IONE IONE INOT IGIVEN INOT [23.02.2024
ISOLUTIONS EEK EEK IGIVEN IGIVEN
IPVT. LTD. Vs
IPRAMOD
IKUMAR OZA

™M l09/2021 [28.10.2021 |LEVI 05.12.20 WITHIN ITHIN [DATE IDATE NOT|DATE IPE
ISTRAUSS 123 IONE IONE INOT IGIVEN INOT 9.02.2024
AND CO. Vs EEK WEEK IGIVEN IGIVEN
IBUDH RAM|
JAND ORS.

ICS (COMM.) [715/2022 122.08.2022 [TRUST 08.12.20|WITHIN |WITHIN |DATE IDATE NOT|DATE [FINAL
ICOMMODITIE|23 NE NE INOT IGIVEN INOT IARG. /]
IS PVT Vj WEEK WEEK IGIVEN IGIVEN [12.12.2023
IDAVENDRA
IMANUPURIY
A

ICS (COMM.) |59/2023 [11.09.2018 |ABBOTT [11.12.20 WITHIN ITHIN [DATE IDATE NOTDATE [PE
[HELTHCARE |23 IONE IONE INOT IGIVEN INOT 4.03.2024
IPRIVATE EEK EEK IGIVEN IGIVEN
ILIMITED Vs
ISGS
IPHARMACEU
rrcaL PV
Tn

ICS (COMM.) jo24/2022  |26.11.2022 [M/S  MICROi2.12.20 WITHIN ITHIN [DATE IDATE NOTDATE IPE
ICOILS ~ ANDl23 IONE IONE INOT GIVEN  [NOT 05.03.2024
IREFRIGERATI| EEK WEEK IGIVEN IGIVEN
ION PVT LTD|
Vs MR
|[HARISH
ICHANDER
DANDLY

ICS (COMM.) jo7/2023 I29.07.2021 |[HUGO BOSS\13.12.20 WITHIN TTHIN [DATE IDATE NOT[DATE IPE
[TRADE MARK]23 NE NE INOT IGIVEN INOT 11.03.2024
IMANAGEMEN)| EEK WEEK IGIVEN IGIVEN
[T GMBH AND|
ICO., KG Vs
ISUNIL B
ISHARMA

[CS (COMM.) B76/2023  [06.07.2023 [SINGLA l(3.12.20 WITHIN |WITHIN |DATE IDATE NOTDATE _ |PE /
ISTEEL l23 IONE IONE INOT IGIVEN INOT [26.02.2024
ISYNDICATE EEK WEEK IGIVEN IGIVEN
Vs PECMA|
JAIR SYSTEMS
\PVT. LTD.

ICS (COMM.) [p45/2023  [28.02.2022 [PUNJAB 15.12.20 WITHIN ITHIN [DATE IDATE NOT|DATE IPE
INATIONAL |23 IONE IONE INOT IGIVEN INOT 9.01.2024
IBANK Vs RAM| EEK EEK IGIVEN IGIVEN
INATH SINGH




District Case Type CaseNo. Date ofPetitioner  Date of Case Management Hearing
Registratio Name VS
n Respondent
Name

[20-12-2023[20-12-2023[12-02- 06-02-2024
s. RA
[ELECTRONIC
P
22 SH. VINEETA GOYAL,[NEW DELHI |[NIL
[IDISTRICT JUDGH
(COMMERCIAL COURT)-03
|23 [MS. SAVITA RAO, DISTRICT|SOUTH NIL
WUDGE(COMMERCIAL
ICOURT)
24 [MS. ANURADHA SHUKLASOUTH INIL
IBHARDWAJ, DISTRICT]|
WUDGE(COMMERCIAL
ICOURT)
25 [SH. SANDEEP YADAV ISouth INIL
26 [SH. RAJEEV BANSAL,[South 29, NewlCommercial |CS 09-11-2022 [SAMRAT - - I F - I I
[IDISTRICT JUDGE| [Court COMM)/63 [BEHL PROP|
(COMMERCIAL)-01 Block-1T /2022 ISAMRAT
IBEHL'S
[PHOTOGRAP
[HY Vs GARG
TLLAS
lopv7a T
29, New|Commercial [CS [24-08-2022 [GOPSONS - F F F - - F
ICourt COMM)/48 IPAPERS PVT|
Block-IT /2022 ILTD. Vs M/S
[PRISTINE
[PUBLICATIO
INS PVT LTD|
[THROUGH
T
29, New|Commercial [CS 18-04-2022 [VISAGE - F F F I F F
ICourt COMM)/24 BEAUTY AND|
Block-1T /2022 [HEALTHCAR
[E PVT LTD Vs|
M/S V3F
[BEAUTY
INDIA) AND|
Do
20, NewCommercial [CS 12-04-2023 [ELEVENTURE} F I F = I I
ICourt COMM)/212 ISYSTEMS
Block-11 2023 JAND
ISERVICES
[PRIVATE
[LIMITED Vg
ISKN
hrapwanra
27 (SH. LOKESH KUMAR[South INIL
ISHARMA, DISTRICT]
WUDGE(COMMERCIAL
ICOURT)
[28|SH. LAL SINGH, DISTRICT|SOUTH-EASTNIL
WUDGE
29 [MS. NEELAM SINGH,[SOUTH-EAST NIL
IDISSTRICT JUDGE
I30|SH. AJAY KUMAR JAIN ISOUTH-EAST [NIL




Sr.Court District Court Case Type CaseNo. Date ofPetitioner  Date of Case Management Hearing
No Room Registratio Name VS

n Respondent
Name

IMS. ANU GROVER BALIGA

132 |SH. BHUPESH KUMAR ISOUTH-EAST |22 ICommercial ICS 05-01-2023[VATIKA = - j01-12- = = - -
[Suit COMM)/13] [HOTELS 2023
2023 [PVT. LTD. Vs
[LENSKART
ISOLUTIONS
[PVT. LTD.

Commercial CS/COMM/[22-03-2022[BANK OF-- - 14-12- - - - -
ISuit [290/2022 ARODA Vs 2023
0CO

MART FIT

ICommercial CS/COMM/ [22-03-2022[BANK OF}-- = 16-12- = = - =
[Suit [290/2022 ARODA Vs 2023
0CO

MART FIT

ICommercial |CS/COMM/ [26-09- IM/S LSC-- 16-12- 16-12- - - - -
ISuit 861/2023 [2023 IMARKETIN 2023 2023
IG INDIA|
[PVT. LTD Vs
IM/S
ILAKSHMI
[ENGINEERI
hic__wwapw
Commercial CS/COMM/[24-05-2023M/S INDIA[- - 18-12- - - - -
ISuit W94/2023 IOFFSET 2023
IPRINTERS
[PVT. LTD. V5|
IM/S

QUARE

INDING

CRYIOonS
ICommercial |CS/COMM/ [26-09- IM/S LSC-- [23-12- [23-12- - - - -
ISuit 1861/2023 [2023 IMARKETIN 2023 2023
IG INDIA|
IPVT. LTD Vs
IM/S
ILAKSHMI
[ENGINEERI
INIC JAND K¢
ICommercial [CS l09-02-2021|M/S VRINDAl04-12- |- - - - - -
[Suit COMM)/8 IPAPERS PVTj2023
l4/2021 ILTD Vs M/S|
[HRIDAY
IGRAPHICS
[PVT LTD

ICommercial CSi22-03-2022[BANK OHo06-12- |- - - - - -
[Suit COMM)/2 ARODA Vs2023
l90/2022 CO

MART FIT

Commercial [CS 15-02-2021 [M/S 20-12- |- - - - - -
ISuit COMM)/9 [BOMBAY 2023
19/2021 [FISH SHOP|
Vs M/S|
IDOGGIES
IDABBAS

[PVT. LTD.

ICommercial ICS 17-05-2023 [RCPL 21-12- |- - F- - - -
[Suit COMM)/4 ILOGISTICS [2023
74/2023 IPVT. LTD. V5|
IM/S G. R|
ICORPORATI
ION

ICommercial |CS 01-12-2022 [CIVICON HI]22-12- [- - F- - - -
[Suit COMM)/11 [TECH PVT./2023
163/2022 ILTD. Vs
[ENGINEERI
ING
[PROJECT
INDIA LTD.

ICS/COMM |cS/COMMY/[3/5/21 loPPLE h1/6/23
143/2021 ILIGHTING
INDIA VS|
[PRAVIN
AFNA




Sr.Court District Court
No Room

Date of Petitioner
Registratio Name VS
n

Case No.

Date of Case Management Hearing

Case Type

Respondent
Name

ICS/COMM  [CS/COMM/|5/1/23 HEJIANG
Ku10/2023 ISTARLING
INTERNAIT
JONAL VS,
IVELOCE
ILOGISTICS
ICS/COMM [CS/COMM/[3/20/21 IM/S  DSTRi11/25/2 |-- F-- F-- - -
183/2021 INFRASTRU
ICTURE VS|
IVRK
INFRASTRU
ICTURE
ICS/COMM [CS/COMM/|5/23/23 G. F-- F-- F-- - -
ku89/2023 TIOCOSMET|3
CS VS|
TALYSST
PG
ICS/COMM  [CS/COMM/|5/24/23 /S INDIA|
ku94/2023 FFSET
RINTER
S. SQARE
INDING
ICS/COMM [CS/COMM]/[8/8/23 IM/S DSTRi1/25/2 [--
[811/2023 INFRASTRU
ICTURE VS|
IVRK
INFRASTRU
ICTURE

133 [MS NIRJA BHATIA ISOUTH-EAST [NIL

134 [SH. RAJESH KUMAR SINGH [SOUTH-EAST |NIL

135 [SH. RAJ KUMAR TRIPATHI,(SOUTH-EAST NIL
[DISTRICT
WUDGE(COMMERCIAL
ICOURT)

136 |[SH.. ARVIND KUMAR,[EAST 12 IRECOVERY [13/2023 06-01-2023 [DEV ~ SAGAR) F F = k. [P.E.-01-02-
IDISTRICT JUDGE | S. SANDEEP] 2024, D.E.-
ICOMMERCIAL COURT-02 IMITTAL [19-02-

[2024,FINAL
IARGUMENT]|
los5-03-
2024,
I IDOMENT
12 IRECOVERY [248/2021  [17-12-2021 [TRANSWORL = = I = IP.E-03-02-
GLS 2024, D.E.q
ISINGAPORE [20-02-
IPVT. LTD VS| l2024,FINGA
IM/S I
ILOGISTIC IARGUMENT]|
[LINKAGE l29-02-
Inrnra

B7[SH. CHANDRA SHEKHAR,EAST INIL
IDISTRICT JUDGE |
ICOMMERCIAL COURT-02

138 |SH. SANJEEV KUMAR|[North-East 201 L ICS ICS ISATISH TTHIN 10[YE NO DAYS[TO BEJ]22.01.2024
IMALHOTRA, DISTRICT] COMMERCI|(COMM)/81 [KUMAR IDAYS [PRIOR TOHEARD [P.E.
WUDGE (COMMERCIAL)-01 IAL)/CIVIL 2023 IPARASHAR IFINAL [ON [01.02.2024 —|

S RELIANCE| JARGUMEN [14.02.202[D.E.
JIO T i.e. 14-02-4 14.02.2024 |
[INFOCOMM 024 [FINAL
ILTD. JARGUMENT]
o
2 ICS ICS ISACHIN ITHIN 10|YE: INO B DAYS[TO BEj23.01.2024 |
COMMERCI(COMM)/92 [KUMAR JAIN| [DAYS [PRIOR TOHEARD [P.E.
IAL)/CIVIL |/2023 S DEEPAK] IFINAL ON [09.02.2024
JAIN JARGUMEN [26.01.202|- D.E]
T ie. 26-02-4 26.02.2024
024 - FINAL
IARGUMENT]
o




Sr.
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ICS ICS(COMM)/ M/S POLOf16.12.20 0 BE]25.01.2024,1
COMMERCIl3/2023 [JENTERPRISE [23 [HEARD [3.02.2024,27]
IAL)/CIVIL s vs. M/S| IFINAL loN 102.2024
[PARAMARA JARGUMEN [27.01.202
[PROMOTIONS| T i.e. 27-02-4
[PRIVATE 2024
ILIMITED
23 ICS ICS(COMM)/ [SANJAY 16.12.20 WITHIN 10[YES INO DAYS|[TO BE09.01.2024,2
COMMERCI66/2023 [KAUSHIK VSJ23 [DAYS [PRIOR TOHEARD [4.01.2024,01
IAL)/CIVIL [HARISH [FINAL N 102.2024
ICHAND JARGUMEN [01.02.202]
[ i.e. 01-02-4
024
5 ICS ICS(COMM)9[|SH.  SACHIN|18.12.20 WITHIN 10[YES [NO B DAYS|[TO BE|23.01.2024,0]
COMMERCIf2/2023 [KUMAR JAINj23 [DAYS IPRIOR TOHEARD [9.02.2024,2
IAL)/CIVIL S. SH| [FINAL ION .02.2024
IDEEPAK JAIN JARGUMEN [26.02.20
[T i.e. 26-02-24
024
139 [SH. BRIJESH KUMAR GARG ([Shahdara I301, New/CS(COMME [CS 25-05-2023[Punjab 16.12.2 [Not Filed [Not Filed [Not Filed NO INO PE
ICourt IRCIAL) Comm.) INational 023 l08.01.2024
Building [272/23 ank vs. Jail by
umar 109.01.2024
[DE-
12.01.2014
IF/A -
ICS(COMME (COMM)31 [08-06- IM/S 19.12.2 [Filed onffiled onlFiled on[NO INO [25.01.2024
[RCIAL) n/23 2023 [PATILPUTR [0232 [23.12.202 [23.12.202 [23.12.20. 1&
A 13 13 13 [29.01.2024
ISTRUCTURA| PE,
IL WORKS|
[THROUGH 1.02.2024
ITSOWNER
Feeve
Ko |MS. KIRAN BANSAL,| [ROOM  [COMMERCIAICS COMMi05.07.2022 [Regal  Paints09.12.20 NOT INOT INOT INO- INO IPE/22.01.2
[DISTRICT JUDGE, INO 57 IL k13/2022 land brush v/s23 [FILED [FILED [FILED 024
((COMMERCIAL COURT) JArvind mittal
[ROOM  [COMMERCIAICS COMM05.07.2023 [Arvind mittaljog.12.20[NOT INOT INOT INO- INO [PE/22.01.2
INO 57 IL 317/2023 /s regal paints23 [FILED [FILED [FILED 024
land brush
[ROOM _ |[COMMERCIA[CS  COMM]16.02.2019 [Kapil Goel v/s|i1.12.20 [NOT INOT INOT INO- [NO IPE/
INO 57 IL B2/2019 [Ram Dulare23 [FILED [FILED [FILED 9.01.2024
[Yadav
[ROOM ICOMMERCIA|CS COMM05.01.2023 [Vallabh 18.12.20 NOT INOT INOT INO- INO IPE/25.01.2
INO 57 IL 2/2023 [Textojes  v/si23 [FILED [FILED [FILED 24
[Unnato
creatopms
IROOM ICOMMERCIAICS COMM][18.09.2023 [[DBI Bank v/s18.12.20 NOT INOT INOT INO- INO IPE/23.01.20
INO 57 I K65/2023 IGaurav Jain 23 [FILED [FILED [FILED 24
[ROOM ICOMMERCIAICS COMM]|06.06.2022 [Prakesh 19.12.20 [NOT INOT INOT INO- INO IPE/24.1.202
INO 57 IL 1390/2022 IBrothers  v/sj12 [FILED IFILED [FILED 23
lsanjeev kalara
[ROOM ICOMMERCIAICS COMM]|02.09.2023 [Vijender Singhf19.12.20 [NOT INOT INOT INO- INO [PE/15.01.20
NO57 [L k49/2023 [Tyagi v/s MCD 12 [FILED  [FILED  |[FILED o4
[ROOM ICOMMERCIA|CS COMM]J23.07.2022 [Hans Rubber22.12.20 NOT INOT INOT INO- INO IPE/05.02.20
INO 57 IL k63/2022 land sports p.23 [FILED [FILED [FILED 24
td v/s india
institute of]
atent




Sr.
No

Court

K1 [SH. SURENDER S. RATHI

Case No.

Date of
Registratio
n

Petitioner
Name

Date of Case Management Hearing

VS

Respondent

Name

ISH. REETESH SINGH

[HASAN

ICS (Comm.)16-01-2020 [Texmo Pipesfo2/11/2
INo.68/20 JAnd Productsio23
ILtd. vs. Vides|
[Nagpal
ICS 05-07-2022 [PRATAP 09/11/2
COMM)412/| IDEPARTMEN [023
22 [TAL  STORE|
[PRIVATE
ILIMITED Vs|
IM/SSHARDA
RETAIL
loprvzATE
ICS 24-04-2019 [SUPER 18/11/20]|
COMM)15/1 JAGENCIES Vsjo3
o [KANISHKA
[ENTERPRISE
15
ICS 08-09-2021 [KUSUM LATA[&21/11/20
COMM)330 JAIN VsJes
21 [PUNEKAR
IPUBLICATIO
IN
ICS 06-07-2023 [REGAL 21/11/20
COMM)324 [PAINTS ANDp23
23 [BRUSH PVT\
[LTD. Vs
IPUNITA
ISINGH
ICS 17-03-2023 [DEHRA 28/11/2
COMM)145/ IMETAL TECH[o23
23 IPVT. LTD. Vs,
INAVIYOTI
IPOWER
ISYSTEML
ICS(COMM)/ [CENTRAL  |o1-12-2023 INOT INOT INOT INOT INOT FILED[P.E. 02
l528/2023  [BANK OH IFILED [FILED [FILED [FILED 1-2024
[NDIA VS|
IM/S
[BADRISH
JAIMALA
ISTORE
ICS(COMM)/ M/S lo4-12-2023  [NOT INOT INOT INOT INOT FILED[P.E. 06
147/2023 ISHOURYA IFILED [FILED [FILED [FILED 1-2024
[EXPORTS
s M/S
JARORA
ILIFESTYLE
ICS(COMM)/ [KSHITIZ lo4/12/2023 [FILED [FILED ONNOT INOT INOT FILEDP.E. 15
1663/2023  |[SOLAR ION  18-18-12-2023 [FILED [FILED 1-2024
[ENERGY 12-2023
[PVT. LTD.
'S SATISH
ICS(COMM)/ [CANARA 14-12-2023 INOT INOT INOT INOT INOT FILED[P.E. 12|
B27/2023 [BANK VS FILED [FILED  [FILED  [FILED 1-2024
ISMT.
ISHWETA
IGUPTA
ICS(COMM)/ [PUNJAB 18/12/2023 [NOT INOT INOT INOT INOT FILED]P.E.
1386/2023 [NATIONAL IFILED [FILED IFILED [FILED 22.01.202]
BANK VS l
IM/S INAYA]
[TRADERS
ICS(COMM)/ AKHTAR 19/12/2023  [NOT INOT INOT INOT INOT FILEDJP.E.
1388/2023 |ALI Vs IFILED [FILED [FILED [FILED 10.01.202
ISHYAM LAIJ b
IAGGARWAL
ICS(COMM)/ [PUNJAB l21/12/2023 INOT INOT INOT INOT INOT FILED[P.E.
74/2023  [NATIONAL [FILED [FILED [FILED [FILED [16.01.202
BANK VS b
IMRAN




Sr.Court District Case Type CaseNo. Date ofPetitioner  Date of Case Management Hearing
No Registratio Name VS

n Respondent
Name

43 [MS. PREETI AGARWALNorth-West 406 ICS COMM-26-04-2019 [M/S RS 18-12-2023
IGUPTA, DISTRICT JUDGE, llo7/2019 IPOLYMER VS
((COMMERCIAL COURT) IM/S NEW|
[PUNJAB
JAGRO CO|
JAND ORS.
106 ICivil ICS COMM-20-09-2022 PJAGRITI 18-12-2023
[752/2022 [PLASTICS
ILTD VS
JAARAV
IPACKAGING
[PVT LTD.
406 ICivil ICS COMM-24-04-2023 [SAMBAL JAIN| [20-12-2023
[206/2023 JAND ORS. V§
[PRAVEEN
IGUPTA AND|
JORS.
106 [Civil ICS COMM-08-08-2024 [EMGREEN 21-12-2023
1663/2022 [MPEX LITS|
S SHURI|
IPLASTIC PVT]|
ILTD.
44 [SH.VINOD YADAV 1316 [Civil ICS/COMM/4[17.09.21 IRamesh Pant| l02.12.23
[76/21 @ Ramesh|
IChandra Vs
IAC. Narendra
JAnd. Anr.
1316 ICivil ICS/COMM/2[28.04.22 [Rakesh ~ Jai 2.12.23
0/22 Vs. Gargil
IGupta
1316 ICivil ICS/COMM/5[22.06.22 [Yogesh Marblejt l05.12.23
9/22 & Granites Vs
[Satish Mittal
1316 ICivil °S/COMM/1[25.02.21 [Sarthak [06.12.23
I57/21 [International
s. Shree|
IBalaji
[Enterprises
1316 [Civil ICS/COMM/5[25.07.22 IRSPL Ltd. Vs 6.12.23
5/22 IGTM Jewellery
[Mart
1316 [Civil ICS/COMM/5/08.11.21 IM/s  Crystal 11.12.23
0/21 ICrop
[Protection Ltd|
s. M Sarat
Devi
1316 [Civil °S/COMM/6[16.11.21 /s P A Sale: 13.12.23
24/21 ICorporation
s. M/s Singh
[Brothers
1316 [Civil ICS/COMM/8J17.11.22 ICanara  Bank 13.12.23
[76/22 s. M/s Om|
[Packaging
1316 ICivil ICS/COMM/228.11.20 IM/s Stone> 14.12.23
32/20 [[ndia Pvt. Ltd)
s. Unior
[Bank of India




Sr.Court District Case Type CaseNo. Date ofPetitioner  Date of Case Management Hearing
No Registratio Name VS

n Respondent
Name

1316 ICS/COMM/5[15.07.22 IM/s Bharat| 14.12.23
I56/22 IConst. Co. Vs|
INDMC
316 ICivil ICS/COMM/5/08.11.21 IM/s Crystal 16.12.23
190/21 _rop
[Protection Ltd|
s. M Sarat
[Devi
1316 ICivil ICS/COMM/8j07.11.22 Raj Kr. Vs. 18.12.23
l5/22 Union Bank of|
[[India
1316 [Civil ICS/COMM/8|05.11.22 [Rajinder ~ Kr| 18.12.23
uo/22 IGupta Vs.
[Brij Moha
ISharma
1316 [Civil ICS/COMM/2[20.08.19 [Trimax 23.12.23
186/19 [[nternational
S.
Narwal Foo
[Product  Pvt|
ILtd.
l45 [SH. GORAKH NATH|North INIL
[PANDEY, DISTRICT JUDGE
(COMMERCIAL)
146 [SH. PANKAJ GUPTA [SOUTH 03 ICommercial [CS COMM/08.09.2022 [M/S PACKIT|07.12.20 [05.02.2024(08.01.2024 14.12.2023 [NIL INTL INTL
IDISTRICT JUDGEWEST suit k21/2022 S M/Sj23
((COMMERCIAL) [UNIVERSAL
IDISTRIBUTO
R
1603 ICommercial [CS COMM.{19.01.2023 [UNION BANK|12.12.20 [23.01.2024 [15.01.2024 [19.12.2023 [NIL INIL INIL
fsuit [30/2023 F INDIA VSe3
IM/S PANKAJ|
JELECTRONIC
IS AND|
JAPPLIANCES
1603 Commercial [CS COMMJ26.04.2019 [M/S G  V[13.12.20 [24.01.2024 [13.12.2023 [13.12.2023 [NIL INIL INIL
uit 59/2019 IKNITS P LTD.23
S DEOKI|
[HOSIERY P
ILTD.
47 [MS. SAVITA RAO, DISTRICT] 1613 ICommercial [Cs Comm|13.08.2021 [Union Bank 0f04.12.20(04.12.2023 [04.12.2023 |04.12.2023]NIL INIL INIL
WDUGE, COMMERCIAL Isuit 174/2021 [[ndia 23
ICOURT-02/SH. VIKAS| s
IDHULL, DISTRICT JUDGE, [Prodip
ICOMMERCIAL COURT. [Hazarika
1613 ICommercial [Cs Comm /j11.11.2020 [Ex.SM Janak04.12.20{04.12.2023 [04.12.2023 |04.12.2023NIL INIL INIL
suit 171/2020 Singh 23
VS
s DG
[Resettlement
1613 ICommercial [CS Comm|26.10.2023 [Firstmove 04.12.20]04.12.2023 [04.12.2023 [04.12.2023|NIL INIL INIL
uit 522/2023 [Logistics 23
S
[ExSM  Janal
ISingh
1613 ICommercial |CS Comm|02.06.2022 [Wahid Interior(04.12.20(04.12.2023 [04.12.2023 |04.12.2023NIL INIL INIL
lsuit 309/2022 s 23
s SKD India
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[DISTRICT JUDGE,
ICOMMERCIAL COURT-03

[WEST

1613 Commercial |ICS Comm/[22.02.2023 [Devi Karam|18.12.20 [18.12.2023 [18.12.2023 [18.12.2023
[suit 185/2023 |Associates 23
S
aishali
613 Commercial [Cs Comm|13.08.2021 [Union Bank 0f04.12.20/04.12.2023 |04.12.2023 [04.12.2023NIL INIL INIL
uit 174/2021 [[ndia 23
s
[Prodip
[Hazarika
13 ICommercial [Cs Comm /j11.11.2020 [Ex.SM Janak04.12.20{04.12.2023 [04.12.2023 |04.12.2023NIL NIL NIL
lsuit l171/2020 ISingh 23
S
s DG
[Resettlement
1613 ICommercial [CS Comm|26.10.2023  [Firstmove 04.12.20]04.12.2023 [04.12.2023 [04.12.2023[NIL INIL INIL
lsuit l522/2023 [Logistics 23
S
[ExXSM  Janal
ISingh
1613 Commercial [CS Comm|02.06.2022 [Wahid Interior [04.12.2004.12.2023 |04.12.2023 [04.12.2023]NIL INIL INIL
uit 309/2022 s 23
s SKD India
13 ICommercial |CS Comm/[22.02.2023 [Devi Karamj18.12.20 [18.12.2023 [18.12.2023 [18.12.2023|NIL NIL NIL
Isuit 5/2023 |Associates 23
s
aishali
13 ICommercial [Cs Comm13.08.2021 [Union Bank 0f04.12.20(04.12.2023 [04.12.2023 |04.12.2023]NIL NIL NIL
suit 174/2021 India 23
Vs
[Prodip
[Hazarika
1613 [Commercial [Cs Comm /ji1.11.2020 [Ex.SM Janak04.12.20{04.12.2023 [04.12.2023 |04.12.2023]NIL INIL INIL
suit l171/2020 ISingh 23
VS
s DG
[Resettlement
1613 Commercial [CS Comm|26.10.2023 [Firstmove 04.12.20]04.12.2023 [04.12.2023 [04.12.2023|NIL INIL INIL
uit 522/2023 [Logistics 23
S
[ExXSM  Janal
Singh
1613 ICommercial |CS Comm|02.06.2022 [Wahid Interior(04.12.20(04.12.2023 [04.12.2023 |04.12.2023]NIL INIL INIL
Isuit 09/2022 s 23
s SKD India
1613 ICommercial |CS Comm/[22.02.2023 [Devi Karam(18.12.20 [18.12.2023 [18.12.2023 [18.12.2023|NIL INIL INIL
lsuit 85/2023 |Associates 23
S
aishali
u8|SH. RAKESH SYAL,| 1614 ICommercial |CS 14.12.2023 [Sunil Kumarfi4.12.20 | - F + F -
IDISTRICT JUDGE,| ISuit COMM)/44 s Knit Crafte3
ICOMMERCIAL COURTH| /2023 |Apparels
03/SH. AMIT  BANSAL,
IDISTRICT JUDGE |
ICOMMERCIAL COURT-03
o [SH. RAKESH PANDIT,SOUTH INIL




List of cases received for Pre-Institution Mediation and Settlement during the month DECEMBER 2023

Delhi Mediation Centre Total numberTotal Total Total Total Total
of applicationsnumber ofnumber ofnumber ofnumber ofNumber o
pending on theapplications cases non-starter cases FailedApplication
1st day of thereceived settled cases during thes Pending at
month during theduring theduring theMonth the end o
month month month the Month

1 Central
153 182 1 181 1 152
2 West
169 158 1 109 1 216
3 [East
35 50 1 28 1 55
4 INorth-East
21 15 o 14 o) 22
5 IShahdara
67 88 o] 54 1 100
6 ISouth
113 55 o) 51 1 116
7 ISouth-East
389 130 2 70 6 441
8 INew Delhi
141 55 1 Z 3 115
o INorth
153 61 o] 111 103
10 INorth-West
120 85 o] 70 1 134
11 ISouth-West
120 40 1 62 97
Total
1481 919 7 827 15 1551
12 IDHCLSC
95 26 o 11 o
110
lOverall Total
1576 945 7 838 15
1661
INote: Application received through NALSA App during the month:- Nil




ICc d cial cases disposed during the month of DECEMBER-2023
Court District Court Room Case Type Date ofPetitioner Name VSAdvocate Advocate ofDays for disposal Whether Pre-Nature of DisposalDate ofNumber Act
Registration Respondent Name Mobile is Institution  (Contested /execution of daysSection
Number Mediation Settled) of decree for
took Place executio
n
ISH. SANJEEV KUMAR AGGARWAL, 1301, Extension Block, TisSuit for Recovery ICounter Claim-14/22 25.04.2022 [Devender Verma Vs/Ajay Kumar921207880 (04.12.2023
IDISTRICT JUDGE (COMMERCIAL] [Hazari Courts, Delhi [Vrajotsav Goswami Vs. Adityaj2 & . f
COURT)-01 Uain 368 puit  fox
o [Recovery
I301, Extension Block, TisSuit for Recovery ICS COMM-2056/2022 [27.08.2022 |CANARA BANK VS.,VIPIN 1087310100 [04.12.2023 k164 No IC d
[Hazari Courts, Delhi [RABBI NURSING CAREKUMAR& S.K.2 & ISuit f
ERVICES [PAUL 089176520 [Rec o1
b ecovery
I301, Extension Block, TisSuit for Recovery ICS COMM-796/2021 |04.03.2021 [VRAJOTSAV IADITYA JAIN|999993680/04.12.2023 noos INo d
[Hazari Courts, Delhi IGOSWAMI VS.& AJAYY & ISuit forl
IDEVENDER VERMA [KUMAR 921207880
b [Recovery
i301, Extension Block, Tis{Arbitration Petition IOMP COMM-37/2021 131.03.2021 [FOREMOST APPARELSARHAM 981014775 |07.12.2023 1081 [No d IPetition
[Hazari Courts, Delhi IPVI. LTD. VS. SJRTANVIR ANDS8 & U/s 34 off
[EMBROIDERY LTD. ILAKSHAY 1099852428 Arbitratio
WOSHI n Act,
1996
1301, Extension Block, TisSuitfor Recovery ICS COMM-1468/2022 [03.06.2022 |[NETRA KUMAR VS.,S.K. SINGH/9811161525[08.12.2023 553 No IC d
[Hazari Courts, Delhi IMUNICIPAL IVS. SANJEET|& ISuit forl
ICORPORATION OFMALIK 1089182682 R
IDELHI I ecovery
I301, Extension Block, TisArbitration Petition IOMP COMM-184/2022 [22.12.2022 [YOGESH KUMAR VSJ/APOORVA 081121528 [16.12.2023 1359 INo d [Petition
[Hazari Courts, Delhi IA.R. BUILDMART LTD. SISODIA ANDjo & lU/s 34 off
INITIKA 1844705262 Arbitratio
[BAKSHI 13 n Act,
1996
i301, Extension Block, TisSuit for Recovery ICS COMM-2288/2022 6.10.2022 WELCOME IDIWANSHU 999053591 [22.12.2023 g2 INo d
[Hazari Courts, Delhi IASSOCIATES VS,SEHGAL &2 & Suit  for
ICOMMISSIONER, MCD [SANJEET 750643349 R
IMALIK 5 ecovery
2 [IDR. KAMINI LAU, DISTRICTICENTRAL 9 [OMP (i)(COMM.) 334/2022 [15-07-2022 [MR. MUKESH GOEL VsSh Jatin Arora l01-12-2023 136 INIL IContested INIL INIL o
WUDGE (COMMERCIAL COURT)-02 IDELHI URBAN SHELTER|
IMPROVEMENT BOARD
9 ICS (COMM) l104/2023 [16-01-2023 K B BANSAL VlSh. Vidya Sagar [8279971561 jo2-12-2023 16 INIL IContested INIL INIL IRECOVERY
[MUNICIPAL
ICORPORATION OF DELH]
9 ICS (COMM) 2131/2022 7-09-2022 [UMESH TYAGI Vs MCD  [Sh Akhil Rana  [7838798382 |05-12-2023 k35 INIL IContested INIL INIL IRECOVERY|
9 IOMP (COMM.) l44/2021 23-06-2021 [MUKESH BABULALSh. Mukest 366999 [06-12-2023 10 INIL IContested INIL INIL 34
I(CHAURADIYA AND ANR[Katyal,
[Vs AMBIT FINVEST PVT|
ILTD
9 ICS (COMM) 1964/2022 8-08-2022 [VINAY GOEL VsSh. Vidya Sagar (8279971561 j08-12-2023 k65 INIL IContested INIL INIL IRECOVERY|
[IMUNICIPAL
ICORPORATION OF DELHI
9 ICS (COMM) 2429/2022 2-11-2022 IMS PRAKASH|Sh. Parth9810061558 [12-12-2023 kos INIL IContested INIL INIL IRECOVERY|
IDISTRIBUTORS Vs SHRIMahajan
IGUDDU
9 ICS (COMM) [2171/2022 14-09-2022 [PRAKASH VATS VsTarun Aggarwal 9810372045 [13-12-2023 k6o INIL IContested INIL INIL [RECOVERY|
IDECEASED SH. RAJESH|
IKUMARTHROUGH LEGAL
IHEIR




Court District Court Room Case Type Date ofPetitioner Name VSAdvocate Advocate Date ofDays for disposal Whether Pre-Nature of DisposalDate ofNumber Act
Registration Respondent Name Mobile Decision Institution  (Contested /execution of daysSection

Number Mediation  Settled) of decree for
took Place executio

9 ICS (COMM) 2720/2022 21-12-2022 ISUDARSHAN KUMAR VsSh. Vidya Sagar [8279971561 [16-12-2023 1370 IContested
IMUNICIPAL
ICORPORATION OF DELH]
9 ICS (COMM) 1800-2022 18-07-2022 IANIL GOEL VsEh.Vidya Sagar [8279971561 [8-11-2023 kos INIL IContested INIL INIL IRECOVERY]|
[MUNICIPAL
ICORPORATION OF DELH]
9 ICS (COMM) 2393/2022 18-11-2021 IMEENA TANWAR  VsSh. Vidya Sagar (8279971561 [1-11-2023 760 INIL IContested INIL INIL IRECOVERY|
ISOUTH DELH]I|
IMUNICIPAL
ICORPORATION
9 IOMP (COMM.) 146/2023 22-08-2023 IBABU LAL Vs M/%h Sachi Ip8-11-2023 6 INIL IContested INIL INIL B4
ISHRIRAM  TRANSPORT[Kumar Tokas
[FINANCE COMPANY LTD.
I3 ISH. ILLA RAWAT, DISTRICTICENTRAL 1303, Extension Block, TisSuit for Recovery ICS COMM-1283/2022 21.05.2022 [M/S CBS PUBLISHERS[UJJAWAL 181784943174.12.2023 1564 [No d [puit for Recovery
JUDGE, (COMMERCIAL COURT)- |[Hazari Courts, Delhi [V/S HASMUKH VORA |GAUTAM
03, TIS HAZARI COURT, DELHI
1303, Extension Block, TisSuit for Recovery ICS COMM 2069/2022 [29.08.2023 [PAWAN KUMA1;|JPGUPTA 98/05.12.2023 us4 Yes uit for Recovery
|[Hazari Courts, Delhi IAGGARWAL V!
IRAJESH PODDAR
1303, Extension Block, TisSuit for Recovery ICS COMM 2277/2022 1.10.2023 ICANARA BANK LTD VSVIPIN 87127375/ .12.2023 31 INo [puit for Recovery
[Hazari Courts, Delhi [PREM CHAND
1303, Extension Block, TisSuit for Recovery ICS COMM. 771/2023 9.05.2023 [TUSHAR AGGARWALBHASKAR 10810146082}11.12.2023 216 [No [puit for Recovery
[Hazari Courts, Delhi VS RAKESH TIWARI
[t |MS ANIL KUMAR  SISODIAJCENTRAL 304 EXTENSION BLOCKRECOVERY ICS DJ-2310/2018 B1.07.2018  |M/S KARAMSARSH. M.K]1.00E+010 [06.12.2023 lto54 DAYS INO ICONTESTED INIL INIL @IT FOR|
IDISTRICT JUDGE, COMMERCIAL THC DELHI [ELECTRONICS PVT.[PATHI COVER
ICOURT-04 ILTD. VS. DELH]| e
[PUBLIC SCHOOL
[304 EXTENSION BLOCKRECOVERY ICS(COMM)-802/2020 [07.03.2020 |M/S CANADIANSH. RISHAB[9810727771[12.12.2023 375 DAYS [YES ICONTESTED INIL INIL EIT FOR|
(THC DELHI [SPECIALITY  VINYLSJAIN COVER
[VS. PENSAR INK AND| 14
IFLEX
304 EXTENSION BLOCKRECOVERY ICS (COMM)-1689/2020 [06.11.2020 IM/S SATNAM ANDMS. CHETNA(.82E+009[20.12.2023 1139 DYAS INO ICONTESTED INIL INIL SUIT FOR|
THC DELHI ICOMPNAY VS. ICICIBHALLA [RECOVER
[BANK LTD. 14
5 ISH. UMED SINGH GREWALICENTRAL INIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-05
16 [MS. BARKHA GUPTA, DISTRICTICENTRAL [NIL
WUDGE, (COMMERCIAL COURT)
b~ |MS. KAVERI BAWEJA, DISTRICTICENTRAL 3oz 662/2023 [19.04.2023 [MUKESH AGGARWAILLS. P. SINGH [9811161525 Jo1.12.2023 28 INA INA INA E%IT FOR|
WUDGE, COMMERCIAL COURT-07 [VS MCD & ANR. COVER
\'4
ICS(COMM)
1302 72/2023 12.05.2023 M/S CENTER OFRSUSHIL 19.58E+009 [02.12.2023 206 INA INA INA IPETITION
IDIABETES ANDSHUKLA lU/S 34 OF
IALLIED SCIENCE PVT,| JARBITRA
ILTD. VS M/S CLIX| ITION ACT.
lcs(comm) CAPITAL  SERVICES|




Court District Court Room Case Type Date ofPetitioner Name VSAdvocate Advocate Date ofDays for disposal Whether Pre-Nature of DisposalDate ofNumber Act

Registration Respondent Name Mobile Decision Institution  (Contested /execution of daysSection
Mediation  Settled) of decree for
took Place executio
M/S DOSHIAVINASH
IPHARMACEUTICALS R
S(COMM)
18 SH. AMIT KUMAR, DISTRICT[Central INIL
WUDGE, COMMERCIAL COURT-08
9 ISH. DEEPAK GARG, DISTRICT[Central 1309 THIRD FLOOR EXTENTION|CS I577/2020 12-02-2020 H.YOGENDE |9.81E+009 [01-12-2023 1388 lconstested
WUDGE, COMMERCIAL COURT-09 IBLOCK ISCIENTIFIC GAUTAM
INTERNATIONAL PVT)
ILTD VS DEVA RAJU R|
JAND ORS
1309 THIRD FLOOR EXTENTION|CS 2609/2022 2/12/22 IM/S BASHESHAR LAL 19.95E+009 [19/12/23 1382
IBLOCK IAMIT KUMAR Vs SH]
IKUSHAGRA
ISINGHALPROPRIETOR
IOF S G ENTERPRISES JATIN
1309 THIRD FLOOR EXTENTION|CS 64/2023 l1o/01/23 1081815697 1336
IBLOCK 135
955589027
ISTATE BANK OF INDIA VSADAITA 19
IMR. SUMIT GUPTA IKUMAR ROUT 12/12/23
1309 THIRD FLOOR EXTENTION|CS 2162/2022 [13-09-2022 IARUN GUPTAVINEET 19.87E+0009 [16/12/23 59
IBLOCK IPROPRIETOR. LONG LIFEJINDAL
IAUTO TRADERS Vs
JASHOK KUMAR GUPTA)|
IDIRECTOR
I309 THIRD FLOOR EXTENTIONICS 14616/2022 9/11/21 IM/S VIKAS PUBLISHINGANJU BAGAI (981138902 [18/12/23 769
IBLOCK [HOUSE PVT LTD Vj 18/9810195
ICALICUT UNIVERSITY] 013
ICENTRAL COOPERATIVE|
ISTORES LTD
1309 THIRD FLOOR EXTENTION|CS 2745/2022 23/12/22 19.97E+009 p1/12/23 1363
IBLOCK
ho [SH. AJAY PANDEY, DISTRICT|Central
WUDGE, COMMERCIAL COURT IOM PRAKASH VSSatyen dra Kr
07 ICivil ICS (COMM)/927/2023 6/06/2023 [MUNICIPAL lSineh 19811161525 J13/12/2023 #MACRO? [Yes IContested 13/12/2023
ICORPORATION OF DELHIP'™8
S.N TIWARI Vs M/S SBI|
1307 (Civil IOMP (COMM.)/11/2023 25/01/2023 ICARDS AND PAYMENTAabhas Pareek 9829075858 [09/12/2023 #MACRO? [No IContested 09/12/2023
ISERVICES
IM/S AJAY PIPE COMPANY|
1307 ICivil ICS (COMM)/68/2023 l10/01/2023 [Vs APACE BUILDERS AND|Shewta Garg 10818274143 |3/12/2023 #MACRO? [Yes IContested 23/12/2023
ICONTRACTORS PVT LTD
1 ISH. SANJAY SHARMA, DISTRICT[Central INIL
WUDGE, COMMERCIAL COURT
h2 |SH. RAVINDER BEDI, DISTRICT[Central [NIL
WUDGE, COMMERCIAL COURT
h3 |SH. SANJEEV KUMAR SINGH,Central o2 ICIVIL COMMERCIAL
IDISTRICT JUDGE, COMMERCIAL
ICOURT IM/S VIVO BOOKS|
IPRIVATE LTD Vs M/S V9INARENDER
CS (COMM)/1636/2019 __ |29-08-2019 [ENTERPRISES IVASHISHTA _ [0811140704 |09-12-2023 563 INo IDECREED INIL INIL
402 [CIVIL COMMERCIAL ISHALINT 10899408618 256
[UPADHYAY
ISTATE BANK OF INDIA V5|
ICS (COMM)/595/2023 10-04-2023 IDHEERAJ KUMAR p2-12-2023 IYES IDECREED INIL INTL




District

Court Room

Case Type

Date

ofPetitioner Name VS

Registration Respondent Name

Advocate

Advocate
Mobile
Number

Date
Decision

ofDays for disposal

‘Whether Pre-Nature of DisposalDate
Institution (Contested
Mediation  Settled)
took Place

ofNumber Act

/execution of daysSection
of decree for

executio
n of

4 [SH. ASHUTOSH KUMAR, DISTRIC
WUDGE (COMMERCIAL COURT)
hs  [MS. HEMANI MALHOTRA West
IDISTRICT JUDGE (COMMERCIAL]
209 ISANJAY KHURANA Vs;SH. CHIRAG
ICOURT)-02 Extn Block IARBTN 134/2018 10-05-2018 SIMMI KUNDRA. KHURANA [22-12-2023 2005 DAYS [NO ICONTESTED INIL INIL
18587876969
209 IBHIWADI POLYMERS Vs/SH. RAJESH]
Fxtn Block ICS COMM l420/2020 21-12-2020 [JITAMAL SATPAL [BANATI [20-12-2023 1095 DAYS [NO ICONTESTED INIL INIL
9810294894
ISANGEETA FURNITURE|
;g?n Block lcs coMmm loo/2022 b8-05-2022  |COMCEPT V. M/sf;%‘yr:NIRUDH bo-12-2023 545 DAYS INO ICONTESTED INIL INIL
ISINGHAL HARDWARE
INIL
6 [SH. DIG VIJAY SINGH, DISTRICT|West (Civil
WUDGE (COMMERCIAL COURT)-03 bo IRAJEEV
Exfn Block ICS (COMM)/177/2020 19-03-2020 IM/S INDO LAMINATESKUM AR JHA 1-12-2023 INIL INIL INIL
[PVT LTD Vs M/S CEE DEE|
ARKAY AND COMPANY 10873921590 1352 IDECREE
(Civil INDUSTRIES Vs SH RAMNITIN KHANNA}7838580654 508
b0 IKARAN CHAUDHARY|
Exfn Block ICS (COMM)/565/2022 16-07-2022 IPROP/AUTHORIZED 5-12-2023 INIL INIL INIL
ISIGNATORYM/S J K
INDUSTRIES IDISMISSED
ICivil [PRABHAKAR |NIL 71
oo [DIXIT
Ex?n Block ICiv DJ/751/2021 23-10-2021 IJABS INDIA P LTD Vs AB( l02-12-2023 INIL INIL INIL
INFOSYSTEMS P LTD|
JAND ORS IDECREE
bjection in Execution 55
1232‘(311 Block [Misc DJ/826/2023 0-10-2023 IAKSHAY I23-12-2023 INIL INIL INIL
[BANK OF INDIA Vs M/SKUMAR
ISAHIL INDUSTRIES ISHRIVASTAV (0971477365 IDISMISSED
h7 [SH. SANJAY JINDAL, DISTRICT|West ICS (COMM) ICS (COMM)/283/2021 l04/06/21 [HOME AND INDIDIVYANSH 582333666 [01/12/23 910 INA IDISMISSED INil INil
WUDGE (COMMERCIAL COURT) boo INTERNATIONAL IKHURANA
lExtn Block ICOATINGS Vs
IARROWSHELF RETAIL
[FIXTURES AND ANR
[CS (CoMM) CS (COMM)/492/2022 0/06/22 [M/S APEX FASHION VSSAMEER 0999918302 fo2/12/23 b4t INA IDISMISSED Nl Nl
bo2 IM/S AVA APPARELS LLP [SIDHAR
[Extn Block
ICS (COMM) ICS (COMM)/862/2022 2/11/22 IPUNJAB NATIONALJRAJENDER 19868584163 [02/12/23 95 INA [DECREED INil INil
bo2 BANK Vs M/S SHREEPRASAD
fFxtn Block [VAIBHAV LAXMI CO
ICS (COMM) ICS (COMM)/230/2022 22/03/22 IM/S GARG ROAD LINESAK SHAKYA 9810362626 [09/12/23 627 INA [DISMISSED ONINil INil
bo2 [Vs MR DIWAKAR GHAI [MERITS
[Extn Block
ICS (COMM) I(OMP (COMM.)/35/2022 131/08/22 AT KUMAR AND ORS VsKRISHNA 18743825972 [16/12/23 u72 [NA [PETITION INil INil
bo2 IMANAPURAM FINANCEKUMAR [DISMISSED
ILIMITED
[Extn Block
h8 (SH. AJAY GUPTA, DISTRICT|West
UUDGE (COMMERCIAL COURT) bio RS o PETRO s
g X . . . . l,
[Fxtn Block ICS (COMM)/343/2019 1343/2019 27-08-2019 'ECHNOLOGIES P. LTD_Surmder Jain 312414473 j02-12-2023 1558 0 ecreed no 0
JAND ORS.
bio IARYA SAMAJ MOTI|
fExtn Block ICS (COMM)/547/2019 I547/2019 [20-11-2019 INAGAR (REGD) Vs SHRIVikram Baweja [9811107664 [15-12-2023 1484 es decreed no 0
INISHANT SHARMA




Court District Court Room Case Type Date ofPetitioner Name VSAdvocate Advocate Date ofDays for disposal Whether Pre-Nature of DisposalDate ofNumber Act
Registration Respondent Name Mobile Decision Institution  (Contested /execution of daysSection
Number Mediation  Settled) of decree for
took Place executio
n of
IM/S SALORA|
210 INTERNATIONAL LTD Vs, . .
[Extn Block ICS (COMM)/483/2021 483/2021 [12-10-2021 M/S KUNAL TRADERSA]ayMalwa 10868112556 [2-12-2023 Bo1 es ICONTESTED o 0
IAND ANR.
b1o ISATYAVIR SINGH LAKRA|
ICS (COMM)/276/2020 276/2020 21-10-2020 [Vs M/S ALPHA SEA ANDJDeepak Mehra (9811066636 [23-12-2023 1158 no [Decee no no
[Extn Block
|JAIR PVT LTD
o ISH. NARESH KUMAR MALHOTRA |West
DISTRICT JUDGE (COMMERCIAL ARCING SOLUTIONS
ICOURT) o3 lcs comm 11/2018 29/10/18 [NDIA PVT.LTD Vs POOJA
[Extn Block ICHAUHAN @ PUJA|
ICHAUHAN
los INASREEN A KHAN Vg
[Extn Block (OMP COMM 46/2019 po/11/19 ICITI BANK NA
o [RAKESH KUMAR Vs M/S|
‘]f:xfn Block lcs comm l570/2022 18/07/22 ISIKAND STANDLEY|
[ENTERORISES PVT.LTD.
o [IMANISH GUPTA Vs M/S P|
(03 lcs comm ho1/2019 50/05/19 SINGH CHIT FUND PVT)
[Extn Block T TD
20 [SH. ANURAG SAIN, DISTRICIINEW DELHI (NIL
WWUDGE (COMMERCIAL COURT)-01
21 [SH. VIDYA PRAKASH, DISTRICI] IRADIANCE
WUDGE (COMMERCIAL COURT) IPRO ISUIT FO:.
ICS (COMM.) 7/2023 04.01.2023 IPACKAGING VMR RAHUL MEHTA 9891617777 19.12.2023 [350 INO IDECREED INA INA IRECOVE
[SHEERAZ e
IAHMED RAINA
[TRUST
ICOMMODITIES ISUIT FO.
ICS (COMM.) [755 / 2022 22.08.2022 IPVT VSMR ASHISH CHAUHAN 9999468603 12.12.2023 W78 INO IDECREED INA INA IRECOVE
[DAVENDRA e
IMANUPURIYA
[UNION BANK] [SUIT FO
ICS (COMM.) 135/ 2023 13.01.2023 IOF INDIA VYMRS DEEPA GUPTA 10312292558 [15.12.2023 337 INO IDECREED INA INA IRECOVE
[RAJ KUMARI e
IPUMA SE V§ ISUIT FO:.
ICS (COMM.) 1373/2022 22.04.2022 [TEJASVI [MR. SHASHI P OJHA 10891584230 02.12.2023 90 INO [DECREED INA INA [RECOVE
IMANGLA Y
b2 [SH. VINEETA GOYAL, DISTRICT] A
WUDGE (COMMERCIAL COURT)-03 . . . IANKUR AHUJA Vs . .
24 Sem(.".j 34 of Arbitration &ARBTN/1790/2018 22-05-2018 IBHASIN INFOTECH ANDPMHVIEI\H:‘RA 10810267094 [3-12-2023 2041 INO PETITION INIL INIL farbitration
IConciliation Act JHA IALLOWED &
INFRASTRUCTURE P
IConciliation
23 |[MS. SAVITA RAO, DISTRICT|SOUTH IAIRPORTS ~ AUTHORITY| 4 of the
EUDCECOMMERCIECOURD) 1o, New Court Block-I [Section 34 of the Arbitration &/, (COMM.)/05/2021  [16-7-21 OF INDIA Vs M/s M.S[Sh. Vaibhavl ¢ 10104 h6-12-2 lag Iy IDISPOSED INTE INTE JArbitration
» New Cou oC IConciliation Act /05, 7 [KHURANA [Kalra 0050310194 2723 3 es . .
[ENGINEERING LTD IConcilation
Aos
[EXHIBITION & INTERIOR| lSuit fo
. . [INDIA P LTD Vs M/s SERO[Sh. ~ Manmeet] —
12, New Court Block-I ICivil Suit ICS (COMM)/145/2023 21-3-23 CORPORATE SOLUTIONSSingh Gulati 899393909 [16-12-23 270 INA IDECREE INIL INIL [Recovery .
P LTD [U/o 37 CPC
24 [MS. ANURADHA SHUKLAISOUTH
IBHARDWAJ, DISTRICT]| [EMU LINES \E lSuit forl
WUDGE(COMMERCIAL COURT) 6, New Court Block-1 [Commercial ICS(COMM)138/2023 [13.03.2023 [TRANSLINK  LOGISTICS[UDAY KUMAR (8882303942 02.12.2023 264 [YES IALLOWED INot Filed [N.A. kecovery
IPVT LTD




District Court Room Case Type Date ofPetitioner Name VSAdvocate Advocate Date ofDays for disposal Whether Pre-Nature of DisposalDate ofNumber Act

Registration Respondent Name Mobile Decision Institution  (Contested /execution of daysSection
Number Mediation  Settled) of decree for
took Place executio
n of
ICATA
. [ELECTRODOMESTICOS [SAROJ KUMAR] . [Suit fi
6, New Court Block-I ICommercial ICS(COMM)1169/2022 02.03.2022 S DEEPAKSINGH 10818589741 [16.12.2023 54 IVES [DISMISSED [Not Filed [N.A. *euclovery o
IKHANDELWAL
25 |SH. SANDEEP YADAV [South
IARSH ASSOCIATES PVT‘Kumar Bhawani| [Petition
17, New Court Block-I [Petition U/s 34 IOMP (COMM.)/4/2022 14-1-22 ILTD. Vs AHLUWALIAShmkar 10999055597 [L1-12-23 1696 INA IContested [NA [NA [Under
ICONTRACTS (I) LIMITED [° [Section 34
IM/S. GATI KAUSAR INDIAJa . Kishore| [Petition
17, New Court Block-I [Petition U/s 34 IOMP (COMM.)/9/2020 11-2-20 ILTD. Vs B.K.STRUCTURA] iz h " 10818111356 [11-12-23 1399 INA IContested [NA [NA [Under
ICONTRACTS PVT. LTD. 8 Section 34
IM/S. GATI KAUSAR INDIA| IPetiti
L. ILTD. Vs B.K{ay Kishore| etition
17, New Court Block-T [Petition U/s 34 IOMP (COMM.)/73/2021 21-12-21 STRUCTURAL lSingh 818111356 [18-12-23 727 INA IContested INA INA [Under
ICONTRACTS PVT. LTD. Section 34
26 [SH. RAJEEV BANSAL [South IS uit f
IMOHD ZAKIR VISURENDRA *;1 “of/e )
29, New Court Block-1I ICommercial ICS (COMM)/485/2022 26-08-2022 [VARANGI  FASHION PKUM AR ROY [Not avaialblefi4-12-2023 k75 days INo IContested INot Filed [N.A. n“ Ty
LTD [Damages 88|
27 [SH. LOKESH KUMAR SHARMA |South [NIL
IDISTRICT JUDGE(COMMERCIAL
ICOURT)




Advocate Date
Mobile Decision
Number

District ofPetitioner Name VSAdvocate ofDays for disposal Whether Pre-Nature of DisposalDate ofNumber Act
Institution  (Contested /execution of daysSection
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Court Room Case Type Date

Registration Respondent Name
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n of

ISH. LAL SINGH, DISTRICT JUDGE
IM/S PROFESSIONAL
18 BLOCK 1 ICOMMERCIAL ICOURIERS NETWORK]
ILTD. Vs M/S DIGITEKIMATLOOB
338/2020 [24-11-2020 IGRAPHICS IALAM 10810276875 |0-12-2023 1121 - IDECREED - -
29 [MS. NEELAM SINGH, DISSTRICTSOUTH-EAST INIKHIL
WUDGE IAGGARWAL
ICS/COMM/487/2021 10/29/21 IVS. M/SANAND PRAKASH 10810024729 [12/2/23 1764 IYES IContested - -
[DEWAN
ICHAND
IM/S THOMAS|
JAND CO. VS,
ICS/COMM/1430/2018 9/24/18 M/S NEEH{{?A&IAﬁANI ASHRAT9810338989 h2/9/23 1902 IYES IContested - -
IAUTO PVT,|
ILTD.
ISTATE BANK|
IOF INDIA VS|
ICS/COMM/18/2023 1/5/23 IMANISH IDHARMENDRA SINGH 8800784740 [12/14/23 [343 IYES [Contested - -
IGAUTAM
4
[UCO  BANK
ICS/COMM/740/2022 7/28/22 VP IS!.ZHAR MD.p K. MISHRA 0868113796 12/16/23 506 IYES IContested k- -
IALAM
ANK OF
ARODA VS|
ICS/COMM/298/2022 13/24/22 M/S K./BIMAL KUMAR 0205460591 [12/16/23 632 YES IContested = -
[KASHYAP
ISTORES
MEENAKSHI
IOBERG VS|
ICS/COMM/42/2018 11/27/18 IKARUN IBHARAT AHUJA 10810987109 [12/22/23 h851 IYES [Contested - -
[DUBU
30 [SH. AJAY KUMAR JAIN ISOUTH-EAST IASHA GOEL vy
IMAHANAGAR [CHANDRA
[PETITION U/S. 34 IOMP (COMM)/30/2023 13/29/23 TELEPHONE NIG. AMSHEKHAR 19958944220 [12/6/23 252 INO [Contested - -
[YADAV
ILIMITED
[PETITION U/S. 34 (OMP (COMM)/29/2023 13/29/23 gﬁf&KUMﬁL\Ifg AS VSQII:JA[SJED SINHA [0958944220 12/8/23 252 INO IContested - -
IPUSHKAR
ICOMMERCIAL SUIT ICS (COMM)/336/2020 11/18/20 IPRAKASH BHUSAL ARYAL(P), - 12/13/23 1254 IYES IContested - -
IDIRECTOR Vs SANTOSH] ’
IGAUR PROPRIETOR
[MANISH
ICOMMERCIAL SUIT ICS (COMM)/325/2021 8/27/21 KOHLI(P), 10810055591 |12/14/23 120 [YES [Contested - -
IARUP SINHA ROY Vs ’
IHIMMAT SINGH
ICOMMERCIAL SUIT ICS (COMM)/461/2019 11/8/19 IM/S EAGELE MARITIMEIN PERSON(P), [12/16/23 1839 [YES IContested - -
[INC Vs M/S INNOVATIVE|
20 [TEXTILES LTD
ISHASHWANI CHOPRA|
IS/O BALRAJ CHOPRA V:
[(COMMERCIAL SUIT ICS (COMM)/251/2021 [7/9/21 IPOSH PERSONAL CAREAnkit Dang(P), 9868503817 |12/16/23 1499 [YES Contested - =
[THROUGH ITS
IPARTNERS
ICOMMERCIAL SUIT ICS (COMM)/417/2021 /22/21 ISABHYATA COTTON PVT:IhnI:Ia‘ ae) h2/18/23 890 YES IContested - [~
ILTD Vs PUNEET] 4
BUDHIRAJA 0711543522
[RAHUL
ICOMMERCIAL SUIT ICS (COMM)/31/2023 1/9/23 F]H PUNEET BUDHIRAJAR . ANGLA(P) h2/18/23 1817 YES IContested - [~
s SABHYATA COTTON| ’
IPVT LTD 19899969669




Court District Court Room Case Type Date ofPetitioner Name VSAdvocate Advocate Date ofDays for disposal Whether Pre-Nature of DisposalDate ofNumber Act
Registration Respondent Name Mobile Decision Institution  (Contested /execution of daysSection

Number Mediation  Settled) of decree for
took Place executio
n of

M/S AIRTE(]
ICOMMERCIAL SUIT (CS (COMM)/266/2019 k/15/19 ELECTROVISION PV
LTD Vs M/S INNOVENT|
PANEL WORKS PVT LTD

IASHISH

CHAUHAN(P), fr2/22/23 343 IVES Contested - -

INNOVENT PANEL
ICOMMERCIAL SUIT ICS (COMM)/505/2019 10/16/19 IWORKS PVT LTD Vs M/
JAIRTEC ELECTROVISION|
PVT LTD

INDU PARWANDA V/§

IMS.
M/S CEMENT]
ICORPORATION OF INDIASHANTHA 19.87E+009 [12/13/23 no7o INO Contested - =

LTD IDEVI RAMAN

PRAVEEN  JAIN @
PRAVEEN KUMAR JAanAVI DUTT|
V/S  M/S  SANGARSHARMA

OVERSEAS

IKUMAR

INIKHIL(P), 12/22/23 1712 IVES Contested - L

31 [MS. ANU GROVER BALIGA ISOUTH-EAST

ICommercial Suit ICS/DJ/15/2021 1/7/21

21

ICommercial Suit ICS/DJ/1023/2018 [7/11/18 19.81E+009 f12/22/23 990 INO IContested - -

32 [SH. BHUPESH KUMAR ISOUTH-EAST
[PANKAJ
[KUMAR 19.72E+009 12/11/23 1335 INO IContested - -
ISINGH

ICommercial ArbitrationARB. Al /102 INDUSIND BANK LTD,|
Appeal (COMM.)/1/2023 3 Vs ROYYAL TOURS

IKARON HOTELS

. . IPRIVATE LIMITED VsANUBHAV
ICommercial Suit ICS (COMM)/158/2021  [3/9/21 R.H.S TRAVEL INDIziBHASIN 19.97E+009 12/14/23 lo10 [YES IContested - -

OPC PVT LTD

ISTATE BANK OF INDIAGAURAV

[Commercial Suit ICS (COMM)/193/2022 [3/4/22 Vs SURAJ PRAKASH  [PURI 19.83E+00912/13/23 1649 IYES IContested - -

ISARJEEVAN SINGH V:
22 ICommercial Suit ICS (COMM)/20/2020 1/8/20 [M/S AUTO KASHY.
[INDIA PVT LTD

ESH

IKANSAL 19.81E+009 [12/16/23 1438 [YES IContested - -

IMOHD ASIF Vs SUNIL

ICommercial Suit ICS (COMM)/537/2023 [6/3/23 IKUMAR PANDAY ISATF ALI 19.72E+009 12/19/23 199 [YES IContested - -

'UPPLIER THR. PROP.|
[ROSHAN SINGH] ESH
Commercial Suit ICS DJ/877/2022 l9/30/22 ICHAUHAN Vs PAN! DEYﬂéAHI;UH AN 19.21E+009 f12/21/23 a7 [YES IContested = -

RADERS THR. PROP,

IRAM CHARAN|
IASTOR INC Vs
INATIONAL BUILDING]
ICommercial Suit ICS DJ/950/2018 7/2/18 ICONSTRUCTION IANU VERMA [9.58E+009 f12/1/23 1978 [YES IContested - -
ICORPORATION
ILIMITED

B3 |MS NIRJA BHATIA [SOUTH-EAST INTL.

134 [SH. RAJESH KUMAR SINGH [SOUTH-EAST INIL

35 [SH. RAJ KUMAR TRIPATHIJSOUTH-EAST INIL
IDISTRICT JUDGE(COMMERCIAL
ICOURT)

36 (SH. ARVIND KUMAR, DISTRICI|EAST INIL
WUDGE, COMMERCIAL COURT-02




Court District Court Room Case Type Date ofPetitioner Name VSAdvocate Advocate Date ofDays for disposal Whether Pre-Nature of DisposalDate ofNumber Act

Registration Respondent Name Mobile Decision Institution  (Contested /execution of daysSection
Number Mediation  Settled) of decree for
took Place executio
n of
37 [SH. CHANDRA SHEKHAR JEAST INIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT-02
138 [SH. SANJEEV KUMAR MALHOTRA INORTH EAST 201, New Building KKD I52/2021 22.02.2021 0818445056 [18.12.2023 hoz29 DECREED |- -
IDISTRICT JUDGE (COMMERCIAL)
01
IBHAGWAT SWAROOP V:
ICS [TEJPAL AND ORS. IPANKAJARYA | }  { peemeeee-
ICS(COMM) IM/S T.G. LEISURE AND| [19.12.2023 502 [DISMISSED AS NON}
[RESORT PVT. LTD. Vs M/S| [MAINTAINABLE

ISOFT KEY ROOMS|
I[HOSPITALITY SERVICESSAURABH
81/2022 04-08-2022 ILLP AND ORS. [UPADHYAY 8890006958 |} -




139

Court

WUDGE, (COMMERCIAL COURT)

District

ISH. BRIJESH KUMAR, DISTRICT|Shahdara

ho [MS. KIRAN BANSAL, DISTRICT]
WUDGE, (COMMERCIAL COURT)
k1 [SH. SURENDER S. RATHI

Court Room

|301, New Court
ISHD/KKD/Delhi

Building,|

Case Type

ICS(COMMERCIAL)

ICS (Comm.) No. 188/20

Date ofPetitioner Name VS

Registration Respondent Name

IJAnil Kumar Goyal vs,|
iSudhir Aggarwal

0-01-2020

ICS(COMMERCIAL)

ICS (Comm.)
673/2022

No,|

Advocate

|Sh. Ritu Guptal9.81E+009

Advocate
Mobile
Number

Date
Decision

4/12/2023

ofDays for disposal

1404

‘Whether Pre-Nature of DisposalDate
Institution (Contested
Mediation  Settled)
took Place

IDecreed IFNIL-

ofNumber Act

/execution of daysSection
of decree for

executio
n of

FNIL-

IM/s Mittal Fabrics Pvt|
ILtd. vs.

|03-12-2022 IGarments

M/s NaveenSh.

Rakesh|
[Kumar

9.99E+009

l07/12/2023

69

IDecreed

I301, New Court
ISHD/KKD/Delhi

Building |

ICS(COMMERCIAL)

ICS (Comm.) No. 227/21

[CS(COMMERCIAL)

|Shanti Mukund|
[Hospital vs. M/s Trio|
Tree Technologies P,

16-04-2021 ILtd. And Ors.

h.
akhija,

KK,

19.81E+009

9/12/2023

196

IDecreed FNIL-

[Execution n

mot filedfiled tilll
till date ate

[Executio
not

FNIL-

ICS (COMM)397/22

INARENDRA KU
[Vs. VINOD KU

)9-06-2022  [BINDA

h. Bijay)|
umar and)
h. Ashok]

igam.

784005752
1,99903491
28

13/12/2023

552

mot

[Yes. IDecreed till date

I301, New Court
ISHD/KKD/Delhi

Building,|

CS(COMMERCIAL)

ICS (COMM 22

7

IMANISH
IGUPTA Vs,
IENGINEERING
[WORKS

KUM
PREM|

15-10-2022

h. Manoj|
‘umar and|
Ms. Akanshi
Jain,

9.90E+009

h4/12/2023

Yes. IDecreed FNIL-

[Execution n
filedffiled tilll

[Executio
not

date

FNIL-

ICS (COMM)/612/2020

S.P.J CARGO PRIVATE
ILIMITED Vs A1-AYAAN|
[FOODS

8-12-2020 ILIMITED

PRIVATEPrem
apoor

vir|

9013155901

li4-12-2023

lo3 00 06

IDECREED

I58

ICS (COMM)/482/2021

[BANK OF BARODA V:

23-11-2021 ORS

[HARISH SEHGAL ANDRajnesh
lkumar baniyal9.81E+009

9

ICS (COMM)/422/2022

OPTIONS
Vs  M(Q

Rahul bindal

M/S
PRINTOFAST
LEARNERS

12-07-2022 IPUBLICATIONS

60

ICS (COMM)/552/2022

ISH. K.K. MITTAL Vs SH|

27-09-2022 IAMAN AGGARWAL

3-12-2023

|02 01 00

IDECREED

19.81E+009

23-12-2023

0105 14

IDECREED

IDinesh kumar

1081121505’

[20-12-2023

o1 02 24

IDECREED

61

ICS (COMM)/28/2023

ICANARA BANK Vs
IENGINEERING

Z.S]
18-01-2023

IAnkur aggarwal

0990042642

18-12-2023

00 1124

IDECREED

03, New Court Building

ICS (COMM)/15/2021

[TEE CEE HOSIERY PVT|
ILTD AND ORS Vs ICICI|
IBANK LTD THROUGH ITS|

07-01-2021 IPRINCIPAL OFFICER

Siddharth Joshi

10818509714

16-12-2023

IDISPOSED INA

INA

1303, New Court Building

ICS (COMM) /189 /2022

IBSES-YPL Vs ARMAX|
[HEALTH PVT LTD AND

l14-03-2022 JANR

RITU GUPTA

8-12-2023

639

IDECREED INA

INA

1303, New Court Building

ICS (COMM)/243/2023

IM/S NARULA PAINTS|
IPRIVATE LIMITED|
[THROUGH ITS DIRECTOR]
IVINEET NARULA Vs M/S§
IASSAABLOY INDIA PVT|
ILTD THROUGH ITS|

09-05-2023  [DIRECTOR

ISubhash Chand

9953855595

7-12-2023

216

IDISMISSED INA

INA

1303, New Court Building

SMT. RUCHI

ICS (COMM)/315/2023

09-06-2023

[VIJAY KUMAR GUPTA VSNEELAM

IMALIK

[7303296156

[11-12-2023

187

IDECREED INA

INA




Court District Court Room Case Type Date ofPetitioner Name VSAdvocate Advocate Date ofDays for disposal Whether Pre-Nature of DisposalDate ofNumber Act
Registration Respondent Name Mobile Decision Institution  (Contested /execution of daysSection

Number Mediation  Settled) of decree for
took Place executio
n of

1303, New Court Building
IRAMNISH GOYAL PROP|
IOF NISHU SALES CORP|
[Vs BALAJI TRADERS ANDJ
ICS (COMM)/324/2019 19-12-2019 IANR 14-12-2023 1461 IDISMISSED INA INA

1303, New Court Building

IM/S SALEK CHAND JAIN|
JAND SONS Vs ANSHUI
ICS (COMM)/350/2021 24-09-2021 IKHANNA lo8-12-2023 95 IDECREED INA INA

03, New Court Building

ISMT. KUSUM LATA|
ISHARMA Vs SH. MANISH|
ICS (COMM)/357/2023 19-04-2022 IKAUSHIK AND ORS 0-12-2023 603 [DECREED INA INA

1303, New Court Building

ICHIRAG
IGUPTAPROPRIETOR OF
IKENT
INDUSTRIESTHROUGH
TS AUTHORISED|
IATTORNEY RAJ KUMAR
SHARMA Vs  MEHUL

[MAMGAINPROPRIETOR
IOF THE RED FOX CABLES|
ICS (COMM)/537/2022 |22-09-2022 IENTERPRISES 6-12-2023 k40 IDECREED INA INA
4z  [SH. REETESH SINGH IC No 304 Sh. Reetesh Singh DJ|
(comm-04) ISARAOGI
ISUPER SALESY
[PVT. LTD. V§ ISANJAY [Execution
ICHINTU [KUMAR not filed till]
ICS(COMM)/292/2023 [TUTEJA 1-05-2023 IPANWAR 303296156 [06-12-2023 189 I IDECREED idate
IC No 304 Sh. Reetesh Singh DJ|
(comm-04) IARVIND
IKUMAR SINGH|
\&} M/
IADHYYAN
IBOOKS [Execution
[INTERNATION ot filed til
ICS(COMM)/430/2022 AL PVT. LTD.  [12-07-2022 9-12-2023 15 I Idate
IC No 304 Sh. Reetesh Singh DJ|
(comm-04) IBANK OF|
[BARODA \E
M/S ARU [Execution
ICOLLECTION IRAJNISH  KR| not filed till]
ICS(COMM)/484/2021 JAND ORS. lo3-11-2021 [BANYAL 0810872353 f11-12-2023 48 5 IDECREED ate
IC No 304 Sh. Reetesh Singh DJ
(comm-04) INARENDER
ISINGH v§
IKOTAK [Execution
[MAHINDRA not filed till]
IOMP(COMM)/10/2023 IPRIME LTD. 10-04-2023 JARPIT JAIN 654136080 [18-12-2023 252 | ALLOWED idate
IC No 304 Sh. Reetesh Singh DJ|
(comm-04)
H. VATSAL
ITTAL VS SH)| [Execution
UNIL KUMAR| MANAN not filed till]
ICS(COMM)/276/2020 'UPTA 20-02-2020 IAGGARWAL 10999507749 [20-12-2023 1399 - IDECREED ate
kW3 [MS. PREETI AGARWAL GUPTANORTH-WEST [NIL
IDISTRICT JUDGE, (COMMERCIAL]
ICOURT)
lta |SH.VINOD YADAV
316 [Civil ICS/Comm./190/21 09.03.21 Ravi Khatri Vs. TATA AIGEh. S(mJeevN'A 1.12.23 o1y [Yes [R.R/Decreed IN.A IN.A [Civil Suit

General Insurance Co. Ltd. [Chauhan

k5 [SH. GORAKH NATH PANDEY [North INIL
IDISTRICT JUDGE (COMMERCIAL)
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Court Room

Case Type
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ofPetitioner
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VSAdvocate

Advocate
Mobile
Number
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Institution
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took Place

(Contested
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ofNumber Act
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W6 [SH. PANKAJ GUPTA, DISTRICITSOUTH WEST
WUDGE (COMMERCIAL)
17 |MS. SAVITA RAO, DISTRICT]
WDUGE, COMMERCIAL COURT] o .
l02/SH. VIKAS DHULL, DISTRICT] 613 ICommercial Suit ICS (COMM)/ 154/2023 27.03.2023 iﬁgﬁASKJK\fRNISHTHAﬁ'dh .RahUI99995585n4 9.12.2023 257 [Decreed INIL INIL gRe_ctoxen/
WUDGE, COMMERCIAL COURT. adhwani i
. . IRAMA SURI VS NISHTHA|Sh. Rahul] [Recovery
613 ICommercial Suit ICS (COMM)/ 155/2023 27.03.2023 IARORA KAKKAR Ivadhwani 10999558504 [09.12.2023 257 [Decreed INA INA lSuit
. . ICANARA BANK VSMs. Vand: IR
613 ICommercial Suit ICS (COMM)/ 526/2022 28.10.2022 ARSHA SHOES Bhsatia andan 811426199 [13.12.2023 11 [Decreed INA INA sjictovery
. . (O ICANARA BANK VSiSh. Sumit) [Recovery
613 [Commercial Suit ICS (COMM)/ 161/2023 29.03.2023 SONAM ENTERPRISES {rmani 10873245548 |13.12.2023 259 IDecreed INA A lSuit
. . (O IRAMA SURI VS NISHTHA|Sh. Rahull [Recovery
613 [Commercial Suit ICS (COMM)/ 154/2023 27.03.2023 IARORA KAKKAR IMadhwani 10999558504 [09.12.2023 257 IDecreed INIL 1L lSuit
. . [RAMA SURI VS NISHTHA[Sh. Rahu [Recovery
613 ICommercial Suit IDECEMBER 27.03.2023 IARORA KAKKAR adhwani 999558504 [09.12.2023 1257 IDecreed INA INA lSuit
. . ICANARA BANK VSMs. Vandan: Recovery
613 [Commercial Suit ICS (COMM)/ 526/2022 28.10.2022 IVARSHA SHOES Bh:tia andan: 0811426199 [13.12.2023 k11 IDecreed INA INA SS;OWI}
. . S by ICANARA BANK VSiSh. Sumit] I . Recovery
613 ICommercial Suit ICS (COMM)/ 161/2023 29.03.2023 SONAM ENTERPRISES irmani 10873245548 |13.12.2023 259 [Decreed INA INA lSuit
W8 [SH. RAKESH SYAL, DISTRICT]
IDgs, COUIITIORIL  COULT, . . [Punjab National Bank VsMr. Saura
l03/SH. AMIT BANSAL, DISTRICT] 614 ICommercial Suit ICS (Comm)/82/2022 2.03.2023 lHari Om Industries Bhasin 1141825104 [14.12.2023 652 INIL IContested-Decreed [NIL INIL
WUDGE, COMMERCIAL COURT-03
614 ICommercial Suit ICS (Comm)/74/2021 20.02.2021 g:l:h gg:ll;u(;fm;gg;a VSArvind Gupta 9873262006 [18.12.2023 1060 INIL IContested-Decreed [NIL INIL
614 ICommercial Suit ICS (Comm)/103/2020 [11.03.2020 Indian Bank Vs Babita [Sanjeev Chopra 9811319114 [22.12.2023 1381 INIL IContested-Decreed [NIL INIL
l49  [SH. RAKESH PANDIT, DISTRICT] L P TV 0868214878
N . . IM/s J.V. Express LogisticsChauhan
3E D JRT-
JUDGE, COMMERCIAL COURT-03 l509 ICS(COMM) 12/19 [15.02.2019 Pvt. Ltd. Vs M/S J. S| 3.12.2023 1772 Days [Yes IContested DECREED [N/a IN/a ﬁ?ﬁ:;;}:‘ of
[Furnishing Pvt. Ltd. h. Satender] 811107837
M/S J. S. Furnishing Pvt| SACHAET
l509 [Counter Claim 11/19 22.03.2019 ILtd. Vs M/s J.V. Expres: erma 811107837 23.12.2023 1737 Days INO IContested DECREED [N/a IN/a Recovery of
L h. Arvind Kr{9868214878 [Money 74
[Logistics Pvt. Ltd hanhan




SUMMARY OF COMMERCIAL CASES FOR THE MONTH OF DECEMBER 202
Name of the Court District No. of cases Total No. of No. of cases Total Total
pendingon number cases identified number of number of
the 1st day of of cases received bynon cases cases
month instituted transfer commercial/ disposed pending at
during during the transferred during the the end of
the month during the month the month
month  from other month to
courts other courts

ISH. SANJEEV KUMAR|

IAGGARWAL, DISTRICT]
JUDGE (COMMERCIAL
1 [COURT)-o01 Central 467 14 3 o 56 428

[DR. KAMINI LAU, DISTRICT]
2 PJUDGE (COMMERCIALCentral 279 16 o 3 28 264
ICOURT)-02

MS. ILLA RAWAT, DISTRICT]
3 PUDGE, COMMERCIAIL|Central 406 14 2 o 21 401
ICOURT-03

SH. ANIL KUMAR SISODIA
4A IDISTRICT JUDGE|Central 383 18 o 2 49 350
(COMMERCIAL COURT)

SH. UMED SINGH GREWAL
5 [DISTRICT JUDGE|Central 370 24 o o 34 360
(COMMERCIAL COURT)-05

[MS. BARKHA GUPTA |Central
[DISTRICT JUDGE,
ICOMMERCIAL COURT
6A 456 14 o o 14 456

[MS. KAVERI BAWEJA,
IDISTRICT JUDGE,

- [COMMERCIAL COURT-07 |0 ) 508 G 3 o 15 512

SH. AMIT KUMAR, DISTRICT|Central
JUDGE, COMMERCIAL

COURT-08
8 281 14 35 33 39 258

SH. DEEPAK GARG, DISTRICT|Central
JUDGE, COMMERCIAL

9 ORI 408 10 2 1 31 388

SH. AJAY PANDEY, DISTRICT|Central
JUDGE, COMMERCIAL COURT

10 258 17 3 o 36 242

SH. SANJAY SHARMA ,/Central
IDISTRICT JUDGE,

ICOMMERCIAL COURT
11 364 15 o o 85 294

ISH. RAVINDER BEDI,[Central
IDISTRICT JUDGE,

ICOMMERCIAL COURT
12 248 21 o o 45 224




13

Name of the Court

SH. SANJEEV KUMAR SINGH,|
IDISTRICT JUDGE,
ICOMMERCIAL COURT

District

ICentral

No. of cases Total

pending on
the 1st day of of cases

month

206

number cases

instituted transfer
during

month

17

received bynon

from other month to
other courts

No. of cases Total

cases

month

34

Total
number of number of
cases
commercial/ disposed pending at
during the transferred during the the end of
the month

189

14

VACANT COURT OF SH.
[DINESH BHATT, DISTRICT]
JUDGE (COMMERCIAL)

West

409

14A

SH. ASHUTOSH  KUMAR,
IDISTRICT JUDGH
(COMMERCIAL COURT)

'West

415

15

[MS. HEMANI MALHOTRA,
IDISTRICT JUDGE
(COMMERCIAL COURT)

'West

389

32

38

390

16

SH. DIG VINAY SINGH,
IDISTRICT JUDGE
(COMMERCIAL COURT)

'West

373

36

33

376

17

SH. SANJAY JINDAL,
IDISTRICT JUDGE
(COMMERCIAL COURT)

'West

387

20

48

359

18

SH. AJAY GUPTA, DISTRICT]
JUDGE (COMMERCIAL]
ICOURT)

[West

350

23

40

330

19

SH. NARESH KUMAR]
[MALHOTRA, DISTRICT]
JUDGE (COMMERCIAL]
ICOURT)

'West

339

21

41

318

20

SH. ANURAG SAIN, DISTRICT]
JUDGE (COMMERCIAL
ICOURT)-01

New Delhi

801

30

14

818

21

SH. SANJEEV AGGARWAL,|
IDISTRICT JUDGE
(COMMERCIAL COURT)-02

New Delhi

609

33

24

21A

ISH. VIDYA PRAKASH,|
IDISTRICT JUDGE
(COMMERCIAL COURT)

New Delhi

27

638

22

MS. VINEETA GOYAL,
IDISTRICT JUDGE
(COMMERCIAL COURT)-03

New Delhi

688

29

24

694

23

VACANT COURT OF SH. PREM|
KUMAR BHARTWAL,
DISTRICT JUDGH
(COMMERCIAL)

South

608




Name of the Court District No. of cases Total No. of No. of cases Total Total
pendingon number cases identified number of number of
the 1st day of of cases received bynon cases cases
month instituted transfer commercial/ disposed pending at

during during the transferred during the the end of
the month during the month the month
month  from other month to

courts other courts

IMS. SAVITA RAQO, DISTRICT]
23AJUDGE(COMMERCIAL South o 3 o 27 26 558
ICOURT)

[MS. ANURADHA SHUKLA|

24A BHARDWAJ, DISTRICTSouth 517 127 177 254 85 482
JUDGE(COMMERCIAL
ICOURT)

ISH. SANDEEP YADAYV,
25 IDISTRICT

JUDGE(COMMERCIAL
ICOURT)

South 637 70 1 4 58 646

SH. RAJEEV BANSAL,|
26 [DISTRICT JUDGESouth 469 72 o o 152 389
(COMMERCIAL)

SH. LOKESH KUMAR|
2 SHARMA, DISTRICT]
7 JUDGE(COMMERCIAL
ICOURT)

South o 4 42 o 13 33

SH. LAL SINGH, DISTRICT]
28 JUDGE(COMMERCIAL South-East 625 12 o 35 14 588
ICOURT)

MS. NEELAM SINGH,|

DISTRICT
29 JUDGE(COMMERCIAL South-East 494 35 4 1 55 a77

ICOURT)

SH. AJAY KUMAR JAIN,
o IDISTRICT

3 JUDGE(COMMERCIAL
ICOURT)

South-East 498 23 1 56 31 435

[MS. ANU GROVER BALIGA,
1 IDISTRICT

3 JUDGE(COMMERCIAL
ICOURT)

South-East 419 18 1 2 22 414

SH. BHUPESH KUMAR,
IDISTRICT
JUDGE(COMMERCIAL
ICOURT)

32A South-East 455 8 1 o 23 441

IMS NIRJA BHATIA DISTRICT]
33 JUDGE(COMMERCIAL South-East 421 5 1 1 15 o
ICOURT)

SH. RAJESH KUMAR SINGH,
A[PISTRICT

334 JUDGE(COMMERCIAL
COURT)

South-East o 8 4 3 ” 413
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courts other courts

SH. RAJESH KUMAR SINGH,
DISTRICT

34 JUDGE(COMMERCIAL
COURT)

South-East 116 o o o 11 o

IMS NIRJA BHATIA DISTRICT]
34AJUDGE(COMMERCIAL South-East o 1 o o o 106
ICOURT)

SH. RAJ KUMAR TRIPATHI,
IDISTRICT

35 JUDGE(COMMERCIAL
ICOURT)

South-East o o 75 o 1 74

VACANT COURT OF SH.
36 [SANJAY SHARMA-I, DISTRICT[East 307 o o o o o
JUDGE (COMMERCIAL)

ISH. ARVIND KUMAR,
IDISTRICT JUDGE,
ICOMMERCIAL COURT-02
36A [East (1) 17 1) o 2 322

SH. CHANDRA SHEKHAR,

IDISTRICT JUDGE,
ICOMMERCIAL COURT-02
37 [East 521 18 1) o 9 530
ISH. SANJEEV KUMAR]
38AMALHOTRA, DISTRICT|North-East 295 32 1 o 23 305

JUDGE (COMMERCIAL)-01

SH. BRIJESH KUMAR GARG,
39 [DISTRICT JUDGEShahdara 253 6 o 1 22 236
(COMMERCIAL)-01

MS. KIRAN BANSAL,
40 [DISTRICT JUDGE,Shahdara 298 21 2 1 21 299
(COMMERCIAL COURT)

SH. SURENDER S. RATHI,

41 [DISTRICT JUDGE,Shahdara 172 23 1 o 35 161
(COMMERCIAL COURT)
ISH. REETESH SINGH,|

42 [DISTRICT JUDGE,Shahdara 192 20 o o 22 190
(COMMERCIAL COURT)

VACANT COURT OF SH.
43 |[GURDEEP SINGH, DISTRICT|North-West 1748 10 o o o o
JUDGE (COMMERCIAL)

IMS. PREETI AGARWAL
43AGUPTA, DISTRICT JUDGE,|North-West o 23 o o 4 1777
(COMMERCIAL COURT)
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Name of the Court

SH.VINOD YADAYV, DISTRICT]
JUDGE, (COMMERCIAL]
ICOURT)

District

[North-West

No. of cases Total

pending on
the 1st day of of cases

month

1346

during
the
month

60

No. of
number cases

month

courts

No. of cases Total
identified
received bynon

instituted transfer

cases

month

8o

Total
number of number of
cases
commercial/ disposed pending at
during the transferred during the the end of
during the
from other month to
other courts

the month

1326

45

VACANT COURT OF SH.
VIRENDRA BHATT, DISTRICT]
JUDGE (COMMERCIAL)

North

2206

40

45A

SH. GORAKH NATH PANDEY,
IDISTRICT JUDGE
(COMMERCIAL)

North

22

27

2241

46

SH. PANKAJ
DISTRICT
(COMMERCIAL)

GUPTA,
JUDGH

SOUTH
WEST

358

28

10

117

32

247

47

[MS SAVITA RAO, DISTRICT]
JUDGE, (COMMERCIAL
ICOURT)

SOUTH
WEST

302

12

47A

SH. VIKAS DHULL, DISTRICT]
JUDGE (COMMERCIAL)

SOUTH
WEST

54

13

240

48

SH. RAKESH SYAL, DISTRICT]
JUDGE, COMMERCIAL
ICOURT-03

SOUTH
WEST

326

10

48A

SH. AMIT BANSAL, DISTRICT]
JUDGE, COMMERCIAL
ICOURT-03

SOUTH
WEST

74

260

49

SH. RAKESH PANDIT,
IDISTRICT JUDGE,
ICOMMERCIAL COURT-03

SOUTH
WEST

73

70

GRAND TOTAL

22562

1206

466

682

1588

21964
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